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1—160 GI/2025 (3561)

NOTICE

NO LEGAL RESPONSIBILITY IS ACCEPTED FOR
THE PUBLICATION OF ADVERTISEMENTS/PUBLIC NOTICES
IN THIS PART OF THE GAZETTE OF INDIA. PERSONS
NOTIFYING THE ADVERTISEMENTS/PUBLIC NOTICES
WILL REMAIN SOLELY, RESPONSIBLE FOR THE LEGAL
CONSEQUENCES AND ALSO FOR ANY OTHER
MISREPRESENTATION ETC.

BY ORDER
Controller of Publication

xxxGIDHxxx
xxxGIDExxx

CHANGE OF NAME

I hitherto known as YOGESH S/o Sh. RAMDAYAL
employed as Assistant Section Officer in the Ministry of
External Affairs, Jawaharlal Nehru Bhawan, New Delhi-110011,
residing at H.No. 150, VPO Madlauda, Panipat,
Haryana- 132113, have changed my name and shall hereafter
be known as YOGESH MALIK.

It is certified that I have complied with other legal
requirements in this connection.

YOGESH
[Signature (in existing old name)]

 

I hitherto known as NIKHIL S/o MUKESH KUMAR,
R/o G-1/171, 1st Floor, Hastal Road Opposite Godwill Public
School, D.K. Mohan Garden, PO Uttam Nagar, Distt. West
Delhi, Delhi-110059, have changed my name and shall
hereafter be known as NAKUL KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

NIKHIL
[Signature (in existing old name)]

————

I,   MAHESH CHANDRA S/o KANWAR JI LAL, R/o 45,
Maharishi Ashram, Salarpur, Maharishi Nagar, Gautam Buddha
Nagar, Uttar Pradesh-201304, have changed the name of my
minor daughter NAIRA SINGH, aged 17 years and she shall
hereafter be known as TANYA SINGH.

It is certified that I have complied with other legal
requirements in this connection.

MAHESH CHANDRA
[Signature of Guardian]

सी.जी.-डी.एल.-सा.-19072025-264805
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I,  GUDIYA W/o VIRENDRA, R/o Sector-73, Sharfabad,
Gautam Buddha Nagar, Uttar Pradesh-201304, have changed
the name of my minor son GURU GORAKHNATH, aged
12 years and he shall hereafter be known as VIRAT.

It is certified that I have complied with other legal
requirements in this connection.

GUDIYA
[Signature of Guardian]

————

I, ANIL KUMAR SHARMA S/o SURESH CHAND
SHARMA, R/o 5/146, Trilok Puri, Chilla Saroda Khadar,
PO Chilla, Distt. East Delhi, Delhi-110091, have changed the
name of my minor son namely MUKUL SHARMA, aged 6
years and he shall hereafter be known as MOHIT.

It is certified that I have complied with other legal
requirements in this connection.

ANIL KUMAR SHARMA
[Signature of Guardian]

————

I hitherto known as AJAY KUMAR S/o SHIV KUMAR,
R/o R Z-6 8, Bajrang Enclave, Nangloi Road, Najafgarh,
South West Delhi, Delhi-110043, have changed my name
and shall hereafter be known as RAKESH.

It is certified that I have complied with other legal
requirements in this connection.

AJAY KUMAR
[Signature (in existing old name)]

————

I hitherto known as RUPA W/o PARMANAD TIWARI,
R/o D-223/1, Sanjay Colony, Okhla Industrial Estate SO
South West Delhi, Delhi-110020, have changed my name
and shall hereafter be known as POONAM DEVI.

It is certified that I have complied with other legal
requirements in this connection.

RUPA
[Signature (in existing old name)]

————

I hitherto known as SEEMA W/o MUKESH, residing at
593, Devipura Pratham-10, Bulandshahr, Uttar
Pradesh-203001, have changed my name and shall hereafter
be known as SATYAWATI.

It is certified that I have complied with other legal
requirements in this connection.

SEEMA
[Signature (in existing old name)]

I hitherto known as RAHUL S/o Sh. DORI LAL,
R/o H.No. JB-6/243 Near Shisha Kalyan Kender, Welcome
Seelampur-III, Delhi-110053, have changed my name and
shall hereafter be known as RAHUL KOLI.

It is certified that I have complied with other legal
requirements in this connection.

RAHUL
[Signature (in existing old name)]

————

I hitherto known as KAILASH KUAMR S/o GOPAL
MAHTO, R/O House No.1429, Sector-27, Resettlement
Colony, Khera, Kalan Delhi-110082, have changed my name
and shall hereafter be known as KAILASH MAHTO.

It is certified that I have complied with other legal
requirements in this connection.

KAILASH KUAMR
[Signature (in existing old name)]

————

I, SURENDRA KUMAR PANDEY S/o RAM SHABAD
PANDEY, R/o 102 Pratap Khand, Vishwkarma Nagar, Jhilmil
Jhilmil Vivek Vihar, East Delhi, Delhi-110095, have changed
the name of my minor son CHAKSU PANDEY, aged 14 years
and he shall hereafter be known as CHAKSHU PANDEY.

It is certified that I have complied with other legal
requirements in this connection.

SURENDRA KUMAR PANDEY
[Signature of Guardian]

————

I, SUNIL S/o MANOHAR LAL, R/o H. No. 2411/65/B,
Block-B, Gali No. 65, Sant Nagar, Burari, North Delhi,
Delhi-110084, have changed the name of my minor daughter
GANIKA JASWAL alias GURNOOR, aged 9 years and she
shall hereafter be known as GURNOOR.

It is certified that I have complied with other legal
requirements in this connection.

SUNIL
[Signature of Guardian]

————

I hitherto known as MUNENDRA PAL S/o SIRDAR,
R/o Graam Ramapur Raholiya Post Bavnapur, Hardoi, Bawan,
Uttar Pradesh-241001, have changed my name and shall
hereafter be known as KURENDRA PAL.

It is certified that I have complied with other legal
requirements in this connection.

MUNENDRA PAL
[Signature (in existing old name)]
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I, GAGAN SWAMY S/o PAWAN SWAMY, R/o 226,
VAishali, Pitampura, North West Delhi, Delhi-110034, have
changed the name of my minor son VIRAJ SWAMY, aged
4 years and he shall hereafter be known as VIRAAJ SWAMY.

It is certified that I have complied with other legal
requirements in this connection.

GAGAN SWAMY
[Signature of Guardian]

————

I hitherto known as AMAN S/o UMESH SHUKLA,
R/o R Z A 96 Upper Ground Floor, Nihal Vihar, Near Bal Vikas
School, Nangloi, Nangloi, PO Nangloi Distt. West Delhi,
Delhi-110041, have changed my name and shall hereafter be
known as AMAN SHUKLA.

It is certified that I have complied with other legal
requirements in this connection.

AMAN
[Signature (in existing old name)]

————

I hitherto known as VIJAY KUMAR SINGH S/o SHRI
RAM SINGH, R/o Khajuraul, Distt. Mirzapur, Uttar
Pradesh-231305, have changed my name and shall hereafter
be known as DHIRAJ KUMAR SINGH.

It is certified that I have complied with other legal
requirements in this connection.

VIJAY KUMAR SINGH
[Signature (in existing old name)]

————

I hitherto known as BILLU S/o RAMSHARAN,
R/o Luharli, Luharli, Gautam Buddha Nagar, Uttar
Pradesh-203207, have changed my name and shall hereafter
be known as VIRENDER KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

BILLU
[Signature (in existing old name)]

————

 I hitherto known as SURAJ son of ASHOK KUMAR,
residing at House No. A-122, Gali No. 7 Vijay Nagar, Mohan
Garden Uttam Nagar, New Delhi, West Delhi, Delhi-110059,
have changed my name and shall hereafter be known as
SURAJ DUBEY.

It is certified that I have complied with other legal
requirements in this connection.

SURAJ
[Signature (in existing old name)]

I hitherto known as AJAY YADAV S/o DEVENDRA,
R/o  Partha Khanjarpur, Noida, PO Noida, Gautam Buddha
Nagar, Uttar Pradesh-201301, have changed my name and
shall hereafter be known as PUSHP YADAV.

It is certified that I have complied with other legal
requirements in this connection.

AJAY YADAV
[Signature (in existing old name)]

————

I, UMA SHANKER MALI son of SOJI RAM MALI,
residing at Flat No. B-4, Plot No. RZP-324, Third Floor, Front
Side, Raj Nagar-2, Palam Colony, Bagdola, South West Delhi,
Delhi 110077, have changed the name of my minor son
PURUSHOTTUM, aged 14 years and he shall hereafter be
known as PURUSHOTTUM MALI.

It is certified that I have complied with other legal
requirements in this connection.

UMA SHANKER MALI
[Signature of Guardian]

————

I, UMA SHANKER MALI son of SOJI RAM MALI,
residing at Flat No. B-4, Plot No. RZP-324, Third Floor, Front
Side, Raj Nagar-2, Palam Colony, Bagdola, South West Delhi,
Delhi-110077, have changed the name of my minor son
SHIVANSH, aged 11 years and he shall hereafter be known
as SHIVANSH MALI.

It is certified that I have complied with other legal
requirements in this connection.

UMA SHANKER MALI
[Signature of Guardian]

————

I, VIJAY SAXENA S/o SHIV NARAYAN, R/o Moh. Shri
Narayanganj Railway Road, Ujhani Grameen, Budaun, Uttar
Pradesh-243639, have changed the name of my minor son
KRISHNA SAXENA alias ADITYA SAXENA, aged 14 years
and he shall hereafter be known as ADITYA SAXENA.

It is certified that I have complied with other legal
requirements in this connection.

VIJAY SAXENA
[Signature of Guardian]

————

I, HARISHCHANDRA  S/o CHARITAR, R/o Gram Nibi
Dohani, Nibi, PO Shoharatgarh, Distt. Siddharthnagar, Uttar
Pradesh-272205, have changed the name of my  minor son
SHEETAL YADAV, aged 14 years and he shall hereafter be
known as KRISHNA YADAV.

It is certified that I have complied with other legal
requirements in this connection.

HARISHCHANDRA
[Signature of Guardian]
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I hitherto known as SUDHA SINGH W/o BRIJ NANDAN
SINGH, R/o B-79, Duggal Colony, Khanpur, Pushpa Bhawan,
South Delhi, Delhi-110062, have changed my name and shall
hereafter be known as RADHA SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SUDHA SINGH
[Signature (in existing old name)]

————
I hitherto known as DHRUV son of KRISHAN KUMAR,

residing at Jatheri (66), PO Jatheri, Distt. Sonipat,
Haryana-131029, have changed my name and shall hereafter
be known as DHRUV JHANJHARIYA.

It is certified that I have complied with other legal
requirements in this connection.

DHRUV
[Signature (in existing old name)]

————
I hitherto known as RAM JI PANDAY S/o BADRI PRASAD

PANDEY, residing at Ward No. 10, Gram Post Semariya, Rewa,
Tehsil Semariya, Samara, Rewa, Madhya Pradesh-486445, have
changed my name and shall hereafter be known as SHUBHAM
PANDEY.

It is certified that I have complied with other legal
requirements in this connection.

RAM JI PANDAY
[Signature (in existing old name)]

————
I hitherto known as VIJAY SINGH alias VIJAY SINGH

JATAV S/o RAMSUKA JATAV, permanent Address-Hindaun
(Rural), Karauli, Rajasthan-322230, Present Address H.No.  325,
Near HDFC Bank Pol No. 18145, Lakhnawali Surajpur, G. Noida,
GB Nagar, Uttar Pradesh-201308, have changed my name and
shall hereafter be known as VIJAY SINGH JATAV.

It is certified that I have complied with other legal
requirements in this connection.

VIJAY SINGH alias VIJAY SINGH JATAV
[Signature (in existing old name)]

————
I hitherto known as CHUNNI LAL S/o MOHAN LAL,

residing at H.No. H-7 Plot No. E-2 KH-78/7, Vijay Vihar, Rohini
PH-1 Rithala, North West Delhi-110085, have changed my
name and shall hereafter be known as HARIMANGAL.

It is certified that I have complied with other legal
requirements in this connection.

CHUNNI LAL
[Signature (in existing old name)]

————
I hitherto known as  AMIT KUMAR S/o NARENDRA

SINGH, R/o VTC-Baharmand Nagar, PO Gulaothi, Distt.
Bulandshahr, Uttar Pradesh-245408,  have changed my name
and shall hereafter be known as  DEVRAJ SINGH.

It is certified that I have complied with other legal
requirements in this connection.

AMIT KUMAR
[Signature (in existing old name)]

————
I hitherto known as MOHIT S/o UMED SINGH, R/o Vill.

Behal, Teh. Loharu, Distt. Bhiwani, Haryana-127028, have
changed my name and shall hereafter be known as MOHIT
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

MOHIT
[Signature (in existing old name)]

————
I hitherto known as SAKET S/o RAVINDER KUMAR,

residing at H.No. 135/A, Friends Colony, Arya Nagar,
Bahadurgarh, PO Bahadurgarh, Distt. Jhajjar, Haryana-124507,
have changed my name and shall hereafter be known as
SAKET DALAL.

It is certified that I have complied with other legal
requirements in this connection.

SAKET
[Signature (in existing old name)]

————
I, PARMOD KUMAR S/o JANESHWAR, R/o 187, Indra

Colony, Near Kama Hospital, Bahalgarh (73), Sonipat, Haryana-
131021, have changed the name of my minor daughter
KUMARI ANSHIKA, aged 17 years and she shall hereafter
be known as ANSHIKA.

It is certified that I have complied with other legal
requirements in this connection.

PARMOD KUMAR
[Signature of Guardian]

————
I hitherto known as MANOJ YADAV S/o SAMARPAL

SINGH, residing at Manai, Aligarh, Uttar Pradesh-202121,
 have changed my name and shall hereafter be known as
VINOD KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

MANOJ YADAV
[Signature (in existing old name)]

————
I hitherto known as  ABHISHEK TIWARI S/o ETVARI

LAL, R/o122/352, Mataiya Purwa, Shastri Nagar, Hans Nagar,
PO. Hns Nagar, Distt. Kanpur Nagar, Uttar Pradesh-208005,
have changed my name and shall hereafter be known as
ABHISHEK KATHERIYA.

It is certified that I have complied with other legal
requirements in this connection.

ABHISHEK TIWARI
[Signature (in existing old name)]
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I hitherto known as RASHIDAN W/o ABDUL AJIJ,
R/o Barnao, Post Barnao, Kanpur Nagar, Uttar
Pradesh-209308, have changed my name and shall hereafter
be known as RASIDUHAN.

It is certified that I have complied with other legal
requirements in this connection.

RASHIDAN
[Thumb Impression]

————

I hitherto known as PRAMOD GUPTA S/o RAM LAUT,
R/o Bariyarpur, Surhurpur, Jaisinghpur, Sultanpur, Uttar
Pradesh-228131, have changed my name and shall hereafter
be known as SALIKRAM GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

PRAMOD GUPTA
[Signature (in existing old name)]

————

I hitherto known as SUMIT GOYAL S/o SURESH
KUMAR GOYAL, R/o Pitam Pura Metro Station, B-1/41
Rajasthali Apartment, Pitam Pura, North West Delhi,
Delhi-110034, have changed my name and shall hereafter be
known as  SUMITH GOYL.

It is certified that I have complied with other legal
requirements in this connection.

SUMIT GOYAL
[Signature (in existing old name)]

————

I, NEERAJ CHAUHAN S/o PRAMOD PRASAD
CHAUHAN, R/o 23/147, Wazirpura Agra, Uttar
Pradesh-282003, have changed the name of my minor son
AKSHITA CHAUHAN, aged 6 years and he shall hereafter
be known as AKSHIT CHAUHAN.

It is certified that I have complied with other legal
requirements in this connection.

NEERAJ CHAUHAN
[Signature of Guardian]

————

I hitherto known as POOJA W/o GAURAV, R/o C-9/243,
Yamuna Vihar, Garhi Mendu, North East Delhi, Delhi-110053,
have changed my name and shall hereafter be known as
POOJA GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

POOJA
[Signature (in existing old name)]

I hitherto known as  HASEEN alias VAJID  S/o IDRISH,
R/o Near Masjid, Ibrahimabad Colony, Baghra, Muzaffarnagar,
Uttar Pradesh-251306, have changed my name and shall
hereafter be known as HASEEN.

It is certified that I have complied with other legal
requirements in this connection.

HASEEN alias VAJID
[Signature (in existing old name)]

————

I hitherto known as NIRMALA W/o SHAMSHER SINGH,
R/o Ward No. 1, VPO Dhakiya, Post Office Khatawali
Nanukalan, Rewari, Haryana-122414, have changed my name
and shall hereafter be known as SANTOSH DEVI.

It is certified that I have complied with other legal
requirements in this connection.

NIRMALA
[Signature (in existing old name)]

————

I hitherto known as LALTU DAS S/o MANORANJAN
DAS, R/o B-1/38, Gali No. 2, New Ashok Nagar, Vashundhra
Enclave, East Delhi, Delhi-110096, have changed my name
and shall hereafter be known as BABU SONA DAS.

It is certified that I have complied with other legal
requirements in this connection.

LALTU DAS
[Signature (in existing old name)]

————

I, SUNDAR  W/o MANOJ,  R/o  Didaura, Deora, Lalitpur,
Sunwaha, Uttar Pradesh-284402, have changed the name of
my  minor son HEMENDR, aged 11 years and he shall
hereafter be known as HEMANT.

It is certified that I have complied with other legal
requirements in this connection.

SUNDAR
[Signature of Guardian]

————

I hitherto known as RAVINDRA KUMAR UPADHYAY
S/o BRAHAMDEV UPADHYAY, R/o  Brahampura, Barhampur
Karman, B. Karman, Muzaffarpur, Baruraj (Motipur),
Bihar-843111, have changed my name and shall hereafter be
known as BINAY UPADHYA.

It is certified that I have complied with other legal
requirements in this connection.

RAVINDRA KUMAR UPADHYAY
[Signature (in existing old name)]
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I hitherto known as YOG RAJ SUNEJA son of  BHOJA
RAM SUNEJA, residing at WZ-3B, S.P. Mukherjee Park,
Tilak Nagar, New Delhi-110018, have changed my name and
shall hereafter be known as YOGRAJ SUNEJA.

It is certified that I have complied with other legal
requirements in this connection.

YOG RAJ SUNEJA
[Signature (in existing old name)]

————

I hitherto known as  BHASWATI BASU
W/o SIDDHARTHA KUMAR BASU, R/o Ukilpara, Raiganj,
Uttar Dinajpur, West Bengal-733134,  have changed my
name and shall hereafter be known as BHASWATI BISWAS.

It is certified that I have complied with other legal
requirements in this connection.

BHASWATI BASU
[Signature (in existing old name)]

————

I hitherto known as NAVEEN ARORA S/o BAGWAN
DASS ARORA, R/o DDA Flat, J2/95A, GF, Kalkaji, South
Delhi, Delhi-110019, have changed my name and shall
hereafter be known as NAVIEN KUMAR  ARORA.

It is certified that I have complied with other legal
requirements in this connection.

NAVEEN ARORA
[Signature (in existing old name)]

————

I hitherto known as KIRAN GIROTRA W/o RAHUL
ARORA, R/o B-163, Street No. 7, Main Market, Bhajanpura,
Garhi Mendu, PO Bhajan Pura, Distt. North East Delhi,
Delhi-110053, have changed my name and shall hereafter be
known as KIRAN ARORA.

It is certified that I have complied with other legal
requirements in this connection.

KIRAN GIROTRA
[Signature (in existing old name)]

————

I hitherto known as KELA W/o KAMAL SINGH,
R/o 65, Distt. Hapur, Havaspur Bigas, Ghaziabad, Uttar
Pradesh-245201, have changed my name and shall hereafter
be known as KELA DEVI.

It is certified that I have complied with other legal
requirements in this connection.

KELA
[Thumb Impression]

I hitherto known as RADHA BAI W/o SHANKAR LAL,
R/o H.No. F-184, Near Radha Chowk, Shahbad Dairy, Pehlad
Pur, North West Delhi, Delhi-110042, have changed my name
and shall hereafter be known as LALI.

It is certified that I have complied with other legal
requirements in this connection.

RADHA BAI
[Thumb Impression]

————

I hitherto known as MOHAMMAD NEZAM AHMAD
S/o MOHAMMAD YAQUB AHMAD, R/o Village Tektar/
Post Madhupur, Via Pindaruch, P/S Kamtaul, District
Darbhanga, Tekatar, Darbhanga, Bihar-847306, have changed
my name and shall hereafter be known as MD
NIZAMUDDIN.

It is certified that I have complied with other legal
requirements in this connection.

MOHAMMAD NEZAM AHMAD
[Signature (in existing old name)]

————

I hitherto known as SUMIT S/o AMAR SINGH
R/o 19/74, Block-19, Trilok Puri, Delhi-110091, have changed
my name and shall hereafter be known as SUMIT VERMA.

It is certified that I have complied with other legal
requirements in this connection.

SUMIT
[Signature (in existing old name)]

————

I, ANIL KUMAR VERMA S/o SURENDER PAL SINGH
VERMA, R/o H.No. AV/29, Near H CC Charch, Anad Vihar,
Saharanpur, PO Saharanpur, Distt. Saharanpur, Uttar
Pradesh-247001, have changed the name of my minor
daughter GOURANGI VERMA aged 14 years and she shall
hereafter be known as KIARA VERMA.

It is certified that I have complied with other legal
requirements in this connection.

ANIL KUMAR VERMA
[Signature of Guardian]

————

I hitherto known as MUKUNDA KAM NEHWAL
S/o SANJEEV KUMAR, R/o H.No. 3, Main 33 Futa Road,
Phase-4, O-Block, Shiv Vihar, Karawal Nagar, North East
Delhi, Delhi-110094, have changed my name and shall
hereafter be known as MUKUND NEHWAL.

It is certified that I have complied with other legal
requirements in this connection.

MUKUNDA KAM NEHWAL
[Signature (in existing old name)]
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I hitherto known as BIRJU PANDIT S/o SOVIT PANDIT,
R/o H-26, Green Park Extension, Green Park Extension, South
West Delhi, Delhi-110016, have changed my name and shall
hereafter be known as BACHCHU PANDIT.

It is certified that I have complied with other legal
requirements in this connection.

BIRJU PANDIT
[Signature (in existing old name)]

————

I hitherto known as SATISH KUMAR PANDEY
S/o GAURI SHANKAR PANDEY, R/o Village Gyanpur,
PO Nathmalpur, P.S. Barahara, Distt. Bhojpur-802316, have
changed my name and shall hereafter be known as AMAN
KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

SATISH KUMAR PANDEY
[Signature (in existing old name)]

————

I hitherto known as MANPREET D/o NINDER PAL,
R/o Vill. Begumpur, Tehsil Phagwara, Distt. Kapurthala,
Punjab-144401, have changed my name and shall hereafter
be known as MANPREET MANPREET.

It is certified that I have complied with other legal
requirements in this connection.

MANPREET
[Signature (in existing old name)]

————

I hitherto known as  PRIYANKA  D/o BINOD KUMAR,
R/o House No. 580, Sector 55, Ballabgarh, Faridabad,
Haryana-121004,  have changed my name and shall hereafter
be known as PRIYANKA KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

PRIYANKA
[Signature (in existing old name)]

————

I, MONIKA W/o RAVI, R/o House No. 228, Aliganj,
Kotla Mubarakpur, Lodhi Road, South Delhi, Delhi-110003,
have changed the name of my minor son KARANJEET
BAISOYA alias ARYAN aged 17 years and he shall hereafter
be known as ARYAN.

It is certified that I have complied with other legal
requirements in this connection.

MONIKA
[Signature of Guardian]

I hitherto known as SHAMA PARVEEN W/o IQBAL
ZAIDI, R/o 67-C-EWS Flats, Pitampura Village, Pitampura,
North West Delhi, Delhi-110034, have changed my name
and shall hereafter be known as SHAMA ZAIDI.

It is certified that I have complied with other legal
requirements in this connection.

SHAMA PARVEEN
[Signature (in existing old name)]
————

I, ABHISHEK RATHORE S/o RAJESH RATHORE,
R/o B-1024, Krishna Gali, Near Mother Dairy, Shastri Nagar,
North West Delhi PO Ashok Vihar, Distt. North West Delhi,
Delhi-110052, have changed the name of my minor daughter
KAINAAT RATHORE age 3 years and she shall thereafter
be known as DIVISHA RATHORE.

It is certified that I have complied with other legal
requirements in this connection.

ABHISHEK RATHORE
[Signature of Guardian]

————
I, SEEMA W/o SANJAY KUMAR, R/o Star Paper Mill

Road, Near Ambedkar Chowk, Mohalla Telpura, Shekhpura
Kadeem, PO Shekhpura Qadeem, Distt. Saharanpur, Uttar
Pradesh-247001, have changed the name of my minor son
KSISHANA aged 12 years and he shall hereafter be known
as KRISHNA.

It is certified that I have complied with other legal
requirements in this connection.

SEEMA
[Signature of Guardian]

————
I hitherto known as PREETY SOOD alias SUDESH

KHULLAR W/o PRABAL VIR SOOD,  permanent resident
of 4, Preet Nagar, Back Side Dev Hospital, Batla Road,
Amritsar-1, Amritsar, Punjab-143001, presently residing at
GZB C-196, Ramprastha, Ghaziabad, Uttar Pradesh-201011,
have changed my name and shall hereafter be known as
SUDESH KHULLAR.

It is certified that I have complied with other legal
requirements in this connection.

PREETY SOOD alias SUDESH KHULLAR
[Signature (in existing old name)]
————

I hitherto known as ANUJ S/o BIJENDER SINGH,
R/o A-122, First Floor, Majlis Park Adarsh Nagar,
Delhi-110033, have changed my name and shall hereafter be
known as ANUJ SINGH.

It is certified that I have complied with other legal
requirements in this connection.

ANUJ
[Signature (in existing old name)]
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I hitherto known as ANUPAMA W/o ASHUTOSH
CHOUDHARY, R/o Flat No. 7016, C-Block, 16th Avenue
Gaur City-2, Noida Extension, Greater Noida West, Roza
Yakubpur, Gautam Buddha Nagar, Uttar Pradesh-201009, have
changed my name and shall hereafter be known as
ANUPAMMA CHOUDHARY.

It is certified that I have complied with other legal
requirements in this connection.

ANUPAMA
[Signature (in existing old name)]

————

I,  SUNIL KUMAR S/o SATY PAL SINGH, R/o Plot
No. 91 Pravesh Vihar, Shastri Nagar, Meerut, L.L.R.M.
Medical College, Meerut, Uttar Pradesh-250004, have
changed the name of my minor son SELEUCUS JAYANT
aged 16 years and he shall hereafter be known as ARYAN
PRATAP SINGH.

It is certified that I have complied with other legal
requirements in this connection.

 SUNIL KUMAR
[Signature of Guardian]

————

I hitherto known as SONU S/o BAL KISHAN, R/o House
No. 153, Kanchan Park, Ghaziabad, VTC Loni Dehat, PO
Loni, Distt. Ghaziabad, Uttar Pradesh-201102, have changed
my name and shall hereafter be known as SOHAN.

It is certified that I have complied with other legal
requirements in this connection.

SONU
[Signature (in existing old name)]

————

I hitherto known as POOJA LUTHRA W/o SUNNY
SABHLOK, R/o 14, Nizamuddin, East Market, Opposite
Nizamuddin Railway Station, Hazrat Nizamuddin, PO Hazrat
Nizamuddin, Distt. South Delhi, Delhi-110013, have changed
my name and shall hereafter be known as POOJA SABHLOK.

It is certified that I have complied with other legal
requirements in this connection.

POOJA LUTHRA
[Signature (in existing old name)]

————

I hitherto known as ANIRUDHA AGARWAL
S/o A K AGARWAL, R/o Plot No. 165, Second Floor Sector
10A, Near Jain Mandir Vasundhara District Ghaziabad, Uttar
Pradesh-201012, have changed my name and shall hereafter
be known as ANIRUDH AGARWAL.

It is certified that I have complied with other legal
requirements in this connection.

ANIRUDHA AGARWAL
[Signature (in existing old name)]

I hitherto known as KAVYA GUPTA S/o ASHU GUPTA,
residing at 251-252, Joshi Road, Near Ajmal Khan Park,
Karol Bagh, Delhi-110005, have changed my name and shall
hereafter be known as DHRUVIT GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

KAVYA GUPTA
[Signature (in existing old name)]

————

I, KANHAIYA KUMAR S/o SITARAM CHAUDHARY,
R/o 296/10, Railway Road, Shakurbasti Railway Station,
Railway Colony, Rani Bagh, North West Delhi, Delhi-110034,
have changed the name of my minor son namely LOVE
KUMAR aged 8 years and he shall hereafter be known as
LUCKY KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

KANHAIYA KUMAR
[Signature of Guardian]

————

I hitherto known as KAUSHAR son of BADROO, resident
of  B-39, Gali No. 2, Milan Garden, Sabhapur, Karawal Nagar,
Delhi-110094, have changed my name and shall hereafter be
known as DHANISH.

It is certified that I have complied with other legal
requirements in this connection.

KAUSHAR
[Signature (in existing old name)]

————

I hitherto known as JIYA D/o SUDEEP KUMAR,
R/o C-54, First Floor, Block-C, Gali No. 5, Near Dwarka Mor
Metro Station, Bhagwati Garden Extn., Uttam Nagar, PO
D.K. Mohan Garden, Distt. West Delhi, Delhi-110059, have
changed my name and shall hereafter be known as JIYA
DHANKHAR.

It is certified that I have complied with other legal
requirements in this connection.

JIYA
[Signature (in existing old name)]

————

I, PRAMOD S/o RAJNDER R/o Mukarrabpur, Kandera,
Baghpat, Kandera, Uttar Pradesh-250602, have changed the
name of my minor daughter TULSI aged 14 years and she
shall hereafter be known as RUCHIKA.

It is certified that I have complied with other legal
requirements in this connection.

PRAMOD
[Signature of Guardian]
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I, JITENDER PAL BAGGA S/o DESRAJ BAGGA,
R/o B-58, Second Floor, Back Side, Near Kali Mata Mandir,
Mansa Ram Park, Uttam Nagar, PO D.K. Mohan Garden,
Distt. West Delhi, Delhi-110059, have changed the name of
my minor son namely ARNAV BADPAGA aged 4 years and
he shall hereafter be known as ARNAV BAGGA.

It is certified that I have complied with other legal
requirements in this connection.

JITENDER PAL BAGGA
[Signature of Guardian]

————

I hitherto known as SEEMA DEVI W/o DHARMENDER,
R/o B-2-337, Tara Nagar Kakrola More, Amberhai, Dwarka
Sec-6, South West Delhi, Delhi-110075, have changed my
name and shall hereafter be known as SUNITA DEVI.

It is certified that I have complied with other legal
requirements in this connection.

SEEMA DEVI
[Signature (in existing old name)]

————

I hitherto known as MUNNI DEVI  daughter of  BANSI
LAL, R/o H.No. E-49/A-35, A-Block, Near Raghunath
Temple, Janta Mazdoor Colony, New Zafrabad, Delhi-110053,
have changed my name and shall hereafter be known as
KAVITA.

It is certified that I have complied with other legal
requirements in this connection.

MUNNI DEVI
[Signature (in existing old name)]

————

I hitherto known as NIRMALA D/o RAGHBIR SINGH
W/o PHOOL SINGH SOLANKI, R/o Gali No. 12, RZ-180,
A-Block, M.D. Marg, Gopal Nagar, Najafgarh, South West
Delhi, Delhi-110043, have changed my name and shall
hereafter be known as NIRMAL SOLANKI.

It is certified that I have complied with other legal
requirements in this connection.

NIRMALA
[Signature (in existing old name)]

————

I hitherto known as URMILA DHANGAR alias NAWAB
SINGH S/O MEGH SINGH, R/o 15, Baghel Colony, Firozabad,
Distt. Firozabad, Uttar Pradesh-283203, have changed my
name and shall hereafter be known as  NAWAB SINGH.

It is certified that I have complied with other legal
requirements in this connection.

URMILA DHANGAR alias
 NAWAB SINGH

[Signature (in existing old name)]

I,  ASHOK KUMAR S/o BABU LAL, R/o Jagner Road, Nagla
Bhagat Dhanauli, Malpura, Agra, UP-283102, have changed the
name of my minor son MAHI SINGH  aged 12 years and he shall
hereafter be known as RAJVARDHAN SINGH.

It is certified that I have complied with other legal
requirements in this connection.

ASHOK KUMAR
[Signature of Guardian]

————

I  hitherto known as ANITA KHURANA  alias  ANITA
BHOJWANI KHURANA W/o AJIT KHURANA, R/o Flat No.
6, W-14, M Block Market, Greater Kailash, Greater Kailash
S.O. South Delhi, Delhi-110048  have changed my name and
shall hereafter be known as ANITA BHOJWANI KHURANA.

It is certified that I have complied with other legal
requirements in this connection.

ANITA KHURANA  alias  ANITA BHOJWANI
KHURANA

[Signature (in existing old name)]

————

I, ANAND PARKASH S/o RAM CHARAN, R/o H.No.
10823, Gali Phool Wali No. 14, Manak Pura, East Park Road,
Karol Bagh, Central Delhi, Delhi-110005, have changed the
name of my minor son JISHI alias JISHI LOMUS aged 14
years and he shall hereafter be known as JISHI LOMUS.

It is certified that I have complied with other legal
requirements in this connection.

ANAND PARKASH
[Signature of Guardian]

————

I, PARVEEN S/o NAFE SINGH, R/o 525, Chawla Colony,
Kheriwala Gases, Sonipat, Sonipat, Haryana-131001, have
changed the name of my minor son KAVYA KHATRI aged
14 years and he shall hereafter be known as KARTHIK
KHATRI.

It is certified that I have complied with other legal
requirements in this connection.

PARVEEN
[Signature of Guardian]

————

I hitherto known as BP GAUTAM S/o DEVENDER
KUMAR, R/o 6695, Block No. 9, Gali No. 8, Pyare Lal Road,
Dev Nagar, Karol Bagh, Central Delhi, Delhi-110005, have
changed my name and shall hereafter be known as BHIM
PRAKASH GAUTAM.

It is certified that I have complied with other legal
requirements in this connection.

B P GAUTAM
[Signature (in existing old name)]
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I hitherto known as JUGRUN NESHA
W/o MOHAMMAD MUKEEM, R/o 626-Jnata Jeevan Camp,
Block-E, Chawala Hotel, Okhla Phase-2, Okhla Industrial
Estate, South Delhi-110020, have changed my name and
shall hereafter be known as NOOR BANO.

It is certified that I have complied with other legal
requirements in this connection.

JUGRUN NESHA
[Thumb Impression]

————

I hitherto known as JASPREET S/o PRATAP SINGH,
R/o House No. 25/136, Tailyo Wali Gali, Near Chopad, Jatwara
Mohalla, Bahadurgarh, Distt. Jhajjar, Haryana-124507, have
changed my name and shall hereafter be known as JASPREET
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

JASPREET
[Signature (in existing old name)]

————

I hitherto known as KHUSHBOO GUPTA alias
KHUSHBOO D/o MUNNA W/o RAJU GUPTA,
R/o S/60/118, Jal Vihar, Lajpat Nagar-1, New Delhi-110024,
have changed my name and shall hereafter be known as
KHUSHBOO GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

KHUSHBOO GUPTA alias KHUSHBOO
[Signature (in existing old name)]

————

I hitherto known as BANTEE KUMARI W/o TARKE
SHWAR SINGH, R/o M/s Orient Craft, Plot No. A 809/809,
RIICO Ind. Area, Chopanki Ext, Bhiwadi, Alwar,
Rajasthan-301019, have changed my name and shall hereafter
be known as NITU DEVI.

It is certified that I have complied with other legal
requirements in this connection.

BANTEE KUMARI
[Signature (in existing old name)]

————

I hitherto known as KARAN PASWAN S/o DURGESH
PASWAN, R/o F-10, Sudershan Park, Ramesh Nagar, West
Delhi, Delhi-110015,  have changed my name and shall
hereafter be known as MUNNA.

It is certified that I have complied with other legal
requirements in this connection.

KARAN PASWAN
[Signature (in existing old name)]

I hitherto known as GURU ANURAG PRATAP SINGH
S/o AJAY KUMAR SINGH, residing at Road No. 3, Azad
Colony, Maripur, Muzaffarpur, Bihar-842001, have changed
my name and shall hereafter be known as ANKIT
BHARDWAJ.

It is certified that I have complied with other legal
requirements in this connection.

GURU ANURAG PRATAP SINGH
[Signature (in existing old name)]

————

I hitherto known as HARISH S/o SHAMI, R/o House
No. 303/9, Amritpuri-B, Garhi, South Delhi, Delhi-110065,
have changed my name and shall hereafter be known as
HARISH PAL.

It is certified that I have complied with other legal
requirements in this connection.

HARISH
[Signature (in existing old name)]

————

I hitherto known as NISHA alias KM. SONAL
D/o RAMJEET SINGH W/o ASHISH, R/o Gandhi Chowk,
Ghantaghar, Hathras, PO Hathras, Distt. Hathras,
Uttar Pradesh-204101, have changed my name and shall
hereafter be known as KM. SONAL.

It is certified that I have complied with other legal
requirements in this connection.

NISHA alias KM. SONAL
[Signature (in existing old name)]

————

I hitherto known as SUDHANSHU KUMAR BAHUGUNA
S/o R.K. BAHUGUNA, R/o 253, Pink Apartment, Near Atulya
Chowk, Sector-18 B, VTC Dwarka Sector-18, P.O. N.S.I.T.
Dwarka, Sub District-Delhi Cantonment, District South West
Delhi, State: Delhi-110078, have changed my name and shall
hereafter be known as  SUDHANSHU  BAHUGUNA.

It is certified that I have complied with other legal
requirements in this connection.

SUDHANSHU KUMAR BAHUGUNA
[Signature (in existing old name)]

————

I hitherto known as HARISH CHANDRA S/o JAGNNATH
PRASAD, R/o H.No. 10/144, 6CA, Katra Wazir Khan,
Rambagh, Chaugan, Yamuna Bridge, Agra, Uttar
Pradesh- 282006, have changed my name and shall hereafter
be known as HARICHAND.

It is certified that I have complied with other legal
requirements in this connection.

HARISH CHANDRA
[Signature (in existing old name)]
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I, BIPIN KUMAR S/o SUDHEER PASWAN,
R/o Chainpur, Ward 4 Lachhmipur Bhagwati, Madhepura,
L Bhagwati, Bihar-852112, have changed the name of my
minor son BIVEK ANAND, aged 14 years and he shall
hereafter be known as AMRIT RAJ.

It is certified that I have complied with other legal
requirements in this connection.

BIPIN KUMAR
[Signature of Guardian]

————

I, CHANDRAKISHOR YADAV S/o KIRPANAND YADAV,
R/o Gadhiya, Garhia, Madhepura, Bihar-852112, have changed
the name of my minor daughter KAJU KUMARI, aged
16 years and she shall hereafter be known as KRITI
KUMARI.

It is certified that I have complied with other legal
requirements in this connection.

CHANDRAKISHOR YADAV
[Signature of Guardian]

————

I hitherto known as MUNNENDER KUMAR S/o Sh.
NARAYAN SINGH, Permanent R/o H.No. 10, Guthawali Kalan,
Akhtyarpur, Guthaoli, Bulandshahar, Uttar Pradesh-203001,
Present R/o Flat No. 805, Tower-11, Type-II, GPRA Sarojini
Nagar, New Delhi-110023, have changed my name and shall
hereafter be known as MUNENDRA KUMAR RATHI.

It is certified that I have complied with other legal
requirements in this connection.

MUNNENDER KUMAR
[Signature (in existing old name)]

————

I, SANJEEV KUMAR S/o HAR NARAYAN, R/o House
No. 32, Gali No. 2, Laxmi Garden, Indrapuri, Loni Dehat,
Loni, Ghaziabad, Uttar Pradesh-201102, have changed the
name of my minor son namely VASU, aged 15 years and he
shall hereafter be known as VIRAJ KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

SANJEEV KUMAR
[Signature of Guardian]

————

I hitherto known as NIKHIL KUMAWAT S/o SHANTI
LAL KUMAWAT, R/o Vithalnath Ji Ka Was, Emri, Tehsil &
District Rajsamand Raj.-313342, have changed my name and
shall hereafter be known as NIRVAAN KUMAWAT.

It is certified that I have complied with other legal
requirements in this connection.

NIKHIL KUMAWAT
[Signature (in existing old name)]

I, SUNEEL KUMAR S/o RAMNATH SARSWAT,
R/o 27, Gram Keeratpur Nibhana, Koll, Aligarh, Uttar Pradesh,
202001, have change the name of my minor son SIDDHARDH
KUMAR SARSWAT alias  RISHABH SARSWAT, aged
6 years and he shall hereafter be known as RISHABH
SARSWAT.

It is certified that I have complied with other legal
requirements in this connection.

SUNEEL KUMAR
[Signature of Guardian]

————

I, GARIMA W/o SHRIKANT, residing at A-12, D-144,
Krishna Apartment, Krishna Park, Devli Road, Khanpur, South
Delhi -110062, have changed the name of my minor daughter
SAMAIRA SINGH CHAUHAN, aged 5 years and she shall
hereafter be known as SHAURYAA SINGH CHAUHAN.

It is certified that I have complied with other legal
requirements in this connection.

GARIMA
[Signature of Guardian]

————

I hitherto known as SMRIDHI D/o SURESH KUMAR,
R/o Fauladagnj, Lodhaura, Aurangabad, Mishrikh, Tatroi,
P.O. Aurangabad, Distt. Sitapur, Uttar Pradesh-261403, have
changed my name and shall hereafter be known as TARANA
DEVI.

It is certified that I have complied with other legal
requirements in this connection.

 SMRIDHI
[Signature (in existing old name)]

————

I hitherto known as MEGHA D/o KRISHAN MOHAN
MEHTO, R/o C-1/239, New Yadav Enclave, Prem Nagar-3,
Kirari Suleman Nagar, P.O. Sultanpuri C Block, Distt. North
West Delhi, Delhi-110086, have changed my name and shall
hereafter be known as NEHA KUMARI.

It is certified that I have complied with other legal
requirements in this connection.

MEGHA
[Signature (in existing old name)]

————

I, DEVINDER S/o RAM CHANDER, R/o B-97, Block-B, J J
Colony Madipur, Paschim Vihar, West Delhi, Delhi-110063, have
changed the name of my minor daughter MANAVIKA, aged
9 years and she shall hereafter be known as MAANVIKA.

It is certified that I have complied with other legal
requirements in this connection.

DEVINDER
[Signature of Guardian]
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 I,  MANJU RANI W/o JAGESH KUMAR,
R/o Wazirpur Bhagwan, Post Habibwala, Dhampur Bijnor,
Uttar Pradesh-246761, have changed the name of my minor
daughter RIYAKAR RANI alias RIYA, aged 14 years and
she shall hereafter be known as RIYA.

It is certified that I have complied with other legal
requirements in this connection.

MANJU RANI
[Signature of Guardian]

————

I hitherto known as PURUSHOTTAM TIWARI S/o Sh.
KANHAIYA TIWARI, R/o 561-562, 3rd Floor, Geeta Mandir
Marg, Double Storey, New Rajinder Nagar, New Delhi-110060,
have changed my name and shall hereafter be known as
PURUSHOTTAM KAUSHIK.

It is certified that I have complied with other legal
requirements in this connection.

PURUSHOTTAM TIWARI
[Signature (in existing old name)]

————

I, PANKAJ RANGA S/o SITA RAM, R/o H.No. 16, Goyla
Khurd Village, South West Delhi, Delhi-110071, have changed
the name of my minor son KUSHAGRA, aged 15 years and
he shall hereafter be known as KUSHAGRA CHAUDHARY.

It is certified that I have complied with other legal
requirements in this connection.

PANKAJ RANGA
[Signature of Guardian]

————

I, PANKAJ RANGA S/o SITA RAM R/o H.No. 16, Goyla
Khurd Village, South West Delhi, Delhi-110071, have changed
the name of my minor daughter  HARSHALI, aged 10 years
and she shall hereafter be known as HARSHALI
CHAUDHARY.

It is certified that I have complied with other legal
requirements in this connection.

PANKAJ RANGA
[Signature of Guardian]

————

I hitherto known as JITESH S/o AMARNATH SAROJ
R/o 227, Kapoora, Trihut, P.O. Tirhut, Distt. Amethi,
Uttar Pradesh-227806, have changed my name and shall
hereafter be known as JITESH SAROJ.

It is certified that I have complied with other legal
requirements in this connection.

JITESH
[Signature (in existing old name)]

I, ANUJ RANGA S/o SITA RAM  RANGA, R/o H.No. 16,
Goyla Khurd Village, South West Delhi, Delhi-110071, have
changed the name of my minor son ISHAAN RANGA,
aged 12 years and he  shall hereafter be known as ISHAAN
CHAUDHARY.

It is certified that I have complied with other legal
requirements in this connection.

ANUJ RANGA
[Signature of Guardian]

————

I hitherto known as RANI W/o PAWAN KUMAR,
R/o H.No. X-10, Street No.10, Near Moni Baba Mandir,
Brahmpuri, Shahdara, North East, Delhi-110053, have changed
my name and shall hereafter be known as RANI KASHYAP.

It is certified that I have complied with other legal
requirements in this connection.

 RANI
[Signature (in existing old name)]

————

I hitherto known as SUNIL MANDAL S/o SURESH
MADAL, R/o Shankarpur, Nathnagar, Bhagalpur,
Bihar-812006, have changed my name and shall hereafter be
known as AJAY KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

SUNIL MANDAL
[Signature (in existing old name)]

————

I, DINESH KUMAR S/o KALURAM, R/o 157, Santoshpur,
Baghpat, Uttar Pradesh-250609, have change the name of
my minor son RISHU CHOUDHARY, aged 11 years and he
shall hereafter be known as RISHABH CHOUDHARY.

It is certified that I have complied with other legal
requirements in this connection.

DINESH KUMAR
[Signature of Guardian]

————

I hitherto known as VIKASH KUMAR S/o GOVIND
MADAL, R/o Near Shiv Mandir Babupur Tola Sabour
Babupur, Bihar-813210, have changed my name and shall
hereafter be known as RUPESH KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

VIKASH KUMAR
[Signature (in existing old name)]



PART IV] THE GAZETTE OF INDIA, JULY 19, 2025 (ASADHA 28, 1947) 3573

I hitherto known as SUNIL S/o GAYASI, R/o Rasulpur
Nawada, Noida, Gautam Buddha Nagar, UP-201301, have
changed my name and shall hereafter be known as TOTEY.

It is certified that I have complied with other legal
requirements in this connection.

SUNIL
[Signature (in existing old name)]

————

I hitherto known as RAMU RAJPUT S/o KASHMEER
SINGH, R/o Tirwa Road, Gandhi Nagar, Saurikh, Kannauj,
UP-209728, have changed my name and shall hereafter be
known as RAGHAV RAJPUT.

It is certified that I have complied with other legal
requirements in this connection.

 RAMU RAJPUT
[Signature (in existing old name)]

————

 I, ANAND DUA C/o ADARSH DUA, R/o Flat No.
G-2615, Prateek Edifice Sector 107, Noida, Gautam Buddha
Nagar, Uttar Pradesh-201304, have changed the name of my
minor son PARTH DUA, aged 13 years and he shall hereafter
be known as PARTHASARTHI DUA.

It is certified that I have complied with other legal
requirements in this connection.

ANAND DUA
[Signature of Guardian]

————

I hitherto known as RENU W/o ASHOK KUMAR,
R/o Flat No. 451, Skylark Apartment, Plot No. 35, Sector-6,
Dwarka, Dwarka Sec.-6, South West Delhi, Delhi-110075,
have changed my name and shall hereafter be known as
RENU KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

 RENU
[Signature (in existing old name)]

————

I, ANUJ RANGA S/o SITA RAM  RANGA, R/o H.No. 16,
Goyla Khurd Village, South West Delhi, Delhi-110071, have
changed the name of my minor son RIDAN, aged 5 years
and he  shall hereafter be known as RIDAN CHAUDHARY.

It is certified that I have complied with other legal
requirements in this connection.

ANUJ RANGA
[Signature of Guardian]

I hereby to known as JITENDER PAL SINGH alias
JITENDER SEHRAWAT alias JITENDER PAL SINGH
SEHRAWAT  S/o SURJEET SINGH, R/o House No. 9, Second
Floor, Block 7, Spring Field Colony, Sector 31, Amarnagar,
P.O. Amarnagar, Distt. Faridabad, Haryana-121003, have
changed my name and shall hereafter be known as JITENDER
PAL SINGH SEHRAWAT.

It is certified that I have complied with other legal
requirements in this connection.

JITENDER PAL SINGH alias JITENDER SEHRAWAT
alias JITENDER PAL SINGH SEHRAWAT

[Signature (in existing old name)]

————

I hitherto known as LAKHVIR SINGH JASSAL
S/o RAJWANT SINGH, R/o Jaitu Patti, Saffuwala, Distt.
Moga, Punjab-142048, India, have changed my name and
shall hereafter be known as LAKHVIR SINGH.

It is certified that I have complied with other legal
requirements in this connection.

LAKHVIR SINGH JASSAL
[Signature (in existing old name)]

————

I hitherto known as ANITA KUJOOR W/o JIVAN,
R/o Pandri Pani, VTC Gamharia, P.O. Jashpur, Distt. Jashpur,
Chhattisgarh-496331, have changed my name and shall
hereafter be known as SUNITA BAI.

It is certified that I have complied with other legal
requirements in this connection.

ANITA KUJOOR
[Signature (in existing old name)]

————

I hitherto known as SANDESH SINGH  SANYAL alias
SANDESH SINGH S/o KARAM VEER SINGH, R/o No.
C-305, Street No. 5, New Usmanpur, Ghonda, North East,
Delhi-110053, have changed my name and shall hereafter be
known as SANDESH SINGH  SANYAL.

It is certified that I have complied with other legal
requirements in this connection.

SANDESH SINGH  SANYAL alias SANDESH SINGH
[Signature (in existing old name)]

————

I hitherto known as MANTHAN YADAV
S/o DHARMENDER YADAV, R/o H.No. 89, VPO New Colony
Kapasheda, Mahipalpur, South West Delhi, Delhi-110037,
have changed my name and shall hereafter be known as
MANTHAN KUMAR YADAV.

It is certified that I have complied with other legal
requirements in this connection.

MANTHAN YADAV
[Signature (in existing old name)]



3574 THE GAZETTE OF INDIA, JULY 19, 2025 (ASADHA 28, 1947)        [PART IV

t

I hitherto known as BINNY KUNDRA W/o GAGAN
SHARMA, R/o Gali Nehru Gate Wali, Opp. Bohri Chowk,
Tehsil & Distt. Tarn Taran, Punjab, have changed my name
and shall hereafter be known as BINNY SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

BINNY KUNDRA
[Signature (in existing old name)]

————

I hitherto known as LAKHA SINGH S/o SAJAN SINGH,
R/o Village Manochahal Khurd, Tehsil & Distt. Tarn Taran,
Punjab, have changed my name and shall hereafter be known
as LAKHBIR SINGH.

It is certified that I have complied with other legal
requirements in this connection.

LAKHA SINGH
[Signature (in existing old name)]

————

I hitherto known as SANJIVV KAPUR alias SANJEEV
KAPOOR S/o SARWAN KUMAR KAPOOR, R/o N-12,
Ground Floor, Greater Kailash Part-1, P.O. Greater Kailash,
Sub District Defence Colony, District South Delhi, State
Delhi-110048, have changed my name and shall hereafter be
known as SANJEEV KAPOOR .

It is certified that I have complied with other legal
requirements in this connection.

SANJIVV KAPUR alias SANJEEV KAPOOR
[Signature (in existing old name)]

————

I, PAPPU S/o JALIM, residing at 127/141, Juhi
Bamburahiya, Kanpur,  Juhi Colony, Kanpur Nagar, Uttar
Pradesh-208014, have changed the name of my minor
daughter ANGEL, aged 9 years and she shall hereafter be
known as KIYARA.

It is certified that I have complied with other legal
requirements in this connection.

PAPPU
[Signature of Gurdian]

————

I hitherto known as ATUL S/o NANAK CHAND, residing
at H.No. 13/11, Near Sanskrit College,VPO Purana Bazar,
Sundernagar, Mandi, Himachal Pradesh, have changed my
name and shall hereafter be known as ATUL LAKRA.

It is certified that I have complied with other legal
requirements in this connection.

ATUL
[Signature (in existing old name)]

I, ASHOK CHAUHAN Son of SRINIWAS CHAUHAN,
Resident of Gaon Makundpur, Manoharpur, P.O. Manoharpur,
District Buxar, Bihar- 802128, have changed the name of my
minor son RAJU KUMAR, aged about 14 years and he shall
hereafter be known as HARIOM CHAUHAN.

It is certified that I have complied with other legal
requirements in this connection.

ASHOK CHAUHAN
[Signature of Guardian]

————

I hitherto known as SATYAM SUNDRAM, son of
SATYANARAYAN LAL, residing at Lodi Katra, Near Police
Chowki, Patna City, P.O. Patna City, District Patna,
Bihar-800008, have changed my name and shall hereafter be
known as SATYAM SHIVAM SUNDRAM.

It is certified that I have complied with other legal
requirements in this connection.

SATYAM SUNDRAM
[Signature (in existing old name)]

————

I, SATYENDRA SINGH, son of NAGENDRA SINGH,
resident of Ward No. 17, Manjhariya Tola Khajuri, Majharia,
P.O. Majharia, District West Champaran, Bihar-845106, have
changed the name of my minor son ADITYA KUMAR, aged
13 years and he shall hereafter be known as SARTHAK
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SATYENDRA SINGH
[Signature of Guardian]

————

I, JILEDAR SINGH S/o HARNAM SINGH, R/o Village
Fatehganj, Nisoi, Distt. Bareilly, Uttar Pradesh-243302, have
changed the name of my minor son ARYAN aged 17 years
and he shall hereafter be known as SANJAY SINGH.

It is certified that I have complied with other legal
requirements in this connection.

JILEDAR SINGH
[Signature of Guardian]

————

I hitherto known as GURVINDER KAUR JASSAL
W/o AMANDEEP SINGH, R/o H.No. 2565, Phase-1, Urban
Estate, Dugri, Ludhiana, Punjab-141013, have changed my
name and shall hereafter be known as GURVINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

GURVINDER KAUR JASSAL
[Signature (in existing old name)]
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I hitherto known as JASHANPREET SINGH
S/o DALWINDER SINGH, R/o Vill. Majara Jattan, Tehsil
Balachaur, Distt. S.B.S. Nagar, Punjab, have changed my
name and shall hereafter  be known as SINGH
JASHANPREET.

It is certified that I have complied with other legal
requirements in this connection.

JASHANPREET SINGH
[Signature (in existing old name)]

————

I hitherto known as SAIRA VARGHESE KIDANGAN
W/o  SAMUEL JACOB KURUVILLA, residing at
Kollamparampil House, S Puram PO Kurichy, Kottayam,
Kerala-686532, have changed my name and shall hereafter
be known as SAIRA SAMUEL KURUVILLA.

It is certified that I have complied with other legal
requirements in this connection.

SAIRA VARGHESE KIDANGAN
[Signature (in existing old name)]

————

I hitherto known as PUNEET GARG S/o KRISHAN GARG,
residing at Footi Kothi, 1323/2 Dwarkapuri, Indore, PO
Sudama Nagar, Distt. Indore, Madhya Pradesh-452009, have
changed my name and shall hereafter be known as PUNIT
GARG.

It is certified that I have complied with other legal
requirements in this connection.

PUNEET GARG
[Signature (in existing old name)]

————

I hitherto known as SHOBHA IRANA KANTIWAR
D/o ERANNA KANTIWAR W/o IRANA KATTIWAR,
residing at BES Galli Deglur, Nanded, Maharashtra-431717,
have changed my name and shall hereafter be known as
SHOBHA IRANNA AULWAR.

It is certified that I have complied with other legal
requirements in this connection.

SHOBHA IRANA KANTIWAR
[Signature (in existing old name)]

————

I hitherto known as NAVNEET REKHI W/o RAJBIR
SINGH DUA, residing at  E-27, Near Bindra Park, Rajouri
Garden, Tagore Garden, West Delhi, Delhi-110027, have
changed my name and shall hereafter be known as NAVNEET
DUA.

It is certified that I have complied with other legal
requirements in this connection.

NAVNEET REKHI
[Signature (in existing old name)]

I, RAJSHEKHAR D C S/o CHANDRASHEKAR K N,
residing at 676, 9th Cross 21st A Main, Papaiah Block Dinnur,
Bangalore, R T Nagar, Bangalore, Karnataka-560032, have
changed the name of my minor son TANMAY R, aged 6
years and he shall hereafter be known as MANVITH R.

It is certified that I have complied with other legal
requirements in this connection.

RAJSHEKHAR D C
[Signature of Guardian]

————

I hitherto known as MO MOKIM S/o ABDUL RAHIM,
residing at D1/80, No. 2, Vishwakarma Colony, Jaitpur
Part-2, Badarpur, Jaitpur, Delhi-110044, have changed my
name and shall hereafter be known as MD MOKIM UDDIN.

It is certified that I have complied with other legal
requirements in this connection.

MO MOKIM
[Thumb Impression]

————

I hitherto known as MAMTA RANI alias MAMTA
CHITKARA D/o FAQUIR CHAND CHITKARA W/o VINOD
KUMAR VASUDEVA, residing at Plot No. RZ-37, 3rd Floor,
South Ext Part-II Uttam Nagar, PO D.K Mohan Garden, Distt.
West Delhi-110059, have changed my name and shall
hereafter be known as SANJANA VASUDEVA.

It is certified that I have complied with other legal
requirements in this connection.

MAMTA RANI alias MAMTA CHITKARA
[Signature (in existing old name)]

————

I hitherto known as PARAM JIT SINGH DHABHA alias
P S DHABHA S/o RANJIT SINGH, residing at B/36-47/1,
Vikas Nagar, Pakhowal Road,  Ludhiana, Punjab-141001, have
changed my name and shall hereafter be known as
PARAMJIT SINGH.

It is certified that I have complied with other legal
requirements in this connection.

PARAM JIT SINGH DHABHA alias P S DHABHA
[Signature (in existing old name)]

————

I hitherto known as MUNIRA NASIRKHAN PATHAN
W/o NASIRKHAN PATHAN, residing at Greenpark 4 Khan
Villa, Bhagda, VTC Valsad, Gujarat-396001, have changed
my name and shall hereafter  be known as
MUNIRAKHANAM NASIRKHAN PATHAN.

It is certified that I have complied with other legal
requirements in this connection.

MUNIRA NASIRKHAN PATHAN
[Thumb Impression]
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I hitherto known as KITABSHREE W/o SATISH
CHANDRA, residing at 300, 10A, Raja Ka Bagh, Mainpuri,
Mainpuri Uttar Pradesh-205001, have changed my name and
shall hereafter be known as GULABO DEVI.

It is certified that I have complied with other legal
requirements in this connection.

KITABSHREE
[Thumb Impression]

————

I hitherto known as RAJPUT SAVITABEN
RAMKUMARSINGH W/o PAPPU SINGH, residing at
Donchara, Dhochara, Bhind, Madhya Pradesh-477331, have
changed my name and shall hereafter be known as SAVITA
DEVI.

It is certified that I have complied with other legal
requirements in this connection.

RAJPUT SAVITABEN RAMKUMARSINGH
[Thumb Impression]

————

I hitherto known as SMT RAM DEVI W/o KAMLESH,
residing at Mubarakpur, Sitapur, Khairabad, Uttar
Pradesh- 261131, have changed my name and shall hereafter
be known as REENU.

It is certified that I have complied with other legal
requirements in this connection.

SMT RAM DEVI
[Thumb Impression]

————

I hitherto known as  BOGGAM SONIYA S/o BOGGAM
DALAPATHI, R/o H.No. 7-8, Ambedkar Colony, Opp.
Ravi Petrol Bunk, Paloncha Mandal, VTC  Somulagudem,
PO Paloncha, Sub District Palwancha, District Khammam,
State Telangana, Pin Code; 507115,  have changed my name
and shall hereafter be known as BOGGAM SANTHOSH
KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

BOGGAM SONIYA
[Signature (in existing old name)]

————

I hitherto known as DEEPAK alias DEEPAK RANA
S/o SUNIL, R/o House No. 166, Chirya (175), Charkhi
Dadri-127022, Haryana, have changed my name and shall
hereafter be known as DEEPAK RANA.

It is certified that I have complied with other legal
requirements in this connection.

DEEPAK alias DEEPAK RANA
[Signature (in existing old name)]

I, RAKESH KUMAR S/o RAM LAL, residing at Vill
Makowal PO Motton Teh. Balachaur Distt. SBS Nagar,
Punjab, have changed the name of my minor son
KARANDEEP, aged 16 years and he shall hereafter be known
as KARANDEEP SINGH.

It is certified that I have complied with other legal
requirements in this connection.

RAKESH KUMAR
[Signature of Guardian]

————

I, RAM PRAKASH S/o JOKHAI MAURYA, R/o Ishauri
Naseerpur, Post Chahora Ghat, Esaure Naserpur, Ambedkar
Nager, Ram Nagar, Uttar Pradesh-224181, have changed the
name of my minor daughter ANUPRIYA MAURYA aged 8
years and he shall hereafter be known as ARADHYA
MAURYA.

It is certified that I have complied with other legal
requirements in this connection.

RAM PRAKASH
[Signature of Guardian]

————

I hitherto known as JASPINDER SINGH wife of GURDIP
SINGH, residing at Village Bhaini Banger PO Qadian District
Gurdaspur-143516 Punjab, have changed my name and shall
hereafter be known as SINGH JASPINDER

It is certified that I have complied with other legal
requirements in this connection.

JASPINDER SINGH
[Signature (in existing old name)]

————

I hitherto known as SARNATH SHUKLA
S/o GANGADHAR SHUKL, R/o Bhaisauli, Fatehpur, Uttar
Pradesh-212657, have changed my name and shall hereafter
be known as SHOBHIT SHUKLA.

It is certified that I have complied with other legal
requirements in this connection.

SARNATH SHUKLA
[Signature (in existing old name)]

————

I hitherto known as MAHAMMADH MAHIMMADH
CHINNA S/o MAHAMMADH ASAN AHMMADH, R/o H
No. 3-68/F, Makavaram, Anakapalli Mandalam, Makavaran,
Visakhapatnam, Andhra Pradesh-531032, have changed my
name and shall hereafter be known as MOHAMMAD
MAHIMUDH.

It is certified that I have complied with other legal
requirements in this connection.

MAHAMMADH MAHIMMADH CHINNA
[Signature (in existing old name)]
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I hitherto known as NITIN S/o JAIRAMAN, residing at
A4/161, Paschim Vihar, West Delhi,  Delhi-110063, have
changed my name and shall hereafter be known as NITIN
BHOJ.

It is certified that I have complied with other legal
requirements in this connection.

NITIN
[Signature (in existing old name)]

————

I hitherto known as PINKY KUMARI
W/o MANOHARLAL KOTHARI, residing at J-118, Near
Shreeram School, Sector-3, Airoli, Navi Mumbai,
Maharashtra-400708, have changed my name and shall
hereafter be known as Trupti MANOHARLAL KOTHARI.

It is certified that I have complied with other legal
requirements in this connection.

PINKY KUMARI
[Signature (in existing old name)]

————

I hitherto known as SANDEEP KUMAR S/o DEVI RAM,
residing at 100, 33 Futa, B-Block, Ambika Vihar, Shiv Vihar,
Mustafabad, North East Delhi-110094, have changed my
name and shall hereafter be known as SANJAY KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

SANDEEP KUMAR
[Signature (in existing old name)]

————

I hitherto known as ASHOK KUMAR S/o SOMVIR SINGH
MEENA, residing at 320, B-3, Rajni Vihar, Heerapura, Ajmer
Road, Jaipur, Rajasthan-302021, have changed my name and
shall hereafter be known as ASHOK KUMAR MEENA.

It is certified that I have complied with other legal
requirements in this connection.

ASHOK KUMAR
[Signature (in existing old name)]

————

I hitherto known as CHANCHAL AGGARWAL D/o RAM
AVTAR GOYAL and W/o SHUBHAM AGRAWAL, residing
at House No. A-10, Nehru Ground, VTC- Faridabad, Haryana
-121001, have changed my name and shall hereafter be
known as AANVI AGRAWAL.

It is certified that I have complied with other legal
requirements in this connection.

CHANCHAL AGGARWAL
[Signature (in existing old name)]

I hitherto known as PARMINDER SINGH ANAND
S/o HARVINDER SINGH, residing at 374, B/3, Faithfulganj,
Kanpur Cantt. Kanpur Nagar, Uttar Pradesh-208004, have
changed my name and shall hereafter be known as
PERVINDER SINGH.

It is certified that I have complied with other legal
requirements in this connection.

PARMINDER SINGH ANAND
[Signature (in existing old name)]

————

I hitherto known as KULWINDER KAUR W/o JAGSIR
SINGH, residing at Badhni Kalan, Moga, Punjab-142037,
have changed my name and shall hereafter be known as
SHINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

KULWINDER KAUR
[Thumb Impression]

————

I hitherto known as AWADH VINAYAK son of
MUNESHWAR, residing at Post Kantha, Kakraha Pathraha
Kantha, Unnao, Uttar Pradesh-209859, have changed my
name and shall hereafter be known as GYAN SINGH.

It is certified that I have complied with other legal
requirements in this connection.

AWADH VINAYAK
[Signature (in existing old name)]

————

I hitherto known as MURTI DEVI W/o CHHOTE, residing
at Nagla Hari Singh, Nagla Sarangpur, Bulandshahr, Pahasu,
Uttar Pradesh-202396, have changed my name and shall
hereafter be known as RAMBATI.

It is certified that I have complied with other legal
requirements in this connection.

MURTI DEVI
[Thumb Impression]

————

I hitherto known as VEERENDRA KUMAR PANCHAL
S/o HANSRAJ, residing at Braham Nagar Colony, Near I.T.I.,
Jhansi, Uttar Pradesh-284003, have changed my name and
shall hereafter be known as VEERENDRA SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

VEERENDRA KUMAR PANCHAL
[Signature (in existing old name)]
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I, UMASHANKAR RAJU D S S/o SHIVARAMA RAJU
D, R/o No. 53/1, A KPWD Quarters, Jeevan Bhima Nagar,
Bangalore North, Thippasandra, Bengaluru North, Bengaluru,
Karnataka-560075, have changed the name of my minor son
NIHAL U aged about 3 years and he shall hereafter be
known as NAKUL VARDAN RAJU.

It is certified that I have complied with other legal
requirements in this connection.

UMASHANKAR RAJU D S
[Signature of Guardian]

————

I hitherto known as NILADRI SAHA S/o NANTU GOPAL
SAHA, R/o BE-410, Saltlake Sec 1, Bidhannagar (M),
North 24 paraganas, West Bengal-700064, have changed my
name and shall hereafter be known as BHARATH SAHA.

It is certified that I have complied with other legal
requirements in this connection.

NILADRI SAHA
[Signature (in existing old name)]

————

I hitherto known as NAVNEET KOUR VIRDI wife of
BALJINDER SINGH, residing at House No. 286/16, Krishna
Nagar, Post Office Gurdaspur Tehsil and District Gurdaspur,
Punjab, India-143521, have changed my name and shall
hereafter be known as NAVNEET KOUR.

It is certified that I have complied with other legal
requirements in this connection.

NAVNEET KOUR VIRDI
[Signature (in existing old name)]

————

I, AKWINDER KAUR wife of GURPREET SINGH, residing
at Gali Babe Sukhe Wali, Block Verka, Vallah District
Amritsar-143501, Punjab, have changed the name of my
minor son SAHIJPREET SINGH aged 16 years and he shall
hereafter be known as SEHAJPREET SINGH.

It is certified that I have complied with other legal
requirements in this connection.

AKWINDER KAUR
[Signature of Guardian]

————

I hitherto known as BALWINDER KAUR wife of
HARJINDER SINGH, residing at  Village Sadda, Tehsil and
District Gurdaspur Punjab-143521,  have changed my name
and shall hereafter be known as SUKHJIT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

BALWINDER KAUR
[Signature (in existing old name)]

I hitherto known as BALDEV SINGH MAAN son of
SURJAN SINGH, residing at H.No. 155, Baba Jagira Colony
VPO Rayya Tehsil Baba Bakala District Amritsar-143112
Punjab, have changed my name and shall hereafter be known
as BALDEV SINGH.

It is certified that I have complied with other legal
requirements in this connection.

BALDEV SINGH MAAN
[Signature (in existing old name)]

————

I hitherto known as PARASHAR SUDARSHAN KUMAR
son of MANGAT RAM, residing at H.No. 19, Batala Road,
Opp. Vijay Nagar Petrol Pump, Varindavan Enclave, District
Amritsar-143001, Punjab, have changed my name and shall
hereafter be known as SUDARSHAN KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

PARASHAR SUDARSHAN KUMAR
[Signature (in existing old name)]

————

I hitherto known as PARMOD S/o VIJENDRA SINGH,
R/o Sari, Jhunjhunun, Rajasthan-333027, have changed my
name and shall hereafter be known as PRAVESH OLA.

It is certified that I have complied with other legal
requirements in this connection.

PARMOD
[Signature (in existing old name)]

————

I, SURAJ SINGH S/o GUSAIN SINGH, R/o Haripur, Tularam
Post Arjunpur, Haldwani, Nainital, Uttarakhand- 263139,  have
changed the name of my minor daughter SAMAYRA
RATHORE, aged about 5 years and she shall hereafter be
known as SRITIKA RATHORE.

It is certified that I have complied with other legal
requirements in this connection.

SURAJ SINGH
[Signature of Guardian]

————

 I hitherto known as VARIKOL alias VARIKOLU
SUSMITHA D/o VARIKOLU SAMPATH, W/o EJJAGIRI
SRIKANTH, R/o H.No. 3-67, Kothapally, Huzurabad Mandal,
Bornapalle, Huzurabad, Karimnagar, Telangana-505468, have
changed my name and shall hereafter be known as EJJAGIRI
SUSMITHA.

It is certified that I have complied with other legal
requirements in this connection.

VARIKOL alias VARIKOLU SUSMITHA
[Signature (in existing old name)]
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I hitherto known as USHA DEVI W/o RAJENDRA
PRASHAD, R/o Nasirpur Digoli, VTC Ramdaspur Urf Nagal,
PO Nagal, Sub District Deoband, District Saharanpur,
Uttar Pradesh-247551, have changed my name and shall
hereafter be known as PUSHPA DEVI.

It is certified that I have complied with other legal
requirements in this connection.

USHA DEVI
[Signature (in existing old name)]

————

I, SUGRIV SINGH S/o BRIDDHI SINGH, R/o Mahto Tola
Mathauli, Kushinagar, Uttar Pradesh-274301, have changed
the name of my minor son  ANKUSH SINGH, aged 15 years
and he shall hereafter be known as ANSH SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SUGRIV SINGH
[Signature of Guardian]

————

I hitherto known as RAMRANI W/o RAM PRATAP,
R/o Gram Chauradeeh Post Thok Madhau, Thok Bandho,
Aihrori, Hardoi, Uttar Pradesh-241121, have changed my
name and shall hereafter be known as SHRIMATI SOMVATI.

It is certified that I have complied with other legal
requirements in this connection.

RAMRANI
[Signature (in existing old name)]

————

I hitherto known as ASHRAF UNNISA BEGUM
D/o MIRZA FATHEULLAH BAIG, R/o 8-2-118/3/67/1,
Moghals Colony, Mailardevpally, Masjid E Abubakr Siddiq,
Pallecheru, Keshogiri, K.V. Rangareddy Telangana-500005,
have changed my name and shall hereafter be known as
AFREEN MIRZA.

It is certified that I have complied with other legal
requirements in this connection.

ASHRAF UNNISA BEGUM
[Signature (in existing old name)]

————

I hitherto have known as ABHISHEK KUMAR son of
KESHAR CHAUDHARY, residing at Goan-Bholakurha
P.S.  Sirdala, Sanrh Majhganw, P.O. S Marighgawa, District
Nawada, Bihar-805127, have changed my name and shall
hereafter be known as BACHCHU CHOUDHARY.

It is certified that I have complied with other legal
requirements in this connection.

ABHISHEK KUMAR
[Signature (in existing old name)]

I hitherto known as SIMRAN KAUR W/o SARABJIT
SINGH GUJRAL, R/o House No. 3, Phase 1, Near Water
Tank, Urban Estate, Patiala, Punjab-147002, have changed
my name and shall hereafter be known as SIMRAN KAUR
GUJRAL.

It is certified that I have complied with other legal
requirements in this connection.

SIMRAN KAUR
[Signature (in existing old name)]

————

I hitherto have known as PINKU GUPTA son of
DAMODAR PRASAD GUPTA, residing at Dharmshala Road,
Ward No. 10, Supaul, District Supaul, Bihar- 852131, have
changed my name and shall hereafter be known as MUKESH
KUMAR GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

PINKU GUPTA
[Signature (in existing old name)]

————

I hitherto known as VRINDA D/o RAJ KUMAR,
R/o House No. 792, Deva Wali Gali, Near Saini Samaj Bhawan,
Sainiyan Mohalla, Hisar, Haryana-125001,  have changed my
name and shall hereafter be known as VRINDA SAINI.

It is certified that I have complied with other legal
requirements in this connection.

VRINDA
[Signature (in existing old name)]

————

I hitherto known as AISHWARYA THEPPADAGANDI
SURYANARAYANA GOGATE D/o SURYANARAYANA
GOGATE, R/o 3rd Floor, 2331, Sector-43, Gurgaon, PO
Gurgaon, Distt. Gurgaon, Haryana-122001, have changed
my name and shall hereafter be known as AISHWARYA
GOGATE.

It is certified that I have complied with other legal
requirements in this connection.

AISHWARYA THEPPADAGANDI
SURYANARAYANA GOGATE

[Signature (in existing old name)]

————

I  hitherto known as KAJAL D/o KULDEEP KUMAR,
resident of VPO Chiheru , Tehsil Phagwara Distt. Kapurthala,
Punjab-144402, have changed my name and shall hereafter
be known as KAJAL KUMARI.

It is certified that I have complied with other legal
requirements in this connection.

KAJAL
[Signature (in existing old name)]
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I hitherto known as BHAJJU BARETHA S/o HEERA
LAL, resident at 219, Ram Nagar Gali No. 1 Gwalior Madhya
Pradesh-474001, have changed my name and shall hereafter
be known as BHAJJU.

It is certified that I have complied with other legal
requirements in this connection.

BHAJJU BARETHA
[Signature (in existing old name)]

————

I, VINOD KUMAR BHAKAL S/o S.R.BHAKAL,
R/o 1070/1, Saitan Singh Enclave, Army Area, Jodhpur,
Rajasthan-342001, have changed the name of my minor
daughter SIDDHI BHAKAL, aged 11 years and she shall
hereafter be known as SIDDHANTIKA BHAKAL.

It is certified that I have complied with other legal
requirements in this connection.

VINOD KUMAR BHAKAL
[Signature of Guardian]

————

I, MANOJ KUMAR S/o AATMA RAM, R/o Himatpura,
Himatpura, Fazilka Punjab-152116, have changed the name
of my minor daughter's MADALSA BISHNOI, aged 14 years
and she shall hereafter be known as MAYRA BISHNOI.

It is certified that I have complied with other legal
requirements in this connection.

MANOJ KUMAR
[Signature of Guardian]

————

I, RAM LAL S/o RAM SUMER, R/o Gram Bahadur Pur
Post Mustafabad Block Sangipur Lalganj, Pratpgarh
Mustafabad Pratapgarh Sangipur Uttar Pradesh-230139, have
changed the name of my minor son JANMEJAY, aged 14
years and he shall hereafter be known as DIPANKAR
YADAV.

It is certified that I have complied with other legal
requirements in this connection.

RAM LAL
[Signature of Guardian]

————

I hitherto known as KRISHNA S/o PREM PAL,
R/o 11/117, Trilokpuri, Chilla Saroda Khadar, East Delhi,
Delhi-110091, have changed my name and shall hereafter be
known as KRISHAN.

It is certified that I have complied with other legal
requirements in this connection.

KRISHNA
[Signature (in existing old name)]

I, KAMLESH KUMAR YADAV son of RAM CHANDRA
YADAV, R/o 7/9/354 A, Patel Nagar, Naka Chungi, Ayodhya
(Faizabad) -224001, have changed the name of my minor
daughter DHRITI YADAV, aged 5 years and she shall
hereafter be known as DHRITI PRIYA.

It is certified that I have complied with other legal
requirements in this connection.

KAMLESH KUMAR YADAV
[Signature of Guardian]

————

I hitherto known as VIJAY PAL alias SHIV PRASAD
S/o NATHA RAM, R/o 328, Bhaiaee Mathura, Mathura,
Uttar Pradesh-281001, have changed my name and shall
hereafter be known as SHIV PRASAD.

It is certified that I have complied with other legal
requirements in this connection.

VIJAY PAL alias SHIV PRASAD
[Signature (in existing old name)]

————

I, MAHESH YADAV S/o ROHTAS KUMAR YADAV,
R/o 315, Syndicate Bank, Chandu, Chandu(44). Gurgaon,
Haryana-122505, have changed the name of my minor
daughter SANAYA YADAV, aged 11 years and she shall
hereafter be known as SHANAYA YADAV.

It is certified that I have complied with other legal
requirements in this connection.

MAHESH YADAV
[Signature of Guardian]

————

I hitherto known as RENU W/o SATENDRA KUMAR,
R/o H.No. C-47, Gali No. 4 Ambika Vihar, Shiv Vihar, Karawal
Nagar, North East, Delhi-110094, have changed my name
and shall hereafter be known as MEENU.

It is certified that I have complied with other legal
requirements in this connection.

RENU
[Signature (in existing old name)]

————

I hitherto known as ANUP YADAV S/o MAM CHAND
YADAV, R/o House No. 226, Village Badli, Libas Pur, PO
Samai Pur, Distt. North West Delhi, Delhi-110042, have
changed my name and shall hereafter be known as ANUP
KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

ANUP YADAV
[Signature (in existing old name)]
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I hitherto known as CHANDER PRABHA alias CHANDER
PRABHA MEHRA D/o KAILASH CHANDER W/o AJAY
VERMA, R/o 197/B 87, Guru Nanak Pura, Laxmi Nagar, Laxmi
Nagar, East Delhi, Delhi-110092, have changed my name and
shall hereafter be known as PRABHA VERMA.

It is certified that I have complied with other legal
requirements in this connection.

CHANDER PRABHA alias CHANDER PRABHA MEHRA
[Signature (in existing old name)]

————

I, ALOK KUMAR YADAV S/o DHANI RAM YADAV,
R/o Village Sonoura, Sarai Sagar, Faizabad, Uttar
Pradesh-224161, have changed the name of my minor son
SHIKAR SINGH, aged 13 years and he shall hereafter be
known as SAKSHAM YADAV.

It is certified that I have complied with other legal
requirements in this connection.

ALOK KUMAR YADAV
[Signature of Guardian]

————

I hitherto known as BIMLA W/o SATISH GIRSA,
R/o WZ-5B, Nangli Jalib, Janakpuri B-1 S.O., Janakpuri B-1,
West Delhi, Delhi-110058, have changed my name and shall
hereafter be known as BIMLA GIRSA.

It is certified that I have complied with other legal
requirements in this connection.

BIMLA
[Signature (in existing old name)]

————

I hitherto known as SUNNI SAINI S/o SUKHPAL SINGH,
residing at Kishanpur Jamalpur, Bhagwanpur, Haridwar,
Uttarakhand-247661, have changed my name and shall
hereafter be known as SUNNY JASSAR.

It is certified that I have complied with other legal
requirements in this connection.

SUNNI SAINI
[Signature (in existing old name)]

————

I hitherto known as REETA W/o SUBHASH, R/o Bhandari
(61), Panipat, Haryana-132113, have changed my name and
shall hereafter be known as RITA DEVI.

It is certified that I have complied with other legal
requirements in this connection.

REETA
[Signature (in existing old name)]

I hitherto known as BIMLA DEVI W/o MADANLAL
TULASYAN, R/o Ward No. 20, Mahavir Chowk, Saharsa,
Bihar-852201, have changed my name and shall hereafter be
known as VIMALA DEVI.

It is certified that I have complied with other legal
requirements in this connection.

BIMLA DEVI
[Signature (in existing old name)]

————

I hitherto known as SUBHASH CHANDER S/o VED
PRAKASH DHAWAN, R/o H. No. 381/42, Adarsh Nagar,
Jalandhar, Punjab-144001, have changed my name and shall
hereafter be known as SUBHASH CHANDER DHAWAN.

It is certified that I have complied with other legal
requirements in this connection.

SUBHASH CHANDER
[Signature (in existing old name)]

————

I, YASHPAL S/o KRISHAN KUMAR, R/o Samvit Health
Care, Islampur, Gurgaon, Haryana-122018, have changed the
name of my minor daughter AANSHI, aged about 9 Years
and She shall hereafter be known as AANSHI THAKRAN.

It is certified that I have complied with other legal
requirements in this connection.

YASHPAL
[Signature of Guardian]

————

  I hitherto known as MOHED ILYASUDDIN S/o KHAJA
GHAREEBUDDIN, H.No. 2-3-72, Vill Shivareddypet, PO
Vikarabad Distt. Vikarabad, Telanagana-501101, have changed
my name and shall hereafter be known as MOHAMMED
ILYASUDDIN.

It is certified that I have complied with other legal
requirements in this connection.

MOHED ILYASUDDIN
[Signature (in existing old name)]

————

I hitherto known as RAM SINGH ASHIYA
D/o MAHENDRA SINGH ASHIYA, residing at ward No. 4,
Sadara, Ajmer, Rajasthan-305407, have changed my name
and shall hereafter be known as ADITI ASHIYA.

It is certified that I have complied with other legal
requirements in this connection.

RAM SINGH ASHIYA
[Signature (in existing old name)]
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 I, DEEVAKAR K S/o KUPPUSWAMY KANNAPILLY,
R/o F501, Giridhari Executive Park, Near By Kalimandir,
Peeramcheruvu, Hydershahkote, Gandipet, KV. Rangareddy,
Telangana-500091, have changed the name of my minor son
namely SURYA D, aged 4 years and he shall hereafter be
known as RAKSHAN.

It is certified that I have complied with other legal
requirements in this connection.

 DEEVAKAR K
[Signature of Guardian]

————
 I, HARISH CHANDRA YADAV S/o AYODHYA PRASAD,

R/o Mohalla Patel Nagar, Haidil Ke Samne, Akbarpur, Ambedkar
Nagar, Uttar Pradesh 224122, have changed the name of my
minor Son namely ASTIK YADAV, aged 17 years and he shall
hereafter be known as AASTIK YADAV.

It is certified that I have complied with other legal
requirements in this connection.

 HARISH CHANDRA YADAV
[Signature of Guardian]

————
 I, MALLESH S S/o SOMANNA SANGAPPA, R/o 32

Akshaya Nilaya, BSM Extension, Bundemutt, Opposite to K
H B Diamond Township Apartment, Komagatta Road,
Kengeri Satellite Town, VTC-Kengeri, PO- Kengeri,
District -Bengaluru, State-Karnataka, Pin Code-560060, have
changed the name of my minor son namely SHREYAS
MALLESH, aged 6 years and he shall hereafter be known
as SHIVEN MALLESH.

It is certified that I have complied with other legal
requirements in this connection.

 MALLESH S
[Signature of Guardian]

————
I hitherto known as SANKALP PATEL S/o Late SUSHEEL

PATEL, residing at Ward No. 16 Gram Devdara Mandla
Rajeev Colony Road, Devdara Shakti Nagar, Binjhi, Mandla
Madhya Pradesh-481661, have changed my name and shall
hereafter be known as DHANANJAYA PATEL.

It is certified that I have complied with other legal
requirements in this connection.

SANKALP PATEL
[Signature (in existing old name)]
————

I hitherto known as HEMANTHACHAR S/o Late
YADIYURAPPA, R/o Basaralu, Hobli Mandya Taluk,
Tirumalapura, Mandya, Bebi, Karnataka-571416, have
changed my name and shall hereafter be known as H.Y.
HEMAKUMAR.

It is certified that I have complied with other legal
requirements in this connection.

HEMANTHACHAR
[Signature (in existing old name)]

I hitherto known as RADHA W/o Late GIDDAAIH,
R/o Panduranga Temple Road, Darji Street, Chik,agaluru,
Karnataka-577101, have changed my name and shall hereafter
be known as RAJESWARI.

It is certified that I have complied with other legal
requirements in this connection.

RADHA
[Signature (in existing old name)]

————

I, CHANDRASHEKHAR S/o BASAPPA KAMATAR,
R/o 766, Doddanagamangala, Begur Hobli Bangalore, South,
Sent Gaspar School, Doddanagamangala, Bangalore South,
Karnataka-560100, have changed the name of my minor son
ABHINAY C K, aged about 14 years and he shall hereafter
be known as SHANMUKHA C K.

It is certified that I have complied with other legal
requirements in this connection.

CHANDRASHEKHAR
[Signature of Guardian]

————

I h ither to known as UMA W/o SHIVANNA,
R/o Shankar Mutt Raghavendra Colony, Madhugiri
Tumkur, Karnataka-572132, have changed my name and
shall hereafter be known as OBALAMMA N R.

It is certified that I have complied with other legal
requirements in this connection.

UMA
[Signature (in existing old name)]

————

I, HARISH KUMAR R S/o RAMAIAH, R/o 20, 2nd
Cross, U A S 3B Layout Jakkur Road, Yelahanka, Bengaluru,
Karnataka-560064, have changed the name of my minor son
TAKSH H, aged about 8 years and he shall hereafter be
known as HITANSH VIDHARTH H.

It is certified that I have complied with other legal
requirements in this connection.

HARISH KUMAR R
[Signature of Guardian]

————

I hitherto known as NOUSHAD ALI S/o MOHAMMAD
SAMSUDDIN, R/o Sabalpur Muslim Tola, Sonepur, PO
Sonepur, Distt. Saran, Bihar-841101, have changed my name
and shall hereafter be known as NAUSAD ALAM.

It is certified that I have complied with other legal
requirements in this connection.

NOUSHAD ALI
[Signature (in existing old name)]



PART IV] THE GAZETTE OF INDIA, JULY 19, 2025 (ASADHA 28, 1947) 3583

I, MANOJ KUMAR YADAV S/o DAYA RAM YADAV,
resident of Birampur, Pilkichha, Jaunpur, Uttar Pradesh-223107
have changed the name of my minor daughter AAYASHI
YADAV aged 15 years, and she shall hereafter be known as
AYUSHI YADAV.

It is certified that I have complied with other legal
requirements in this connection.

MANOJ KUMAR YADAV
[Signature of Guardian]

————

I hitherto known as HARISH MJ alias HARISH MOHAN
JAGADEESWARI alias M J HARISH S/o N MOHAN,
residing at Plot No. 2, Door No. 9/180, Matha Nagar Main
Road, Mowlivakkam, Kancheepuram, Porur, Tamil Nadu-
600116, have changed my name and shall hereafter be known
as HARISH MOHAN.

It is certified that I have complied with other legal
requirements in this connection.

HARISH MJ alias HARISH MOHAN
 JAGADEESWARI alias M J HARISH

[Signature (in existing old name)]

————

I hitherto known as CCV SATYADEV alias CHIRANJEEVI
VENKATA SATYA DEV CHIGURUPATI S/o PRASAD
CHIGURUPATI, residing at Plot No. 136, Naveen
Park Kusugal Road, Keshwapur Hubli, Keshwapur
Dharwad, Hubli Keshwapur, Karnataka-580023, have changed
my name and shall hereafter be known as SATYA DEV
CHIGURUPATI.

It is certified that I have complied with other legal
requirements in this connection.

CCV SATYADEV alias
CHIRANJEEVI VENKATA

SATYA DEV CHIGURUPATI
[Signature (in existing old name)]

————

I, MD. ANBARUN ANSARY S/o MD RAFIQUE,
R/o Flat No. 104, VBR Residency, Sumithra Nagar, Canara
Bank Lane, Kukatpally, Medchalmalkaj Giri, Telangana-500072,
have changed the name of my minor son namely MD
ISHAAN, aged 5 months and he shall hereafter be known
as MD AVYAAN.

It is certified that I have complied with other legal
requirements in this connection.

MD. ANBARUN ANSARY
[Signature of Guardian]

I, hitherto known as MADAM VENKATA NAGA
MALLIKHARJUNA REDDY alias VENKATANAGA
MALLIKHARJUNA REDDY MADAM alias MVN
MALLIKHARJUNA REDDY S/o MADAM YERUKALA
REDDY, residing at 2-23-1/HS-1/Villa Number 8, Ramky Peari,
Near Satavahana School, Hmt Satavahana Nagar, Kukatpally,
Hyderabad, Kukatpally, Telangana-500072, have changed
my name and shall hereafter be known as MALLIKARJUNA
REDDY MADAM.

It is certified that I have complied with other legal
requirements in this connection.

MADAM VENKATA NAGA MALLIKHARJUNA
REDDY alias VENKATANAGA MALLIKHARJUNA

REDDY MADAM alias MVN MALLIKHARJUNA
REDDY

[Signature (in existing old name)]

————

I, N MAHESH S/o Late M NAGANNA, R/o 4/142A,
Matada Street, Kollegal, Chamaraja Nagar, Karnataka-571440,
have changed the name of my minor son namely CHETHAN
M, aged 14 years 7 months and he shall hereafter be known
as RACHNDRA ARYAN

It is certified that I have complied with other legal
requirements in this connection.

N MAHESH
[Signature of Guardian]

————

I hitherto known as POONAM RATHOD
D/o SATISHKUMAR RATHOD, residing A-92 Charitra,
Simanohar City, Trimandir Sankul, Aoalaj, Gandhinagar Adalaj
Gujarat-382421, have changed my name and shall hereafter
be known DHANUSHREE RATHOD.

It is certified that I have complied with other legal
requirements in this connection.

POONAM RATHOD
[Signature (in existing old name)]

————

I hitherto known as RUBY GUPTA W/o ANIL KUMAR
GUPTA, residing at H.No. 58, Durga Colony, Jalandhar-
144008, Punjab, India, have changed my name and shall
hereafter be known as NISHA GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

RUBY GUPTA
[Signature (in existing old name)]



3584 THE GAZETTE OF INDIA, JULY 19, 2025 (ASADHA 28, 1947)        [PART IV

t

I hitherto have known as CHANDAN KUMAR SINGH
son of SUNIL SINGH, resident of Gram-Baruane, Post
Baruane, Thana-Bhadaur, Baruane, P.O. Baruane, District
Patna, Bihar-803307, have changed the name of my minor
son PANDIT PRINCE CHANDANKUMAR, aged 13 years
and he shall hereafter be known as PRINCE KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

CHANDAN KUMAR SINGH
[Signature of Guardian]

————

I, RAM RATAN SINGH S/o INDER SINGH, R/o Village
Nagla Dan Sahay, Dibai Bulandshahr, Uttar Pradesh-202393,
have changed the name of my minor daughter HENCY
RAJPOOT, aged 16 years and she shall hereafter be known
as AARADHYA RAJPUT.

It is certified that I have complied with other legal
requirements in this connection.

RAM RATAN SINGH
[Signature of Guardian]

————

I, JOGINDER PAL son of BHAG LAL, residing at Maseet
Wali Gali Dhapai, District Amritsar, Punjab-143003, have
changed the name of my minor daughter SUMAN BALA,
aged 15 years and she shall hereafter be known as JYOTIKA.

It is certified that I have complied with other legal
requirements in this connection.

JOGINDER PAL
[Signature of Guardian]

————

I hitherto known as GURSEWAK SINGH son of
SHINGARA SINGH, residing at Jandiala Road, Mohalla
Ganga Singh Nagar, Tarn Taran, Punjab-143401, have changed
my name and shall hereafter be known as PUNJAB SINGH.

It is certified that I have complied with other legal
requirements in this connection.

GURSEWAK SINGH
[Signature (in existing old name)]

————

I hitherto known as SHINDA SINGH son of KABAL
SINGH, residing at Village Pringri, Tehsil Patti, District Tarn
Taran, Punjab-143412, have changed my name and shall
hereafter be known as SUKHWINDER SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SHINDA SINGH
[Signature (in existing old name)]

I hitherto known as S.R. JOEL FRANCIS D.M daughter
of MATHEW, residing at St. Mary's School Gumtala Road,
District Amrtisar, Punjab-143001, have changed my name
and shall hereafter be known as MOLLY MATHEW

It is certified that I have complied with other legal
requirements in this connection.

S.R. JOEL FRANCIS D.M
[Signature (in existing old name)]

————

I hitherto known as SEEMA daughter of CHARAN DASS
wife of PARVEEN KUMAR VASAN, residing at H.No. 383,
Gali No. 2, Hargobind Pura, Gate Hakiman District Amritsar,
Punjab-143001, have changed my name and shall hereafter
be known as ASHA VASAN.

It is certified that I have complied with other legal
requirements in this connection.

SEEMA
[Signature (in existing old name)]

————

I hitherto known as NEELAM KANTA DHINGRA wife of
RADHE SHAM DHINGRA, residing at H.No. 1390, Ward
No. 04, Lahorea Sweet House, New Civil Line, District Moga,
Punjab-142001,  have changed my name and shall hereafter
be known as ANJANA DHINGRA.

It is certified that I have complied with other legal
requirements in this connection.

NEELAM KANTA DHINGRA
[Signature (in existing old name)]

————

I hitherto known as JAISA RAM S/o RAMESH KUMAR,
residing at Nagneshiyan Dhoondha, PO Kavas, Distt. Barmer,
Rajasthan-344035, have changed my name and shall hereafter
be known as JASWANT JANGID.

It is certified that I have complied with other legal
requirements in this connection.

JAISA RAM
[Signature (in existing old name)]

————

I hitherto known as NEM SINGH S/o KAPTAN, residing
at 90, Ground Floor, Khanpur Road, Khanpur, Khanpur,
South Delhi, Delhi-110062, have changed my name and shall
hereafter be known as RAJEEV.

It is certified that I have complied with other legal
requirements in this connection.

NEM SINGH
[Signature (in existing old name)]
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I hitherto known as DABIT KISHOR S/o BHIM SAIN,
R/o Mehraj Basti, Rampura Phul, Distt. Bathinda, State
Punjab-151103, has changed my name and shall hereafter be
known as DAVID KISHORE KERKETTA.

It is certified that I have complied with other legal
requirements in this connection.

DABIT KISHOR
[Signature (in existing old name)]

————

I hitherto known as SONU alias SIDDHARTH RAO
S/o RAJBIR SINGH, R/o H. No. C8 Block B, DSIDC Madipur
Village, West Delhi, Delhi-110063, have changed my name
and shall hereafter be known as SIDDHARTH RAO.

It is certified that I have complied with other legal
requirements in this connection.

SONU alias SIDDHARTH RAO
[Signature (in existing old name)]

————

I hitherto known as AMIT KUMAR TULSIAN S/o OM
PRAKASH JHUNJHUNWALA, R/o Flat 3141, Tower 3,
Prestige Jade Pavillion, Gear road, Bhoganahalli, PO Panathur,
Distt. Bangaluru, Karnataka-560103, have changed my name
and shall hereafter be known as AMIT JHUNJHUNWALA.

It is certified that I have complied with other legal
requirements in this connection.

AMIT KUMAR TULSIAN
[Signature (in existing old name)]

————

I hitherto known as SHANTI W/o BALVINDER SETHI,
R/o 132, Rani Garden 2nd, Floor, Shastrinagar, Geeta Colony
East Delhi, Delhi-110031, have changed my name and shall
hereafter be known as SONIA SETHI.

It is certified that I have complied with other legal
requirements in this connection.

SHANTI
[Signature (in existing old name)]

————

I hitherto known as RAM PRASAD S/o JAGAT PAL,
residing at Beti Sadat, Sukhpur, PO Lateefpur, Uttar
Pradesh -212645, have changed my name and shall hereafter
be known as GULSHAN.

It is certified that I have complied with other legal
requirements in this connection.

RAM PRASAD
[Thumb Impression]

I hitherto known as BIBIKOUSAR KHAJAWALI
BETAGERI W/o RAVI B CHAVAN, resident of Kolikeri 1st
Cross, PO & District Dharwad, Karnataka-580001, have
changed my name and shall hereafter be known as RITIKA
RAVI CHAVAN. I have changed my name only not my
religion.

It is certified that I have complied with other legal
requirements in this connection.

BIBIKOUSAR KHAJAWALI BETAGERI
[Signature (in existing old name)]

————

I hitherto known as MALOD W/o NIHAL SINGH, residing
at P-78, Pandav Nagar, Patparganj, East Delhi, Delhi-110091,
have changed my name and shall hereafter be known as
BEENA.

It is certified that I have complied with other legal
requirements in this connection.

MALOD
[Signature (in existing old name)]

————

I hitherto known as GEETHA B W/o Late KRISHNA,
R/o 19, Mandara, 1st Floor, 5th Cross, Road, 1st Main Road,
Akshayanagar West, Near Shakthi Ganapathi Temple, Begur,
Bommanahalli, Bengaluru, Karnataka-560068, have changed
my name and shall hereafter be known as SHANKARAMMA.

It is certified that I have complied with other legal
requirements in this connection.

GEETHA B
[Signature (in existing old name)]

————

I hitherto known as LAKSHITA D/o SANT LAL
NIRVAAN, R/o H.No. 809/12 Gali No. 3, Near Khera, Professor
Colony, Thanesar, Distt. Kurukshetra, Haryana-136118,  have
changed my name and shall hereafter be known as
LAKSHITA NIRVAAN.

It is certified that I have complied with other legal
requirements in this connection.

LAKSHITA
[Signature (in existing old name)]

————

I hitherto have known as PRITI KUMARI wife of AMLESH
KUMAR, residing at Ward No. 02, Village Ambari, PS
Shekhopur Sarai, Amari, P.O. Ambari, District Sheikhpura,
Bihar-811103, have changed my name and shall hereafter be
known as SWETA BHARTI.

It is certified that I have complied with other legal
requirements in this connection.

PRITI KUMARI
[Signature (in existing old name)]



3586 THE GAZETTE OF INDIA, JULY 19, 2025 (ASADHA 28, 1947)        [PART IV

t

I hitherto have known as LAVALI KUMARI daughter of
RAJESH PASWAN, residing at Gram-Hasanpur,
Thana  Arwal, Hasanpur Pipra, P.O. Hasanpur, District Arwal,
Bihar- 804402, have changed my name and shall hereafter be
known as KUMARI AASHU.

It is certified that I have complied with other legal
requirements in this connection.

LAVALI KUMARI
[Signature (in existing old name)]

————

I hitherto known as DEYAKI DEVI alias DEVAKI DEVI
wife of KALYAN SINGH, residing at Goshi Kuwa, Khatima,
Udham Singh Nagar, Uttarakhand-262308, have changed my
name and shall hereafter be known as DEVAKI DEVI.

It is certified that I have complied with other legal
requirements in this connection.

DEYAKI DEVI alias DEVAKI DEVI
[Thumb Impression]

————

I hitherto known as RAKESH GOND alias RAKESH alias
RAKESH MARKAM S/o MUNNA RAM, residing at House
No. 170, Ward No. 09, Birendra Nagar, PO Ranvirpur, Distt.
Kabeerdham, Chhattisgarh-491995, have changed my name
and shall hereafter be known as RAKESH GOND.

It is certified that I have complied with other legal
requirements in this connection.

RAKESH GOND alias RAKESH alias RAKESH
MARKAM

[Signature (in existing old name)]

————

I, RUPA H M W/o DEVARAJA H T, R/o B. Honnenahalli
Obalapura Post, Bagur CR Patna, Hassan Karnataka-573111,
have changed the name of my minor son LIKHITH RAJ D,
aged 13 years and he shall hereafter be known as AVYAAN
RAJ D.

It is certified that I have complied with other legal
requirements in this connection.

RUPA H M
[Signature of Guardian]

————

I, MUKKARRAM MIAN S/o MUNNEY MIAN, resident
of 58, Pakka Bagh, Captain Wali Masjid, Ghair Mubarak
Shah Khan, Rampur, Uttar Pradesh-244901, have changed
the name of my minor daughter ALVERA, aged 14 years and
she shall hereafter be known as SYEDA ALVEERA.

It is certified that I have complied with other legal
requirements in this connection.

MUKKARRAM MIAN
[Signature of Guardian]

I, MANISH SHARMA S/o BHARAT BHUSHAN, resident
of A-5B/54, SFS Flats, Paschim Vihar, New Delhi-110063,
have changed the name of my minor son ADITYA
DARMORA, aged 14 years and he shall hereafter be known
as ADITYA SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

 MANISH SHARMA
[Signature of Guardian]

————

I hitherto known as SAINEERAJ VARMA MALLAPURAJU
S/o MALLAPURAJU SRINIVASA RAJU,  R/o H.No.15-2-
150/23/1, Viveknagar, Near YSR statue, Balaji Nagar,
Kukatpally, Hyderabad, Telangana, Pin Code-500072, have
changed my name and shall hereafter be known as
SAINEERAJ VARMA NALLAPARAJU .

It is certified that I have complied with other legal
requirements in this connection.

SAINEERAJ VARMA MALLAPURAJU
[Signature (in existing old name)]

————

I hitherto known as ASHISH BHARTI S/o LALTA
PRASAD, R/o B-250, LIG, Awas Vikas Colony Unnao-209801,
have changed my name and shall hereafter be known as
ASHISH JOHN.

It is certified that I have complied with other legal
requirements in this connection.

ASHISH BHARTI
[Signature (in existing old name)]

————

I, SUNIL KUMAR S/o BAJRANGI SINGH, residing at
Vimla Sadan, Ward No. 14, Barauni Nagar Parishad, Near
UCO Bank Barauni, Shokhara 02 Sograha, PO Barauni, Distt.
Begusarai, Bihar-851112, have changed the name of my
minor daughter RIYANSHI SINGH, aged 7 years and she
shall hereafter be known as RISHIKA SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SUNIL KUMAR
[Signature of Guadian]

————

I hitherto known as KUMARI LATA ARORA wife of
ADARSH DARPAN, R/o Gali Number 10, Guru Teg Bahadur
Nagar, Bathinda District Bathinda, Punjab-151001, have
changed my name and shall hereafter be known as LATA
ARORA.

It is certified that I have complied with other legal
requirements in this connection.

 KUMARI LATA ARORA
[Signature (in existing old name)]
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I hitherto known as VIRBAHADUR YADAV son of SHRI
UDAYRAJ YADAV,  employed as Scientific Officer-E in the
EMAD, Bhabha Atomic Research Center, Department of
Atomic Energy, Trombay, Mumbai-400085, Residing at D-10,
Kapilvastu, DAE Quarters, Anushaktinagar, Mumbai,
Maharashtra-400094, have changed my name and shall
hereafter be known as VEER BAHADUR YADAV.

It is certified that I have complied with other legal
requirements in this connection.

VIRBAHADUR YADAV
[Signature (in existing old name)]
————

I hitherto known as NIKITHA YADAV G alias GURALA
NIKITHA alias G NIKITHA daughter of NAGENDER YADAV
GURALA, residing at H.No. 2-13-1/4, Karkhana, Opp. Darga
Compound, Cantonment, Secunderabad, Hyderabad-500015,
have changed my name and shall hereafter be known as
NUCHU POOJITHA.

It is certified that I have complied with other legal
requirements in this connection.

NIKITHA YADAV G alias
 GURALA NIKITHA alias G NIKITHA

[Signature (in existing old name)]
————

I hitherto known as IQRA D/o M.D. TAYYAB, residing
at House No. 723, Hanuman Mandir Wali Gali, Khud Mohalla,
Iqbal Ganj Chowk, Ludhiana, District Ludhiana, Punjab-
141008, India, have changed my name and shall hereafter be
known as EKRA.

It is certified that I have complied with other legal
requirements in this connection.

IQRA
[Signature (in existing old name)]
————

I hitherto known as LACHIMA DEVI wife of KALYAN
CHAND, residing at Chnoli, Chanauli, Pithoragarh,
Uttarakhand-262541, have changed my name and shall
hereafter be known as LAKSHIMA DEVI.

It is certified that I have complied with other legal
requirements in this connection.

LACHIMA DEVI
[Thumb Impression]

————
I hitherto known as SHILA RANGARAO DESHPANDE

D/o RANGARAO LAXMAN DESHPANDE W/o DEEPAK
MANOHAR SHEVADE, residing at 2389-B-3, Near
Patitpawan Mandir  Old Tambat Ali,  Ratnagiri,
Maharashtra-415612, have changed my name and shall
hereafter be known as SNEHA DEEPAK SHEVADE.

It is certified that I have complied with other legal
requirements in this connection.

SHILA RANGARAO DESHPANDE
[Signature (in existing old name)]

I, PRASHANTH R N S/o NAGARAJAPPA D, residing at
113, Bullapura, Rampura (Honnali), Davangere,
Karnataka-577224, have changed the name of my minor son
NISHANTH P, aged 6 years and he shall hereafter be known
as ACHYUT D P.

It is certified that I have complied with other legal
requirements in this connection.

PRASHANTH R N
[Signature of Guardian]

————

I hitherto known as BIPIN GUPTA Son of RATTAN
CHAND GUPTA, residing at H.No. 86-B, Surya Enclave,
Jalandhar-144009, Punjab, India, have changed my name
and shall hereafter be known as VIPAN GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

BIPIN GUPTA
[Signature (in existing old name)]

————

I hitherto known as VIJAY KUMAR S/o RAM LUBHAYA,
R/o #543/3 Park Street, Ward No. 54 College Road Civil
Lines Ludhiana Punjab-141001, have changed my name and
shall hereafter be known as VIJAY KUMAR BANSAL.

It is certified that I have complied with other legal
requirements in this connection.

VIJAY KUMAR
[Signature (in existing old name)]

————

I hitherto known as MEHAK ABBAS D/o MOHD
SHAHBUDDIN ABBAS, R/o H.No. R-61, 1st Floor, Right
Side, Gurpreet Nagar, Uttam Nagar, PO D.K Mohan Garden,
Distt. West Delhi, Delhi-110059, have changed my name and
shall hereafter be known as MEHAK.

It is certified that I have complied with other legal
requirements in this connection.

MEHAK ABBAS
[Signature (in existing old name)]

————

I hitherto known as RANJEET KAUR MASUTA
W/o  GURBINDER SINGH, residing at Village Dhaliwal,
Distt. Hoshiarpur, Punjab-144208, India, have changed my
name and shall hereafter be known as  RANJIT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

RANJEET KAUR MASUTA
[Signature (in existing old name)]
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I  hitherto known as  PINKY D/o  GURDAWAR SINGH,
residing at House No. 63, Ranjit Nagar, Near Wadala Chowk,
PO Khurla, Distt. Jalandhar, Punjab-144003, India, have
changed my name and shall hereafter be known as
MANPREET KAUR.

It is certified that I have complied with other legal
requirements in this connection.

PINKY
[Signature (in existing old name)]

————

I hitherto known as  SHOBHA MEHTA W/o JAGJIT
MEHTA, residing at H.No. 97, Ranjit Nagar, Ladowali Road,
Jalandhar, Punjab-144001, have changed my name and shall
hereafter be known as SUBHASH RANI SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

SHOBHA MEHTA
[Signature (in existing old name)]

————

I hitherto known as KARTAR SINGH SAINI S/o DULI
CHAND, R/o H.No. 3126/239/7, Konsiwas Road, Sector-4,
Rewari, Haryana-123401, have changed my name and shall
hereafter be known as KARTAR SINGH.

It is certified that I have complied with other legal
requirements in this connection.

KARTAR SINGH SAINI
[Signature (in existing old name)]

————

I hitherto known as DIVYA JYOT SINGH S/o SANTOSH
KUMAR SINGH, residing at House Number-455, Pitamber
Nagar Part-2, P.O. and District Unnao, Uttar Pradesh-209801,
have changed my name and shall hereafter be known as
DHRUV SINGH.

It is certified that I have complied with other legal
requirements in this connection.

DIVYA JYOT SINGH
[Signature (in existing old name)]

————

I hitherto known as JASODA DEVI W/o CHHADAMMI
LAL, Resident at 26 Nainital Road, Gram Bichpuri, PO
Deoranin, Kanman, Bareilly, Uttar Pradesh-243203, have
changed my name and shall hereafter be known as YASHODA
DEVI.

It is certified that I have complied with other legal
requirements in this connection.

JASODA DEVI
[Signature (in existing old name)]

I hitherto  known as SANJEEV KUMAR BANSAL
S/o SHAM LAL, R/o Street No. 2, Mudki Road, Anand
Nagri, Bagha Purana, Distt. Moga, Punjab-142038, India,
have changed my name and shall hereafter be known as
SANJEEV KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

SANJEEV KUMAR BANSAL
[Signature (in existing old name)]

————

I hitherto known as SIDDHARTH SUHAN son of  ANIL
KUMAR,  residing at F-5, Gali No. 14, Near Mandir, Jagatpuri
Parwana Road, Krishna Nagar, East Delhi-110051, have
changed my name and shall hereafter be known as
SIDHARTH SUHAAN.

It is certified that I have complied with other legal
requirements in this connection.

SIDDHARTH SUHAN
[Signature (in existing old name)]

————

I hitherto known as SEEMA MITTAL D/o RAMESH
CHAND GOEL W/o PRAVEEN MITTAL, R/o KP-301, Maurya
Enclave, Pitampura, Delhi-110034,  have changed my name
and shall hereafter be known as SEEMA AYUSH MITTAL.

It is certified that I have complied with other legal
requirements in this connection.

SEEMA MITTAL
[Signature (in existing old name)]

————

I hitherto known as NURULAIN W/o SAYEED AHMAD,
R/o 26, Gulriha Kala, Post Kolhui, Kolhuai Bazar,
Maharajganj, Uttar Pradesh-273162, have changed my
name and shall hereafter be known as NOORAIN KHATOON.

It is certified that I have complied with other legal
requirements in this connection.

NURULAIN
[Signature (in existing old name)]

————

I hitherto have known as PAYAL KUMARI Daughter of
MANOJ KUMAR SAH, residing at Koran Sarai, Kuransarae,
P.O.  Koran Sarai, District  Buxar, Bihar- 802126, have changed
my name and shall hereafter be known as DIVYA KUMARI.

It is certified that I have complied with other legal
requirements in this connection.

PAYAL KUMARI
[Signature (in existing old name)]
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I hitherto known as PRADEEP KUMAR son of
MANBODH PASWAN, residing at Village  Durgapur, Post
Office-Kaler, Fatehabad, P.O.  Sohasa, District Arwal,
Bihar-824127, have changed my name and shall hereafter be
known as DILIP KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

PRADEEP KUMAR
[Signature (in existing old name)]

————

I hitherto known as MUNISH MALIK S/o JITENDER
SINGH, residing at Ahulana (10), PO Ahulana Gohana,
Sonipat, Haryana-131301, have changed my name and shall
hereafter be known as MANISH NARWAL.

It is certified that I have complied with other legal
requirements in this connection.

MUNISH MALIK
[Signature (in existing old name)]

————

I hitherto known as SHINDO W/o RAJ PAL, residing
at House Number 1308, Ward Number 15 Ravidass Road,
Lamba Pind, Jalandhar-1, Jalandhar, Punjab-144009, have
changed my name and shall hereafter be known as
SURINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

SHINDO
[Signature (in existing old name)]

————

I hitherto known as YOGENDRA YADAV
S/o YOGENDRA YADAV, 161, Jamua Madva, Banka,
Sangrampur, PO Sangrampur, Distt. Munger, Bihar-813212,
have changed my name and shall hereafter be known as
PRADIP YADAV.

It is certified that I have complied with other legal
requirements in this connection.

YOGENDRA YADAV
[Signature (in existing old name)]

————

I hitherto known as KULDIP SINGH  S/o BALDEV SINGH,
R/o VPO Tera Kalan, Tehsil Ajnala, Distt. Amritsar, Punjab,
have changed my name and shall hereafter be known as
KULDEEP SINGH.

It is certified that I have complied with other legal
requirements in this connection.

KULDIP SINGH
[Signature (in existing old name)]

I hitherto known as HANIFA W/o MOHAMMED SABIR,
R/o 01, Main Road, Khariar, Khariar, Nuapada,
Odisha-766107, have changed my name and shall hereafter
be known as HANIFA BANU.

It is certified that I have complied with other legal
requirements in this connection.

HANIFA
[Signature (in existing old name)]

————

I hitherto known as RANGILA S/o RAMNIVAS,
R/o VPO Begowal, Tehsil Bholath, Distt. Kapurthala, Punjab,
have changed my name and shall hereafter be known as
RANGILA SINGH.

It is certified that I have complied with other legal
requirements in this connection.

RANGILA
[Signature (in existing old name)]

————

I, BALDEV SINGH S/o PIARA SINGH, R/o Kot
Mohammad Khan, Tehsil Khadur Sahib, Distt. Tarn Taran,
Punjab, have changed the name of my minor son
VISHALDEEP SINGH, aged 17 years and he shall hereafter
be known as VIMALDEEP SINGH.

It is certified that I have complied with other legal
requirements in this connection.

BALDEV SINGH
[Signature of Guardian]

————

I hitherto known as ANKITA  W/o ATUL,  R/o H.No. 13/11,
Near Sanskrit College, VPO Purana Bazar, Sundernagar,
Mandi, Himachal Pradesh, have changed my name and shall
hereafter be known as AKANKSHA LAKRA.

It is certified that I have complied with other legal
requirements in this connection.

ANKITA
[Signature (in existing old name)]

————

I hitherto known as GAVIRANGA S/o RANGEGOWDA,
residing at #150, Doddapalya, Srirangapatna Taluka,
Mundagadore, Mandya, Karnataka-571807, India, have
changed my name and shall hereafter be known as
GAVIGOWDA.

It is certified that I have complied with other legal
requirements in this connection.

GAVIRANGA
[Signature (in existing old name)]
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I hitherto known as MANU CARIAPPA W/o C M
CARIAPPA, R/o Badaga Banangala, Virajpete Taluk, Maldare,
Kodagu, Karnataka-571253, have changed my name and
shall hereafter be known as CARIAPPA CHAKKERA
GANGAMMA.

It is certified that I have complied with other legal
requirements in this connection.

MANU CARIAPPA
[Signature (in existing old name)]

————

I hitherto known as RAHUL SUKHDEV RAM  S/o  RAM
LAL, R/o Kot Rani (Satnampura), Phagwara, District
Kapurthala, Punjab, have changed my name and shall
hereafter be known as SUKHDEV.

It is certified that I have complied with other legal
requirements in this connection.

RAHUL SUKHDEV RAM
[Signature (in existing old name)]

————

I hitherto known as SANTHOK RANI W/O LEKH RAJ,
R/o Village Khothran, P.O. Khothran Kalan, Distt. SBS Nagar,
Punjab, have changed my name and shall hereafter be known
as SANTOSH RANI.

It is certified that I have complied with other legal
requirements in this connection.

SANTHOK RANI
[Signature (in existing old name)]

————

I  hitherto known as SARBJIT SINGH TEGH  S/o  DALJIT
SINGH,  R/o 36, NRI Colony, Lane-11, Opp. Gill Dairy, Loharka
Road, Distt. Amritsar-143001, Punjab, have changed my name
and shall hereafter be known as SARBJIT SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SARBJIT SINGH TEGH
[Signature (in existing old name)]

————

I hitherto known as ANANT S/o BALWINDER SINGH,
R/o Village Asafpur, PO Hajipur, Tehsil Mukerian, Distt.
Hoshiarpur, Punjab, have changed my name and shall
hereafter be known as ANANT SINGH.

It is certified that I have complied with other legal
requirements in this connection.

ANANT
[Signature (in existing old name)]

I hitherto known as NORS S/o DILBAG SINGH,
R/o Village Algon Kalan, Distt. Tarn Taran-143419, Punjab,
have changed my name and shall hereafter be known as
NORS SINGH BHATTI.

It is certified that I have complied with other legal
requirements in this connection.

NORS
[Signature (in existing old name)]

————

I hitherto known as MALKIAT SINGH JOSEN
S/o KHAZAN SINGH, R/o House No. 1954, Phase-10, Mohali,
Punjab-160062, have changed my name and shall hereafter
be known as MALKIAT SINGH MEIT.

It is certified that I have complied with other legal
requirements in this connection.

MALKIAT SINGH JOSEN
[Signature (in existing old name)]

————

 I hitherto known as NEETU D/o ARBIND KUMAR
SINGH,  R/o Happy Homes Vivasvan, 83/2 Hulimanala Road,
Electronic City-560105,  have changed my name and shall
hereafter be known as NEETU SINGH.

It is certified that I have complied with other legal
requirements in this connection.

NEETU
[Signature (in existing old name)]

————

I,  VINOD KUMAR BHAKAL S/o S.R.BHAKAL,
R/o 1070/1, Saitan Singh Enclave, Army Area, Jodhpur,
Rajasthan-342001, have changed the name of my minor
daughter RIDDHI CHOUDHARY, aged 7 years and she shall
hereafter be known as VEDANTIKA BHAKAL.

It is certified that I have complied with other legal
requirements in this connection.

VINOD KUMAR BHAKAL
[Signature of Guardian]

————

I hitherto known as BELIM BANUBEN AJMERIBHAI
alias SHABRA BANO W/o ISMILE, R/o Gummat, Takhat,
Pahalwan, Dewri, Road, Agra, Uttar Pradesh-282001, have
changed my name and shall hereafter be known as SHABRA
BANO.

It is certified that I have complied with other legal
requirements in this connection.

BELIM BANUBEN AJMERIBHAI alias
SHABRA BANO

[Signature (in existing old name)]
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I hitherto known as ANKIT GOELL S/o DAYA KISHAN
AGRAWAL, R/o B-15/6, Sector-3, Udaya Socity, Tatibandh,
Bindrawangarh, Raipur, Chhattisgarh-492001, have changed
my name and shall hereafter be known as ANKIITH GOEL.

It is certified that I have complied with other legal
requirements in this connection.

ANKIT GOELL
[Signature (in existing old name)]

————

I hitherto known as SHASHIREKHA BASHETTI
D/o MURALIDHAR RAO BASHETTI,
W/o GURUSHANKER V,  R/o H.No. C-3-288, 16-20, Huda
Colony, Chandanagar, Rangareddy, Telangana-500050,  have
changed my name and shall hereafter be known as VIJAYA
LAXMI VISHWANATHAM.

It is certified that I have complied with other legal
requirements in this connection.

SHASHIREKHA BASHETTI
[Signature (in existing old name)]

————

I hitherto known as KH. CHANDRAMANY LAMKANG
S/o KH. KOTRAN LEMKANG, R/o Thomgjao, Bazar
Thongjao, Thoubai, Manipur-795103, have changed my name
and  shall  hereafter  be  known  as  LAISHRAM
CHANDRAMANI SINGH.

It is certified that I have complied with other legal
requirements in this connection.

KH. CHANDRAMANY LAMKANG
[Signature (in existing old name)]

————

I, MOHMMAD SHAFI BHAT S/o MOHMMAD AKBAR
BHAT, R/o Hurhundpora Pattan, Baramula, Jammu and
Kashmir-193121, have changed the name of my minor son
MOHMMAD AMAAN BHAT, aged 4 years and he shall
hereafter be known as  HASEEB UR RAHMAAN BHAT.

It is certified that I have complied with other legal
requirements in this connection.

MOHMMAD SHAFI BHAT
[Signature of Guardian]

————

I, MOHMMAD SHAFI BHAT S/o MOHMMAD AKBAR
BHAT, R/o Hurhundpora Pattan, Baramula, Jammu and
Kashmir-193121, have changed the name of my minor son
AYAAN SHAFI aged 7 years and he shall hereafter be
known as  EBAAD UR RAHMAAN BHAT.

It is certified that I have complied with other legal
requirements in this connection.

MOHMMAD SHAFI BHAT
[Signature of Guardian]

I hitherto known as BASTATI VEERA VENKATA
NANCHARA RAO S/o ARJUNARAO, R/o H. No. 2-94,
Penumalli, Mudinepalli, Distt. Krishna (Andhra Pradesh) - 521325,
have changed my name and shall hereafter be known as
BASTHATI VEERA VENKATA NANCHARA RAO.

It is certified that I have complied with other legal
requirements in this connection.

BASTATI VEERA VENKATA NANCHARA RAO
[Signature (in existing old name)]

————

I hitherto known as SARABJIT SINGH alias SARRABJIT
SINGH S/o SURJIT SINGH GUJRAL, R/o House No. 3,
Phase 1, Near Water Tank, Urban Estate, Patiala,
Punjab-147002, have changed my name and shall hereafter
be known as SARABJIT SINGH GUJRAL.

It is certified that I have complied with other legal
requirements in this connection.

SARABJIT SINGH alias SARRABJIT SINGH
[Signature (in existing old name)]

————

I hitherto known as JAGDEEP SINGH MANN S/o BEANT
SINGH, residing at Badal Road, Ward No. 2, Gidderbaha,
Teh. Gidderbaha Distt. Sri Muktsar Sahib-152101, Punjab,
have changed my name and shall hereafter be known as
JAGDEEP SINGH.

It is certified that I have complied with other legal
requirements in this connection.

JAGDEEP SINGH MANN
[Signature (in existing old name)]

————

I hitherto known as GARIMA GULSHANRAJ SHARMA
W/o ASHISH SARIN, residing at D-1904, 19th Floor, Amrapali
Sapphire, Phase-l, Sector-45, Noida, PO Noida Sector-45, Distt.
Gautam Buddha Nagar, Uttar Pradesh-201303, have changed
my name and shall hereafter be known as GARIMA SARIN.

It is certified that I have complied with other legal
requirements in this connection.

GARIMA GULSHANRAJ SHARMA
[Signature (in existing old name)]

————

I  hitherto known as  KAVARJEET SINGH RANDHAWA
S/o  SATNAM SINGH RANDHAWA, residing at Village
Ghanie Ke Banger, Tehsil Batala, District Gurdaspur,
Punjab-143513, have changed my name and shall hereafter
be known as  AWARJIT SINGH.

It is certified that I have complied with other legal
requirements in this connection.

KAVARJEET SINGH RANDHAWA
[Signature (in existing old name)]
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 I, ROHAN BAHETI S/o BRIJMOHAN BAHETI,  R/o
Flat-7 D Block-1 Merlin Warden Lake View, 104 Bidhan
Nagar Road, Ultadanga Main Road, Kolkata, West
Bengal-700067, have changed the name of my minor son
namely LAKSHYA BAHETI, aged 13 years and he shall
hereafter be known as LAKSH BAHETI

It is certified that I have complied with other legal
requirements in this connection.

ROHAN BAHETI
[Signature of Guardian]

————

 I hitherto known as DESAI NAGABHUSHAN REDDY
S/o CHOWDI REDDY DESAI, residing 2-245-B-1, Ravindra
Nagar, Hosanna Church, Kuravanka, P.O. Madanapalle, Distt.
Annamayya, Andhra Pradesh-517325, have changed my name
and shall hereafter be known as DESAI MADHAVA REDDY.

It is certified that I have complied with other legal
requirements in this connection.

DESAI NAGABHUSHAN REDDY
[Signature (in existing old name)]

————

I hitherto known as SONU S/o SATVEER SINGH, residing
at 381, Mandi-4, Mandi, Mazaffarnagar, Uttar Pradesh 251306,
have changed my name and shall hereafter be known as
SONU SATVEER SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SONU
[Signature (in existing old name)]

————

I,  S. AMUTHA JOTHI S/o S SEETHARAMAN,
R/o Sky 1G Mount Ranidropap Apartment, L N Nagar, Near
Suguna Pips School, Nehru Nagar West, Kalapatti,
Coimbatore, Tamil Nadu-641048, have changed the name of
my minor son namely A. NESARUBA SAI, aged 9 years and
he shall hereafter be known as A. NESARUBAN SAI.

It is certified that I have complied with other legal
requirements in this connection.

S. AMUTHA JOTHI
[Signature of Guardian]

————

I hitherto known as HARISH WADHWA son of RAJ
KUMAR, residing at 80, Akash Avenue, Green City,
Fatehgarh Churian Road, Amritsar-143001, Punjab, have
changed my name and shall hereafter be known as HARISH
KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

HARISH WADHWA
[Signature (in existing old name)]

I hitherto known as PAMMI  alias PARAMJIT KAUR
D/o AMIR CHAND W/o JAGDISH LAL, R/o Sardar Nagar,
P.O.- Jhagarpuri Gardarpur, Udham Singh Nagar, Uttrakhand-
263152, have changed my  name and shall hereafter be
known as PAMMI.

It is certified that I have complied with other legal
requirements in this connection.

PAMMI alias PARAMJIT KAUR
[Signature (in existing old name)]

————

I, SHRIKANT M HULKOTI S/o MARUTI, residing at,
Plot No. 34 Mangalagatti plot Sadhankeri Dharwad, K C
Park, Dharwad, Karnataka, 580008, India, have changed the
name of my minor Son BHUVAN SHRIKANT HULKOTI,
aged 8 years and he shall be hereafter known as BHARAT
SHRIKANT HULKOTI.

It is certified that I have complied with other legal
requirements in this connection.

SHRIKANT M HULKOTI
[Signature of Guardian]

————

I hitherto known as KABIR S/o RAJ KUMAR,
R/o House No. 792, Deva Wali Gali, Near Saini Samaj
Bhawan, Sainiyan Mohalla, Hisar, Haryana-125001, have
changed my name and shall hereafter be known as KABIR
SAINI.

It is certified that I have complied with other legal
requirements in this connection.

KABIR
[Signature (in existing old name)]
————

I, VIRO MAHATO Son of DAMODAR, Resident of 43,
Koyala, Anchal- Ghatkusumbha, Sheikhpura, Ghat
Kusumbha, P.O. Dih Kushumbha, District Sheikhpura,
Bihar- 811107, have changed the name of my minor son
SHISHUPAL KUMAR aged about 15 years and he shall
hereafter be known as SHIVAM KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

VIRO MAHATO
[Signature of Guardian]

————
I hitherto have known as GUDDU KUMAR Son of

BALDEV RAJAK, Residing at Yogiraj, Nurullapur Urf Jogirar,
P.O. Puraini Bazar, District Madhepura, Bihar- 852116, have
changed my name and shall hereafter be known as GOURAV
KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

GUDDU KUMAR
[Signature (in existing old name)]
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I hitherto known as RAJIV KUMAR PANDIT S/o
KRISHNA PANDIT, R/o Vill Ramchandrapur Itahri, PS
Amarpur, Ward-14, PO Amarpur, Dist:Banka, Bihar-813101,
have changed my name and shall hereafter be known as
RAJIV PANDIT.

It is certified that I have complied with other legal
requirements in this connection.

RAJIV KUMAR PANDIT
[Signature (in existing old name)]

————

 I hitherto known as PAPPU KUMAR S/o KRISHNA
KUMAR MAHTO, residing at T. C-275, Pandav Nagar ,Patel
Nagar S.O, Central Delhi-110008, have changed my name
and shall hereafter be known as MANAN.

It is certified that I have complied with other legal
requirements in this connection.

PAPPU KUMAR
[Signature (in existing old name)]

————

I hitherto known as YASHWANTH D S/o DHARMESH
GOWDA A.B, R/o Agasarahalli, Iravalli, Belur, Hasan,
Karnataka-573115, have changed my name and shall hereafter
be known as PRAJNAN GOWDA D.

It is certified that I have complied with other legal
requirements in this connection.

YASHWANTH D
[Signature (in existing old name)]

————

I, MEENAKSHI W/o SHIVA PRASAD, R/o Anjanadhri
Nilaya, Vinyaka Layout, Devallapura Village, Opp. Church
Road, Hosakote, Bangalore Rural, Karnataka-562114, have
changed the name of my minor Son PARINITH C S, aged
about 9 years and he shall hereafter be known as PRAJVAL
SHETTY C S.

It is certified that I have complied with other legal
requirements in this connection.

MEENAKSHI
[Signature of Guardian]

————

 I hitherto known as PUSHPA KURIL W/o PRAVEEN
KUMAR, R/o 301/3, Kothiyat, Behind, D.M. Colony,
Bulandshahr, Uttar Pradesh-203001, have changed my name
and shall hereafter be known as PUSHPA KUREEL.

It is certified that I have complied with other legal
requirements in this connection.

PUSHPA KURIL
[Signature (in existing old name)]

I, SHASHI VERMA W/o RAVINDRA VERMA, R/o A 10/
196, Shivaji Puram, Indira Nagar, Lucknow, Uttar Pradesh-
226016, have changed the name of my minor daughter ITEE
VERMA, aged about 3 years and she shall hereafter be
known as SHANVI VERMA.

It is certified that I have complied with other legal
requirements in this connection.

SHASHI VERMA
[Signature of Guardian]

————

I hitherto known as SANJOO DEVI alias SANJU SAHANI
W/o AVADHESH SAHANI, D/O DUDHNATH,
R/o Badahara, Chauri Chaura, Sadhna, Gorakhpur, Uttar
Pradesh- 273405, have changed my name and shall hereafter
be known as SANJU DEVI.

It is certified that I have complied with other legal
requirements in this connection.

SANJOO DEVI alias SANJU SAHANI
[Signature (in existing old name)]

————

I hitherto known as KAMAL KUMAR S/o BACHNA
RAM, R/o House No-1832, Indra Puri Street No-1, Near
Gorment School, Ward No-09, Tajpur Road, Ludhiana,
Punjab-141008, have changed my name and shall hereafter
be known as KAMALJIT SINGH.

It is certified that I have complied with other legal
requirements in this connection.

KAMAL KUMAR
[Signature (in existing old name)]

————

I hitherto known as NARESH SINGH S/o  RANJEET
SINGH, R/o 376E Ahilyabai Holkar Nagar Panki Kanpur
Nagar Uttar Pradesh-208020, have changed my name and
shall hereafter be known as NARESH YADAV.

It is certified that I have complied with other legal
requirements in this connection.

NARESH SINGH
[Signature (in existing old name)]

————

I hitherto known as JITENDER SHARMA alias J K
SHARMA S/o RAMJI LAL SHARMA, R/o House No. B-22,
Nandan Puram Colony, Agra, Uttar Pradesh- 282001, have
changed my name and shall hereafter be Known as
JITENDRA KUMAR SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

JITENDER SHARMA alias J K SHARMA
[Signature (in existing old name)]
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I, UDAY NARAYAN KUSHWAHA S/o HORI LAL,
R/o M-706, Keshavpuram, Awas Vikas-1, Kalyanpur, Kanpur,
Uttar Pradesh- 208017, have changed the name of my minor
daughter SERSTHI KUSHWAHA, aged about 13 years and
She shall hereafter be known as DIYA KUSHWAHA.

It is certified that I have complied with other legal
requirements in this connection.

UDAY NARAYAN KUSHWAHA
[Signature of Guardian]

————

I hitherto known as SHRADDHA JADHAV  W/o HARISH
JADHAV, R/o Ratanpur, Khargone, Madhya Pradesh-451115,
have changed my name and shall hereafter be known as
SHRADDHA PATEL.

It is certified that I have complied with other legal
requirements in this connection.

SHRADDHA JADHAV
[Signature (in existing old name)]

————

I hitherto known as GURLOVELEEN SINGH S/o
KARMJEET SINGH, R/o Sidhu Patti, Tehsil Dhuri, Pedni
Kalan, Sangrur, Punnewal, Punjab-148034, have changed my
name and shall hereafter be known as GURLOVELEEN SINGH
SIDHU.

It is certified that I have complied with other legal
requirements in this connection.

GURLOVELEEN SINGH
[Signature (in existing old name)]

————

I  hitherto known as HARSHAD KISHAN GADHVI
S/o KISHAN BIJAL, R/o 1935, Chanchar No. Choro,
Ghoghala, Diu, Daman & Diu-362540, have changed my
name and shall hereafter be known as HARSHAD
HARKISHAN GADHVI.

It is certified that I have complied with other legal
requirements in this connection.

HARSHAD KISHAN GADHVI
[Signature (in existing old name)]

————

I hitherto known as LAKHI NANAKRAM PUNJABI alias
PUNJABI LAKHMICHAND S/o NANAKRAM,
R/o 174-A, Sardarnagar, Near Talawadi, Ahmedabad City,
Gujarat-382475, have changed my name and shall hereafter
be known as LAKHMICHAND NANIKRAM PUNJABI.

It is certified that I have complied with other legal
requirements in this connection.

 LAKHI NANAKRAM PUNJABI alias
PUNJABI LAKHMICHAND

[Signature (in existing old name)]

I, AKIBUL LASKAR S/o AKBAR LASKAR, R/o Mirjapur,
Hansuri,  South 24 Parganas, Magrahat-II,
West Bengal-743609, have changed the name of my minor
son RAZIB HOSSEN LASKAR aged about 16 years
and he shall hereafter be known as ABDUR RASHID
LASKAR.

It is certified that I have complied with other legal
requirements in this connection.

AKIBUL LASKAR
[Signature of Guardian]

————

I hitherto known as DROMPRAKASH KALRA alias OP
KALRA alias O P KALRA S/o MULAKH RAJ, R/o House
No. 673, Opposite Huda Market, Sector-4, Gurgaon,
Haryana-122001, have changed my name and shall hereafter
be known as OM PRAKASH KALRA.

It is certified that I have complied with other legal
requirements in this connection.

DROMPRAKASH KALRA alias
OP KALRA alias

O P KALRA
[Signature (in existing old name)]

————

I hitherto known as RAJNEE KAUR W/o RANJIT SINGH,
R/o Mal Mazara Chagran, Hoshiarpur, Punjab-146001, have
changed my name and shall hereafter be known as RAJINDER
KAUR.

It is certified that I have complied with other legal
requirements in this connection.

RAJNEE KAUR
[Signature (in existing old name)]

————

I hitherto known as RAM KISHAN S/o PANNA, R/o 64,
Jatav Mohalla, Sadara Ram Nagar, Bishnoda, PO Visnoda,
Distt. Dholpur, Rajasthan-328028, have changed my name
and shall hereafter be known as NEHNU.

It is certified that I have complied with other legal
requirements in this connection.

RAM KISHAN,
[Signature (in existing old name)]

————

I hitherto known as KANEEJA W/o IMAM KHAN,
R/o Chourasiyapura, Mahoba, Uttar Pradesh-210427, have
changed my name and shall hereafter be known as SAJJO.

It is certified that I have complied with other legal
requirements in this connection.

 KANEEJA
[Thumb Impression]
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I hitherto known as MUNESH KUMAR S/o LAKHAN
SINGH, R/o Nagla Deviya, Thana Magorra, Sonkh Dehat,
Mathura, Uttar Pradesh-281123, have changed my name and
shall hereafter be known as MOHIT.

It is certified that I have complied with other legal
requirements in this connection.

MUNESH KUMAR
[Signature (in existing old name)]

————

I hitherto known as ARATI KUMARI W/o DEEPAK,
R/o 3 Thok, Jaghina (Rural), Bharatpur, Rajasthan-321021,
have changed my name and shall hereafter be known as
BHARTI.

It is certified that I have complied with other legal
requirements in this connection.

ARATI KUMARI
[Signature (in existing old name)]

————

I hitherto known as RAM NIWASH SHARMA
S/o SACHIDA NAND SHARMA, Employed as Border
Security Force (Ministry of Home Affairs) as Deputy
Commandant, R/o House No. 9, Block-A, Khasra No. 869,
Neel Kanth Bhawan, Sant Nagar, Burari, North Delhi,
Delhi-110084, have changed my name and shall hereafter be
known as RAM NIWAS SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

RAM NIWASH SHARMA
[Signature (in existing old name)]

————

I hitherto known as NIRANJAN KUMAR S/o DEEP
NARAYAN MEHTA, R/o Vill. Kusua, PO Japla C.F., PS
Husainabad, Japla, Palamu, Jharkhand-822117, have changed
my name and shall hereafter be known as PRINCE KUMAR
MEHTA.

It is certified that I have complied with other legal
requirements in this connection.

NIRANJAN KUMAR
[Signature (in existing old name)]

————

I hitherto known as PAVITRA W/o JADEYYA
NANDAPURAMATH, R/o #116 Ward No. 1, Uchhalakunta,
Vankalkunta, Yelburga Koppal, Karnataka-583237, have
changed my name and shall hereafter be known as
MANJULA.

It is certified that I have complied with other legal
requirements in this connection.

PAVITRA
[Signature (in existing old name)]

I hitherto known as AMBUJAKSHI BK W/o Late
VENKATESH KUMAR K S, R/o #10/60 Sri Rajalakshmi
Nilaya, Dr. Rajarao Road, JC Extension, Kanakapaura,
Karnataka-562117, India, have changed my name and shall
hereafter be known as AMBIKA VENKATESH.

It is certified that I have complied with other legal
requirements in this connection.

AMBUJAKSHI B K
[Signature (in existing old name)]

————

I hitherto known as BABLU ANSARI S/o MD. ABID
HUSSAIN, R/o No. 33, 5th Main Road Ramachandra Hospital
Road, Bhuvaneshwari Nagar, T Dasarahalli, Bangalore, North,
Karnataka-560057, have changed my name and shall hereafter
be known as MOHAMMAD SHANAWAZ.

It is certified that I have complied with other legal
requirements in this connection.

BABLU ANSARI
[Signature (in existing old name)]

————

I hitherto known as RASHPAL SINGH son of RAM
CHAND, residing of Ward No. 4, Shergarh Road, Opposite
Bhuri Wale Sant, Ravi Dass Nagar, Hoshiarpur,
Punjab-146001, have changed my name and shall hereafter
be known as RACHHPAL SINGH.

It is certified that I have complied with other legal
requirements in this connection.

RASHPAL SINGH
[Signature (in existing old name)]

————

I, ARUN KUMAR YADAV S/o RAGHUNATH YADAV,
R/o Khopaiti,Ward No. 01, P.O. Damgarhi, PS Sourbazar
Saharsa, Bihar, Pin-852221, have changed the name of my
minor son ARNAV ARYA, aged 14 years and he shall
hereafter be known as YOGESH KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

ARUN KUMAR YADAV
[Signature of Guardian]

————

I hitherto known as KULDEEP S/o RAGHUBIR SINGH
GREWAL, R/o 1052, Holi Chowk Bamla, PO  Bamla 2, District
Bhiwani, State Haryana-127021, have changed my name and
shall hereafter be known as KULDEEP SINGH.

It is certified that I have complied with other legal
requirements in this connection.

KULDEEP
[Signature (in existing old name)]
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I hitherto known as KM.POONAM RANI AGRAWAL
alias POONAM AGRAWAL D/o MAHESH CHAND
AGRAWAL W/o AMIT AGRAWAL, R/o H-63, Laxmi Nagar,
Delhi, Delhi-110092, have changed my name and shall
hereafter be known as  POONAM AGRAWAL.

It is certified that I have complied with other legal
requirements in this connection.

KM.POONAM RANI AGRAWAL alias
POONAM AGRAWAL

[Signature (in existing old name)]

————

I hitherto known as VIRENDRA KUMAR YADAV
S/o PARMESHWAR YADAV, R/o Gram Mathiapar, Post
Alipur Manpur Gaya Bihar-823003, have changed my name
and shall hereafter be known as MANISH KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

VIRENDRA KUMAR YADAV
[Signature (in existing old name)]

————

I hitherto known as LOVEPREET SINGH S/o JASVINDER
SINGH SANDHU, R/o VPO Jandwala Bhimeshah, Distt.
Fazilka, Punjab-152124, have changed my name and shall
hereafter be known as LOVEPREET SINGH SANDHU.

It is certified that I have complied with other legal
requirements in this connection.

LOVEPREET SINGH
[Signature (in existing old name)]

————

I, HARISHA S V S/o VENKATESH, residing at Kasaba
Hobli, VTC Shettihalli, PO Janivara, Sub District
Channarayapatna, Distt. Hassan, State Karnataka-573116,
have changed the name of my minor son KRUTARTH H
GOWDA, aged 4 years and he shall hereafter be known as
VIDVATH GOWDA.

It is certified that I have complied with other legal
requirements in this connection.

HARISHA S V
[Signature of Guardian]

————

I hitherto known as ASSA SINGH S/o AMRIT PAL SINGH,
R/o H.No. 632, Urban Estate Phase-2, Near Jain Public
School, Focal Point Ludhiana, Punjab-141010, India, have
changed my name and shall hereafter be known as
AMRINDER SINGH.

It is certified that I have complied with other legal
requirements in this connection.

 ASSA SINGH
[Signature (in existing old name)]

I, VARUN NANDA S/o KEHAR SINGH NANDA,
R/o H.No. 2903, Sunny Enclave, Sector-125, Kharar, Tehsil
Kharar, Distt. SAS Nagar, Punjab, have changed the name
of my minor son AARAV SINGH age 2 months and he shall
hereafter be known as VIRAJ SINGH.

It is certified that I have complied with other legal
requirements in this connection.

VARUN NANDA
[Signature of Guardian]

————

I hitherto known as NASSAR HUSSAIN S/o MANZOOR
AHMED, R/o 1307, Zeenat Mahal, Farash Kahna, Chandni
Chowk, North Delhi, Delhi-110006, have changed my name
and shall hereafter be known as NASIR HUSSAIN.

It is certified that I have complied with other legal
requirements in this connection.

NASSAR HUSSAIN
[Signature (in existing old name)]

————

I hitherto known as ASHA RANI BANSAL
W/o SANJEEV KUMAR, R/o  Street No. 2, Mudki Road,
Anand Nagri, Bagha Purana, Distt. Moga, Punjab-142038,
India, have changed my name and shall hereafter be known
as  ASHA RANI.

It is certified that I have complied with other legal
requirements in this connection.

ASHA RANI BANSAL
[Signature (in existing old name)]

————

I hitherto known as GAGANDEEP KAUR wife of ABHAY
RAJ SINGH RAJPAL, R/o H.No. 19769, Near Dr. Dhillon,
ENT Hospital,  Ajit Road, Street No. 12, Bathinda,
District Bathinda,  Punjab-151001, have changed my name
and shall hereafter be known as GAGANDEEP KAUR
RAJPAL.

It is certified that I have complied with other legal
requirements in this connection.

GAGANDEEP KAUR
[Signature (in existing old name)]

————

I hitherto known as PARAMJIT S/o RAM KISHAN
R/o Village Darapur, Post Office Mehsampurn, Tehsil Phillaur,
Distt. Jalandhar, Punjab-144035, India, have changed my
name and shall hereafter be known as PARMJIT KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

PARAMJIT
[Signature (in existing old name)]
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I hitherto known as KAMALJIT SINGH S/o SHAMSHER
SINGH, R/o H. No. 161, Guru Nanak Nagar, Kuliawal, Bhamian
Road, Jamalpur, Ludhiana, Punjab-141010, have changed my
name and shall hereafter be known as KAMALJEET SINGH.

It is certified that I have complied with other legal
requirements in this connection.

KAMALJIT SINGH
[Signature (in existing old name)]
————

I, MUNIRAJA R S/o RAMADASAPPA, R/o No. 7/1, 1st
A Main 7th Cross, Near Gayathri Temple, Rajeevgandhi Nagara,
Sunkadakatte, Bangalore North, Viswaneedam, Bangalore
North, Bengaluru, Karnataka-560091, have changed the name
of my minor son VINUVASTAL M, aged 15 years and he shall
hereafter be known as ANVISH SURAJ NAYAKA.

It is certified that I have complied with other legal
requirements in this connection.

MUNIRAJA R
[Signature of Guardian]

————
I, BALKRISHNA ARUN DESHPANDE S/o ANVITH,

R/o C-1301, Qutesidfege House of Akshyaa Vana, Akshyaa
Nagar, Bangalore South, Karnataka-560076, have changed
the name of my minor son ANVITH, aged about 3 years and
he shall hereafter be known as ANVITH BALKRISHNA
DESHPANDE.

It is certified that I have complied with other legal
requirements in this connection.

BALKRISHNA ARUN DESHPANDE
[Signature of Guardian]

————
I, DAYANANDA M S/o MALLESHAIAH, R/o No. 1669,

Malleshwara Temple Street, Ijoor Extension, Ramangaram,
Ramanagar, Karnataka-562159, have changed the name of
my minor son NITHWIK DAYANANDA, aged about 7 years
and he shall hereafter be known as VIREN SUJAY SHIVAM.

It is certified that I have complied with other legal
requirements in this connection.

DAYANANDA M
[Signature of Guardian]

————
I hitherto known as ADITI AGARWAL D/o SANJAY

AGARWAL, R/o K-62-A, Third Floor, Left Side, Thokar
No. 5, Jamia Nagar, Abul Fazal Enclave Part-1, Okhla PO,
New Friends Colony, Distt. South Delhi-110025, have
changed my name and shall hereafter be known as AAIRA.
I am only changing my name not my religion.

It is certified that I have complied with other legal
requirements in this connection.

ADITI AGARWAL
[Signature (in existing old name)]

I, SHAKER M S/o MUNIYAPPA, R/o Old 132, New 16,
13th Main, 4th Cross, Near Muneshwara Temple, HAL 3rd
Stage, Kodihalli, Bangalore North, PO H. A. L. 2 Stage, Distt.
Bangalore, Karnataka-560008, have changed the name of my
minor son namely YOSHIK KSHATRIYA S, aged 10 years
and he shall hereafter be known as AVYAAN AARYA S.

It is certified that I have complied with other legal
requirements in this connection.

SHAKER M
[Signature of Guardian]

————

I, KRITARATH MANJHI S/o SHANKAR MANJHI,
R/o Bharthui, Siwan Bihar-841226, have changed the name
of my minor son AMAN KUMAR, aged 16 years and he
shall hereafter be known as ABHINAV KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

KRITARATH MANJHI
[Signature of Guardian]

————

I, MALLIKARJUN LAKKAPPA KAKI S/o Shri
LAKKAPPA L KAKI, residing at Krishna Nagar 2nd stage
Pandavapura, Pandavapura, Distt. Mandya Karnataka-571434,
have changed the name of my minor son CHARVIK
MALLIKARJUN KAKI, aged 1 year and he shall hereafter
be known as CHETAS MALLIKARJUN KAKI.

It is certified that I have complied with other legal
requirements in this connection.

MALLIKARJUN LAKKAPPA KAKI
[Signature of Guardian]

————

I hitherto known as RAMANDEEP SINGH BHINDER
S/o INDERJIT SINGH BHINDER, R/o H. No. 190, New Pratap
Chowk, Arjan Vihar, Dhaula Kuan, South West Delhi,
Delhi-110010, have changed my name and shall hereafter be
known as RAMAN BHINDER.

It is certified that I have complied with other legal
requirements in this connection.

RAMANDEEP SINGH BHINDER
[Signature (in existing old name)]

————

I hitherto known as KAMELSHWAR SHARMA
W/o SHIV PRASAD SHARMA, R/o Dhanesarpur, Gonda,
Karda, Uttar Pradesh-271124, have changed my name and
shall hereafter be known as KAMELSHWARI SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

KAMELSHWAR SHARMA
[Thumb Impresssion]
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I hitherto known as SUNIL SAINI S/o Shri HARI KISHAN
SAINI, residing at H.No.1068, Assand Road, near DAV
School, Village Sutana Distt. Panipat, Haryana, have changed
my name and shall hereafter be known as SUNIL KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

SUNIL SAINI
[Signature (in existing old name)]

————

I, DERICK VIVIAN S/o ANANTH, R/o No. 52,
Shambupalya, Behind A, P S near Attimaramma Temple,
Parvathipuram V V Puram, Bangalore, Karnataka-560004, have
changed the name of my minor son DENZIL VIVIAN D S,
aged about 11 years and he shall hereafter be known as
D DHANWIN DHAKSH.

It is certified that I have complied with other legal
requirements in this connection.

DERICK VIVIAN
[Signature of Guardian]

————

I, GURUPRASAD C S/o T CHANDRA, R/o 29 1st Main,
opposite A Cross Vinayaka Nagar, Bangalore South, Adugodi,
Karnataka-560030, have changed the name of my minor
daughter SHRAYA G, aged about 13 years and she shall
hereafter be known as SANVHI G.

It is certified that I have complied with other legal
requirements in this connection.

GURUPRASAD C
[Signature of Guardian]

————

I, BHARATH KUMAR M G S/o GOPINATH M L,
R/o # 119/145, 6th Cross, Manorayana Palya, Near
Muneshwara Temple, R T Nagar, Bangalore North, Bangalore,
Karnataka-560032, have changed the name of my minor son
LOCHAN B KUMAR, aged 6 years and he shall hereafter
be known as ARYAN KSHATRIYA B.

It is certified that I have complied with other legal
requirements in this connection.

BHARATH KUMAR M G
[Signature of Guardian]

————

I hitherto known as RAJ KUMAR CHAUDHARY
S/o RAJPAL SINGH, residing at Ajroi, PO Sasni, Distt.
Hathras, Uttar Pradesh-204216, have changed my name and
shall hereafter be known as NETRA PAL SINGH.

It is certified that I have complied with other legal
requirements in this connection.

RAJ KUMAR CHAUDHARY
[Signature (in existing old name)]

I, SUMAN ARUNAGIRI RAVINDRAN S/o R RAVINDRAN,
R/o Flat No. 206 Wing 3 Bren Imperia, 15th Main Shubh
Enclave, Haralur Road, Ambalipura, HSR Layout, Bengaluru,
Karnataka-560102, have changed the name of my minor son
namely S. NEERAV, JAGANNATH, aged 13 years and he
shall hereafter be known as NEERAV, JAGANNATH SUMAN.

It is certified that I have complied with other legal
requirements in this connection.

SUMAN ARUNAGIRI RAVINDRAN
[Signature of Guardian]

————
I hitherto known as SIVALEKHA T D/o VASUDEVAN

PILLAI, residing at Xaviers Arcade; Maruthadi, Cenral Bank,
Maruthadip, Kollam-691003, have changed my name and
shall hereafter be known as SHIVANII PILLAI.

It is certified that I have complied with other legal
requirements in this connection.

SIVALEKHA T
[Signature (in existing old name)]
————

I, ROHAN BAHETI S/o BRIJMOHAN BAHETI,
R/o Flat-7D Block-1 Merlin Warden Lake View  104 Bidhan
Nagar Road, Ultadanga Main Road Kolkata, West
Bengal-700067, have changed the name of my minor daughter
namely TARASHA BAHETI, aged 14 years and she shall
hereafter be known as ISHITA BAHETI.

It is certified that I have complied with other legal
requirements in this connection.

ROHAN BAHETI
[Signature of Guardian]

————
I hitherto known as PATEL VIDHI NANDLAL alias

VIDHIBEN NANDALALBHAI PATEL D/o NANDLAL
PRABHUBHAI PATEL, residing at C-1604 Apostrophe By
Kasturi, Rajiv Gandhi Infotech Park, Hinjawadi Phase 3,
Hinjawadi Phase 3, VTC Man, PO Infotech Park (Hinjawadi),
District Pune, State Maharashtra-411057, have changed my
name and shall hereafter be known as VIDHI PATEL.

It is certified that I have complied with other legal
requirements in this connection.

PATEL VIDHI NANDLAL alias VIDHIBEN
NANDALALBHAI PATEL

[Signature (in existing old name)]
————

I, CHANDRA GOVINDARAJU S/o GOVINDARAJU G,
R/o 4-9-527 /SH/P 12EP, Shivam Hills Colony, Hayathnagar,
PO Hayatnagar, Distt. K.V. Rangareddy, Telangana-501505,
have changed the name of my minor son namely MEVAN
GOVINDARAJU, aged 5 years and he shall hereafter be
known as MEVAN CHANDRA.

It is certified that I have complied with other legal
requirements in this connection.

CHANDRA GOVINDARAJU
[Signature of Guardian]
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I hitherto known as NISHU W/o PRITAM SINGH,
residing at Village Mangawas, Palra (120), Jhajjar
Haryana-124103, have changed my name and shall hereafter
be known as NISHU SINGH.

It is certified that I have complied with other legal
requirements in this connection.

NISHU
[Signature (in existing old name)]

————

I, DAYASHANKAR C S/o CHANNAKESHAVAIAH K,
R/o # 721 N MIG B, 8th Block 5th Phase, Yalahanka,
Yelahanka New Town, Yelahanka Post, Bangalore North,
Bengaluru, Karnataka-560064, have changed the name of my
minor daughter SRIVALLI D, aged 3 years and she shall
hereafter be known as SHANVI D.

It is certified that I have complied with other legal
requirements in this connection.

DAYASHANKAR C
[Signature of Guardian]

————

I, ARUNKUMAR MURUGESAN S/o MURUGESAN K C,
R/o 234/20, Adhithya, 2nd Floor, 2nd Cross, Opp. to HDFC
ATM, Cambridge Layout, Bangalore North, Bengaluru,
Karnataka-560008, have changed the name of my minor
daughter DIVYASHREE, aged 11 years and she shall hereafter
be known as DIVYASHREE ARUNKUMAR.

It is certified that I have complied with other legal
requirements in this connection.

ARUNKUMAR MURUGESAN
[Signature of Guardian]

————

I, SWANDIP RANJAN DHAR S/o Late SWADESH
DHAR, R/o Bhuvi By Amsha, B-503, Panathur, Kaverappa
Layout, Kadubesnahalli, Bengaluru, Karnataka-560103, have
changed the name of my minor daughter SNIGDHA DHAR,
aged about 9 years and she shall hereafter be known as
ROINA DHAR.

It is certified that I have complied with other legal
requirements in this connection.

SWANDIP RANJAN DHAR
[Signature of Guardian]

————

I hitherto known as KAUSHLY W/o LEKH RAJ,
R/o H. No. 1081/13, Ward No. 13, U Enclave, Bahadurpur,
Hoshiarpur, Punjab, have changed my name and shall
hereafter be known as KAUSHALIAWATI.

It is certified that I have complied with other legal
requirements in this connection.

KAUSHLY
[Signature (in existing old name)]

I hitherto known as S.S. RANDHAWA S/o BALWANT
SINGH RANDHAWA, R/o H. No.26, Sector 6, Panchkula
Haryana, have changed my name and shall hereafter be
known as SARJIWAN SINGH RANDHAWA.

It is certified that I have complied with other legal
requirements in this connection.

S.S. RANDHAWA
[Signature (in existing old name)]

————

I, AKKIREDDI VEERA VENKATA SIVA KUMAR son of
AKKIREDDI APPARAO, residing at Flat No.503, Block-C,
Risinia Intellipark, Bachupally, Medchal Malkajgiri,
Telangana-500090, have changed the name of my minor son
AKKIREDDY KARTHIK, aged 11 years and he shall
hereafter be known as AKKIREDDI SHARATH.

It is certified that I have complied with other legal
requirements in this connection.

AKKIREDDI VEERA VENKATA SIVA KUMAR
[Signature of Guardian]

————

I hitherto known as K.S. RANDHAWA S/o BALWANT
SINGH RANDHAWA, R/o H. No. 1124, Sector 71, SAS
Nagar, Mohali, Punjab, have changed my name and shall
hereafter be known as KULBIR SINGH RANDHAWA.

It is certified that I have complied with other legal
requirements in this connection.

K.S. RANDHAWA
[Signature (in existing old name)]

————

I, RADHA B W/o SURENDER N, R/o 35, Nagondanahalli,
Bangalore, Whitefield, Karnataka-560066, have changed the
name of my minor son PADMANABHA S, aged about 10
years and he shall hereafter be known as PANKAJ BALAJI
S.

It is certified that I have complied with other legal
requirements in this connection.

RADHA B
[Signature of Guardian]

————

I hitherto known as PAPANNA S/o MUNIVENKATAPPA,
R/o Mulbagal Taluk, Thorad, Kolar, Karnataka-563131, have
changed my name and shall hereafter be known as
VENKATARAVANAPPA.

It is certified that I have complied with other legal
requirements in this connection.

PAPANNA
[Signature (in existing old name)]
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I hitherto known as MANIPAL PANWAR alias MANIPAL
PAWAR S/o RATTAN SINGH, R/o H  No.5k/1, Third Floor,
Shahpurjat, Andrewsganj, South Delhi, Delhi-110049, have
changed my name and shall hereafter be known as MANIPAL
PANWAR.

It is certified that I have complied with other legal
requirements in this connection.

MANIPAL PANWAR alias MANIPAL PAWAR
[Signature (in existing old name)]

————

I hitherto known as RAVINDER SHARMA alias R.N.
SHARMA Son of HARBANS LAL SHARMA, residing at,
H. No. 619/2, Sector 20 A, Chandigarh have changed my
name and shall hereafter be known as RAVINDER NATH
SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

RAVINDER SHARMA alias R.N. SHARMA
[Signature (in existing old name)]

————

I hitherto known as RITA KHURANA alias RITA KUMARI
KHURANA W/o H  C KHURANA, R/o 97 Pocket A-3,
Sector-3 Rohini, Delhi-110085, have changed my name and
shall hereafter be known as RITA KUMARI.

It is certified that I have complied with other legal
requirements in this connection.

RITA KHURANA alias RITA KUMARI KHURANA
[Signature (in existing old name)]

————

I hitherto known as SHWETA PALIWAL GUPTA
D/o KRISHAN PALIWAL W/o SURENDRA PRABHAT
GUPTA, R/o Flat No. 29, 2nd Floor, Block D 8, Dwarka
Sector 23 B, Pkt 8, DDA Golf Link Apartment, Dhulsiras,
South West Delhi, Delhi-110077, have changed my name
and shall hereafter be known as SHWETA PALIWAL.

It is certified that I have complied with other legal
requirements in this connection.

SHWETA PALIWAL GUPTA
[Signature (in existing old name)]

————

I hitherto known as URVASHI D/o RAJEEV KUMAR
JOSHI, R/o House Number B-2/231, Street Number 3, Techer
Colony, Nawanshahr, Punjab-144514, have changed my name
and shall hereafter be known as URVASHI JOSHI.

It is certified that I have complied with other legal
requirements in this connection.

URVASHI
[Signature (in existing old name)]

I, KHALEEL AHAMED S/o NASIR SAB, R/o 8, 21st
Main. 3rd A Cross, BTM Layout 2nd Stage, Bangalore South,
Bannerghatta Road, Karnataka-560076, have changed the
name of my minor daughter ZOYA, aged about 12 years and
she shall hereafter be known as ALIYA FATIMA.

It is certified that I have complied with other legal
requirements in this connection.

KHALEEL AHAMED
[Signature of Guardian]

————

I hitherto known as JENNIFER PATRICIA LUIZ
W/o CONSTANTINE KENNETH, R/o 24/894 D 1, White
Village, Near Karunalayam, Moolamkuzhy Mattancherry,
Emakulam, Kerala-682002. have changed my name and shall
hereafter be known as JENNIFER PETRICIA LUIZ.

It is certified that I have complied with other legal
requirements in this connection.

JENNIFER PATRICIA LUIZ
[Signature (in existing old name)]

————

I hitherto known as KM. SHALINI alias SHALINI SINGH
RAJPUT D/o RAM AVTAR and W/o PARITOSH SINGH
RAJPUT, R/o H. No. 31A, Bajaj Enclave, Kakraula, N.S.I.T.
Dwarka, South West Delhi, Delhi-110078, have changed my
name and shall hereafter be known as SHALINI SINGH
RAJPUT.

It is certified that I have complied with other legal
requirements in this connection.

KM. SHALINI alias SHALINI SINGH RAJPUT
[Signature (in existing old name)]

————

I hitherto known as PARITOSH alias PARITOSH SINGH
RAJPUT S/o ISHWAR SINGH, R/o H. No. 31-A, Bajaj
Enclave, Kakruala, N.S.I.T. Dwarka, South West Delhi, Delhi-
110078, have changed my name and shall hereafter be known
as PARITOSH SINGH RAJPUT.

It is certified that I have complied with other legal
requirements in this connection.

PARITOSH alias PARITOSH SINGH RAJPUT
[Signature (in existing old name)]

————

I, SOMBIR S/o RANDHIR, residing at House No. I-1000,
3rd Floor, I-Block,  Jahangir Puri, New Sabji Mandi, North
West Delhi-110033, have changed the name of my minor son
NAKUL, aged 16 years and he shall hereafter be known as
CHAUDHARY NAKUL DABAS.

It is certified that I have complied with other legal
requirements in this connection.

SOMBIR
[Signature of Guardian]
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I hitherto known as M P AGARWAL alias MAHABIR
PRASAD AGARWAL S/o DAMODAR DAS AGARWAL,
R/o 55, Dayanand Block, Shakarpur, East Delhi, Delhi-110092,
have changed my name and shall hereafter be known as
MAHABIR PRASAD AGARWAL.

It is certified that I have complied with other legal
requirements in this connection.

M P AGARWAL alias MAHABIR PRASAD AGARWAL
[Signature (in existing old name)]

————

I hitherto known as KOONA SHIRISHA D/o KOONA
RAJU W/o RANJINIKANTH, R/o H. No. 3-8,
Peddalingapuram, Ellanthakunta Mandalam,
Peddalingapuram, Karimnagar, Peddalingapur,  Telangana,
Pin Code-505405. have changed my name and shall hereafter
be known as DANDAVENI NITHYA.

It is certified that I have complied with other legal
requirements in this connection.

KOONA SHIRISHA
[Signature (in existing old name)]

————

I hitherto known as SHYAM SUNDER S/o BALURAM
KHEMKA, R/o 16/80-D, Civi Lines, Kanpur Nagar, Gwaltoli,
Uttar Pradesh-208001, have changed my name and shall
hereafter be known as SHYAM SUNDER KHEMKA.

It is certified that I have complied with other legal
requirements in this connection.

SHYAM SUNDER
[Signature (in existing old name)]

————

I, VARUN AGGARWAL S/o RAJESH AGGARWAL,
R/o Plot No. 144, Flat No. C-1, 3rd Floor, Gyan Khand-2,
Indirapuram, Shipra Sun City, Ghaziabad, Uttar
Pradesh-201014, have changed the name of my minor
daughter BARBIE AGGARWAL, aged about 14 years years
and she shall hereafter be known as JANHVI AGGARWAL.

It is certified that I have complied with other legal
requirements in this connection.

VARUN AGGARWAL
[Signature of Guardian]

————

I, SANDEEP KAUR W/o HARPREET SINGH, R/o Village
Khusropur, Kartarpur (Rural), Jalandhar, Punjab-144801, have
changed the name of my minor son GURSIMRAN SINGH,
aged about 12 years and he shall hereafter be known as
GURSIMAR SINGH

It is certified that I have complied with other legal
requirements in this connection.

SANDEEP KAUR
[Signature of Guardian]

I hitherto known as ARUNDHATI A DESHPANDE
W/o ARVIND DESHPANDE, R/o #22 Shri Giri, Writer Galli,
Mangalwar Peth Near Nandikol Temple, Dharwad, Karnataka-
580001. have changed my name and shall hereafter be known
as ARUNDHATI.

It is certified that I have complied with other legal
requirements in this connection.

ARUNDHATI A DESHPANDE
[Signature (in existing old name)]

————

I, JASPAL SINGH S/o Late Shri SURJAN, R/o Ward
No. 10, Mohalla Upper Julahkari, Hardaspura, Chamba (T),
Himachal Pradesh-176318, have changed the name of my
minor daughter TRISHA KUKREJA, aged about 11 years
and she shall hereafter be known as TRIPT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

JASPAL SINGH
[Signature of Guardian]

————

I hitherto known as AMIT S/o RAMESH WATTS,
R/o 117B, Dabwali Ward No. 8, Ekta Nagari-2, Dabwali, Sirsa
Haryana-125104, have changed my name and shall hereafter
be known as AMIT WATTS.

It is certified that I have complied with other legal
requirements in this connection.

AMIT
[Signature (in existing old name)]

————

I hitherto known as PRATEEK ATASNIYA
S/o MURLIDHAR ATASNIYA, R/o Plot No.    59/A, MLA
Colony Road No. 12, Banjara Hills Khairatabad, Hyderabad,
Telangana-500034, have changed my name and shall hereafter
be known as PRATIIK MURLIDHAR ATASNNIYA.

It is certified that I have complied with other legal
requirements in this connection.

PRATEEK ATASNIYA
[Signature (in existing old name)]

————

I, SIDDHANT GUPTA S/o GIRRAJ PRASAD GUPTA,
R/o G-10, First Floor, Sector 50, G-Block, South City-II, PO
Gurgaon, South City II, Distt. Gurgaon, Haryana-122018,
have changed the name of my minor son AVYUKT GUPTA,
aged about 1 years and he shall hereafter be known as
KRISHIV GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

SIDDHANT GUPTA
[Signature of Guardian]



3602 THE GAZETTE OF INDIA, JULY 19, 2025 (ASADHA 28, 1947)        [PART IV

t

I hitherto known as SIBAM SINGH S/o JAY RAM SINGH,
R/o 110, Andul Road, Haora Corporation, Haora, West
Bengal-711103, have changed my name and shall hereafter
be known as SATYAM KUMAR SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SIBAM SINGH
[Signature (in existing old name)]

————

I, SANJAY KUMAR S/o Shri CHHAJU RAM,
R/o Manpura, Jhunjhunu, Rajasthan- 333502,  have changed
the name of my minor son TANISHK, aged about 7 years
and he shall hereafter be known as TOSHU YADAV.

It is certified that I have complied with other legal
requirements in this connection.

SANJAY KUMAR
[Signature of Guardian]

————

I hitherto known as BHAGAMANI DEVI
W/o DAMODAR SINGH, R/o Sirsaballi, Saray Bakhsh, Saran,
Garkha, Bihar- 841311, have changed my name and shall
hereafter be known as GAJMATI DEVI.

It is certified that I have complied with other legal
requirements in this connection.

BHAGAMANI DEVI
[Signature (in existing old name)]

————

I, MANORANJAN KUMAR S/o JAGET PRASAD
SINGH, R/o VTC Sandalpur, Korha, Katihar, Bihar- 854106,
have changed the name of my minor daughter MITHI SINHA,
aged about 12 years and she shall hereafter be known as
KAVYA SINHA.

It is certified that I have complied with other legal
requirements in this connection.

MANORANJAN KUMAR
[Signature of Guardian]

————

I hitherto known as KARRI KARTHIK alias K KARTHIK
S/o KARRI KRISHNA, R/o 8-3-167/D/212/501 Aasritha
Enclave, Kalyan Nagar phase-1, Beside Andhra Bank,
Vengalrao Nagar, Hyderabad, Telangana-500038, have
changed my name and shall hereafter be known as KARRI
KARTHIK.

It is certified that I have complied with other legal
requirements in this connection.

KARRI KARTHIK alias K KARTHIK
[Signature (in existing old name)]

I hitherto known as BHUPINDER SINGH S/o MANJIT
SINGH, R/o 5366/1, Punjabi Mohalla, Nicholson Road, Ambala
Cantt, Distt. Ambala, Haryana-133001, have changed my
name and shall hereafter be known as BHUPINDER SINGH
KHURANA.

It is certified that I have complied with other legal
requirements in this connection.

BHUPINDER SINGH
[Signature (in existing old name)]

————

I hitherto known as SATWINDER SINGH CHAUHAN
S/o SHINGARA SINGH, R/o VPO Mirpur Jattan, District
Shaheed Bhagat Singh Nagar, Punjab-144515, have changed
my name and shall hereafter be known as SATWINDER
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SATWINDER SINGH CHAUHAN
[Signature (in existing old name)]

————

I hitherto known as SANTOSH W/o PREM PUSHAP,
R/o B-5, 136, Jamun Wala Chowk Mahilpur, Distt. Hoshiarpur,
Punjab, have changed my name and shall hereafter be known
as TANU.

It is certified that I have complied with other legal
requirements in this connection.

SANTOSH
[Signature (in existing old name)]

————

I hitherto known as SIKKAMMAL W/o Late MADAIAH,
R/o Siddappaji Temple Street,  P.G. Palya,
Parasegowdanapalya, Hanur, Chamrajanagar, Karnataka-
571457, have changed my name and shall hereafter be known
as CHIKKANMA.

It is certified that I have complied with other legal
requirements in this connection.

SIKKAMMAL
[Signature (in existing old name)]

————

I hitherto known as RASHMI  D/o PRASHANT KUMAR,
R/o A-1/63, Mange Ram Park Ext. Phase-2, Budhvihar, North
West Delhi-110086, have changed my name and shall
hereafter be known as RASHMI GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

RASHMI
[Signature (in existing old name)]
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I hitherto known as DILKHUSA W/o ABDUL SAJID
ANSARI, R/o Kurkawala, Doiwala, Dehradun, Uttarakhand-
248140, have changed my name and shall hereafter be known
as DILKHUSHA ANSARI.

It is certified that I have complied with other legal
requirements in this connection.

DILKHUSA
[Signature (in existing old name)]

————

I hitherto known as MAHENDRA KUMAR SETHI
S/o RAJMAL JAIN, R/o Near Kali Bari, Makatpur Road,
Giridih, Jharkhand-815301, have changed my name and shall
hereafter be known as MAHENDRA KUMAR JAIN.

It is certified that I have complied with other legal
requirements in this connection.

MAHENDRA KUMAR SETHI
[Signature (in existing old name)]

————

I, SANJEEVA GOWDA S/o ANANDA GOWDA, R/o Flat
No. 101 A, Sidha Basil, No. 14, 1st Main, 1st Block, Opp.
Bank of India, BEL Layout, Vidyaranyapura, Bengaluru,
Karnataka-560097, have changed the name of my minor son
MRUDUL, aged 17 years and he shall hereafter be known
as MRUDUL S. GOWDA.

It is certified that I have complied with other legal
requirements in this connection.

 SANJEEVA GOWDA
[Signature of Guardian]

————

I hitherto known as POOJA K BHENDIGERI
W/o BALAPPA, R/o Gokak, 317 Khanapur, Belgaum,
Karnataka-591231, have changed my name and shall hereafter
be known as ROOPA KUMBAR.

It is certified that I have complied with other legal
requirements in this connection.

POOJA K BHENDIGERI
[Signature (in existing old name)]

————

I, RAKSHITHA M W/o Late SANJAY M V,
R/o T Malligere, Kotthathi Hobli, Thaggahalli Post, Mandya
Talok, Mandya, Karnataka-571403, have changed the name
of my minor daughter SMISHIKA S, aged 07 years and she
shall hereafter be known as MAANYA S M.

It is certified that I have complied with other legal
requirements in this connection.

 RAKSHITHA M
[Signature of Guardian]

I, C A VINAY S/o ANAND C K, R/o 53, 11th Cross 3rd
Main, Near SBI Bank Chandra Layout Bangalore North,
Vijaynagar Bangalore, Karnataka-560040, have changed the
name of my minor son SHARATH SAI V, aged about 13
years and he shall hereafter be known as JESHVIIK V.

It is certified that I have complied with other legal
requirements in this connection.

C A VINAY
[Signature of Guardian]

————

I hitherto known as PALLAVI BALAJI D/o THATHA
RAMAIAH, R/o PO No. 51-52, F.No. 105, Sai Avenue Balaji
Hills, Nizampet, Medchal-Malkajgiri, Telangana-500090, have
changed my name and shall hereafter be known as THATHA
PALLAVI.

It is certified that I have complied with other legal
requirements in this connection.

PALLAVI BALAJI
[Signature (in existing old name)]

————

I hitherto known as ASHTO PANDIT S/o BADAL
PANDIT, R/o Peddanapalya, Tavarekere Hobli, Bangalore
South Taluk, Bangalore, Karnataka-562130, have changed
my name and shall hereafter be known as PANDIT
DURGASHANKAR.

It is certified that I have complied with other legal
requirements in this connection.

ASHTO PANDIT
[Signature (in existing old name)]

————

I hitherto known as SHIVAM S/o  ASHOK KUMAR,
R/o H.No. B-8/198, Radha Swami Colony, Phillaur, Distt.
Jalandhar-144410, Punjab, have changed my name and shall
hereafter be known as SHIVAM ARORA.

It is certified that I have complied with other legal
requirements in this connection.

SHIVAM
[Signature (in existing old name)]

————

I, NAVNEET SHARMA S/o KRISHAN GOPAL SHARMA,
R/o S7/664, Gali Awe Wali, Ward No. 9, Bazar Gujra Wala,
Distt. Amritsar-143001, Punjab, have changed the name of
my minor son MEDHANSH SHARMA, aged 03 years and
he shall hereafter be known as KRISHNAV SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

NAVNEET SHARMA
[Signature of Guardian]
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I hitherto known as M RAMA SWAMY S/o SRIRAMA
NAIK, R/o J.K. Nilaya Plot No. 16, near BBK School, Yenna
Ramamurthy Nagar, Talur Road, Bellary, Karnataka, have
changed my name and shall hereafter be known as SRI
RAMESH KUMAR NAIK.

It is certified that I have complied with other legal
requirements in this connection.

M RAMA SWAMY
[Signature (in existing old name)]

————

I hitherto known as DAVALMA W/o MAHABOOB SAB,
R/o 1/83 Munderga, Yadgir, Karnataka-585202, have changed
my name and shall hereafter be known as DAULATBI.

It is certified that I have complied with other legal
requirements in this connection.

DAVALMA
[Signature (in existing old name)]

————

I hitherto known as RAMPRAVESH S/o GANESH SAV,
residing at Choaura Rajpur, Rajpur, Lakhisarai, Bihar-811112,
have changed my name and shall hereafter be known as
PAPPU SAW.

It is certified that I have complied with other legal
requirements in this connection.

RAMPRAVESH
[Signature (in existing old name)]

————

I hitherto known as MOHAMMAD KADIR alias MOHD
KADER alias MOHD S/o GULZAR AHMED, R/o #169-170,
Bhupindra Enclave, Near Shiv Shkti Mandir, Sector-21, Dera
Bassi, SAS Nagar, Punjab-140507, have changed my name
and shall hereafter be known as MOHAMMAD KADER.

It is certified that I have complied with other legal
requirements in this connection.

MOHAMMAD KADIR alias MOHD KADER alias
MOHD

[Signature (in existing old name)]

————

I, ASHOK KUMAR S/o PRAKASH CHAND, R/o Village
Garoli, Post Office, Palhuien, Tehsil Chamba, Prauta(226),
Sultanpur, Himachal Pradesh-176314, have changed the name
of my minor son PRABHAT BARRIYAN, aged about
15 years and he shall hereafter be known as PUSHPENDER
BARRIYAN.

It is certified that I have complied with other legal
requirements in this connection.

ASHOK KUMAR
[Signature of Guardian]

I hitherto known as LACHAMAPPA S/o HULAGAPPA
HARIJAN, R/o #145, Ward No. 01, Teggihal, Ballutgi, Koppal,
Karnataka-583278, have changed my name and shall hereafter
be known as LAKSHMAPPA.

It is certified that I have complied with other legal
requirements in this connection.

LACHAMAPPA
[Signature (in existing old name)]

————

I hitherto known as GOBARDHAN DAS S/o NITAI DAS,
R/o Narkuli, Purba, Medinipur, West Bengal-721423, have
changed my name and shall hereafter be known as SUMAN
DAS.

It is certified that I have complied with other legal
requirements in this connection.

GOBARDHAN DAS
[Signature (in existing old name)]

————

I, HARISH KUMAR R S/o RAMAIAH, R/o 20,
2nd Cross, U A S 3B Layout Jakkur Road, Yelahanka,
Bengaluru, Karnataka-560064,  have changed the name of
my minor son DAKSH H, aged about 6 years and he shall
hereafter be known as SHIVAANK NIYAANSH H.

It is certified that I have complied with other legal
requirements in this connection.

HARISH KUMAR
[Signature of Guardian]

————

I, B S NAVEEN S/o B NARASIMHALU, R/o Padmavathi
Nilaya, BEML Layout 2nd Stage, Near Gajaladinne, PC Halli,
Kolar, Karnataka-563101, have changed the name of my
minor daughter VIHARIKA N, aged about 13 years and she
shall hereafter be known as HASINI RIDHVI N.

It is certified that I have complied with other legal
requirements in this connection.

B S NAVEEN
[Signature of Guardian]

————

I hitherto known as SURINDER KAUR  W/o GULZAR
SINGH,  R/o P-187, Garden Colony, Tehsil & Distt.  Rupnagar,
Punjab-140001, have changed my name and shall hereafter
be known as SUKHWINDER KAUR

It is certified that I have complied with other legal
requirements in this connection.

SURINDER KAUR
[Signature (in existing old name)]
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I hitherto known as INDRANIL DAS S/o AKSHAY
KUMAR BASU, residing at 6/1/B, Kamar Danga
Road, 2nd Floor, Gobinda Khatick Road, Kolkata,
West Bengal-700046, have changed my name and shall
hereafter be known as INDRANIL BASU.

It is certified that I have complied with other legal
requirements in this connection.

INDRANIL DAS
[Signature (in existing old name)]

————

I, VINOD KUMAR S/o Late SATYAVEER SINGH, residing
at 00, Gram Magtai, Mursan, Magtae, PO Mursan, Distt.
Hathras, Uttar Pradesh-204213, have changed the name of
my minor daughter ANJILE, aged 14 years and she shall
thereafter be known as ANJALI THENUA.

It is certified that I have complied with other legal
requirements in this connection.

VINOD KUMAR
[Signature of Guardian]

————

I hitherto known as RAVINDER SINGH GILL son of
GURMEJ SINGH, resident of VPO Nurpur Sethan, Tehsil &
District Ferozepur, Punjab-152004, India, have changed my
name and shall hereafter be known as RAVINDER SINGH.

It is certified that I have complied with other legal
requirements in this connection.

RAVINDER SINGH GILL
[Signature (in existing old name)]

————

I hitherto known as KAVITA PURI wife of RESHAM
LAL, resident of House No. 1795 New Kailash Nagar, Basti
Jodhewal, District Ludhiana, Punjab-141007, India, have
changed my name and shall hereafter be known as KAJAL
KAPOOR.

It is certified that I have complied with other legal
requirements in this connection.

KAVITA PURI
[Signature (in existing old name)]

————

I hitherto known as BHAJAN KAUR W/o DARSHAN
SINGH SANDHU, resident at 408, Sant Nagar, East of
Kailash, Sriniwaspur, S.O. East of Kailash Phase-1,
South Delhi-110065,  India have changed my name and shall
hereafter be known as BHAJAN KAUR SANDHU.

It is certified that I have complied with other legal
requirements in this connection.

BHAJAN KAUR
[Signature (in existing old name)]

I hitherto known as ASHA B GANDHI
W/o BIPINCHANDRA GANDHI, residing at Res, Plot- 108,
Near UPL Colony, Vapi GIDC, Pardi, Valsad, Gujarat-396195,
have changed my name and shall hereafter be known as
ASHA BIPINCHANDRA GANDHI.

It is certified that I have complied with other legal
requirements in this connection.

ASHA B GANDHI
[Signature (in existing old name)]

————

I hitherto known as MAHINDER KAUR W/o MADAN
LAL, residing at H.No. BX-1064, Chakk Hussaina,
Lamba Pind, Jalandhar-I, PO-Chogitti, Distt. Jalandhar,
Punjab-144009, have changed my name and shall hereafter
be known as MINDO.

It is certified that I have complied with other legal
requirements in this connection.

MAHINDER KAUR
[Thumb Impression]

————

I hitherto known as DEEPA D/o MOHAN RAM and
W/o DEVENDRA VISHWAKARMA, residing at Khet Bharar,
Pithoragarh, Uttarakhand-262555, have changed my name
and shall hereafter be known as DEEPA DEVENDRA
VISHWAKARMA.

It is certified that I have complied with other legal
requirements in this connection.

DEEPA
[Signature (in existing old name)]

————

I hitherto known as KUMARI PRIYANKA D/o LAXMAN
SINGH, residing at Tachhani, Bageshwar, Uttarakhand - 263619,
have changed my name and shall hereafter be known as
PRIYANKA TILARA.

It is certified that I have complied with other legal
requirements in this connection.

KUMARI PRIYANKA
[Signature (in existing old name)]

————

I hitherto known as SUNITA DEVI W/o RAMANUJ
DUBEY, residing at Shahpur, Post-Musaila, Thana-Mohanpur,
Distt. Gaya, Shahpur, Gaya, Fatehpur, Bihar-824232, have
changed my name and shall hereafter be known as RUPKALA
DEVI.

It is certified that I have complied with other legal
requirements in this connection.

SUNITA DEVI
[Signature (in existing old name)]
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I hitherto known as JYOTI CHAUHAN W/o KUNWAR
SHAKTI SHEKHAWAT, residing at B-81, Galaxy Bunglows,
Near Bright Day School, Vasna Bhayli Road, Bhayli,
Vadodara, Gujarat-391410, have changed my name and shall
hereafter be known as JYOTI KUNWAR SHAKTI
SHEKHAWAT.

It is certified that I have complied with other legal
requirements in this connection.

JYOTI CHAUHAN
[Signature (in existing old name)]

————

I hitherto known PRIYANKA daughter of LAKHI RAM,
residing at Flat No. 25, First Floor, Pocket 2, Block C2,
Sector 34, Rohini DDA Flats, Rohini, Badli, PO Samai Pur,
Distt. North West Delhi, Delhi-110042, have changed my
name and shall hereafter be known as PRIYANKA LEHKRA.

It is certified that I have complied with other legal
requirements in this connection.

PRIYANKA
[Signature (in existing old name)]

————

I hitherto known as AISHMEET KAUR D/o GURJANT
SINGH, residing at of Near Sirsari Road, Bagiana Distt.
Faridkot, Punjab-151207, have changed my name and shall
hereafter be known as AISHMEET KAUR BRAR.

It is certified that I have complied with other legal
requirements in this connection.

AISHMEET KAUR
[Signature (in existing old name)]

————

I hitherto known as SATINDER PAL SINGH Son of MANI
SINGH, residing at H.No. 82-L, Model Town, Jalandhar-
144003, Punjab, India, have changed my name and shall
hereafter be known as SINGH SATINDER PAL.

It is certified that I have complied with other legal
requirements in this connection.

SATINDER PAL SINGH
[Signature (in existing old name)]

————

I hitherto known as SANGEETA wife of RAMESH
KUMAR, resident of  Plot No. 310, 05, New Vishkarma
Nagar, Jamalpur Awana, Focal Point, Ludhiana,
Punjab-141010, have changed my name and shall hereafter
be known as JIWAN RANI.

It is certified that I have complied with other legal
requirements in this connection.

SANGEETA
[Signature (in existing old name)]

I hitherto known SUJEET KUMAR alias SUKHJEET
KUMAR son of SHRINIWASH SINGH, residing at Village-
Harnathdih, Post-Shivpur, P.S-Tarari, VTC: Malwe PO:
Sheapur, Sub District: Tarari, District: Bhojpur, State: Bihar
-802204, have changed my name and shall hereafter be
known as SUJEET KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

SUJEET KUMAR alias SUKHJEET KUMAR
[Signature (in existing old name)]
————

I, MUKUL SHARMA S/o GIAN PRAKASH SHARMA,
residing at 203 Maple Prestige Silver Oak Ecc Road Behind
Gr Tech Park Bangalore North Bengaluru, Karnataka-560066,
have changed the name of my minor son DHANISH
SHARMA alias DHRUV SHARMA, aged 9 years, and he
shall hereafter be known as DHRUV SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

MUKUL SHARMA
[Signature of Guardian]

————
I,  A K ABDUL SALAM S/o ABDUL KHADER, R/o  No.

84, Simco Colony 5th Cross, Edamalaipattipudur,
Tiruchirappalli, Tamil Nadu-620012,  have changed the name
of my minor son A MOHAMED AFSHIN alias A I
MOHAMED AFSHIN, aged 10 years and he shall hereafter
be known as A MOKHAMEDD AFSHIN.

It is certified that I have complied with other legal
requirements in this connection.

A K ABDUL SALAM
[Signature of Guardian]

————
I hitherto known as MEENAKSHI W/o SUMIT KUMAR,

residing at 149 Patliputra Colony Patna, Patna, Bihar 800013,
have changed my name and shall hereafter be known as
MINAKSSHI SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

MEENAKSHI
[Signature (in existing old name)]
————

I hitherto known as SAGAR SHUKLA S/o RAJEEV
NANDAN SHUKLA, R/o F-161, Indra Lok Colony, Krishna
Nagar, Manasnagar, Lucknow, Uttar Pradesh-226023, have
changed my name and shall hereafter be known as PRATEEK
SHUKLA.

It is certified that I have complied with other legal
requirements in this connection.

SAGAR SHUKLA
[Signature (in existing old name)]
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I hitherto known as JAY KUMAR S/o RAMMEHAR
SINGH, residing at H.No.-27, Radhey Vihar Colony, Jatal
Road, Panipat, Haryana-132103, have changed my name and
shall hereafter be known as GAGANDEEP RATHI.

It is certified that I have complied with other legal
requirements in this connection.

JAY KUMAR
[Signature (in existing old name)]

————

I hitherto known as ANUSHKA  D/o SHALIK RAM,
R/o Ratapur, Bawan Kumarganj, Bawan, Faizabad, Milkipur,
Uttar Pradesh-224229, have changed my name and shall
hereafter be known as PRIYA.

It is certified that I have complied with other legal
requirements in this connection.

ANUSHKA
[Signature (in existing old name)]

————

I, MOULIDHARAN S/o KRISHNAN, R/o 1,
Chennasandiram, Krishnagiri, Tamilnadu-635121, have
changed the name of my minor daughter  A M
KEDHARSHANA,  aged 2 years and she shall hereafter be
known as RIYANIKHAA MOULIDHARAN.

It is certified that I have complied with other legal
requirements in this connection.

MOULIDHARAN
[Signature of Guardian]

————

I, KANYAKANTY SHIVA PRASAD S/o KANYAKANTY
GURU MURTHY, R/o 40, Sri Guru Krupa, 20th Cross,
Manchiah Layout, Bengaluru, Karnataka- 560098, have
changed the name of my minor daughter KANYAKANTY
GURU LAKSHMI SATHVIKA aged about 12 years and she
shall hereafter be known as KANYAKANTY SATHVIKA.

It is certified that I have complied with other legal
requirements in this connection.

KANYAKANTY SHIVA PRASAD
[Signature of Guardian]

————

I, SIDDHARTH SINGHANIA S/o PAWAN KUMAR
SINGHANIA, R/o Mansarowar, Block-A, 10th Floor, Flat - 1,
3B, Camac Street, P.S. - Shakespeare Sarani, Near Vardan
Market, Park Street, Kolkata, West Bengal-700016, have
changed the name of my minor daughter RITVIKAA
SINGHANIA aged about 12 years and she shall hereafter be
known as RITVVIKA SINGHANIA.

It is certified that I have complied with other legal
requirements in this connection.

SIDDHARTH SINGHANIA
[Signature of Guardian]

I, GAURAV SHUKLA S/o PREM CHANDRA, residing at
K-3/3/P-25, B-Block, Sudamapuri, Ghaziabad, Uttar Pradesh
-201009, have changed the name of my minor son
GAURAVANSH SHUKLA aged 1 year and he shall hereafter
be known as IVAAN SHUKLA.

It is certified that I have complied with other legal
requirements in this connection.

GAURAV SHUKLA
[Signature of Guardian]

————

I hitherto known as KALI KUMAR CHOWDHURY
S/o ABHINANDAN CHAUDHURY, Employed as Ministry
of Commerce & Industry in M.T.S R/o F4/57, C.G.S.Q, Narkel
Danga M Road, Kankurgachi, Kolkata, West Bengal- 700054,
have changed my name and shall hereafter be known as
KALI KUMAR CHAUDHURY.

It is certified that I have complied with other legal
requirements in this connection.

KALI KUMAR CHOWDHURY
[Signature (in existing old name)]

————

I hitherto known as SAYA KADYAN D/o BALKAR
SINGH, residing at House No-489, Phase-1, Huda Sector-11,
Panipat, Haryana-132103, have changed my name and shall
hereafter be known as SAYA.

It is certified that I have complied with other legal
requirements in this connection.

SAYA KADYAN
[Signature (in existing old name)]

————

I, RAVIKUMAR D S/o DALEGOWDA, R/o 34, Yedurnadu
Kagallia Halli, Karnataka-562112, have changed the name of
my minor son AARYAN R aged about 12 years and  he shall
hereafter be known as HAVYAN R.

It is certified that I have complied with other legal
requirements in this connection.

RAVIKUMAR D
[Signature of Guardian]

————

I hitherto known as M VENKATESH S/o MERLA
VENKATA RAO, R/o Varsha Camp, Jalapur, Lakkamdinni,
Manvi, Raichur, Karnataka-584129, have changed my name
and shall hereafter be known as MERLA VENKANNA.

It is certified that I have complied with other legal
requirements in this connection.

M VENKATESH
[Signature (in existing old name)]
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I hitherto known as RAVINDRANATH GANPAT GUJAR
S/o GANPAT LAXMAN GUJAR, residing at A-204, Om
Shiv Mahima CHS Ltd, Talao Road, Opp BMC Office, Near
Gaondevi Temple, VTC- Thane, PO- Bhayander East, Sub
District- Thane, Maharashtra-401105, have changed my name
and shall hereafter be known as RAVINDRA GANPAT
GUJAR.

It is certified that I have complied with other legal
requirements in this connection.

RAVINDRANATH GANPAT GUJAR
[Signature (in existing old name)]

————

I hitherto known as EMINA BIBI W/o MOHAMMAD
SHMSHER ALAM, residing at Auraiya, Kaimur (Bhabua),
Bihar-821108, have changed my name and shall hereafter be
known as YASMIN KHATOON.

It is certified that I have complied with other legal
requirements in this connection.

EMINA BIBI
[Signature (in existing old name)]

————

I hitherto known as VIVEK S/o GOPAL SHERIGAR,
R/o 3-88 (G), Bhargavi, Manai, Belkalgudde, Bommarabettu,
Hiriadka, Udupi, Karnataka-576113, have changed my name
and shall hereafter be known as VIVEK GOPAL SHERIGAR.

It is certified that I have complied with other legal
requirements in this connection.

VIVEK
[Signature (in existing old name)]

————

I, AMIT KUMAR JAISWAL S/o VISHNU LAL JAISWAL,
R/o 19-13-45, 1st Floor, 6th Cross, Narayan Puram, Tirupati
(Urban), Chittor, Andhra Pradesh-517503, have changed the
name of my minor daughter ITIKA JAISWAL aged about 5
years and she shall hereafter be known as AMBIKA
JAISWAL.

It is certified that I have complied with other legal
requirements in this connection.

AMIT KUMAR JAISWAL
[Signature of Guardian]

————

I hitherto known as SNEHA D/o SUNIL KUMAR, residing
at RZ-B1/23A Palam Road Vijay Enclave South West Delhi,
Palam Village S O South West Delhi, Delhi-110045, have changed
my name and shall hereafter be known as SNEHA SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

SNEHA
[Signature (in existing old name)]

I hitherto known as KUMAR RAVI S/o INDU BHUSHAN
BAIDYA, residing at House No. 239 Ratu Road Friends
Colony Pandra, VTC Kamre, PO Kamre, Sub District Kanke,
District Ranchi, State Jharkhand-835222, have changed my
name and shall hereafter be known as RAVI VAIDYA.

It is certified that I have complied with other legal
requirements in this connection.

KUMAR RAVI
[Signature (in existing old name)]
————

I hitherto known as LAKSHMI J NARAYANAN alias
LAKSHMI V alias LAKSHMI VISWANATHAN D/o
VISWANATHAN THIAGARAJAN W/o JAYANTH
LAKSHMI NARAYANAN, residing at 131 Chartered
Grasshopper Sy No. 36/1 Chikkathoguru, Village Near
Basapura, Main Road Begur, Hobli Vtc Bangalore, South PO
Electronics City District Bengaluru, State Karnataka-560100,
have changed my name and shall hereafter be known as
LAKSHMI VISWANATHAN.

It is certified that I have complied with other legal
requirements in this connection.

LAKSHMI J NARAYANAN alias LAKSHMI V alias
LAKSHMI VISWANATHAN

[Signature (in existing old name)]
————

I, MANPYARE AHIRWAR S/o RAGGU AHIRWAR,
residing at Gram V Post Banne Bujurg Banne Bujurg
Tikamgarh, Madhya Pradesh-472115, have changed the name
of my minor son SUMIT AHIRWAR aged 9 years, and he
shall hereafter be known as AMRAT AHIRWAR.

It is certified that I have complied with other legal
requirements in this connection.

MANPYARE AHIRWAR
[Signature of Guardian]

————
I, MOHAN LAL S/o KHYALI RAM, R/o Ward No. 11,

Bharang, Churu, Rajasthan-331302, have changed the name
of my minor son GOPICHAND KASWAN, aged about 5
years and he shall hereafter be known as GAUTAM
KASWAN.

It is certified that I have complied with other legal
requirements in this connection.

MOHAN LAL
[Signature of Guardian]

————
I hitherto known as GOURAV AGRAWAL S/o MAHABIR

PRASAD AGARWAL, R/o Ward No. 06, Main Road,
Rairangpur Municipality, Rairangpur, Mayurbhanj, Odisha-
757043, have changed my name and shall hereafter be known
as GOURAV KUMAR AGARWAL.

It is certified that I have complied with other legal
requirements in this connection.

GOURAV AGRAWAL
[Signature (in existing old name)]
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I hitherto known as SUMITKUMAR SUNILRAO
CHANDWADKAR S/o SUNIL CHANDWADKAR, R/o Plot
No. 16, Pathrikar Nagar, N-11-Hudco Cornar, Aurangabad,
Maharashtra-431001, have changed my name and shall
hereafter be known as SUMIT SUNIL CHANDWADKAR.

It is certified that I have complied with other legal
requirements in this connection.

SUMITKUMAR SUNILRAO CHANDWADKAR
[Signature (in existing old name)]

————

I, NITISH KUMAR JAKHAR S/o AJIT SINGH, R/o Raj
Vihar, CGHS Apartment, Flat No. 46, Sector-18A, Dwarka
Sector 18 A, Dwarka, South West Delhi, Delhi-110075, have
changed the name of my minor daughter AHAANA, aged
about 4 years and she shall hereafter be known as VANI.

It is certified that I have complied with other legal
requirements in this connection.

NITISH KUMAR JAKHAR
[Signature of Guardian]

————

I hitherto known as RAKESH KUMAR LUCAS
S/o LUCAS ROSS, R/o 10/2, Anjanappa Layout, 2nd Cross,
3rd Main Hormavu, Main Road, Bangalore, Karnataka-560043,
have changed my name and shall hereafter be known as
MARSHALL LUCAS.

It is certified that I have complied with other legal
requirements in this connection.

RAKESH KUMAR LUCAS
[Signature (in existing old name)]

————

I hitherto known as DIGAMBAR SINGH alias DIPTI
S/o CHHEDEE LAL residing at 181, Shiv Vihar, Ranholla,
Rishal Garden, Nangloi, Nilothi, West Delhi, Delhi-110041,
have changed my name and shall hereafter be known as
DIPTI.

It is certified that I have complied with other legal
requirements in this connection.

DIGAMBAR SINGH alias DIPTI
[Signature (in existing old name)]

————

I hitherto known as SARWAN KUMAR S/o SHIV DASS
MAL, residing at House Number E-49, Industrial Area,
Yamunanagar, Haryana-135001, have changed my name and
shall hereafter  be known as SHARWAN KUMAR
AGGARWAL.

It is certified that I have complied with other legal
requirements in this connection.

SARWAN KUMAR
[Signature (in existing old name)]

 I, RAM BHWAN VERMA S/o AMAR NATH, residing
at H/O-163, Gram Telhar, Post Laxmanpur Bazar, Rampur
Devman, Shrawasti, Uttar Pradesh-271831, have changed
the name of my minor son SAILESH KUMAR, aged 13
years and he shall hereafter be known as MANVENDRA
PATEL.

It is certified that I have complied with other legal
requirements in this connection.

RAM BHWAN VERMA
[Signature of Guardian]

————

I hitherto known as SUSMITA ULAL W/o SUMON
GHOSH, residing at Kultala, Goghat-II Hooghly, West Bengal-
712122, have changed my name and shall hereafter be known
as SUSMITA GHOSH.

It is certified that I have complied with other legal
requirements in this connection.

SUSMITA ULAL
[Signature (in existing old name)]

————

I hitherto known as BALVIR KAUR W/o SATNAM RAM,
residing at Near Surinder Depot, Gobindpura, Phagwara,
Kapurthala, Punjab-144401, have changed my name and
shall hereafter be known as DALVIR KAUR.

It is certified that I have complied with other legal
requirements in this connection.

BALVIR KAUR
[Signature (in existing old name)]

————

I hitherto known as JALDEEP SINGH YADAV
S/o JASWANT SINGH, residing at Plot No. A-182, Khasra
No. 22/18, Gali No. 1, Hardev Nagar, Jharoda Majra, Burari,
Delhi-110084, have changed my name and shall hereafter be
known as JALDEEP SINGH.

It is certified that I have complied with other legal
requirements in this connection.

JALDEEP SINGH YADAV
[Signature (in existing old name)]

————

I, SANDEEP KUMAR S/o JAGDISH PRASAD, residing
at H.No. 262, Block No. 1, Khichripur Colony, New Delhi-
110091, have changed the name of my minor son
GAURANSH, aged 10 years and he shall hereafter be known
as GAURANSH SHIVPRIYE.

It is certified that I have complied with other legal
requirements in this connection.

SANDEEP KUMAR
[Signature of Guardian]
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I, MAN SINGH S/o DEVULA NAIK, residing at 1-100/1,
Madanpalle Tanda, Mandal Bomraspet, Madanpalle Buranpur,
Mahabubnagar, Telangana-509338, have changed the name
of my minor son SANTOSH, aged 15 years and he shall
hereafter be known as AMGOTH AKHIL.

It is certified that I have complied with other legal
requirements in this connection.

MAN SINGH
[Signature of Guardian]

————

I hitherto known as AKSHAT SARSVAT S/o NATTHI
LAL SARASWAT, residing at Village Nagla Sonth, Post
Asan, Asan, P.O. Firozabad, Distt. Firozabad, Uttar Pradesh-
283203, have changed my name and shall hereafter be known
as KANHAIYA LAL SARASWAT.

It is certified that I have complied with other legal
requirements in this connection.

AKSHAT SARSVAT
[Signature (in existing old name)]

————

I hitherto known as NISHANT KUMAR S/o S N
PRASAD, residing at 706, Ganga Appartments, Hindukush
Tower Kaushambi, Ghaziabad, I.E. Sahibabad, Uttar Pradesh-
201010, have changed my name and shall hereafter be known
as NISHANT KUMAR SINGH.

It is certified that I have complied with other legal
requirements in this connection.

NISHANT KUMAR
[Signature (in existing old name)]

————

I hitherto known as MANSI BIST W/o HARSH SAHAY,
R/o No. C-074, Sobha Mangolia Apartment, Bannerghatta,
Main Road Gurappanan, Palya Main Roar, Bangalore South,
Karnataka-560029, have changed my name and shall hereafter
be known as MANSI SAHAY.

It is certified that I have complied with other legal
requirements in this connection.

MANSI BIST
[Signature (in existing old name)]

————

I hitherto known as L JAYANTA RAO S/o LINGAM
MARINAIAH, residing at 2-26A, Bobbarlanka, Kokkiligadda,
Krishna, Andhra Pradesh-521125, have changed my name
and shall hereafter  be known as JAYANTA RAO
MARANAIAH LINGAM.

It is certified that I have complied with other legal
requirements in this connection.

L JAYANTA RAO
[Signature (in existing old name)]

I hitherto known as KULDEEP KUMAR  S/o  MEHAR
CHAND,   R/o B-55-0218, Ajit Nagar, Khajuri Gate, Batala,
Distt. Gurdaspur, Punjab, have changed my name and shall
hereafter be known as KULDEEP KUMAR NAHAR.

It is certified that I have complied with other legal
requirements in this connection.

KULDEEP KUMAR
[Signature (in existing old name)]
————

I, GANAPATHIRAMAN SUBRAMANIAN
S/o SUBRAMANIAN, residing at Plot 26-D, 2nd Floor,
Jyotsna Padmavathy Nagar, 2nd Street, VTC Velacherry,
P.O. Velacherry, Sub District Chennai, Dictrict Chennai,  Tamil
Nadu-600042, have changed the name of my minor Son
ABHINAV GANAPATHIRAMAN, aged 16 years and he
shall hereafter  be known as ABHINAV A
GANAPATHIRAMAN.

It is certified that I have complied with other legal
requirements in this connection.

GANAPATHIRAMAN SUBRAMANIAN
[Signature of Guardian]

————
I hitherto known as SRISHTI GUPTA W/o RISHI KUMAR

SONI, R/o 15, Malai Ghat, Savitri Jewels, Infront of  Kesarwani
Park, Mungeli (M), Chhattisgarh-495334, have changed my
name and shall hereafter be known as SRISHTI SONI.

It is certified that I have complied with other legal
requirements in this connection.

SRISHTI GUPTA
[Signature (in existing old name)]
————

I hitherto known as J DIVYAAPRIYANKA alias
DIVYAPRIYANKAA J D/o JAYAVEL, residing at 18/1 1st
Main Road, Alwarpet Seethammal Colony, Alwarpet
Teynampet, Chennai, Tamil Nadu-600018, have changed my
name and shall hereafter be known as DIVYAPRIYANKAA
RAAJUU.

It is certified that I have complied with other legal
requirements in this connection.

J DIVYAAPRIYANKA alias DIVYAPRIYANKAA J
[Signature (in existing old name)]
————

I hitherto known as VICTOR LAWRANCE ALMEDIA
S/o JOHN ALMIEDA, R/o 3-147 A 24 Flat 404, Eden Heritage,
Udupi Puttur, Udupi, Santhekatte, Karnataka-576105, have
changed my name and shall hereafter be known as VICTOR
ALMIEDA.

It is certified that I have complied with other legal
requirements in this connection.

VICTOR LAWRANCE ALMEDIA
[Signature (in existing old name)]
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I, K USMAN KHAN S/o KHASIM KHAN, residing at 53
3rd Cross, Sooryoudaya Layout, Dr Shivram Karanth Nagar,
Post Dr. Shivarama Karanth Nagar, Bengaluru. Karnataka-
560077, have changed the name of my minor daughter
UMAIZA USMAN KHAN, aged 11 years, and she shall
hereafter be known as FATIMA ZOHRA.

It is certified that I have complied with other legal
requirements in this connection.

K USMAN KHAN
[Signature of Guardian]

————

I hitherto known as KANIKEETI BHEERAPPA S/O VENKOBA
KANIKEETI, residing at 97/2A, TNR Layout, 3rd Cross, Opp
Kalyan Jewellery, Opp Kalyan Jewellery, Marathahalli, VTC.
Marathahalli, PO. Doddanekkundi, District  Bengaluru, State
Karnataka-560037, have changed my name and shall hereafter be
known as KANIKEETI ABHINAV BHEERAPPA.

It is certified that I have complied with other legal
requirements in this connection.

KANIKEETI BHEERAPPA
[Signature (in existing old name)]

————

I, RASHMI S W/o HARISHKUMAR K, R/o 2574 4th Cross,
K G Koppal, Myasore, Saraswathipuram, Mysuru, Karnataka-
570009, have changed the name of my minor daughter
LALITHA H, aged about 13 years and she shall hereafter
be known as NIHARIKA H.

It is certified that I have complied with other legal
requirements in this connection.

RASHMI S
[Signature of Guardian]

————

I hitherto known as ADITYA SINGH PUNDEER
S/o DHIRENDER SINGH PUNDIR, R/o 26, GMS Road,
Kanwali, Dehradun, Uttarakhand- 248001, have changed my
name and shall hereafter be known as ADITYA PUNDEER.

It is certified that I have complied with other legal
requirements in this connection.

ADITYA SINGH PUNDEER
[Signature (in existing old name)]

————

I, NARESH SINHA S/o LAXMINARAYAN SINHA,
R/o Mandipara, Narayanpur, Chhattisgarh-494661, have
changed the name of my minor daughter AANYA SINHA,
aged about 7 years years and she shall hereafter be known
as ANGEL SINHA.

It is certified that I have complied with other legal
requirements in this connection.

NARESH SINHA
[Signature of Guardian]

I hitherto known as JASKARAN SINGH S/o BALJIT
SINGH SAGGU, R/o Plot No. 61, Lane No. 2, S J S Avenue,
Airport Road, Amritsar, Punjab-143001, have changed my
name and shall hereafter be known as JASKARAN SINGH
SAGGU.

It is certified that I have complied with other legal
requirements in this connection.

JASKARAN SINGH
[Signature (in existing old name)]

————

I hitherto known as GULSHAN SAHIB S/o KALI DASS,
R/o House No. 5, Doordarshan Lane, Taali Morh, Prem Nagar,
New Plot, New Plots, Rehari Mohalla, Jammu And Kashmir-
180005, have changed my name and shall hereafter be known
as GULSHAN RAINA.

It is certified that I have complied with other legal
requirements in this connection.

GULSHAN SAHIB
[Signature (in existing old name)]

————

I hitherto known as MUKESH DAS S/o BHIMDAS,
R/o Garudchpaiya, Bangalore North, Mahadevapura, Bengaluru,
Karnataka-560048, have changed my name and shall hereafter
be known as MUKESH KUMAR .

It is certified that I have complied with other legal
requirements in this connection.

MUKESH DAS
[Signature (in existing old name)]

————

I hitherto known as JITENDRA ARORA alias JITENDER
KUMAR S/o PARAS RAM ARORA, residing at 1575/A, R
R Block, Gali Durga Bhawan Naveen Shahdara, Delhi-110032,
have changed my name and shall hereafter be known as
JITENDER ARORA.

It is certified that I have complied with other legal
requirements in this connection.

JITENDRA ARORA alias JITENDER KUMAR
[Signature (in existing old name)]

————

I hitherto known as BADRI PRASAD TELI S/o CHATUR
PRASAD, R/o 14/52, Indira Nagar, Sector-14, Indira Nagar,
Lucknow, Uttar Pradesh-226016, have changed my name
and shall hereafter be known as BADRI PRASAD.

It is certified that I have complied with other legal
requirements in this connection.

BADRI PRASAD TELI
[Signature (in existing old name)]
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I hitherto known as ROSHNI MARY ABHILASH
MATHEW D/o ABHILASH PARAYIL THOMAS, R/o Parayil
House, Mundankarapuram, Minikavala, West Vengola
Arakapady, Ernakulam, Kerala-683556, have changed my
name and shall hereafter be known as ROZELLE MATHEW.

It is certified that I have complied with other legal
requirements in this connection.

ROSHNI MARY ABHILASH MATHEW
[Signature (in existing old name)]

————

I hitherto known as ANAND KHEMKA S/o RATAN LAL
KHEMKA, R/o 5B, Judges Court Rd, Alipore, H.O Kolkata,
West Bengal-700027, have changed my name and shall
hereafter be known as DEVANSH KHEMKA.

It is certified that I have complied with other legal
requirements in this connection.

ANAND KHEMKA
[Signature (in existing old name)]

————

I, SOMNATH SAHA S/o KASHINATH SAHA,
R/o Alamganj, Ghatal West Midnapore, West Bengal- 21212,
have changed the name of my minor daughter SIDDHIKSHA
SAHA, aged about 5 years and she shall hereafter be known
as MAITRI SAHA.

It is certified that I have complied with other legal
requirements in this connection.

SOMNATH SAHA
[Signature of Guardian]

————

I, LAXMI KHANT S/o AMAR SINGH, residing at
Subhanpur, Bilhaur, Kanpur Nagar, Uttar Pradesh-209202,
have changed the name of my minor son NISHANT, aged
16 years and he shall hereafter be known as RAMJI.

It is certified that I have complied with other legal
requirements in this connection.

LAXMI KHANT
[Signature of Guardian]

————

I hitherto known as BASANTIVALI DASI W/o VINOD
DAS, R/o Kaulapur, Pirari, Pindari, Mainatanr, West Champaran,
Bihar-845306, have changed my name and shall hereafter be
known as BASANTI BALA DASI.

It is certified that I have complied with other legal
requirements in this connection.

BASANTIVALI DASI
[Thumb Impression]

I hitherto known as VENKATAMMA W/o Late
CHINNASWARNA CHARI, R/o Gundlapete Taluk, Hanagala
Hobli, Mallayyanapura Village, Bheemanabeedu,
Chamarajanagar, Karnataka-571111, have changed my name
and shall hereafter be known as GOWRAMMA.

It is certified that I have complied with other legal
requirements in this connection.

VENKATAMMA
[Signature (in existing old name)]

————

I hitherto known as BALJIT KAUR W/o BALBIR CHAND,
residing at Village Wazidpur, Post Office Wazidpur, District
Patiala, Punjab-147001, have changed my name and shall
hereafter be known as RAJ DULARI.

It is certified that I have complied with other legal
requirements in this connection.

BALJIT KAUR
[Signature (in existing old name)]

————

I, LOVESH YADAV S/o MUKESH YADAV, residing at
H. No.-95/1, Chakarpur (74), Gurgaon, Haryana-122002, have
changed the name of my minor son VAYU YADAV, aged
4 years and he shall hereafter be known as KABIR YADAV.

It is certified that I have complied with other legal
requirements in this connection.

LOVESH YADAV
[Signature of Guardian]

————

 I hitherto known as MANJU W/o GHANSHAM, residing
at V. Semi PO-Khajurla, Distt.-Jalandhar, Punjab-144024, have
changed my name and shall hereafter be known as MANJU
KAUR.

It is certified that I have complied with other legal
requirements in this connection.

MANJU
[Signature (in existing old name)]

————

I hitherto known as VISHAL alias VISHAL KUMAR
S/o ROHTASH KUMAR, residing at RZF-888/1A Lal Bahadur
Sashtri Marg, Raj Nagar Part-2, Palam Colony South West
Delhi, Delhi-110077, have changed my name and shall
hereafter be known as VISHAL KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

VISHAL alias VISHAL KUMAR
[Signature (in existing old name)]
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I hitherto known as TAUHID ANSARI S/o MUKADDAR
ANSARI, R/o Shamshi, Malda, West Bengal-732139, have
changed my name and shall hereafter be known as ARYAN
ANSARI.

It is certified that I have complied with other legal
requirements in this connection.

TAUHID ANSARI
[Signature (in existing old name)]

————

I hitherto known as ARATI DESHAPANDE W/o GURURAJ,
R/o 13 Ward No.-11, Laxmi Nagar, Near Daddennavar Hospatre,
Bagalkot, Karnataka-587101, have changed my name and
shall hereafter be known as GANGA D KERAKALMATTI.

It is certified that I have complied with other legal
requirements in this connection.

ARATI DESHAPANDE
[Signature (in existing old name)]

————

I, SHAILENDER JAIN S/o SHASHI PAL JAIN, R/o 203,
Near North Gate Mall, Gujranwala Town Part-2, Gujranwala
Colony, North West Delhi, Dr. Mukherjee Nagar, Delhi- 110009,
have changed the name of my minor son MANISH JAIN,
aged about 13 years years and he shall hereafter be known
as MANISH RAAJ JAIN.

It is certified that I have complied with other legal
requirements in this connection.

SHAILENDER JAIN
[Signature of Guardian]

————

I hitherto known as CHANDA alias CHANDA BALOOD
W/o BRAJESH, D/o MANOHAR, R/o 191, Shiv Nagar,
Musakhedi, Indore, Madhya Pradesh-452001, have changed
my name and shall hereafter be known as SHIVANI.

It is certified that I have complied with other legal
requirements in this connection.

CHANDA alias CHANDA BALOOD
[Signature (in existing old name)]

————

I hitherto known as BIBI JAN W/o UMAR SHARIFF,
R/o 126, 6th Cross 1st Main Bharath Matha Layout, Venkatesh
Puram, Bangalore, Karnataka-560045, have changed my name
and shall hereafter be known as SHAMSHAD KHANUM.

It is certified that I have complied with other legal
requirements in this connection.

BIBI JAN
[Signature (in existing old name)]

I hitherto known as MEHELLA STANULET S
W/o ARAVIND BABU K S, R/o 10, 1st Floor, 1st Cross, Nehru
Nagar, Mandya, Karnataka-571401, have changed my name
and shall hereafter be known as MAANYATHA ARAVIND S.

It is certified that I have complied with other legal
requirements in this connection.

MEHELLA STANULET S
[Signature (in existing old name)]

————

I hitherto known as INDUKURI VENKATRAMA RAJU
S/o INDUKURI SURYANARAYANA RAJU, residing at 8-3-
191/607/101, SSK Nivas, 4/C, Vengal Rao Nagar, Ameerpet,
Sanjeev Reddy Nagar, Ameerpet, Hyderabad, Telangana-
500038, have changed my name and shall hereafter be known
as INDUKURI VENKATA RAJU.

It is certified that I have complied with other legal
requirements in this connection.

INDUKURI VENKATRAMA RAJU
[Signature (in existing old name)]

————

I hitherto known as DEEPA BAGDI W/o DEVKINANDAN
VERMA, D/o MAHENDRA KUMAR BAGDI, R/o Makan No.
76, Nanak Niwas, Shastri Nagar, Opposite Dr. Benerji, Ratlam,
Madhya Pradesh-457001, have changed my name and shall
hereafter be known as DEEPIKA DEVKI NANDAN VERMA.

It is certified that I have complied with other legal
requirements in this connection.

DEEPA BAGDI
[Signature (in existing old name)]

————

I hitherto known as PINKY D/o LEHMBAR RAM, R/o
Village Shamshabad, P.O. Kot Badal Khan Tehsil, Phillaur,
District Jalandhar, Punjab-144039, have changed my name
and shall hereafter be known as PINKY SAHOTA.

It is certified that I have complied with other legal
requirements in this connection.

PINKY
[Signature (in existing old name)]

————

I, VIMALKUMAR KESAVAN son of KESAVAN, residing
at 961, Nathikuppam, Thumberi, Vaniyambadi, Thumberi,
Distt. Vellore, Tamil Nadu-635754, have changed the name of
my minor son HARIVARMAN VIMALKUMAR alias
HARIVARMAN. V, aged 8 years and he shall hereafter be
known as HARIVARMAN VIMALKUMAR.

It is certified that I have complied with other legal
requirements in this connection.

VIMALKUMAR KESAVAN
[Signature of Guardian]
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I hitherto known as RAJESH KUMAR alias RAJESH
KUMAR SHARMA S/o KAMLESHWAR NATH SHARMA,
residing at 389, Sector-7, Panchkula, Haryana-134109, have
changed my name and shall hereafter be known as RAJESH
SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

RAJESH KUMAR alias RAJESH KUMAR SHARMA
[Signature (in existing old name)]

————

I hitherto known as MONIKA MALHOTRA wife of
SANJEEV KUMAR, residing at 2335, Amarpura near Kidwai
Nagar, Ludhiana, Punjab, have changed my name and shall
hereafter be known as KAJAL TANDON.

It is certified that I have complied with other legal
requirements in this connection.

MONIKA MALHOTRA
[Signature (in existing old name)]

————

I hitherto known as SHIVANI, W/o RAHUL SHARMA,
R/o Village Aima Gujjran, Sarna, P.O. Sarna, Distt. Pathankot,
Punjab-145025, have changed my name and shall hereafter
be known as SHIVANI SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

SHIVANI
[Signature (in existing old name)]

————

I hitherto known as M.S. RANDHAWA S/o BALWANT
SINGH, R/o Dhanaula Khurd, Distt. Barnala, Punjab, have
changed my name and shall hereafter be known as MAN
MOHAN SINGH.

It is certified that I have complied with other legal
requirements in this connection.

M.S. RANDHAWA
[Signature (in existing old name)]

————

I hitherto known as HIMANSHU S/o JOGESH KUMAR,
R/o Village Kapahat, P.O. Mustapur, District Hoshiarpur,
Punjab, have changed my name and shall hereafter be known
as KUMAR HIMANSHU.

It is certified that I have complied with other legal
requirements in this connection.

HIMANSHU
[Signature (in existing old name)]

I hitherto known as AYUSH S/o BALWINDER SINGH
R/o Village Asafpur, P.O. Hajipur, Tehsil Mukerian, Distt.
Hoshiarpur, Punjab, have changed my name and shall
hereafter be known as AYUSH SINGH.

It is certified that I have complied with other legal
requirements in this connection.

AYUSH
[Signature (in existing old name)]

————

I hitherto known as BALRAJ SINGH S/o BALDEV SINGH,
R/o B/S  D.A.V. International School, Verka Bye Pass, Distt.
Amritsar, Punjab, have changed my name and shall hereafter
be known as BALRAJ SINGH HUNDAL.

It is certified that I have complied with other legal
requirements in this connection.

BALRAJ SINGH
[Signature (in existing old name)]

————

I  hitherto known as CHANCHLA DEVI  W/o SUBHASH
CHANDER R/o Village Simbli Gujjran, P.O. Naushehra Nal
Bandan, Tehsil & Distt. Pathankot, Punjabt-145025, have
changed my name and shall hereafter be known as
CHANCHAL DEVI.

It is certified that I have complied with other legal
requirements in this connection.

CHANCHLA DEVI
[Signature (in existing old name)]

————

I hitherto known as NAVNEET KAUR W/o BALRAJ
SINGH HUNDAL, R/o  B/S  D.A.V. International School,
Verka Bye Pass, Distt. Amritsar, Punjab, have changed my
name and shall hereafter be known as NAVNEET KAUR
HUNDAL.

It is certified that I have complied with other legal
requirements in this connection.

NAVNEET KAUR
[Signature (in existing old name)]

————

I, THANGAMANI K C S/o CHANDRAPPA K, R/o No.
9, 1st Main Road, 3rd Cross, Kaverinagar, Bangalore North,
Mahadevapura, Bengaluru, Karnataka-560048, have changed
the name of my minor daughter T LAKSHMI PRASANNA,
aged about 11 years and she shall hereafter be known as
T LOHITHA NAIDU.

It is certified that I have complied with other legal
requirements in this connection.

THANGAMANI K C
[Signature of Guardian]
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I hitherto known as MANJULA DEVI W/o UPENDRA
PRASAD SINGH, R/o Naya Tola, Pakra, Bhagalpur, Pakra,
Bihar-853204, have changed my name and shall hereafter be
known as MANJU SINHA.

It is certified that I have complied with other legal
requirements in this connection.

MANJULA DEVI
[Signature (in existing old name)]

————

I hitherto known as AARTI JUNEJA daughter of ASHOK
KUMAR, residing at Street No. 4, Mount Avenue, Near
Bhag Godown, Hoshiarpur, Punjab-146001, have changed
my name and shall hereafter be known as ARTI.

It is certified that I have complied with other legal
requirements in this connection.

AARTI JUNEJA
[Signature (in existing old name)]

————

 I, BHOLANATH SAHA S/o PREMLAL SAHA, residing
at Tulsihata, Tulsihatta, Harishchadrapur-I, Malda,
West Bengal-732140, have changed the name of my minor
daughter SNEHAJ PRIYA SAHA, aged 17 years and she
shall hereafter be known as SNEHASPRIYA SAHA.

It is certified that I have complied with other legal
requirements in this connection.

BHOLANATH SAHA
[Signature of Guardian]

————

I hitherto known as PUTTA ASHWATHAMMA
W/o EERANAYAKA, R/o Hosur Kallahalli, Village, K R
Nagara Taluk, VTC Hosur Kallahalli Post, Mysore, Karnataka-
571602, have changed my name and shall hereafter be known
as ASHVATHAMMA.

It is certified that I have complied with other legal
requirements in this connection.

PUTTA ASHWATHAMMA
[Signature (in existing old name)]

————

I, BHERARAM S/o NARAYAN LAL, R/o A Block,
Vemagal. Bangarapet, Kolar, Karnataka-563101, have changed
the name of my minor son ROHIT BHERARAM CHOUDARY,
aged about 6 years and he shall hereafter be known as
ROHIT SEERVI.

It is certified that I have complied with other legal
requirements in this connection.

 BHERARAM
[Signature of Guardian]

I hitherto known as SANTU ORAON S/o SOHRAI
MAHTO, residing at Kirigara, Post-Bundu, P.O. Keredari,
Distt. Hazaribagh, Jharkhand-825311, have changed my name
and shall hereafter be known as HEERA MAHTO.

It is certified that I have complied with other legal
requirements in this connection.

SANTU ORAON
[Signature (in existing old name)]

————

I hitherto known as JATINDER KAUR D/o SOHAN LAL
and W/o JASWANT SINGH, residing at Village Raipur,
Araian, Ummarwal Billa, Jalandhar, Punjab-144041, have
changed my name and shall hereafter be known as TAJINDER
KAUR.

It is certified that I have complied with other legal
requirements in this connection.

JATINDER KAUR
[Thumb Impression]

————

I, YOGESH KUMAR S/o HARISH KUMAR, residing at
House Number-879/27, Dairy Wali Gali, Gandhi Nagar, Rohtak,
Haryana-124001, have changed the name of my minor son
AAKASH, aged 16 years and he shall hereafter be known
as AAKASH ARORA.

It is certified that I have complied with other legal
requirements in this connection.

YOGESH KUMAR
[Signature of Guardian]

————

I, NARESH S/o RAKSHAPAL, R/o H. ACE212ADARS
City, Some Bazar, Khoda Kaloni, Gajiyabd, I,E, I.E. Sahibabad,
Ghaziabad, Uttar Pradesh-201010, have changed the name of
my minor daughter KOMAL, aged 14 years and she shall
hereafter be known as KASHAK.

 It is certified that I have complied with other legal
requirements in this connection.

NARESH
[Signature of Guardian]

————

I hitherto known as CHEENU GUPTA D/o NAVEEN
GUPTA, R/o 3-E-339, J.N.V Colony Bikaner, Pin-334003,
Rajasthan,  have changed my name and shall hereafter be
known as SAKSHI GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

CHEENU GUPTA
[Signature (in existing old name)]
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I hitherto known as SUBHASH KAUSHIK alias
SUBHASH CHAND SHARMA S/o RAMPAL, R/o E-539,
20 Futa Main Road, Opposite Gali No. 26, Khajoori Khas,
Karawal Nagar, North East Delhi, Delhi-110094, have changed
my name and shall hereafter be known as SUBHASH CHAND
SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

SUBHASH KAUSHIK alias SUBHASH CHAND
SHARMA

[Signature (in existing old name)]

————

I hitherto known as DHANULI KOKIL BISHT alias KOKIL
BISHT D/o NINA BISHT, residing at Flat No. 402, Windsor
Avenue, Near Peddem Sports Complex, Pedem, Mapusa,
Goa-403507, have changed my name and shall hereafter be
known as DANI BISHT.

It is certified that I have complied with other legal
requirements in this connection.

 DHANULI KOKIL BISHT alias KOKIL BISHT
[Signature (in existing old name)]

————

I,  HANS RAJ  son of  LAL CHAND, residing at  House
No. 455, Tilak Nagar, Jalandhar, Punjab-144014, India, have
changed the name of my minor son CHETAN, aged 16 years
and he shall hereafter be known as CHETAN THAKUR.

It is certified that I have complied with other legal
requirements in this connection.

HANS RAJ
[Signature of Guardian]

————

I hitherto known as JEEGEESHA KESHARWANI
D/o MANOHAR KESHARWANI, R/o H.No. 181, Palam City
Manpur Uttar PO. Manpur Paschimi Rampur Road, Haldwani,
Distt. Nainital, Uttarkhand-236139, have changed my name
and shall hereafter be known as JIGISHA KESARWANI.

It is certified that I have complied with other legal
requirements in this connection.

JEEGEESHA KESHARWANI
[Signature (in existing old name)]

————

I hitherto known as  SUKHJINDER KAUR BHALLA
daughter of PRITAM SINGH wife of  TEJPAL SINGH ARORA,
residing at H.No. 4, Street No. 5, Dashmesh Avenue, Jalandhar,
Punjab-144022, India, have changed my name and shall
hereafter be known as SUKHJINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

SUKHJINDER KAUR BHALLA
[Signature (in existing old name)]

I hitherto known as KOMAL RANI D/o CHETAN
PRAKASH, residing at 1392, Siddarth Nagar Ram Lila Ground,
Hapur, Uttar Pradesh-245101, have changed my name and
shall hereafter be known as KOOMAL SINGH.

It is certified that I have complied with other legal
requirements in this connection.

KOMAL RANI
[Signature (in existing old name)]

————

I hitherto known as RITIKA SINGH D/o RAJESH SINGH,
residing at 569-CH/400GH, Prem Nagar, Alambagh, Lucknow,
Uttar Pradesh-226005, have changed my name and shall
hereafter be known as AYUSHI SINGH.

It is certified that I have complied with other legal
requirements in this connection.

RITIKA SINGH
[Signature (in existing old name)]

————

I, MANTUN KUMAR S/o RAM BADAN SHARMA,
residing at No. 117, 4th Floor, Green House Layout,
Doddathoguru, Electronics City, Bengaluru, Karnataka-
560100, have changed the name of my minor son BHOLU
KUMAR, aged 14 years and he shall hereafter be known as
ADITYA KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

MANTUN KUMAR
[Signature of Guardian]

————

I hitherto known as PRASHANTH H S son of
SHIVAPUTHRAYYA HIREMATH, R/o No. 840, 9th Main
Road, 2nd Cross, 4th Stage B.E.M.L Layout, Rajarajeshwari
Nagar, Bangalore 560098, have changed my name and shall
hereafter be known as PRASHANTH HIREMATH.

It is certified that I have complied with other legal
requirements in this connection.

PRASHANTH H S
[Signature (in existing old name)]

————

I hitherto known as RAJ PAL S/o AJIT RAM, residing at
Nawan Pind Mahmawala, Batala, Gurdaspur, Punjab-143505,
have changed my name and shall hereafter be known as
RAJPAL.

It is certified that I have complied with other legal
requirements in this connection.

 RAJ PAL
[Signature (in existing old name)]
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I hitherto known as PARVEEN KUMAR GUPTA
S/o SHAM SUNDER GUPTA, residing at D-6, Suvidha
Apartment, Sector-13, Rohini, Delhi-110085, have changed
my name and shall hereafter be known as PRAVEEN KUMAR
GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

PARVEEN KUMAR GUPTA
[Signature (in existing old name)]

————

I, NIDHI KHANNA W/o KULDEEP DUA, residing at
M-3080, Devinder Vihar, Sector 56, Gurgaon, Haryana-122011,
have changed the name of my minor son RANVIR
CHAUDHARY, aged 9 years and he shall thereafter be known
as RANVIR DUA.

It is certified that I have complied with other legal
requirements in this connection.

NIDHI KHANNA
[Signature of Guardian]

————

 I,  ASHOK D S/o DHORE, residing at 6th Cross, Vinobanagara
Channel Area, Shimoga Vinobanagar, Shimoga, Karnataka-
577204, have changed the name of my minor son SHIVAMUNI
GOUNDAR A, aged 6 years and he shall thereafter be
known as VASISHTA A.

It is certified that I have complied with other legal
requirements in this connection.

ASHOK D
[Signature of Guardian]

————

I hitherto known as MEMO RANI JAIN W/o PAWAN
KUMAR JAIN, residing at House No. 211, Ram Vihar Vikas
Marg, Karkardooma East Delhi Shakarpur, Delhi-110092, have
changed my name and shall hereafter be known as ANJU
JAIN.

It is certified that I have complied with other legal
requirements in this connection.

MEMO RANI JAIN
[Signature (in existing old name)]

————

I hitherto known as VADHVANA VIJAYKUMAR BABU
S/o BABU LAXMAN, residing at Room No. 02, Water Supply
Colony Opp. BNN College, Padmanagar, Bhiwandi, Thane,
Maharashtra-421305, have changed my name and shall
hereafter be known as VIJAY BABU.

It is certified that I have complied with other legal
requirements in this connection.

VADHVANA VIJAYKUMAR BABU
[Signature (in existing old name)]

I hitherto known as LOVEPREET SINGH son of
RAPINDER SINGH, residing at Thathiala Dhaha, Shaheed
Bhagat Singh Nagar-144526, Punjab,  India, have changed
my name and shall hereafter be known as ROOP LOVEPREET
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

LOVEPREET SINGH
[Signature (in existing old name)]

————

 I hitherto known as SAURABH MAHAJAN son of
YOGESH MAHAJAN, residing at H. No. 743/15, Baldev Nagar,
Gali No. 5, Jalandhar-144001, Punjab, India, have changed
my name and shall hereafter be known as SOURAV MAHAJAN.

It is certified that I have complied with other legal
requirements in this connection.

SAURABH MAHAJAN
[Signature (in existing old name)]

————

I hitherto known as MANI PRIT SINGH S/o BHUPINDER
SINGH, R/o 5366, Punjabi Mohalla , Nicholson Road, Ambala
Cantt., Distt. Ambala, Haryana-133001, have changed my
name and shall hereafter be known as MANNIPRIT.

It is certified that I have complied with other legal
requirements in this connection.

MANI PRIT SINGH
[Signature (in existing old name)]

————

I hitherto known as GURCHARAN SINGH THIND
S/o MOHAN SINGH, residing at Basti Turne Wali, Changali
Qadim, Ferozepur, Punjab-152004, have changed my name
and shall hereafter be known as GURCHARAN SINGH.

It is certified that I have complied with other legal
requirements in this connection.

GURCHARAN SINGH THIND
[Signature (in existing old name)]

————

I hitherto known as SARDUL SINGH S/o DHARAM
SINGH, R/o VPO Passnawal, Gurdaspur, Punjab-143519, have
changed my name and shall hereafter be known as SINGH
SARDUL.

It is certified that I have complied with other legal
requirements in this connection.

SARDUL SINGH
[Signature (in existing old name)]
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I hitherto known as RACHNA DEVI W/o MAKHAN
RAM, R/o Vill. Darapur, PO Mehsampur, Tehsil Phillaur,
Distt. Jalandhar, Punjab-144035, have changed my name and
shall hereafter be known as KRISHANA DEVI.

It is certified that I have complied with other legal
requirements in this connection.

RACHNA DEVI
[Signature (in existing old name)]

————

I hitherto known as SATWANT KAUR W/o SARDUL
SINGH, R/o VPO Passnawal, Gurdaspur, Punjab-143518, have
changed my name and shall hereafter be known as KAUR
SATWANT.

It is certified that I have complied with other legal
requirements in this connection.

SATWANT KAUR
[Signature (in existing old name)]

————

I hitherto known as VEENA TIWARI D/o SOMAN LAL
SHARMA, R/o House No.-2748/A, Ballabgarh, SECTOR 55,
Ballabgarh, PO. Ballabgarh, Distt. Faridabad, Haryana-121004,
have changed my name and shall hereafter be known as
VEENA SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

VEENA TIWARI
[Signature (in existing old name)]

————

I hitherto known as SANNA D/o SHASHI KUMAR,
R/o Langroya, Nawanshahr District Shaheed Bhagat Singh
Nagar, Panjab-144516, have changed my name and shall
hereafter be known as SANNA KUMARI.

It is certified that I have complied with other legal
requirements in this connection.

SANNA
[Signature (in existing old name)]

————

I hitherto known as APOORVA KUMAR S/o RAM
NARESH TRIVEDI, R/o 288, Raipurganj Anshik Rayapurganj
Laharpur Sitapur, Uttar Pradesh-261135, have changed my
name and shall hereafter be known as APOORVA KUMAR
TRIVEDI.

It is certified that I have complied with other legal
requirements in this connection.

APOORVA KUMAR
[Signature (in existing old name)]

I hitherto known as NIMMY S SHETTY alias NIMMY
SUBHAS CHANDRA SHETTY alias NIMMY SUBHASH
SHETTY alias NIMMY SUBHAS SHETTY D/o SUBHAS
CHANDRA SHETTY and W/o SUJITH KARUNAKARA
SHETTY, Permanent residing at #5-29, Belapu Doregala Guttu,
Belapu, Uchila, Udupi District-574117 and presently residing
at Apartment No. C-101, 1st Floor, Tower-1, Block-C1, Vajram
New Town, (Phase-1), Chokkanahalli Village, Yelahanka Hobli
and Taluk, Bengaluru-560064, have changed my name and
shall hereafter be known as NIMMIE SHETTY.

It is certified that I have complied with other legal
requirements in this connection.

NIMMY S SHETTY alias NIMMY SUBHAS CHANDRA
SHETTY alias NIMMY SUBHASH SHETTY alias

NIMMY SUBHAS SHETTY
[Signature (in existing old name)]

————

I hitherto known as PRAMOD KUMAR S/o SHRI
GHANSHYAM PATHAK employed as Chief Engineer
E/M in the PWD Dehradun, Uttarakhand, residing at Guru
Kripa Cheena House Compound, Near Hotel Sherwani, Mallital,
Nainital, Uttarakhand-263001, have changed my name and
shall hereafter be known as PRAMOD KUMAR PATHAK.

It is certified that I have complied with other legal
requirements in this connection.

PRAMOD KUMAR
[Signature (in existing old name)]

————

I, KAMLESH KUMAR S/o VIJAY PASWAN, R/o Village
- Barah, Near Dargah, Paswan Tola P.O.-Barah. P.S.-Harnaut,
Distt.-Nalanda, Bihar-803123, have changed the name of my
minor son SAJAN KUMAR, aged 12 years and he shall
hereafter be known as ADITYA KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

KAMLESH KUMAR
[Signature of Guardian]

————

I,  SUNITA RANI  wife of  MANGAL DASS, residing at
VPO. Bajwara Kalan, Tehsil and District Hoshiarpur, Punjab,
India, have changed the name of my minor daughter
SHAGUN, aged 14 years and she shall hereafter be known
as  SHAGUN KAUR.

It is certified that I have complied with other legal
requirements in this connection.

 SUNITA RANI
[Signature of Guardian]
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I hitherto known as CHANDER DARWESH son of
HARMESH SINGH, Resident of Chak Kando Shah, Pindi
District Ferozepur, Punjab-152022, India, have changed my
name and shall hereafter be known as DILJAAN.

It is certified that I have complied with other legal
requirements in this connection.

CHANDER DARWESH
[Signature (in existing old name)]

————

I hitherto known as BHUPINDER SINGH S/o AKATTAR
SINGH SIDHU, R/o H. No. 70 74-B, Rakh Bagh, Near Fountain
Chowk, Civil Lines, Officers Colony, Ludhiana, Punjab-141001,
have changed my name and shall hereafter be known as
BHUPINDER SINGH SIDHU.

It is certified that I have complied with other legal
requirements in this connection.

BHUPINDER SINGH
[Signature (in existing old name)]

————

I hitherto known as MOHIT AGGARWAL alias MOHIT
KUMAR BANSAL son of  VIJAY BANSAL, resident of
#534/3 Park Street Ward No. 54 College Road, Civil Lines
Ludhiana, Punjab-141001, have Changed my name and shall
hereafter be known as MOHIT BANSAL.

It is certified that I have complied with other legal
requirements in this connection.

MOHIT AGGARWAL alias MOHIT KUMAR BANSAL
[Signature (in existing old name)]

————

I hitherto known as JAHNAVI SINHA D/o MARACHAPU
VENKATESWARLU W/o AMBUJ KUMAR SINHA, residing
at Flat No. 1401, 14 Floor, Ahinsa Khand-1, Ashoka Tower,
Shipra Srishti Apt., Indirapuram, Distt. Ghaziabad, Uttar
Pradesh-201014, have changed my name and shall hereafter
be known as JAHNAVI MARACHAPU.

It is certified that I have complied with other legal
requirements in this connection.

JAHNAVI SINHA
[Signature (in existing old name)]

————

I hitherto known as PANKAJ KUMAR S/o DORI LAL,
residing at Village Garhi UDI Post Asan, Asan, PO. Asan,
Distt. Firozabad, Uttar Pradesh-283203, have changed my
name and shall hereafter be known as JAYNTI KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

PANKAJ KUMAR
[Signature (in existing old name)]

I hitherto known as SUNITA W/o NARESH SAINI,
R/o House No. 1328/1, New Railway Road Near Water Tank
Dayanand Colony Gurugram, Haryana-122001, have Changed
my name and shall hereafter be known as SUNITA SAINI.

It is certified that I have complied with other legal
requirements in this connection.

SUNITA
[Signature (in existing old name)]

————

I hitherto known as MEGHA JADHAV PANCHAL
D/o PRAKASH JADHAV, R/o Near Shanti Kunj Pandhri,
Nath Kund, Badnagar, Ujjain, Madhya Pradesh-456771, have
changed my name and shall hereafter be known as MEGHA
JADHAV.

It is certified that I have complied with other legal
requirements in this connection.

MEGHA JADHAV PANCHAL
[Signature (in existing old name)]

————

I hitherto known as SHEELA DEVI W/o RAM BAHADUR
SINGH, R/o House No. 95, Near Yashoda Niketan School,
New Tarachak Danapur, Dinapur-Cum-Khagaul, Patna,
Danapur Cantt., Bihar- 801503, have changed my name and
shall hereafter be known as SUSEELA DEVI.

It is certified that I have complied with other legal
requirements in this connection.

SHEELA DEVI
[Signature (in existing old name)]

————

I hitherto known as NEERAJ son of SURINDER SINGH,
residing at VPO. Manak Dheri, Distt. Hoshiarpur-144203,
Punjab, India, have changed my name and shall hereafter be
known as NEERAJ SINGH.

It is certified that I have complied with other legal
requirements in this connection.

NEERAJ
[Signature (in existing old name)]

————

I hitherto known as CHANDAN S/o MOHAN LAL,
residing at 1-D-9, Aadarsh Colony, Ward No. 7, Anupgarh,
Ganganagar, Rajasthan-335701, have changed my name and
shall hereafter be known as CHANDAN AGGARWAL.

It is certified that I have complied with other legal
requirements in this connection.

CHANDAN
[Signature (in existing old name)]
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I, SHIV SHANKAR S/o GOPAL SINGH, residing at Nagla
Banjara, Gutahara, Hathras, Uttar Pradesh-281307, have changed
the name of my minor daughter ANJALI, aged 12 years and
she shall hereafter be known as ANU.

It is certified that I have complied with other legal
requirements in this connection.

SHIV SHANKAR
[Signature of Guardian]

————

I hitherto known as RAKSHAT BATRA S/o PRADEEP
BATRA, residing at I-5, Near Chota Chok, Hakikat Nagar,
Saharanpur, PO. Saharanpur, Distt. Saharanpur, Uttar Pradesh-
247001, have changed my name and shall hereafter be known
as RAKSHIT BATRA.

It is certified that I have complied with other legal
requirements in this connection.

RAKSHAT BATRA
[Signature (in existing old name)]

————

I hitherto known as  RITU NAIN daughter of SARVAN
NAIN wife of   VINIT KUMAR, residing at Nirmal Enclave,
30 Ft Road, St. No. 9, Village Baba Deep Singh Nagar, PO.
Saido Bholana, District Kapurthala, Punjab-144620, India,
have changed my name and shall hereafter be known as
RITU.

It is certified that I have complied with other legal
requirements in this connection.

 RITU NAIN
[Signature (in existing old name)]

————

I hitherto known as AJRA V alias AJRA W/o FARID
HUSSAIN, residing at Khunak, PO. MN Sulra, Budaun,
Uttar Pradesh-243601, have changed my name and shall
hereafter be known as AZRAABEE HUSSAIN.

It is certified that I have complied with other legal
requirements in this connection.

AJRA V alias AJRA
[Signature (in existing old name)]

————

I hitherto known as VIMAL KUMAR S/o GANGARAM
residing at Gosaipur, Kantit Gramin, Vindhyachal, Kewtan
Mu, Mirzapur, Uttar Pradesh-231307, have changed my name
and shall hereafter be known as RADHESHYAM.

It is certified that I have complied with other legal
requirements in this connection.

VIMAL KUMAR
[Signature (in existing old name)]

I, CHAINA RANI DEY W/o SOUMENDRA DEY,
R/o Inchra, Dharamdih, Jadugora, East Singhbhum,
Jharkhand-8321021, have changed the name of my minor
son PRALOY DEY, aged about 11 years and he shall hereafter
be known as PRIYODEEP DEY.

It is certified that I have complied with other legal
requirements in this connection.

CHAINA RANI DEY
[Signature of Guardian]

————

I, TARUN VERMA S/o RAMDAS VERMA, R/o 27, Samta
City, Ukala Road, Ratlam, Madhya Pradesh-457001, have
changed the name of my minor son YUG VERMA, aged
about 6 years and he shall hereafter be known as YUVANSH
VERMA.

It is certified that I have complied with other legal
requirements in this connection.

TARUN VERMA
[Signature of Guardian]

————

I hitherto known as JAISWAL VINOD VIJAYKUMAR
S/o VIJAY KUMAR, R/o Near Hanuman Temple, Kathghari,
Hussainabad, Thana, Devipur, Deoghar, Jharkhand-815353,
have changed my name and shall hereafter be Known as
JAISWAL VINOD.

It is certified that I have complied with other legal
requirements in this connection.

JAISWAL VINOD VIJAYKUMAR
[Signature (in existing old name)]

————

I hitherto known as AJEET KUMAR CHAUDHARY
S/o RAM SHABD CHAUDHARY, R/o Gram Tiltha, Post-
Bhaisahi, Sant Kabir Nagar, Uttar Pradesh-272176, have
changed my name and shall hereafter be known as AJEET
KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

AJEET KUMAR CHAUDHARY
[Signature (in existing old name)]

————

I, NEERAJ NAGAR S/o DEVENDER NAGAR, R/o 123,
Kudi Khera, Gautam Buddha Nagar, Uttar Pradesh-2032071,
I have changed the name of my minor son MAULIK, aged
about 1 year and he shall hereafter be known as MANVIK
NAGAR.

It is certified that I have complied with other legal
requirements in this connection.

NEERAJ NAGAR
[Signature of Guardian]
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I, MOHAMMED FIDA UR RAHMAN S/o MOHAMMED
ABDUL RAHEEM, R/o 1-10-126/1/A, S S Gutta,
Mahabubnagar, Telangana-509001, have changed the name
of my minor daughter AYESHA FATIMA, aged about 6
years and she shall hereafter be known as SAADIA
RAHMAN.

It is certified that I have complied with other legal
requirements in this connection.

 MOHAMMED FIDA UR RAHMAN
[Signature of Guardian]

————

I hitherto known as SANDEEP SINGH BAWA
S/o SUKHDEV SINGH, residing at Street No. 4/2-A, Near
Bhojraj Lajwanti School, Nachatter Nagar Mansa Road, Distt.
Bathinda, Punjab-151001, have changed my name and shall
hereafter be known as SANDEEP SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SANDEEP SINGH BAWA
[Signature (in existing old name)]

————

I hitherto known as ASHOK KUMAR Son of DARSHAN
RAM, residing at H.No. 18/19, Street No. 2, Sarabha Nagar,
Near Reru, Pathankot Bye Pass, Jalandhar, Punjab-144008,
India, have changed my name and shall hereafter be known
as ASHOK SINGH.

It is certified that I have complied with other legal
requirements in this connection.

ASHOK KUMAR
[Signature (in existing old name)]

————

I, JASWINDER KAUR W/o HARPREET SINGH,
R/o Hari Nau Road, Chopra Bagh, Kotkapura, Distt. Faridkot,
Punjab-151204, have changed the name of my minor daughter
DIVNOOR KAUR, aged 07 years and she shall hereafter be
known as DIVYA.

It is certified that I have complied with other legal
requirements in this connection.

 JASWINDER KAUR
[Signature of Guardian]

————

I hitherto known as NIKHIL Son of RAJINDER KUMAR,
residing at Village Bahtiwal, P.O. Garhdiwala, Distt.
Hoshiarpur, Punjab-144207, India, have changed my name
and shall hereafter be known as NIKHIL BAWA.

It is certified that I have complied with other legal
requirements in this connection.

NIKHIL
[Signature (in existing old name)]

I hitherto known as RAJU SHARMA S/o BALI RAM,
residing at 71, Ward No. 8, Mohalla Kumhar Ghati, Sadhaaura
(51), Yamuna Nagar, Haryana-133204, have changed my name
and shall hereafter be known as NARINDER KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

RAJU SHARMA
[Signature (in existing old name)]

————

I hitherto known as ADITYA VIKRAM LAKSHMIPATHY
S/o PALLAI VENKATA LAKSHMIPATHY, R/o 6-3-348/12A,
Dwarakapuri Colony, Punjagutta, Hyderabad, Telangana-
500082, have changed my name and shall hereafter be known
as ADITYA LAKSHMIPATHY.

It is certified that I have complied with other legal
requirements in this connection.

ADITYA VIKRAM LAKSHMIPATHY
[Signature (in existing old name)]

————

I hitherto known as VEENA KUMARI W/o MANOJ
JINDAL, residing at H.No. 834-B, St. No. 6, Pakhowal
Road, Basant Avenue, Punjab Mata Nagar, Distt. Ludhiana,
Punjab-141013, have changed my name and shall hereafter
be known as VEENA JINDAL.

It is certified that I have complied with other legal
requirements in this connection.

VEENA KUMARI
[Signature (in existing old name)]

————

I hitherto known as KAMANI Daughter of ROSHAN
LAL, residing at H.No. 33/3, New Deol Nagar, Khurala,
Jalandhar, Punjab-144003, India, have changed my name and
shall hereafter be known as KAMANI CHAUHAN.

It is certified that I have complied with other legal
requirements in this connection.

 KAMANI
[Signature (in existing old name)]

————

I hitherto known as RANI Wife of SABI KUMAR, residing
at Mohalla Singhpura, P.O. Urmar, Tehsil Dasuya, Distt.
Hoshiarpur, Punjab-144204, India, have changed my name
and shall hereafter be known as SURINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

RANI
[Signature (in existing old name)]
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I hitherto known as RAJESH KUMAR JAIN S/o JATAN
MAL NAHATA, R/o 3-6-459/1, Street No. 5, Nath Nest,
Himayathnagar, Hyderabad, Andhra Pradesh-500029, have
changed my name and shall hereafter be known as RAJESH
KUMAR NAHATA.

It is certified that I have complied with other legal
requirements in this connection.

RAJESH KUMAR JAIN
[Signature (in existing old name)]

————

 I hitherto known as SAURABH S/o Late DAYARAM,
R/o Krishna Bihari Nagar, Gadhiva, Faehpur, Uttar Pradesh-
212601, have changed my name and shall hereafter be known
as GAURAV KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

SAURABH
[Signature (in existing old name)]

————

I hitherto known as POOJA W/o GURKARAN SINGH,
resident at H.No. 2810, St. No. 2, Near Preet Palace, Jammu
Colony, VPO Millerganj, Distt. Ludhiana, Punjab-141003,
India, have changed my name and shall hereafter be known
as POOJA SINGH.

It is certified that I have complied with other legal
requirements in this connection.

POOJA
[Signature (in existing old name)]

————

I  hitherto known as  NISHA D/o  VIKAS  SACHDEVA,
residing at H.No. 50, Street No. 9, Opp. National Avenue
Park, Near British Olivia School, National Avenue, Jalandhar,
Punjab-144023, India, have changed my name and shall
hereafter be known as  HARSHITA SACHDEVA.

It is certified that I have complied with other legal
requirements in this connection.

NISHA
[Signature (in existing old name)]

————

I  hitherto known as  HARDISH KAUR W/o  JOGINDER
PAL RAJU, residing at Village Phuglana, Tehsil & Distt.
Hoshiarpur, Punjab-146001, India, have changed my name
and shall hereafter be known as  HARDISH RAJU.

It is certified that I have complied with other legal
requirements in this connection.

HARDISH KAUR
[Signature (in existing old name)]

I hitherto known as THIMMEGOEDA urf GOKULA
S/o SANNEGOWDA, R/o 19, Bannenahalli, Grama
Bukanakere Hobali, Tendekere, Krishnarajpet, Mandya,
Karnataka-571426, have changed my name and shall hereafter
be known as GOKULA.

It is certified that I have complied with other legal
requirements in this connection.

THIMMEGOEDA urf GOKULA
[Signature (in existing old name)]
————

I, ASHISH KUMAR SHARMA S/o PRAMOD KUMAR
SHARMA, R/o 2605, Ground Floor, Near Shishu One
Preschool and Daycare, Sector-57, Wazirabad (75), Gurgaon,
Haryana-122003, have changed the name of my minor
daughter TASHI SHARMA, aged about 3 years and she
shall hereafter be known as ASHVI SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

ASHISH KUMAR SHARMA
[Signature of Guarddian]

————
I hitherto known as CHANDAN S/o SUBHASH

CHANDRA, residing at P.O. Geenja, Nagla Subhan, Etawah,
Uttar Pradesh-206130, have changed my name and shall
hereafter be known as PUNIT BABU.

It is certified that I have complied with other legal
requirements in this connection.

CHANDAN
[Signature (in existing old name)]
————

I, SRINIVASULU KAALVA S/o VENKATA RAMANA
KAALVA, residing at 03041, Tower-3, ATS Paradiso, Sector
Chi-4, Greater Noida, Gautam Budh Nagar, Uttar Pradesh-
201310, have changed the name of my minor son HAYAAN
KAALVA, aged 7 years and he shall hereafter be known as
KAIRAV KAALVA.

It is certified that I have complied with other legal
requirements in this connection.

SRINIVASULU KAALVA
[Signature of Guardian]

————
 I, SANJEEV KUMAR SAH S/o Late RAJENDRA

PRASAD SAH, residing at Gangasagar Mode Post
Mahagama, Godda, Jharkhand-814154, have changed the
name of my minor daughter CHANDNI KUMARI, aged 12
years and she shall thereafter be known as CHANDA
KUMARI.

It is certified that I have complied with other legal
requirements in this connection.

SANJEEV KUMAR SAH
[Signature of Guardian]
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I hitherto known as VASUNDHARA SINGH
D/o RAMAGYA SINGH W/o MRITUNJAI RAI, residing at
49, Kanachaiya, Tehsil Bansgaon, Kanayeecha, Gorakhpur,
Uttar Pradesh-273413, have changed my name and shall
hereafter be known as VASUNDHARA RAI.

It is certified that I have complied with other legal
requirements in this connection.

VASUNDHARA SINGH
[Signature (in existing old name)]

————

I hitherto known as NEELU W/o SURESH KUMAR,
R/o L-2-19, Sector D, Kanpur Road, L D A Colony, Lucknow,
Uttar Pradesh-226012, have changed my name and shall
hereafter be known as NEELAM DEVI.

It is certified that I have complied with other legal
requirements in this connection.

NEELU
[Signature (in existing old name)]

————

I, NOORULLA S/o IMAMSAHEB, R/o Tavarekere Near
NH 4, Sira, Tumkur, Karnataka-572137, have changed the
name of my minor daughter KAUSAR BANU, aged about
15 years and she shall hereafter be known as KARISHMA
BANU.

It is certified that I have complied with other legal
requirements in this connection.

NOORULLA
[Signature of Guardian]

————

I, DAYANANDA S/o KRISHNAPPA, R/o Baraguru, Post
Sira, Talluku Kaligonahalli, Tumkur, Karnataka-572113, have
changed the name of my minor daughter MOUSHIKA D
DHANIKA, aged about 10 years and she shall hereafter be
known as MANASVI D DHANIKA.

It is certified that I have complied with other legal
requirements in this connection.

 DAYANANDA
[Signature of Guarddian]

————

I, SANDEEP SHARMA S/o PARDEEP SHARMA,
R/o Flat No. 303, Block A, 3rd Floor, Mahaveer Promenade,
Kaduguddi, Main Road, Bengaluru, Karnataka-560067, have
changed the name of my minor daughter VASUDHA
SHARMA, aged about 5 years and she shall hereafter be
known as VASUDDHA SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

SANDEEP SHARMA
[Signature of Guardian]

I, VINOD SALUJA S/o HAR BHAGWAN SALUJA,
R/o 239-P, First Floor, Near ESI Hospital, Sector 9, Gurgaon,
Haryana-122001, have changed the name of my minor
daughter KHAIVYA SALUJA, aged about 13 years and she
shall hereafter be known as GAURANGI SALUJA.

It is certified that I have complied with other legal
requirements in this connection.

VINOD SALUJA
[Signature of Guardian]

————

I hitherto known as SUNITA RANI W/o ARUN MEHTA,
R/o H.No. 617, Gali No. 05, Grover Colony, Jalandhar-I,
Punjab-144002, have changed my name and shall hereafter
be known as SUNITA RANI MEHTA.

It is certified that I have complied with other legal
requirements in this connection.

SUNITA RANI
[Signature (in existing old name)]

————

I hitherto known as HARSHWARDHAN RANJAN
S/o DEEPAK RANJJAN, R/o C-1, Plot No. 25, Suvidha
Appartment, Sector-13, Rohini, Sector-15, North West Delhi,
Delhi-110089, have change my name and shall hereafter be
known as HARSHVARRDAN PARASHAR.

It is certified that I have complied with other legal
requirements in this connection.

HARSHWARDHAN RANJAN
[Signature (in existing old name)]

————

I hitherto known as ASHOK KUMAR S/o HARI RAM,
R/o House No. 175, Adarsh Nagar, Faridkot, Punjab, have
changed my name and shall hereafter be known as ASHOK
KUMAR VERMA.

It is certified that I have complied with other legal
requirements in this connection.

ASHOK KUMAR
[Signature (in existing old name)]

————

I hitherto known as NAVIA KAMAL W/o DEEPANSHU
GUPTA, residing at B-176, Green Park, Chahal Nagar,
Phagwara, Distt. Kapurthala, Punjab-144401, have changed
my name and shall hereafter be known as NAVIA GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

NAVIA KAMAL
[Signature (in existing old name)]
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I hitherto known as SATVINDER W/o BHUPINDER
SINGH KHURANA, R/o 5366/1, Punjabi Mohalla, Nicholson
Road, Ambala Cantt, Distt. Ambala, Haryana-133001, have
changed my name and shall hereafter be known as
SATVINDER KHURANA.

It is certified that I have complied with other legal
requirements in this connection.

SATVINDER
[Signature (in existing old name)]

————

I,VINAY B P S/o PUTTRAJANAYAKA, R/o Basuvanahali
Village, Somanathapura, Krishnarajpel, Mandya, Karnataka-
571605, have changed the name of my minor son JASMITH
B V, aged about 6 years and he shall hereafter be known as
JASHWIK V.

It is certified that I have complied with other legal
requirements in this connection.

VINAY B P
[Signature of Guardian]

————

I hitherto known as JITENDRA BORO S/o KEPOU BARO,
residing at Vill. Chenialpara, P.O. Jalukbari, Udalguri, Assam-
784522, have changed my name and shall hereafter be known
as JITENDRA BARO.

It is certified that I have complied with other legal
requirements in this connection.

JITENDRA BORO
[Signature (in existing old name)]

————

I hitherto known as JIWAN MITTAL S/o Lt.UDAIRAM
DABRIWAL, residing at Upper M.G. Marg, Balchand
Udairam, Gangtok Municipal Corporation, Gangtok, East,
Sikkim-737101, have changed my name and shall hereafter
be known as JIWAN DABRIWAL.

It is certified that I have complied with other legal
requirements in this connection.

JIWAN MITTAL
[Signature (in existing old name)]

————

I hitherto known as NAINA W/o SHUBHAM, residing at
H. No. N.J. 21, Malikan Mohalla, Jalandhar, Punjab-144001,
have changed my name and shall hereafter be known as
NAINA SHUKLA.

It is certified that I have complied with other legal
requirements in this connection.

NAINA
[Signature (in existing old name)]

I hitherto known MINNI GUPTA Daughter of NAVEEN
GUPTA, Resident of 3-E-339, J.N.V Colony Bikaner,
Rajasthan-334003, have changed my name and shall hereafter
be known as SMRITI GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

MINNI GUPTA
[Signature (in existing old name)]

————

I hitherto known as KIRANJEET KAUR
D/o PARAMJEET SINGH, residing at Village Lohgarh, P.O.
Ahlupur, Mansa, Punjab-151507, have changed my name
and shall hereafter be known as ALIAA KAUR.

It is certified that I have complied with other legal
requirements in this connection.

KIRANJEET KAUR
[Signature (in existing old name)]

————

I hitherto known as SURJIT SINGH Son of BOOTA
SINGH, residing at Village Ucha Pind, P.O. Jagatpur Jattan,
Tehsil Phagwara, Distt. Kapurthala, Punjab-144402, India,
have changed my name and shall hereafter be known as
AJIT SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SURJIT SINGH
[Thumb Impression]

————

I, SUKH PAL S/o ISHWAR SINGH, R/o H.No. 15, Nimri
Chowk, Bankauli, North West Delhi, Delhi-110036, have
changed the name of my minor daughter KAVYA aged about
5 years and she shall hereafter be known as KAVYA
CHAUHAN.

It is certified that I have complied with other legal
requirements in this connection.

SUKH PAL
[Signature of Guardian]

————

I hitherto known as LINGAM SAROJINI alias L SAROJINI
W/o L JAYANTA RAO, residing at 2-26A, Bobbarlanka,
Kokkiligadda, Mopidevi Krishna, Andhra Pradesh-521125,
have changed my name and shall hereafter be known as
SAROJINI JAYANTA RAO LINGAM.

It is certified that I have complied with other legal
requirements in this connection.

LINGAM SAROJINI alias L SAROJINI
[Signature (in existing old name)]
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I hitherto known as TAPAN KUMAR SATIK S/o HEERA
LAL SATIK, R/o 21, Ward No. 14, Dhobiwala Mohalla,
Dasuya, Hoshiarpur, Punjab-144205, have changed my name
and shall hereafter be known as TAPAN SATIK.

It is certified that I have complied with other legal
requirements in this connection.

TAPAN KUMAR SATIK
[Signature (in existing old name)]

————

I, VINOD SINGH NEGI S/o VISHAN SINGH NEGI, residing
at Plot No. 94, First Floor, Rajendra Prak, Friends Enclave
Part-2, Nangloi, Delhi-110041, have changed the name of my
minor son CHIRAG SINGH NEGI, aged 14 years and he shall
hereafter be known as CHIRAG NEGI.

It is certified that I have complied with other legal
requirements in this connection.

VINOD SINGH NEGI
[Signature of Guardian]

————

I hitherto known as NEELAM PARVEEN W/o SUDIP
DAS, R/o 83, Sonamukhi Main Road, Krishnanagar Sardar
Para, Chirantani Club, Asuti, South 24 Parganas, West
Bengal- 700141, have changed my name and shall hereafter
be known as NEELAM DAS.

It is certified that I have complied with other legal
requirements in this connection.

NEELAM PARVEEN
[Signature (in existing old name)]

————

I hitherto known as PUJA VERMANI daughter of
KUNDAN LAL wife of MANAV KALRA, residing at Shaheed
Udham Singh Nagar, Phagwara, Distt. Kapurthala-144401,
Punjab, India have changed my name and shall hereafter be
known as MANSI KALRA.

It is certified that I have complied with other legal
requirements in this connection.

PUJA VERMANI
[Signature (in existing old name)]

————

I hitherto known as ANUPA DEVI W/o RAJESH PATEL,
R/o Ward No 15, Miska Toli, Ramnagar, West Champaran,
Bihar- 845106, have changed my name and shall hereafter be
known as ANUPA KUMARI PATEL.

It is certified that I have complied with other legal
requirements in this connection.

ANUPA DEVI
[Signature (in existing old name)]

I hitherto known as ANIL KUMAR DUGAR S/o RAJ
KUMAR JAIN, R/o Flat No.704, Khamardih Road, Infront of
Indian Oil Petrol Pump, Palm Bellagio, Raipur, Chhattisgarh-
492001, have changed my name and shall hereafter be known
as ANIL KUMAR JAIN.

It is certified that I have complied with other legal
requirements in this connection.

ANIL KUMAR DUGAR
[Signature (in existing old name)]

————

I, SANJAY KUMAR GUPTA S/o SHRIBHAGWAN
GUPTA, R/o Rasra, Merurai Ka Pura, Ballia, Rasra, Uttar
Pradesh- 221712, have changed the name of my minor
daughter MADHURIMA GUPTA, aged about 12 years and
she shall hereafter be known as ADYA GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

SANJAY KUMAR GUPTA
[Signature of Guardian]

————

I, JYOTI PAUL W/o ASHOK KUMAR, resident at H.No.
86, Sangarpur Nurmahal, Distt. Jalandhar-144039, Punjab,
India, have changed the name of my minor daughter
PRIANKA, aged 16 years and she shall hereafter be known
as PRIANKA MAHEY.

It is certified that I have complied with other legal
requirements in this connection.

JYOTI PAUL
[Signature of Guardian]

————

I hitherto known as KULDEEP  KAUR wife of SUBASH
CHANDER, residing at H.No. 2527, Street No. 3, Near Ravidas
Mandir, Kailash Nagar, Basti Jodhewal, Bajra, Ludhiana-
141007, Punjab, India, have changed my name and shall
hereafter be known as SANYOGTA RANI.

It is certified that I have complied with other legal
requirements in this connection.

KULDEEP  KAUR
[Signature (in existing old name)]

————

I, NADIA HASAN W/o JAMAL AKHTAR, R/o H.No. 8,
Cross Road No. 1, Madarsa Near Ahlehadis Masjid, PO-
Telco Works, PS Telco, Jamshed Purbi, Singhbhum,
Jharkhand- 831004, have changed the name of my minor son
REYAN MUSTAFA, aged about 13 years and he shall
hereafter be known as RAYYAN AKHTER.

It is certified that I have complied with other legal
requirements in this connection.

NADIA HASAN
[Signature of Guardian]
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I hitherto known as SHRI KANT alias SHRI KANT
SHARMA alias KANT SHARMA S/o RAM BILASH,
residing at Radha Nursery, Meham Road, Near Ranvir
Hospital, Bhiwani Haryana-127021, have changed my name
and shall hereafter be known as SHRI KANT.

It is certified that I have complied with other legal
requirements in this connection.

SHRI KANT alias SHRI KANT SHARMA alias KANT
SHARMA

[Signature (in existing old name)]

————

I hitherto known as JAYABEN C BHOIR W/o NARESH
AGARI, residing at School Faliyu, Post Office, Athola, Dadra
and Nagar Haveli-396230, have changed my name and shall
hereafter be known as SONAL NARESH AGARI.

It is certified that I have complied with other legal
requirements in this connection.

JAYABEN C BHOIR
[Signature (in existing old name)]

————

I hitherto known as PRITTY KUMARI AGRAWAL wife
of NAVNEET GUPTA, resident of #262/10 Bazar No. 02
Ferozepur, Cantt, District Ferozepur, Punjab-152001, India,
have changed my name and shall hereafter be known as
PREETI GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

PRITTY KUMARI AGRAWAL
[Signature (in existing old name)]

————

I, SUNIL KUMAR MEENA S/o JOGENDRA SINGH
MEENA, R/o House No 35/1, Ward No. 12, Brahman Mohalla
Gram Talkesri, Babai, Hoshangabad, Madhya Pradesh-461661,
have changed the name of my minor son ESHAN MEENA
aged about 15 years and he shall hereafter be known as
ESHAN SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SUNIL KUMAR MEENA
[Signature of Guardian]

————

I, GURJANT SINGH S/o GURDEV SINGH, residing at
Near Sirsari Road, Bagiana, Distt. Faridkot, Punjab-151207,
have changed the name of my minor daughter JAISHMEET
KAUR, aged 16 years and she shall hereafter be known as
JAISHMEET KAUR BRAR.

It is certified that I have complied with other legal
requirements in this connection.

GURJANT SINGH
[Signature of Guardian]

I hitherto known as GAURAV SHARMA S/o CHANDER
MOHAN SHARMA, residing at H.No. 538 Near DAV Public
School, Sector-14, Faridabad, Haryana 121007, have changed
my name and shall hereafter be known as GOURAV
SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

GAURAV SHARMA
[Signature (in existing old name)]

————

I hitherto known as NITHYA SHREE S D/o SRINIVASA
REDDY B, R/o  35/4 Pragathi Nagar, 11th Cross
Chikkathoguru, PO Electronics City, Distt. Bengaluru,
Karnataka-560100, have changed my name and shall hereafter
be known as NITHYASHREE S.

It is certified that I have complied with other legal
requirements in this connection.

NITHYA SHREE S
[Signature (in existing old name)]

————

I hitherto known as KAUSHAL DEVI W/o RAMESH,
residing at 39, Herapur, PO Naya Gaon, Distt. Bulandshahr,
Uttar Pradesh-203001, have changed my name and shall
hereafter be known as KAILASHVATI.

It is certified that I have complied with other legal
requirements in this connection.

KAUSHAL DEVI
[Signature (in existing old name)]

————

I hitherto known as JAWAHAR VISHNU BHAGWAT
S/o VISHNU BHAGWAT, residing at 19, Habib Court, Ground
Floor, Shahid Bhagat Singh Road, Opposite Cusrow Baug,
Colaba Causeway, Mumbai Maharashtra-400001, have
changed my name and shall hereafter be known as
JAWAHAR BHAGWAT.

It is certified that I have complied with other legal
requirements in this connection.

JAWAHAR VISHNU BHAGWAT
[Signature (in existing old name)]

————

I hitherto known as SUKHWINDER KAUR W/o JAGTAR
SINGH, residing at Village Pakka Shahida, Pacca (320), Distt.
Sirsa, Haryana-125201, have changed my name and shall
hereafter be known as JASWINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

SUKHWINDER KAUR
[Signature (in existing old name)]
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I, VIJEY MEHRAA S/o RAGHUBIR SINGH, residing at
B-11, Saket Court Residential Complex, Sector-6, Saket,
Malviya Nagar, Delhi-110017, have changed the name of my
minor son PAARTH VIJAY MEHRA, aged 14 years and he
shall hereafter be known as PAARTHH V MEHRAA.

It is certified that I have complied with other legal
requirements in this connection.

VIJEY MEHRAA
[Signature of Guardian]

————

I hitherto known as ROHIT S/o HARI SHANKAR,
residing at 2803, Naya Rajendra Nagar, Orai Jalaun, Uttar
Pradesh-285001, have changed my name and shall hereafter
be known as ROHIT SHANKAR.

It is certified that I have complied with other legal
requirements in this connection.

ROHIT
[Signature (in existing old name)]

————

I, SHUBHAM S/o SHALIK RAM, residing at H No. N.J.
21, Malikan Mohalla, Jalandhar, Punjab-144001, have changed
the name of my minor son SAMAKSH, aged 05 years and
he shall hereafter be known as SAMAKSH SHUKLA.

It is certified that I have complied with other legal
requirements in this connection.

SHUBHAM
[Signature of Guardian]

————

I hitherto known as RAKSHIT S/o RAJENDER KUMAR
MARWAH, residing at DO-1865, Ward No. 31, Bhagat Singh
Colony, Ballabgarh, Faridabad, Haryana-121004, have
changed my name and shall hereafter be known as RAKSHIT
RAJENDER MARWAH.

It is certified that I have complied with other legal
requirements in this connection.

RAKSHIT
[Signature (in existing old name)]

————

I hitherto known as AYUSHI D/o KAMLESH KUMAR
SINGH, residing at House No. 8/41B, 2nd Floor, Sector-3,
Rajinder Nagar, Sahibabad, Ghaziabad, Uttar Pradesh-201005,
have changed my name and shall hereafter be known as
AYESHA SINGH.

It is certified that I have complied with other legal
requirements in this connection.

AYUSHI
[Signature (in existing old name)]

I, MOHITA UPPAL Wife of SATNAM SINGH, residing
at H.No. 2843, Banian Street, Kartarpur (Rural), PO Kartarpur,
Distt. Jalandhar-144801, Punjab, India, have changed the
name of my minor daughter ISHMEET KAUR, aged 15 years
and she shall hereafter be known as ISHITA UPPAL.

It is certified that I have complied with other legal
requirements in this connection.

MOHITA UPPAL
[Signature of Guardian]

————

I hitherto known as MOHAMMED REHAN QADRI alias
MOHD REHAN alias MOHAMMAD REHAN S/o
MOHAMMED HASSAN QADRI residing Ward No. 1, Dal
Mill ke Pass, Akarabhatta, Aburoad, Akhara Bhatta, Distt.
Sirohi, Rajasthan-307510, have changed my name and shall
hereafter be known as MOHAMMED ASAD QADRI.

It is certified that I have complied with other legal
requirements in this connection.

MOHAMMED REHAN QADRI alias MOHD REHAN
alias MOHAMMAD REHAN

[Signature (in existing old name)]

————

I hitherto known as REWANTI DEVI
W/o GORISHANKAR, residing at 216, Soni Guest House
Ke Pas, Ward N.17, Sujangarh, Churu, Rajasthan-331507,
have changed my name and shall hereafter be known as
REWATI DEVI.

It is certified that I have complied with other legal
requirements in this connection.

REWANTI DEVI
[Signature (in existing old name)]

————

I hitherto known as MEENA DEVI W/o HARPARTAP,
residing at Mohri Jagir, Sitamai (Nilokheri), Karnal, Haryana-
132001, have changed my name and shall hereafter be known
as VEENA DEVI.

It is certified that I have complied with other legal
requirements in this connection.

MEENA DEVI
[Signature (in existing old name)]

————

I hitherto known as KRITI MIGLANI W/o AKSHAY
MADAN, residing at H.No. 4, Kamal Colony, Delhi Road,
Saharanpur, Uttar Pradesh-247001, have changed my name
and shall hereafter be known as KRITI MADAN.

It is certified that I have complied with other legal
requirements in this connection.

KRITI MIGLANI
[Signature (in existing old name)]
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I, MOHAMMAD AZHARUDDIN ALKHAIROO S/o
MOHAMMAD KHAIRUDDIN, residing at H. No. 03,
Gosiyan P.S Kotwali Aligarh, Koil, Distt. Aligarh, Uttar
Pradesh-202001, have changed the name of my minor son
ABDULHADI MOHAMMAD, aged 01 year and he shall
hereafter be known as ABDULHADI MOHAMMAD
ALKHAIROO.

It is certified that I have complied with other legal
requirements in this connection.

MOHAMMAD AZHARUDDIN ALKHAIROO
[Signature of Guardian]

————
I, SUBRATA KUMAR BAIRAGYA S/o SUDHIR KUMAR

BAIRAGYA, R/o A-10/209, Kalyani Township, Ward No. 21,
Under Kalyani Municipality, Kalyani, Nadia, West Bengal-
741235, have changed the name of my minor son SWARNIL
BAIRAGYA, aged 04 years and he shall hereafter be known
as JIVAN JEET BAIRAGYA.

It is certified that I have complied with other legal
requirements in this connection.

SUBRATA KUMAR BAIRAGYA
[Signature of Guardian]

————
I, VIJEY MEHRAA S/o RAGHUBIR SINGH, residing at

B-11, Saket Court Residential Complex, Sector-6, Saket,
Malviya Nagar, Delhi-110017, have changed the name of my
minor son PRAANIL VIJAY MEHRA, aged 12 years and he
shall hereafter be known as PRAANIIL MEHRAA.

It is certified that I have complied with other legal
requirements in this connection.

VIJEY MEHRAA
[Signature of Guardian]

————
I, SUNIL SHARMA S/o BEDIRAM SHARMA, residing

at House Number-21/20, Bavli Road Paschim-2, Baraut,
Baghpat, Uttar Pradesh-250611, have changed the name of
my minor daughter VRINDA, aged 16 years and she shall
thereafter be known as VRINDA SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

SUNIL SHARMA
[Signature of Guardian]

————
I hitherto known as NEETU CHOWDHARY D/o OM

PRAKASH CHAUDHRY, residing at Flat No. 1109 D, Trishla
City High Ground Road, Nabha Sahib, Zirakpur, SAS Nagar
Mohali, Punjab-140603, have changed my name and shall
hereafter be known as NIKITA DIAS. I have changed only
my name not my religion.

It is certified that I have complied with other legal
requirements in this connection.

NEETU CHOWDHARY
[Signature (in existing old name)]

I, S K ZOMLIEN GANGTE S/o Late S LENGKHOSAT
GANGTE, residing at Red Cross Road, Hill Town,
Churachandpur, Manipur-795128, have changed the name of
my minor daughter LAMLUNGAWI ZOSHIMA GANGTE,
aged 11 years and she shall hereafter be known as ZOSHIMA
NEIHSIEL.

It is certified that I have complied with other legal
requirements in this connection.

S K ZOMLIEN GANGTE
[Signature of Guardian]

————

I hitherto known as SHUBHAM S/o SHALIK RAM,
residing at H,No. N.J. 21, Malikan Mohalla, Jalandhar,
Punjab-144001, have changed my name and shall hereafter
be known as SHUBHAM SHUKLA.

It is certified that I have complied with other legal
requirements in this connection.

SHUBHAM
[Signature (in existing old name)]

————

I, SAMATHA ENTURI W/o RAMU NUMBURI, residing
at P.No. 298 to 300, F.No. 402, Swapna Srinivas Nilayam,
Balaji Nagar, Nizampet, District: Medchal-Malkajgiri
Telangana-500090, have changed the name of my minor son
NEVAN JATLA, aged 09 years and he shall hereafter be
known as NEVAN ENTURI.

It is certified that I have complied with other legal
requirements in this connection.

SAMATHA ENTURI
[Signature of Guardian]

————

I hitherto known as BALWINDER KAUR alias GURBAX
KAUR W/o JASWANT SINGH, residing at H.No. 51 Gali
No. 2 Bhagatpura, PO Satnampura, Phagwara, Kapurthala,
Punjab-144401, have changed my name and shall hereafter
be known as BALWINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

BALWINDER KAUR alias GURBAX KAUR
[Signature (in existing old name)]

————

I hitherto known as ATIF JAWED alias SYED ATIF JAVED
S/o ASLAM SYED JAWED, residing at Sec.-1, Road No. 4,
Harun Colony, Phulwari, Patna, Bihar-801505, have changed
my name and shall hereafter be known as ATIF JAWED.

It is certified that I have complied with other legal
requirements in this connection.

ATIF JAWED alias SYED ATIF JAVED
[Signature (in existing old name)]
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I hitherto known as ARSHNOOR KAUR AULAKH
daughter of KULDEEP SINGH, resident of Basti Bulande
Wali, Canal Colony, Ferozepur, Punjab-152003, India, have
changed my name and shall hereafter be known as
ARSHNOOR KAUR.

It is certified that I have complied with other legal
requirements in this connection.

ARSHNOOR KAUR AULAKH
[Signature (in existing old name)]

————

I hitherto known as MOHAMMAD SABIR
S/o MOHAMMAD RAFIQUE, residing at Muhalla Makbaria,
Malerkotla, Distt. Malerkotla, Punjab-148023, have changed
my name and shall hereafter be known as MOHAMMAD
SABAR.

It is certified that I have complied with other legal
requirements in this connection.

MOHAMMAD SABIR
[Signature (in existing old name)]

————

I hitherto known as RAMAN SANDHU W/o HARJOT
SINGH, residing at House No. HM-2, Phase 2, Mohali,
Punjab-160055, have changed my name and shall hereafter
be known as RAMANDEEP KAUR SANDHU.

It is certified that I have complied with other legal
requirements in this connection.

RAMAN SANDHU
[Signature (in existing old name)]

————

I hitherto known as RAJA NAND S/o SAGAR MAL,
residing at EC 54, Kazi Mohalla, Attari Bazar, Jalandhar City-
144001, Punjab, India, have changed my name and shall
hereafter be known as GAJANAND.

It is certified that I have complied with other legal
requirements in this connection.

RAJA NAND
[Signature (in existing old name)]

————

I hitherto known as MONU S/o BHARAT LAL, residing
at Burhadana, Auraiya, Uttar Pradesh-206122, have changed
my name and shall hereafter be known as RAHUL SAINI.

It is certified that I have complied with other legal
requirements in this connection.

MONU
[Signature (in existing old name)]

I hitherto known as GURLAL SINGH BUTTER S/o DALIP
SINGH, R/o Village Jaseana, District Sri Muktsar Sahib,
Punjab-152026, have changed my name and shall hereafter
be known as GURLAL SINGH.

It is certified that I have complied with other legal
requirements in this connection.

GURLAL SINGH BUTTER
[Signature (in existing old name)]

————

I hitherto known as MARIDULA TANEJA alias
MRIDULA TANEJA D/o HAR BHAJAN LAL and W/o
TILAK RAJ, residing at B-3/59, Janakpuri, New Delhi-110058,
have changed my name and shall hereafter be known as
MRIDULA KUMARI.

It is certified that I have complied with other legal
requirements in this connection.

MARIDULA TANEJA alias MRIDULA TANEJA
[Signature (in existing old name)]

————

I hitherto known as MANKIRAT CHAUHAN son of
MALKIT, residing at Village Gakhal, PO Gakhlan, Distt.
Jalandhar-144002, Punjab, have changed my name and shall
hereafter be known as MANGAT RAM.

It is certified that I have complied with other legal
requirements in this connection.

MANKIRAT CHAUHAN
[Signature (in existing old name)]

————

I hitherto known as UMA SHANAKR S/o RATIRAM,
residing at Nayanbash, Shamshabad, Agra, Samsabad, Uttar
Pradesh-283125, have changed my name and shall hereafter
be known as RAM SHANKRA.

It is certified that I have complied with other legal
requirements in this connection.

UMA SHANAKR
[Signature (in existing old name)]

————

I hitherto known as HARI ADHIKARI S/o KUL PRASAD
ADHIKARI, residing at H.No. K 26, Room No. 5/2nd Floor,
Vasant Kunj Road, Mahipalpur, Delhi-110037, have changed
my name and shall hereafter be known as TIKA PRASAD
ADHIKARI.

It is certified that I have complied with other legal
requirements in this connection.

HARI ADHIKARI
[Signature (in existing old name)]
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I hitherto known as RAMESH  son of GURDEV  SINGH,
residing at Mohalla Bagichi, VPO.  Jamsher Khas,  Distt.
Jalandhar-144020,  Punjab,  India, have changed my name
and shall hereafter be known as HARMESH LAL.

It is certified that I have complied with other legal
requirements in this connection.

RAMESH
[Signature (in existing old name)]

————

I hitherto known as KANNI alias KAMNI TANEJA
D/o AMRIK LAL W/o MANOJ TANEJA, residing at 22-D
DDA SFS MIG Flats Motia Khan, Pahar Ganj, Central Delhi,
Delhi-110055, have changed my name and shall hereafter be
known as KAMNI TANEJA.

It is certified that I have complied with other legal
requirements in this connection.

KANNI alias KAMNI TANEJA
[Signature (in existing old name)]

————

I hitherto known as PRABHJOT SINGH son of
BALJINDER SINGH, residing at VPO. Dhogri, District
Jalandhar, Punjab, have changed my name and shall hereafter
be known as PRABHJOT SINGH DHILLON.

It is certified that I have complied with other legal
requirements in this connection.

PRABHJOT SINGH
[Signature (in existing old name)]

————

I, LALITA DEVI W/o Late Sh. PAWAN KUMAR,
residing at 511A, J-Block, Old Roshanpura, Najafgarh,
New Delhi-110043, have changed the name of my minor
daughter AARTI, aged 14 years and she shall hereafter be
known as AARTI SONI.

It is certified that I have complied with other legal
requirements in this connection.

LALITA DEVI
[Signature of Guardian]

————

I hitherto known as GULSHAN KUMAR S/o RAM
PRAMOD RAY, residing at Plot No. 914, Aakash Manthan
Industries, Abc Gidc, Panoli, Bharuch, Gujarat-394115, have
changed my name and shall hereafter be known as VIVAAN
YADAV.

It is certified that I have complied with other legal
requirements in this connection.

GULSHAN KUMAR
[Signature (in existing old name)]

I hitherto known as BHAVNA DUBEY D/o MANOJ
KUMAR DUBEY, residing at B-226 Ward Number-13, Pragati
Nagar, Deepka Korba, Chhattisgarh-495452, have changed
my name and shall hereafter be known as BHAVNA
CHATURVEDI.

It is certified that I have complied with other legal
requirements in this connection.

BHAVNA DUBEY
[Signature (in existing old name)]

————

I hitherto known as ATISH PATEL alias ATISH KUMAR
PATEL alias ATISH KUMAR alias PATEL ATISHKUMAR
RAMESHBHAI S/o RAMESH BHAI PATEL, residing at 18
Mahashakti Society, Mission Road, VTC Nadiad, PO Patel
Society Area Tso Nad, Sub District Nadiad, District Kheda,
State Gujarat-387002, have changed my name and shall
hereafter be known as ATISH PATEL.

It is certified that I have complied with other legal
requirements in this connection.

ATISH PATEL alias ATISH KUMAR PATEL alias ATISH
KUMAR alias PATEL ATISHKUMAR RAMESHBHAI

[Signature (in existing old name)]

————

I hitherto known as CHANDRA S/o GANGAIAH, residing
at 53 Sapthgiri Nilaya, 1st Cross 3rd Stage, 4th Block, SVGNSS
Layout Basaveswara Nagar, Bangalore North,
Basaveshwaranagar, Bangalore, Karnataka-560079, have
changed my name and shall hereafter be known as
CHANDRA GANGAIAH.

It is certified that I have complied with other legal
requirements in this connection.

CHANDRA
[Signature (in existing old name)]

————

I hitherto known as DOMA KHIMAL D/o KUNDAN
SINGH KHIMAL, residing at House/Bldg /Apt House
No.-104 Street/Road/Lane Awagarh Compound Ward No.-5
Landmark Mallital Village/Town/City Nainital, P O Tallital,
State Uttarakhand-263002, have changed my name and shall
hereafter be known as DOLMA KAUR.

It is certified that I have complied with other legal
requirements in this connection.

DOMA KHIMAL
[Signature (in existing old name)]
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I hitherto known as SATYAM KUMARI D/o RUBI DEVI,
residing at Kumharson, PO Kumharson, Distt. Begusarai
Bihar-848204, have changed my name and shall hereafter be
known as SATYAM SAUMYA.

It is certified that I have complied with other legal
requirements in this connection.

SATYAM KUMARI
[Signature (in existing old name)]

————

I, SARANRAJ S/o RAGAVAN, residing at 84 Arcot Road,
Rajeshwari Nagar, Porur Porur Tiruvallur Porur, Tamil Nadu-
600116, have changed the name of my minor daughter S
BHUVANESHWARI, aged 13 years, and she shall hereafter
be known as POOJA A.

It is certified that I have complied with other legal
requirements in this connection.

SARANRAJ
[Signature of Guardian]

————

I hitherto known as RUPAL VERMA D/o RAJU VERMA,
residing at Johari Brothers Jain Sweta Mandir kl Gali Sarafa
Bazar, Lashkar Gwalior, Madhya Pradesh-474001, have
changed my name and shall hereafter be known as VAIDEHI
VERMA.

It is certified that I have complied with other legal
requirements in this connection.

RUPAL VERMA
[Signature (in existing old name)]

————

I hitherto known as PRANAY S/o SATISH YADAV,
residing at House No.-480 Manethi(28) Rewari, Haryana-
123102, have changed my name and shall hereafter be known
as PRANAY YADAV.

It is certified that I have complied with other legal
requirements in this connection.

PRANAY
[Signature (in existing old name)]

————

I hitherto known as PRINCE alias DIPTI PALAN
S/o BAIJ NATH, residing at A-51 WZ-211 Third floor A-
Block Near Clock Tower, Hari Nagar, South West Delhi
Delhi-110064, have changed my name and shall hereafter be
known as PRINCE SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

PRINCE alias DIPTI PALAN
[Signature (in existing old name)]

I hitherto known as GARIMA alias GARIMA RAJ
D/o UMA SHANKAR W/o PRIYANSHU RAJ, residing at
S-23/C Pandav Nagar, VTC Pandav Nagar, PO Shakarpur,
District East Delhi, State Delhi-110092, have changed my
name and shall hereafter be known as GARIMA RAJ.

It is certified that I have complied with other legal
requirements in this connection.

GARIMA alias GARIMA RAJ
[Signature (in existing old name)]
————

I, VISHNU MAGARAM PRAJAPATI S/o MAGARAM
SAVAJI PRAJAPATI, residing at 704 Orchid Tower, Asopalav
Complex, Chharwada Road, Vapi Pardi Valsad, Gujarat-396191,
have changed the name of my minor son MOKSH VISHNU
PRAJAPATI, aged 4 years, and he shall hereafter be known
as MADHAV VISHNU PRAJAPATI.

It is certified that I have complied with other legal
requirements in this connection.

VISHNU MAGARAM PRAJAPATI
[Signature of Guardian]

————
I, SHEVGUR GURUPRASAD BHANDARI S/o DINESH

SHEVGUR BHANDARI, residing at D201 Sumadhura
Madhuram, Ecc Road, Pattanduru Agrahara, Kr Puram
Whitefield Behind Gr Tech Park, Thubarahalli, Bengaluru,
Karnataka-560066, have changed the name of my minor son
ABHAY GURUPRASAD BHANDARI, aged 10 years, and
he shall hereafter be known as ABHAY BHANDARI.

It is certified that I have complied with other legal
requirements in this connection.

SHEVGUR GURUPRASAD BHANDARI
[Signature of Guardian]

————
I hitherto known as VIJAYA RAMANJANEYA

S/o SRINIVAS C H, residing at 18/69 Raghunathapur Camp,
Hunasagi Hunsgi Hunasgi Yadgir, Karnataka-585215, have
changed my name and shall hereafter be known as JAY
CHILUKURI.

It is certified that I have complied with other legal
requirements in this connection.

VIJAYA RAMANJANEYA
[Signature (in existing old name)]
————

I, SUBIN THOMAS S/o THOMAS T T, residing at
Ambher VTC Amerigog, N C PO Amerigog, District Kamrup
Metro, State Assam-781023, have changed the name of my
minor Daughter ZOYA B DKHAR alias ALENA SUBIN,
aged 13 years, and she shall hereafter be known as ALENA
SUBIN.

It is certified that I have complied with other legal
requirements in this connection.

SUBIN THOMAS
[Signature of Guardian]
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I hitherto known  SHAHINA SULTANA D/o ABDUL
AKRAM W/o MATEEN KHAN, R/o Kasaura Tori Mahoba,
Uttar Pradesh-210427, have changed my name and shall
hereafter be known as SHAHINA KHATOON.

It is certified that I have complied with other legal
requirements in this connection.

SHAHINA SULTANA
[Signature (in existing old name)]
————

I hitherto known SHAH POOJA RAMANANDKUMAR
alias POOJA SHAH alias SHAH POOJA alias POOJA
RAMANANDKUMAR SHAH D/o RAMANANDKUMAR
JAGDISHLAL SHAH W/o JAIMEEN K PATEL, R/o Flat
No.101, Suraj Ashtalaxmi Apartment, No.41 Girls School
Street, Next to Seshadripuram Composite PU College,
Seshadripuram, Bangalore North, Seshadripuram, Bengaluru,
Karnataka-560020, have changed my name and shall hereafter
be known as POOJA RAMANANDKUMAR SHAH.

It is certified that I have complied with other legal
requirements in this connection.

SHAH POOJA RAMANANDKUMAR alias POOJA
SHAH alias SHAH POOJA alias POOJA

RAMANANDKUMAR SHAH
[Signature (in existing old name)]
————

I hitherto known as SAURAV S/o SHEO NARAYAN
SETH, R/o Flat E-114, Monarch Serenity, Thanisandra Main
Road Bangalore, Bangalore North, Dr. Shivaram Karanth
Nagar, Bengaluru, Karnataka-560077, have changed my name
and shall hereafter be known as SAURAV SETH.

It is certified that I have complied with other legal
requirements in this connection.

SAURAV
[Signature (in existing old name)]
————

I hitherto known as SEEMA BALUJA wife of PRAVIR
ARYA, resident of 3/239 Vishal Khand 3, Gomti Nagar
Badhamau, Lucknow, Gomtinagar, Uttar Pradesh Pin-226010,
have changed my name and shall hereafter be known as
SEEMA ARYA.

It is certified that I have complied with other legal
requirements in this connection.

SEEMA BALUJA
[Signature (in existing old name)]
————

I hitherto known as SHIVAM S/o SHAMBHU PARSAD,
R/o House No 291, Street No 2, Dhandra Road City Enclave,
Manakwal, PO Gill Distt. Ludhiana, Punjab-141116, have
changed my name and shall hereafter be known as SHIVAM
GHANSYALA.

It is certified that I have complied with other legal
requirements in this connection.

SHIVAM
[Signature (in existing old name)]

I hitherto known as SHANEIKA VALERINA PINTO alias
SHANEIKA PINTO D/o SURESH PINTO W/o JONAS
GLEVON DSOUZA, residing at 10/539 Pragathi Chs Sardar
Nagar No.1 Near GTB Station Sion Koliwada Mumbai
Mumbai Maharashtra-400022, have changed my name and
shall hereafter be known as SHANEIKA VALERINA
DSOUZA.

It is certified that I have complied with other legal
requirements in this connection.

SHANEIKA VALERINA PINTO alias SHANEIKA PINTO
[Signature (in existing old name)]

————

I hitherto known as HARPREET son of SARABJIT
residing at VPO. Chuharwali, Adampur Doaba, Distt.
Jalandhar-144102, Punjab, India, have changed my name
and shall hereafter be known as HARPREET MENKA.

It is certified that I have complied with other legal
requirements in this connection.

HARPREET
[Signature (in existing old name)]

————

I hitherto known as BALJINDER SINGH son of HARPAL
SINGH, residing at VPO Dhogri, District Jalandhar, Punjab,
have changed my name and shall hereafter be known as
BALJINDER SINGH DHILLON.

It is certified that I have complied with other legal
requirements in this connection.

BALJINDER SINGH
[Signature (in existing old name)]

————

I hitherto known as GURNEET KAUR wife of RAVINDER
PAL SINGH, residing at H.No.177, Near Workshop Chowk,
Banda Bahadur Nagar, Jalandhar-144008, Punjab, India, have
changed my name and shall hereafter be known as
GURPREET KAUR.

It is certified that I have complied with other legal
requirements in this connection.

GURNEET KAUR
[Signature (in existing old name)]

————

I hitherto known as HARJINDER KAUR D/o HARBANS
SINGH, residing at of VPO Jandi, Distt. Hoshiarpur,
Punjab-144105, have changed my name and shall hereafter
be known as HARMANPREET KAUR.

It is certified that I have complied with other legal
requirements in this connection.

HARJINDER KAUR
[Signature (in existing old name)]
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I hitherto known as LEENA W/o SUTANTAR KUMAR,
R/o H No. 33, St No 10, Khalsa Nagar B, Near Bhadson
Road, Patiala, Punjab-147001, have changed my name and
shall hereafter be known as NEENA BALA.

It is certified that I have complied with other legal
requirements in this connection.

LEENA
[Signature (in existing old name)]

————

I hitherto known as LAJEYA wife of BHAGWAN DASS,
residing at H.No. 123, Ward No. 9, Mohalla  Mathurapuri,
Phillaur, Distt. Jalandhar-144410, Punjab, India, have changed
my name and shall hereafter be known as RAJ RANI.

It is certified that I have complied with other legal
requirements in this connection.

LAJEYA
[Signature (in existing old name)]

————

I hitherto known as SWEETY D/o JAWAHAR SINGH,
residing at Vill-Vishali, Cheala(39) Shimla, Himachal Pradesh-
171208, have changed my name and shall hereafter be known
as SAANVI.

It is certified that I have complied with other legal
requirements in this connection.

SWEETY
[Signature (in existing old name)]

————

I hitherto known as KARSHAN PAL SINGH K P SINGH
S/o Late SUGAN CHAND, residing at 2A/200, Sri Ganesh
Apartment, Azad Nagar, Nawabganj, Kanpur, Kanpur Nagar,
Uttar Pradesh-208002, have changed my name and shall
hereafter be known as KRISHAN PAL SINGH.

It is certified that I have complied with other legal
requirements in this connection.

KARSHAN PAL SINGH K P SINGH
[Signature (in existing old name)]

————

I hitherto known as RAVINDRA MOHAN S/o
VRINDAVAN VIHARI LAL, residing at Flat No. 09, Agra
Road Aligarh, Near Rathi Hospital, Koil, Aligarh, Aligarh,
Uttar Pradesh-202001, have changed my name and shall
hereafter be known as RAVINDRA MOHAN GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

RAVINDRA MOHAN
[Signature (in existing old name)]

I hitherto known SHIVANI KUMARI D/o ABHISHEK
KUMAR, R/o 9A/60, Second Floor, W.E.A. Karol Bagh,
Central Delhi, Delhi-110005, have changed my name and
shall hereafter be known as SHIVANI PANDEY.

It is certified that I have complied with other legal
requirements in this connection.

SHIVANI KUMARI
[Signature (in existing old name)]

————

I hitherto known as VISHALI daughter of BALVIR
KUMAR wife of DINESH TOORA, residing at H.No. 130,
Street No. 7, Mohalla Santokhpura, G T Road Phagwara,
Distt. Kapurthala-144401, Punjab, India, have changed my
name and shall hereafter be known as VISHALI KAUR.

It is certified that I have complied with other legal
requirements in this connection.

VISHALI
[Signature (in existing old name)]

————

I hitherto known as ANU SHARMA wife of MUNI LAL,
residing at H.No. 301, Gali No. 6, Avtar Nagar, Jalandhar-
144003, Punjab, India, have changed my name and shall
hereafter be known as SARNJIT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

ANU SHARMA
[Signature (in existing old name)]

————

I hitherto known as ADITYA RANJAN S/o DEEPAK
RANJJAN, R/o 2/1 M M Feeder Road Kamarhati (M)
Belghoria, North 24 Paraganas, West Bengal-700056, have
changed my name and shall hereafter be known as AADIITYA
PARASHAR.

It is certified that I have complied with other legal
requirements in this connection.

ADITYA RANJAN
[Signature (in existing old name)]

————

I, RAVINDRA PANDEY S/o Late SURY NATH PANDEY,
residing at Vill. Kharenda, Post Kharenda PS Belaon, Kaimur
(Bhabua), Bihar-821102, have changed the name of my minor
daughter AKANKSHA KUMARI, aged 13 years and she
shall thereafter be known as AKRITI KUMARI.

It is certified that I have complied with other legal
requirements in this connection.

RAVINDRA PANDEY
[Signature of Guardian]
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I, SUBHAM KUMAR SINGH S/o UCHIT SINGH, residing
at Gram-Nijuaara, Post-Moura, Thana-Khaira, Jila-Jamui,
Maura, Jamui, Bihar-811305, have changed the name of my
minor daughter SINGH YASHVI SUBHAM, aged 15 years
and she shall hereafter be known as PRISHA SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SUBHAM KUMAR SINGH
[Signature of Guardian]

————

I hitherto known as SANDEEP YADAV S/o SABHAJEET
YADAV, residing at House Number 10 Vishunpur Basawat,
Amara, PO Amara, Distt. Jaunpur, Uttar Pradesh-222170,
have changed my name and shall hereafter be known as
SANDEEP YADUVANSHI.

It is certified that I have complied with other legal
requirements in this connection.

SANDEEP YADAV
[Signature (in existing old name)]

————

I, MAHENDRA SINGH S/o BACHI SINGH, R/o 1399,
Jahangir Puri, D Block, N.S. Mandi, Model Town, North
West Delhi, Delhi-110033, have changed the name of my
minor son BHAGWAN SINGH, aged 15 years and he shall
hereafter be known as ANSUL BISHT.

It is certified that I have complied with other legal
requirements in this connection.

MAHENDRA SINGH
[Signature of Guardian]

————

I, RAKESH KASWAN S/o BADAN SINGH, R/o 415
Matani (111), PO Matani, Distt. Bhiwani, Haryana-127028,
have changed the name of my minor son DIPANSHU, aged
about 6 years and he shall hereafter be known as DIPANSHU
KASWAN.

It is certified that I have complied with other legal
requirements in this connection.

RAKESH KASWAN
[Signature of Guardian]

————

I hitherto known as RANI KAUR W/o GURSEWAK
SINGH, R/o Village Bhumsi, District Malerkotla, Punjab,
Pin-148022, India, have changed my name and shall hereafter
be known as RANDEEP KAUR.

It is certified that I have complied with other legal
requirements in this connection.

 RANI KAUR
[Signature (in existing old name)]

I hitherto known as AMIT KUMAR S/o MADAN
CHENDRA, R/o Nagla Tej, Sarai Theku, Kannauj,
Uttar Pradesh-209728, have changed my name and shall
hereafter be known as ANKUR PRATAP.

It is certified that I have complied with other legal
requirements in this connection.

AMIT KUMAR
[Signature (in existing old name)]

————

I hitherto known as MAHENDRA SINGH S/o BHOJA
SINGH, R/o 97, Gadhi Dhaukhandi, Sector-68, Noida, Gautam
Buddha Nagar, Uttar Pradesh-201301, have changed my name
and shall hereafter be known as MUNDER YADAV.

It is certified that I have complied with other legal
requirements in this connection.

MAHENDRA SINGH
[Signature (in existing old name)]

————

I hitherto known as BEENU SETHI W/o RAKESH
KUMAR SAWHNEY, R/o House No. 360, Sector-21A,
Faridabad, Haryana-121001, have changed my name and
shall hereafter be known as BEENU SAHWNEY.

It is certified that I have complied with other legal
requirements in this connection.

BEENU SETHI
[Signature (in existing old name)]

————

I hitherto known as NITESHKUMAR PANCHA
S/o PANCHA NARANE, residing at 1199, Dosali Aai, Choro
Vacharadev, Ghoghla, Diu, Daman & Diu-362540, have
changed my name and shall hereafter be known as NITESH
PANCHABHAI SOLANKI.

It is certified that I have complied with other legal
requirements in this connection.

NITESHKUMAR PANCHA
[Signature (in existing old name)]

————

I hitherto known as NIDHI KHANNA W/o KULDEEP
DUA, residing at M-3080, Devinder Vihar, Sector 56, Gurgaon,
Haryana-122011, have changed my name and shall hereafter
be known as NIDHI KHANNA DUA.

It is certified that I have complied with other legal
requirements in this connection.

NIDHI KHANNA
[Signature (in existing old name)]
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I, PAVAN KUMAR SINGH S/o OM PRAKASH SINGH,
residing at 596/SK/112, Aadarsh Vihar Colony, D B L Marriage
Lawn, Budheshwar, Alam Nagar, Lucknow, Uttar Pradesh-
226017, have changed the name of my minor son RUDRA
PRATAP SINGH, aged 9 years and he shall thereafter be
known as ATHARV PRATAP SINGH.

It is certified that I have complied with other legal
requirements in this connection.

PAVAN KUMAR SINGH
[Signature of Guardian]

————

I hitherto known as AMAN KUMAR S/o RAVENDRA
SINGH, residing at Ghadi Nanda, Post Gudera, Gudera, PO
Gudera, Distt. Mathura, Uttar Pradesh-281206, have changed
my name and shall hereafter be known as PAWAN KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

AMAN KUMAR
[Signature (in existing old name)]

————

I hitherto known as ANUSHKA D/o AMIT KUMAR
GUPTA, residing at 5022, ATS Pristine, Sector-150, Badauli
Bangar, Gautam Buddha Nagar, Uttar Pradesh-201310, have
changed my name and shall hereafter be known as
ANUSHKA GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

ANUSHKA
[Signature (in existing old name)]

————

I, RAJESH VERMA S/o JAGDISH VERMA, residing at
Near Middil School, Unbujurg, Peehu Computer, Khargone,
Madhya Pradesh-451440, have changed the name of my
minor daughter AARADHYA VERMA alias SITHASHI
SINGH, aged 11 years and she shall thereafter be known as
SITHASHI SINGH.

It is certified that I have complied with other legal
requirements in this connection.

RAJESH VERMA
[Signature of Guardian]

————

I hitherto known as SHEKINDER SINGH S/o RAM SINGH,
residing at Near Tower, Maluka, Bathinda, Punjab-151206,
have changed my name and shall hereafter be known as
SIKANDER SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SHEKINDER SINGH
[Signature (in existing old name)]

I hitherto known as AKASH BANSAL S/o PRAVEEN
BANSAL, residing at 290, Sector-5 Chiranjeev Vihar,
Ghaziabad, Uttar Pradesh-201002, have changed my name
and shall hereafter be known as ADITYA BANSAL.

It is certified that I have complied with other legal
requirements in this connection.

AKASH BANSAL
[Signature (in existing old name)]

————

I hitherto known as SANTHOSH KUMAR APPIKONDA
S/o AYYAPU NAIDU, residing at 30-33, Rama Colony, Salur,
Vizianagaram, Andhra Pradesh-535591, have changed my
name and shall hereafter be known as SANTHOSH NAIDU
APPIKONDA.

It is certified that I have complied with other legal
requirements in this connection.

SANTHOSH KUMAR APPIKONDA
[Signature (in existing old name)]

————

I hitherto known as REENA AGARWAL alias REENA
AGRAWAL alias REENA SINGHANIA alias RINA
AGARWAL D/o OM PRAKASH SINGHANIA
W/o RAMESH KUMAR MODI, residing at Lohartola, Shivaji
Road, PO Ramgarh Cantt., Bankheta, Ramgarh, Jharkhand-
829112, have changed my name and shall hereafter be known
as REENA MODI.

It is certified that I have complied with other legal
requirements in this connection.

REENA AGARWAL alias REENA AGRAWAL alias
REENA SINGHANIA alias RINA AGARWAL

[Signature (in existing old name)]

————

I hitherto known as BIMLESH alias KM BIMLESH
D/o RAGHUBAR SHARAN W/o RAM NIWAS KHATANA,
residing at 38/1, Rithoj, Sohna, Gurgaon, Haryana-122102,
have changed my name and shall hereafter be known as
BIMLESH KHATANA.

It is certified that I have complied with other legal
requirements in this connection.

BIMLESH alias KM BIMLESH
[Signature (in existing old name)]

————

I hitherto known as LAKSHIKA KHANNA D/o AMIT
KHANNA, R/o House No. 92, DC Colony, Hisar, Haryana-
125001, have changed my name and shall hereafter be known
as LOVI KHANNA.

It is certified that I have complied with other legal
requirements in this connection.

LAKSHIKA KHANNA
[Signature (in existing old name)]
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I hitherto known as JIWANI SEMINA NIZAR alias
SEMINA NIZAR JIWANI W/o JIWANI NIZAR
D/o BAHADURALI DODHIYA, R/o 986, Firangiwada, Diu,
Daman and Diu-362520, have changed my name and shall
hereafter be known as SEMINA NIZAR.

It is certified that I have complied with other legal
requirements in this connection.

 JIWANI SEMINA NIZAR alias
SEMINA NIZAR JIWANI

[Signature (in existing old name)]
————

I hitherto known as ANITA D/o SATNAM KUMAR,
residing at Makan No. 1725/2, Bohar Wala Muhalla, VTC
Kartarpur, District Jalandhar, Punjab-144801, have changed
my name and shall hereafter be known as ANITA KAUR.

It is certified that I have complied with other legal
requirements in this connection.

ANITA
[Signature (in existing old name)]
————

I hitherto known as DEEPAK RANJAN S/o BHAGWAN
PRASAD VERMA, R/o 2/1 MM, Feeder Road Kamarhati,
(M) Belghoria, North 24 Paraganas, West Bengal-700056,
have changed my name and shall hereafter be known as
DEEPAK RANJJAN.

It is certified that I have complied with other legal
requirements in this connection.

DEEPAK RANJAN
[Signature (in existing old name)]
————

I, SAHANA  ACHAPATIRA GANESH W/o P.E. THEJESH,
residing  at # 301, Shardha Nivas Apartment, Arali Mara,
Bikashipura, ISRO Layout, Bangalore-560061, have changed
the name of my minor daughter DEVIYANI PONNAPPA,
aged 15 years and she shall hereafter be known as
HANSHIKA BELIANA.

It is certified that I have complied with other legal
requirements in this connection.

SAHANA  ACHAPATIRA GANESH
[Signature of Guardian]

————
I hitherto known as YAJALA PRAVEEN S/o Y. DEV RAJU,

R/o Krushna Chandra Pradhan, AT-Jagannath Vihar,
Aparnnanagar, PO-Nayabazar, PS-Chaullanganj,Cuttack,
OMP Cuttack, Orissa, presently residing at Shivgami Colony,
Vill. Austinabad, Under Port Blair Tehsil, South Andaman,
Andaman & Nicobar Islands, have changed my name and
shall hereafter be known as Y. YOGESH.

It is certified that I have complied with other legal
requirements in this connection.

YAJALA PRAVEEN
[Signature (in existing old name)]

I hitherto known as DILIP ROHIDAS KAMBLE
S/o ROHIDAS VITHOBA KAMBLE, R/o 01, Golconda Barc
Colony, Anushaktinagar,Trombay, Mumbai-400094, have
changed my name and shall hereafter be known as DILIP
ROHIDAS AKULKAR.

It is certified that I have complied with other legal
requirements in this connection.

DILIP ROHIDAS KAMBLE
[Signature (in existing old name)]
————

I hitherto known as HANDA RUCHIKA VIJAY daughter
of  VIJAY KUMAR HANDA wife of RAMESH KUMAR,
residing at 327, Misra Mohlla, Chakri Bazar, Batala, Gurdaspur-
143505,  Punjab, have changed my name and shall hereafter
be known as RUCHI MALHOTRA.

It is certified that I have complied with other legal
requirements in this connection.

HANDA RUCHIKA VIJAY
[Signature (in existing old name)]
————

I, RAJESH KUMAR son of BALDEV SAHAI BHALLA,
residing at H.No.20, Ward No. 36, Mohalla Mirpur Colony,
Near Model High School Pathankot, Punjab-145001, Punjab,
have changed the name of my minor son AARAV BHALLA,
aged 14 years and he shall hereafter be known as AVYUKTA
BHALLA.

It is certified that I have complied with other legal
requirements in this connection.

RAJESH KUMAR
[Signature of Guardian]

————
I, PRASHANT JAIN S/o PRASHANT MALLAPPA JAIN,

R/o House No. 103/A Padmavathi Nilay, Maruti Road, Old
Gandhi Nagar, Belgaum Shivaji Nagar, Belgaum Shivaji Nagar
Post, Hukkeri, Belagavi, Karnataka-590016, have changed
the name of my minor son RISHAN PRASHANT
MANGASULI, aged 3 years and he shall hereafter be known
as RISHAN PRASHANT JAIN.

It is certified that I have complied with other legal
requirements in this connection.

PRASHANT JAIN
[Signature of Guardian]

————
I, PRASHANT JAIN S/o PRASHANT MALLAPPA JAIN,

R/o House No. 103/A Padmavathi Nilay, Maruti Road, Old
Gandhi Nagar, Belgaum Shivaji Nagar, Belgaum Shivaji Nagar
Post, Hukkeri, Belagavi, Karnataka-590016, have changed
the name of my minor son ARHAN PRASHANT
MANGASULI, aged 6 years and he shall hereafter be known
as ARHAN PRASHANT JAIN.

It is certified that I have complied with other legal
requirements in this connection.

PRASHANT JAIN
[Signature of Guardian]
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I hitherto known as OMPRAKASH alias CHHOTE LAL
S/o PARASHURAM, R/o Badvari Kala, Namaini, Kasganj,
Nameni, PO Nameni, Distt. Kasganj, Uttar Pradesh-207124,
have changed my name and shall hereafter be known as
CHHOTE LAL.

It is certified that I have complied with other legal
requirements in this connection.

OMPRAKASH alias CHHOTE LAL
[Thumb Impression]

————

I hitherto known as KU.DAULI D/o  HARI OM,
R/o  Street/Road/Lane-Landmark Sokhana, Area/Locality/
Sector-Ghana, Distt. Hathras, PO Mendu, Uttar Pradesh-
202001, have changed my name and shall hereafter be known
as DOLLY SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

KU.DAULI
[Signature (in existing old name)]

————

I hitherto known as BANDI LAKSHMI alias BANDI
LAXMI D/o CHANDRA MOHAN, R/o CG1/194C, Top Floor,
Vikaspuri, West Delhi-110018, have changed my name and
shall hereafter be known as LAKSHMI BANDI.

It is certified that I have complied with other legal
requirements in this connection.

BANDI LAKSHMI alias BANDI LAXMI
[Signature (in existing old name)]

————

I, AMIT ARORA S/o P.P. ARORA, R/o  20-A Vikram Nagar
Kotla, Feroze Shah, New Delhi, Near-DDCA Cricket Club,
Darya Ganj, Central Delhi, Delhi-110002, have changed the
name of my minor son SHRIHAN ARORA, aged 13 years
and he shall hereafter be known as SHRIHHAN A  ARORA.

It is certified that I have complied with other legal
requirements in this connection.

AMIT ARORA
[Signature of Guardian]

————

I hitherto known as  BRAJESH KUMAR S/o VIJAY SINGH,
R/o Walipur, Lakhisarai, Bihar-811311, have changed my
name and shall hereafter be known as GOPAL KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

BRAJESH KUMAR
[Signature (in existing old name)]

I hitherto known as GAYATRI DEVI W/o KAUSHAL
KISHOR SHARMA, R/o Bhori, Gaya, Bihar-824236,  have
changed my name and shall hereafter be known as NEELAM
DEVI.

It is certified that I have complied with other legal
requirements in this connection.

GAYATRI DEVI
[Signature (in existing old name)]

————

I, TARUN KUMAR SHARMA S/o RAVINDRA PAL
SHARMA, R/o 2, Patel Vihar, Near Khushboo Nursery,
Saidpur, Hawkins, Bareilly, Izzat Nagar, Uttar Pradesh-243122,
have changed the name of my minor daughter MAIRA,
aged 6 years and she shall be hereafter known as MIRA
SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

TARUN KUMAR SHARMA
[Signature of Guardian]

————

I, RAGHVENDRA KUMAR YADAV S/o RAJENDRA
SINGH YADAV, R/o Karhal Road Chawraha, Bye Pass Road,
Krishna Nagar, Mainpuri, PO Mainpuri, Distt. Mainpuri,
Uttar Pradesh-205001, have changed the name of my minor
son ARIN KUMAR SINGH, aged 13 years and he shall
hereafter be known as ARINJAY SINGH.

It is certified that I have complied with other legal
requirements in this connection.

RAGHVENDRA KUMAR YADAV
[Signature of Guardian]

————

I, SUNIL GOEL S/o RAM AVTAR GOEL, R/o 25/39, Shakti
Nagar, Malka Ganj S.O., North Delhi, Delhi-110007, have
changed the name of my minor daughter RIDHI GOEL alias
NITYA GOEL, aged 17 years and she shall hereafter be
known as NITYA GOEL.

It is certified that I have complied with other legal
requirements in this connection.

SUNIL GOEL
[Signature of Guardian]

————

I hitherto known as CHETANYA S/o SURENDER
KUMAR, R/o 1121A, Haibat Pura Som Bazar, Najafgarh,
South West Delhi, Delhi-110043, have changed my name
and shall hereafter be known as CHETANYA S PRUTHI.

It is certified that I have complied with other legal
requirements in this connection.

CHETANYA
[Signature (in existing old name)]
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I hitherto known as SAURIYA GOEL alias SHORYA GOEL
S/o KAMAL GOEL, R/o 25/39, Shakti Nagar, Malka Ganj
S.O., North Delhi, Delhi-110007, have changed my name and
shall hereafter be known as SHORYA GOEL.

It is certified that I have complied with other legal
requirements in this connection.

SAURIYA GOEL alias SHORYA GOEL
[Signature (in existing old name)]

————

I, NAVDEEP DHUNDHARA S/o MOHAN LAL
DHUNDHARA, R/o Shiv Mandir Sector-11D, Faridabad
Sector-7, Ballabhgarh, Faridabad Haryana-121006, have
changed the name of my minor son SWASTIK
DHUNDHARA, aged 15 years and he shall hereafter be
known as SARTTHAK SINGH RAJPUT.

It is certified that I have complied with other legal
requirements in this connection.

NAVDEEP DHUNDHARA
[Signature of Guardian]

————

I, VENETA SINGH  W/o GAURAV TEWATIA,
R/o  House No. 1189, First Floor, Block - D, Sainik Colony,
Sector-49, Faridabad, NIT, Haryana-121001, have changed
the name of my minor son RAJVEER SINGH TEWATIA,
aged 17 years and he shall hereafter be known as RAJVEERR
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

VENETA SINGH
[Signature of Guardian]

————

I, VENETA SINGH  W/o GAURAV TEWATIA  R/o  House
No. 1189, First Floor, Block-D, Sainik Colony, Sector-49,
Faridabad, Faridabad, NIT, Haryana-121001, have changed
the name of my minor son RANVEER SINGH TEWATIA,
aged 14 years and he shall hereafter be known as
RAANVVEER TEWATIA.

It is certified that I have complied with other legal
requirements in this connection.

VENETA SINGH
[Signature of Guardian]

————

I hitherto known as BHAGWAN DASS S/o HALKE,
R/o Jhuggi No. 183, BG-1, East Shalimar Bagh, North West
Delhi, Delhi-110088, have changed my name and shall
hereafter be known as DASOO.

It is certified that I have complied with other legal
requirements in this connection.

BHAGWAN DASS
[Thumb Impression]

I hitherto known as SUBHASH CHAND S/o KASHMIRI
LAL, R/o 202/734, Gaon Sangohi, Sangoha, Singoha(57),
Karnal, Haryana-132001, have changed my name and shall
hereafter be known as SUBHASH CHAND SAINI.

It is certified that I have complied with other legal
requirements in this connection.

SUBHASH CHAND
[Signature (in existing old name)]

————

I, NEERAJ MARIYAM W/o AJAY, R/o H.No. - 109, Gali
No. 3 , Tilang Pur, Kotla Vihar, Nangloi, West Delhi,
Delhi-110041, have change the name of my minor son
SORUBH, aged 15 years and he shall hereafter be known as
SAURABH.

It is certified that I have complied with other legal
requirements in this connection.

NEERAJ MARIYAM
[Signature of Guardian]

————

I, MITHILESH KUMAR SINGH   S/o  VISHWANATH
SINGH, R/o Police Station Shivsagar, Baddi, Nishan Nagar
Baddi, Rohtas, Bihar- 821113, have changed the name of my
minor son YASHASVI YADAV, aged 10 years and he shall
hereafter be known as ARAV  KRISHNA.

It is certified that I have complied with other legal
requirements in this connection.

MITHILESH KUMAR SINGH
[Signature of Guardian]

————

I, TARANJEET SINGH S/o KULDEEP SINGH, R/o 6455
Ground Floor, Desumajra, Sector 125, Sunny Enclave, Kharar,
SAS Nagar, Mohali, Punjab-140301, have change the name
of my minor daughter LAVLEEN KAUR,  aged 11 years and
she shall hereafter be known as MAVLEEN KAUR.

It is certified that I have complied with other legal
requirements in this connection.

TARANJEET SINGH
[Signature of Guardian]

————

I hitherto known as HIMANSHI D/o MAHESH SINGH,
R/o D-264, Gali No. 9, Gyani Market, Khajoori Khas, North
East Delhi, Delhi-110094, have changed my name and shall
hereafter be known as HIMANSHI SINGH.

It is certified that I have complied with other legal
requirements in this connection.

HIMANSHI
[Signature (in existing old name)]
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I hitherto known as CHANDNI KUMARI D/o PRAMOD
KUMAR, R/o H. No. 686, Near Nihal Complex, Sector-5,
Avas Vikas Colony Sikandra Agra, Uttar Pradesh-282007,
have changed my name and shall hereafter be known as
K.M. CHANDNI.

It is certified that I have complied with other legal
requirements in this connection.

CHANDNI KUMARI
[Signature (in existing old name)]

————

I hitherto known as AKSHAT  S/o RAJ KUMAR,
R/o D-51, Jawahar Park, Near Ram Krishna Mandir, Khanpur,
Devli Road, Pushpa Bhawan, South Delhi, Delhi-110062,
have changed my name and shall hereafter be known as
AKSHAT KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

AKSHAT
[Signature (in existing old name)]

————

I hitherto known as TARA DEVI W/o SUNDER LAL,
R/o Punsika, Punsika (56), Rewari, Haryana-123101, have
changed my name and shall hereafter be known as
TARAVATI.

It is certified that I have complied with other legal
requirements in this connection.

TARA DEVI
[Signature (in existing old name)]

————

I, PAWAN KUMAR S/o RAMKHILADI, R/o Nagla Garha,
Borra Kalan, Etah Uttar Pradesh-207301, have changed the
name of my minor son namely ANURAG, aged 11 years and
he shall hereafter be known as RUDRA YADAV.

It is certified that I have complied with other legal
requirements in this connection.

PAWAN KUMAR
[Signature of Guardian]

————

I, PAWAN KUMAR S/o RAMKHILADI, R/o Nagla Garha,
Borra Kalan, Etah, Uttar Pradesh-207301, have changed the
name of my minor daughter namely ANSHIKA, aged 13
years and she shall hereafter be known as ADITI YADAV.

It is certified that I have complied with other legal
requirements in this connection.

PAWAN KUMAR
[Signature of Guardian]

I hitherto known as VIKRANT GUPTA S/o SRIKANT
GUPTA, R/o Flat No. 1012, 1st Floor, Tower-1, ATS Rhapsody,
Sector-1, Greater Noida West, Sector-1, Greater Noida,
Gautam Buddha  Nagar, Uttar Pradesh-201318, have changed
my name and shall hereafter be known as VICKRANT
GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

VIKRANT GUPTA
[Signature (in existing old name)]

————

I hitherto known as ISHOO KUMAR alias ISHAVAR
DYAL S/o PRADEEP KUMAR, R/o Aklabad Hasanpur,
Firozabad, Uttar Pradesh-283203, have changed my name
and shall hereafter be known as ISHAVAR DYAL.

It is certified that I have complied with other legal
requirements in this connection.

ISHOO KUMAR alias ISHAVAR DYAL
[Signature (in existing old name)]

————

I hitherto known as ARJUN KUMAR S/o ANOOP KUMAR,
R/o  A-160, 2nd Floor, Defence Colony New Delhi-110024, have
changed my name and shall hereafter be known as ARJUN
ANOOP KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

ARJUN KUMAR
[Signature (in existing old name)]

————

I hitherto known as SOBHI DEVI W/o RAMESH
CHAND, R/o 101, Ward-2 Raidas Puri, Khekada,
Baghpat Uttar Pradesh -250101, have changed my name
and shall hereafter be known as SOMI DEVI.

It is certified that I have complied with other legal
requirements in this connection.

SOBHI DEVI
[Thumb Impression]

————

I hitherto known as DAYA SINGH S/o PRBHUDAYAL,
R/o JJN-162 Rajeev Gandhi Camp Sadh Nagar, Mangla Puri,
Distt. South West Delhi, Delhi-110045, have changed my
name and shall hereafter be known as BABLI SINGH.

It is certified that I have complied with other legal
requirements in this connection.

DAYA SINGH
[Signature (in existing old name)]
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I hitherto known as ARVIND KUMAR  S/o ARUN
KUMAR DWIVEDI, R/o chandpura, Sakri Chandpura,
Bandra, PO Bandra, Distt. Muzaffarpur, Bihar-843115,  have
changed my name and shall hereafter be known as  ARVIND
DWIVEDI.

It is certified that I have complied with other legal
requirements in this connection.

ARVIND KUMAR
[Signature (in existing old name)]

————

I hitherto known as HARSHA MITTAL D/o ATUL
MITTAL, residing at H-2/44, 1st  Floor, Near Jain Bharti
Public School, Rohini Sector-16, Delhi-110089, have changed
my name and shall be known as AMAIRA MITTAL

It is certified that I have complied with other legal
requirements in this connection.

HARSHA MITTAL
[Signature (in existing old name)]

————

I, PAPPU KUMAR S/o PREM LAL YADAV,
R/o Bharatpura, Pansari, Bharathpura, Patna, Bharatpura,
Bihar-801102, have changed the name of my  minor son
PATANJALI KUMAR, aged 15 years and he shall hereafter
be known as SIDDHARTH SINGH.

It is certified that I have complied with other legal
requirements in this connection.

PAPPU KUMAR
[Signature of Guardian]

————

I hitherto known as JAYAVUN NESHA W/o AJIJ
AHAMAD, R/o Ram Gulam Tola, Pidra Chauraha, Deoria,
Deoria, Uttar Pradesh- 274001, have changed my name and
shall hereafter be known as  JAIBUN BEGAM.

It is certified that I have complied with other legal
requirements in this connection.

JAYAVUN NESHA
[Thumb Impression]

————

I hitherto known as SANTU KUMAR S/o LALO TIWARI,
R/o Rupow, Rupau, Nawada, Bihar-805107, have changed
my name and shall hereafter be known as MANTU KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

SANTU KUMAR
[Signature (in existing old name)]

I hitherto known as AYUSH AMAN S/o RAJIV KUMAR,
R/o Q-290, Type - IV,  R.K. Puram Sector-4, South West
Delhi, Delhi-110022, have changed my name and shall
hereafter be known as AYUSH SINGH.

It is certified that I have complied with other legal
requirements in this connection.

AYUSH AMAN
[Signature (in existing old name)]

————

I, BIJENDER S/o SHAM LAL, residing at House No. 254,
Village New Sidola, Sidola, Faridabad, Haryana-121101, have
changed the name of my minor daughter TANISHA, aged
17 years and she shall hereafter be known as ANJALI.

It is certified that I have complied with other legal
requirements in this connection.

BIJENDER
[Signature of Guardian]

————

I, VIVEK TYAGI S/o UMESHWAR TYAGI, R/o Near
Brijesh Vatika Colony, Makanpur, Indirapuram, Ghaziabad,
Uttar Pradesh-201010 have changed the name of my minor
daughter SHUBHI TYAGI, aged 7 years and she shall
hereafter be known as SANVI TYAGI.

It is certified that I have complied with other legal
requirements in this connection.

VIVEK TYAGI
[Signature of Guardian]

————

I, VIKRAM SINGH DESHWAL S/o RAM KISHAN
DESHWAL, R/o A-1/14, Block-A, Rajiv Nagar, Beumpur,
Delhi-110086,  have changed the name of my minor daughter
SANCHI, aged 14 years and she shall hereafter be known
as SANCHI DESHWAL.

It is certified that I have complied with other legal
requirements in this connection.

VIKRAM SINGH DESHWAL
[Signature of Guardian]

————

I hitherto known as  RISHI S/o SHANKARPAL SINGH,
R/o Amamadapur, Amamadapur, Aligarh, Uttar Pradesh- 204215,
changed my name and shall hereafter be known as  RISHI
PAL SINGH.

It is certified that I have complied with other legal
requirements in this connection.

RISHI
[Signature (in existing old name)]
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I, PRAVEEN KUMAR S/o CHUNNI LAL, R/o B-69,
Second Floor, Man Sarover Park, Shahdara, North East Delhi,
Delhi-110032, have change the name of my minor son
SAMARTH, aged 9 years and he shall hereafter be known
as YUVAN.

It is certified that I have complied with other legal
requirements in this connection.

PRAVEEN KUMAR
[Signature of Guardian]

————

I hitherto known as RASHMI wife of SANJAY KUMAR,
residing at E-30, New Ashok Nagar, Vasundhara Enclave,
S.O. East Delhi, Delhi-110096, have changed my name and
shall hereafter be known as RESHMA DEVI.

It is certified that I have complied with other legal
requirements in this connection.

RASHMI
[Signature (in existing old name)]

————

I hitherto known as  SAMEER YADAV
S/o SANJAY YADAV, R/o Landmark, Bhujauli, Village/Town/
City, Hetimpur, Distt. Deoria, PO Hetimpur, Uttar Pradesh-274206,
changed my name and shall hereafter be known as  SUSHIL
YADAV.

It is certified that I have complied with other legal
requirements in this connection.

SAMEER YADAV
[Signature (in existing old name)]

————

I hitherto known as RAJIV SETH S/o P. C. SETH,
R/o Second Floor, D-1, Greater Kailash Enclave, Part-1,
New Delhi-110048, have changed the name of my minor
daughter SHIVANGINI SETH, aged 17 years and she shall
hereafter be known as SARA SETH.

It is certified that I have complied with other legal
requirements in this connection.

RAJIV SETH
[Signature of Guardian]

————

I hitherto known as KUMARI BHURI D/o PREM PAL,
R/o 90 S/F, VIllage Mandawali, Near Gouri Shankar Mandir,
Fazalpur, Delhi-110092, have changed my name and shall
hereafter be known as BHUMI.

It is certified that I have complied with other legal
requirements in this connection.

KUMARI BHURI
[Signature (in existing old name)]

I hitherto known as KRISHAN KANT MUDGAL son of
RAJESH MUDGAL, residing at 29, Dabri Village, South
West Delhi, Delhi -110045, have changed my name and shall
hereafter be known as KRISHAN MUDGAAL.

It is certified that I have complied with other legal
requirements in this connection.

KRISHAN KANT MUDGAL
[Signature (in existing old name)]
————

I hitherto known as KALKYIN VARGHSESE JOHN
S/o VARGHESE, R/o Type-II, 100, Press Colony, Maya Puri,
Maya Puri, SO South West Delhi, Delhi-110064, have changed
my name and shall hereafter be known as KALAYIL
VARGHESE JOHN.

It is certified that I have complied with other legal
requirements in this connection.

KALKYIN VARGHSESE JOHN
[Signature (in existing old name)]

————

I hitherto known as KHEM SINGH son of Shri AMRIT
DAS, residing at A-366, Gali No.10, Prem Nagar, Near Mangal
Bazar Road, Karawal Nagar, North East, Delhi-110094, have
changed my name and shall hereafter be known as RAJEEV
SHAKYA.

It is certified that I have complied with other legal
requirements in this connection.

KHEM SINGH
[Signature (in existing old name)]

————

I hitherto known as RAJO DEVI wife of Shri RAM
KUMAR, residing at H. No. C-180, Village Karawal Nagar,
Delhi-110094, have changed my name and shall hereafter be
known as DHUPO DEVI.

It is certified that I have complied with other legal
requirements in this connection.

RAJO DEVI
[Signature (in existing old name)]

————

I, DHARAMVEER SINGH S/O KHCHEDU SINGH,
R/o Gram Adelpur Jogiya Sihali, Post Sherpur Attmadpur,
Chhajjet, PO Kanth, Distt. Moradabad, Uttar Pradesh-244501,
have changed the name of my minor son VANSH PAL, aged
17 years and he shall hereafter be known as VIRAJ
BHINDWAL.

It is certified that I have complied with other legal
requirements in this connection.

DHARAMVEER SINGH
[Signature of Guardian]
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I, MEERA PAL W/o RAVI PAL, residing at RC-689,  Bharat
Nagar, Khora Colony, Khora, PO Khora Gaon, Distt.
Ghaziabad, Uttar Pradesh-201309, have changed the name of
minor Son SONU PAL, aged 16 years and he shall hereafter
be known as LUCKY PAL.

It is certified that I have complied with other legal
requirements in this connection.

MEERA PAL
[Signature of Guardian]

————

I hitherto known as NANDAN SINGH S/o PRATAP SINGH
BORA, R/o House No. 1776, Gali No. 54 B, Molarband Extn.,
Badarpur South Delhi, Delhi-110044, have changed my name
and shall hereafter be known as NARENDER SINGH.

It is certified that I have complied with other legal
requirements in this connection.

NANDAN SINGH
[Signature (in existing old name)]

————

I hitherto known as ASHOK KUMAR S/o SHYAM KANT,
R/o 51(2) Ashok Nagar, Kalyanpur Kanpur Nagar, Kanpur,
Uttar Pradesh - 208017, have changed my name and shall
hereafter be known as ASHOK KUMAR MISHRA.

It is certified that I have complied with other legal
requirements in this connection.

ASHOK KUMAR
[Signature (in existing old name)]

————

I hitherto known as AJAY GAUBA alias AJAY KUMAR
GAUBA S/o JITENDER KUMAR GAUBA, R/o 10/3,
2nd Floor, Kalkaji Extn., Aali, South Delhi, Delhi-110019,
have changed my name and shall hereafter be known as
AJAY KUMAR GAUBA.

It is certified that I have complied with other legal
requirements in this connection.

AJAY GAUBA alias AJAY KUMAR GAUBA
[Signature (in existing old name)]

————

I hitherto known as YUVRAJ SINGHAL S/o MAHESH,
R/o 181, 149, Noida, Kondli Bangar, Gautam Buddha Nagar,
Uttar Pradesh-201310, have changed my name and shall
hereafter be known as JAYANT.

It is certified that I have complied with other legal
requirements in this connection.

YUVRAJ SINGHAL
[Signature (in existing old name)]

I hitherto known as SUKHANI DEVI W/o RAM BILASH,
R/o E-62, Resettelement Scheme Khyala,
New Delhi, West Delhi, Delhi-110018, have changed my
name and shall hereafter be known as SUKNI DEVI.

It is certified that I have complied with other legal
requirements in this connection.

SUKHANI DEVI
[Thumb Impression]

————

I hitherto known as AKHAND PRATAP SINGH
S/o VINOD KUMAR, residing at  181, VTC: Ghodi Bachheda,
PO Ghori,  Dadri,  Gautam Buddha Nagar,
Uttar Pradesh-201310, have changed my name and shall
hereafter be known as SANDEEP RAWAL.

It is certified that I have complied with other legal
requirements in this connection.

AKHAND PRATAP SINGH
[Signature (in existing old name)]

————

I hitherto known as MAINA WATI alias MEENA daughter
of SHRI HARI and wife of SHRI KRISHAN KUMAR, residing
at Kh. No. 35/14/2, Pradhan Enclave, Burari, P.O. Burari,
District North Delhi, Delhi-110084, have changed my name
and shall hereafter be known as MEENA.

It is certified that I have complied with other legal
requirements in this connection.

MAINA WATI alias MEENA
[Thumb Impression]

————

I, RAJESH MISHRA S/o DEEN DYAL MISHRA,
R/o L-221, L-Block, Shastri Nagar, North West Delhi, Delhi-
110052, have changed the name of my minor son DIYANSH
MISHRA, aged 17 years and he shall hereafter be known as
DIVYANSH MISHRA.

It is certified that I have complied with other legal
requirements in this connection.

RAJESH MISHRA
[Signature of Guardian]

————

I, CHHIDDAN S/o HARSWARUP, R/o Nagaliya Mev,
Nagliya Mav, Nagliamev, Amroha, Uttar Pradesh-244235,
have changed the name of my minor daughter namely
SEEVI, aged 16 years and she shall hereafter be known as
SHEETAL.

It is certified that I have complied with other legal
requirements in this connection.

CHHIDDAN
[Signature (in existing old name)]
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I, JAGDISH PRASAD S/o RAMESHWAR LAL, permanent
resident of Gav Thorasi, Post Akwa, Thorasi, Sikar, Rajasthan-
332315, Presently Residing At House No. D-22, Second
Floor, Vashisth Park, Pankha Road,
New Delhi-110046, have changed the name of my minor
daughter namely ASMITA, aged 11 years and she shall
hereafter be known as ASMITA CHOUDHARY.

It is certified that I have complied with other legal
requirements in this connection.

JAGDISH PRASAD
[Signature of Guardian]

————
I, JAGDISH PRASAD S/o RAMESHWAR LAL, permanent

resident of Gav Thorast, Post Akwa, Thorasi, Sikar, Rajasthan-
332315, presently residing at House No. D-22, Second Floor,
Vashisth Park, Pankha Road, New Delhi-110046, have changed
the name of my minor daughter namely PALAK, aged 16
years and she shall hereafter be known as PALAK
CHOUDHARY.

It is certified that I have complied with other legal
requirements in this connection.

JAGDISH PRASAD
[Signature of Guardian]

————
I hitherto known as URMILA wife of ASHOK KUMAR,

residing at 839D Nangaloi Road, Holi Cros School, Najafgarh,
New Delhi-110043, have changed my name and shall hereafter
be known as URMILA DEVI.

It is certified that I have complied with other legal
requirements in this connection.

URMILA
[Signature (in existing old name)]
————

I hitherto known as ROSHAN SHARMA alias ROHAN
SHARMA S/o LAXMI NARAYAN, R/o House No. 133,
First Floor Mata Wali Gali, Near Syndicate Bank, Gaon Tilpat,
Amarnagar, Faridabad, Haryana-121003, have changed my
name and shall hereafter be known as ROHAN SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

ROSHAN SHARMA alias ROHAN SHARMA
[Signature (in existing old name)]
————

I hitherto known as VIMALA W/o BABU LAL, R/o
G-42, Block-G, Aruna Nagar, Majnu Ka Tila, North Delhi
Delhi-110054, have changed my name and shall hereafter be
known as BIMLA.

It is certified that I have complied with other legal
requirements in this connection.

VIMALA
[Signature (in existing old name)]

I hitherto known as URMILA alias RAMPYARI
W/o DALLU, R/o Bhoovri Post Maswasi, Bhoovra Ehatmali,
Rampur, Uttar  Pradesh-244924, have changed my name and
shall hereafter be known as RAMPYARI.

It is certified that I have complied with other legal
requirements in this connection.

URMILA alias RAMPYARI
[Thumb Impression]

————

I, HARSHDEO SINGH S/o SHIV PUJAN SINGH, R/o
Village Upadhyay Chhapar, Mairwa, Siwan, Bihar-841239,
have changed the name of my minor daughter KALPANA
KUMARI, aged 13 years and she shall hereafter be known
as KUMKUM KUMARI.

It is certified that I have complied with other legal
requirements in this connection.

HARSHDEO SINGH
[Signature of Guardian]

————

I, HARSHDEO SINGH S/o SHIV PUJAN SINGH,    R/o
Village Upadhyay Chhapar, Mairwa, Siwan, Bihar-841239,
have changed the name of my minor daughter KARISHMA
KUMARI, aged 11 years and she shall hereafter be known
as BHAWNA KUMARI.

It is certified that I have complied with other legal
requirements in this connection.

HARSHDEO SINGH
[Signature of Guardian]

————

I, SEBI DEVI W/o PRAVIN KUMAR, R/o F-217, Shutter
Wali Gali, Village Khanpur, Khanpur, South Delhi, Delhi-
110062, have changed the name of my minor son GANESH
SUMAN, 16 years and he shall hereafter be known as
AVNISH KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

 SEBI DEVI
[Signature of Guardian]

————

I, SACHIT KUMAR S/o PRADEEP KUMAR SAXENA,
R/o E-1086 Rajendra Nagar Avas-Vikas Bareilly, Izzat Nagar
Uttar Pradesh-243122, have changed the name of my minor
son namely ADANYA, aged 13 years and he shall hereafter
be known as RUDRAKSH.

It is certified that I have complied with other legal
requirements in this connection.

SACHIT KUMAR
[Signature of Guardian]
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I hitherto known as GAREEVA  AHIRWAR alias ASHOK
KUMAR S/o VINOD KUMAR, R/o Q-11/52, Budh Vihar
Phase-1, North West Delhi, Delhi-110086, have changed my
name and shall hereafter be known as ASHOK KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

GAREEVA  AHIRWAR alias ASHOK KUMAR
[Signature (in existing old name)]

————

I, HARPREET KAUR wife of Late GURVINDER SINGH,
residing at 86/4, Ward No. 4, Mehrauli, South Delhi,
Delhi-110030, have changed the name of my minor daughter
MEHAR MAKOL, aged 13 years and she shall hereafter be
known as MEHAR KAUR MAKOL.

It is certified that I have complied with other legal
requirements in this connection.

HARPREET KAUR
[Signature of Guardian]

————

I hitherto known as PRANSHI D/o ANOOP KUMAR,
R/o Mazar Wali Gali, Ganga Nagar Colony, Farrukhabad,
District Farrukhabad, Uttar Pradesh-209625, have changed
my name and shall hereafter be known as PRIYANSHI.

It is certified that I have complied with other legal
requirements in this connection.

PRANSHI
[Signature (in existing old name)]

————

I hitherto known as RAJ SHEKHAR S/o EKHALAL
YADAV, R/o Gram Madhopur, Post Pirpainti, Thana Pirpainti,
Madhopur, Bhagalpur, Bihar-813209, have changed my name
and shall hereafter be known as SANTOSH KUMAR
SANTOSH.

It is certified that I have complied with other legal
requirements in this connection.

RAJ SHEKHAR
[Signature (in existing old name)]

————

I hitherto known as ANUJA JB alias ANUJA
BASUMATARY JAGDISH D/o JAGADISH CHANDRA
BASUMATARY, R/o Rajdhani Apartment-2, Flat-5C, Bonphul
Path, Dispur Last Gate, Guwahati, Distt.  Kamrup Metro,
Assam-781006, have changed my name and shall hereafter
be known as ANUJA BASUMATARY JAGDISH.

It is certified that I have complied with other legal
requirements in this connection.

ANUJA JB alias ANUJA BASUMATARY JAGDISH
[Signature (in existing old name)]

I hitherto known as CHARU D/o RAJESH KUMAR,
R/o Ward No. 03, Meham, Rohtak, Haryana-124112, have
changed my name and shall hereafter be known as CHARU
NARANG.

It is certified that I have complied with other legal
requirements in this connection.

CHARU
[Signature (in existing old name)]

————

I hitherto known as CHANDRAKAR son of
SURYAVANSHI PRASAD VARMA, residing at M1/ 206,
Gulmohar Enclave, Rakesh Marg, Nehru Nagar 3,
Ghaziabad, Uttar Pradesh-201001, have changed my name
and shall hereafter be known as CHANDRAKAR VARMA.

It is certified that I have complied with other legal
requirements in this connection.

CHANDRAKAR
[Signature (in existing old name)]

————

I hitherto known as PALLAVI BHATIA D/o RAJEEV
VERMA, R/o 1/702 Jaypee CGHS Ltd Plot No. 2, Dwarka
Sector 22, N.S.I.T Dwarka, Delhi-110078, have changed my
name and shall hereafter be known as PALLAVIE BHATIA.

It is certified that I have complied with other legal
requirements in this connection.

 PALLAVI BHATIA
[Signature (in existing old name)]

————

I, SUNIL KUMAR JAISWAL S/o PRABHU PRASAD
JAISWAL, R/o Uttarwari Dwardevi Chowk, Uttarwari Pokhra
Ward No.  5, P.S.  Kalibagh, Distt. West Champaran, State
Bihar-845438, have change the name of my minor son PRINCE
RAJ, aged 15 years and he shall hereafter be known as
AARYAN JAISWAL.

It is certified that I have complied with other legal
requirements in this connection.

SUNIL KUMAR JAISWAL
[Signature of Guardian]

————

I hitherto known as DHEERAJ BHATIA S/o DURGESH
BHATIA, R/o 1/702 Jaypee CGHS Ltd., Plot No. 2, Sector 22
Dwarka Sector-21, Metro Station N.S.I.T Dwarka,
Delhi-110078, have changed my name and shall hereafter be
known as DHHEERAJ BHATIA.

It is certified that I have complied with other legal
requirements in this connection.

DHEERAJ BHATIA
[Signature (in existing old name)]
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I hitherto known as TARUNA BEGUM D/o MUNEER
KHAN W/o DILSHAD ALI, R/o A-212, A-Block, Shahbad
Dairy, Sahibabad Daulat Pur, North West Delhi, Delhi-110042,
have changed my name and shall hereafter be known as
AFASANA.

It is certified that I have complied with other legal
requirements in this connection.

TARUNA  BEGUM
[Signature (in existing old name)]

————

I hitherto known as RAJU GUPTA S/o MOOL CHAND
GUPTA, R/o D-2/83, Dayal Pur, Delhi-110094, have changed
my name and shall hereafter be known as RAJ KUMAR
GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

RAJU GUPTA
[Signature (in existing old name)]

————

I, RAMESH BHARTI S/o SURYA NARAYAN SAH,
R/o Ward No. 7, Pipra Khurd, Supaul, Bihar-852131, have
changed the name of my minor daughter GUNVANTI
KUMARI, aged 15 years and she shall hereafter be known
as ARCHANA BHARTI.

It is certified that I have complied with other legal
requirements in this connection.

RAMESH BHARTI
[Signature of Guardian]

————

I, RAMESH BHARTI S/o SURYA NARAYAN SAH,
R/o Ward No. 7, Pipra Khurd, Supaul, Bihar-852131, have
changed the name of my minor daughter DHANVANTI
KUMARI, aged 15 years and she shall hereafter be known
as SWETA KUMARI.

It is certified that I have complied with other legal
requirements in this connection.

RAMESH BHARTI
[Signature of Guardian]

————

I hitherto known as JYOTI SHARMA alias JYOTI
VASHISTHA W/o DEEPAK SHARMA D/o KISHAN
CHAND VASHISTHA, R/o C-5/108, Yamuna Vihar,
Delhi-110053, have changed my name and shall hereafter be
known as JYOTI VASHISTHA.

It is certified that I have complied with other legal
requirements in this connection.

JYOTI SHARMA alias
JYOTI VASHISTHA

[Signature (in existing old name)]

I hitherto known as KAIF ALI S/o EHSAN DEWAN,
R/o Mankarariya, Mankarariya, Ward No. 7, Paharpur,
Mankarariya, PO Harsiddhi, Distt. East Champaran,
Bihar-845422, have changed my name and shall hereafter be
known as MAHFUJ ALAM.

It is certified that I have complied with other legal
requirements in this connection.

KAIF ALI
[Signature (in existing old name)]
————

I hitherto known as LOKESH TIWARI S/o PARVEEN
KUMAR TIWARI, R/o A-584, J.J. Colony, Uttam Nagar,
New Delhi, D.K. Mohan Garden, PO D.K. Mohan Garden,
Distt. West Delhi, Delhi-110059, have changed my name and
shall hereafter be known as LAVKUSH TIWARI.

It is certified that I have complied with other legal
requirements in this connection.

LOKESH  TIWARI
[Signature (in existing old name)]
————

I, LEENA MALHOTRA W/o DEEPAK MALHOTRA,
R/o WZ-36B, Gali No. 9, Beri Wala Bagh, Hari Nagar, South
West Delhi-110064, have change the name of my minor
daughter TEJAL LEENA, aged 11 years and she shall
hereafter be known as TEJAL MALHOTRA.

It is certified that I have complied with other legal
requirements in this connection.

 LEENA MALHOTRA
[Signature of Guardian]

————
I hitherto known as PRERNA MEENA alias PRERNA

NISHANT BHARDWAJ D/o H. S. MEENA W/o NISHANT
BHARDWAJ, R/o Flat No. 304, Navkartik Society Plot
No. 13, Sector-65, Ballabgarh, PO Ballabgarh, Distt. Faridabad,
Haryana-121004, have changed my name and shall hereafter
be known as PRERNA NISHANT BHARDWAJ.

It is certified that I have complied with other legal
requirements in this connection.

PRERNA MEENA alias
PRERNA NISHANT BHARDWAJ
[Signature (in existing old name)]
————

I, NEHA KAUR W/o SATPAL SINGH, R/o WZ-112 A,
Near Laxmi Narayan Mandir, Sri Nagar, Shakurbasti, PO
Shakurbasti, Distt. North West Delhi, Delhi-110034, have
changed the name of my minor daughter NAMYA
CHHABRA, aged 15 years and she shall hereafter be known
as DILKIRAT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

NEHA KAUR
[Signature of Guardian]
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I hitherto known as TRISHALA RAY D/o ANUPAM
RAY, R/o House No. D 15, 2 and 3 Floor, Anand Niketan,
South Moti Bagh, PO Moti Bagh, Distt. South West Delhi,
Delhi-110021, have changed my name and shall hereafter be
known as TRISHA RAY.

It is certified that I have complied with other legal
requirements in this connection.

TRISHALA  RAY
[Signature (in existing old name)]
————

I hitherto known as PANKAJ MAHADEO SINGH
S/o MAHADEO SINGH, R/o 106/B, LGF Right Side, Gali
No. 2, Govindpuri, Kalkaji, South Delhi, Delhi-110019, have
changed my name and shall hereafter be known as PANKAJ
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

PANKAJ MAHADEO SINGH
[Signature (in existing old name)]
————

I hitherto known as BIRPAL SINGH alias BIRPAL
JAYANT S/o CHET RAM, R/o D-349B, Ganesh Nagar, Pandav
Nagar Complex, Pandav Nagar Complex, PO Shakarpur, Distt.
East Delhi, Delhi-110092, have changed my name and shall
hereafter be known as BIRPAL JAYANT.

It is certified that I have complied with other legal
requirements in this connection.

BIRPAL SINGH alias
 BIRPAL JAYANT

[Signature (in existing old name)]
————

I, ARTI SINGHAL W/o TARUN SINGHAL, R/o 2189-
2190, Raja Park, Near Batra Samosa Wale, Pitampura, VTC
Pitampura, PO Saraswati Vihar, Distt. North West Delhi,
Delhi-110034, have changed the name of my minor son
namely NAMIT SINGHAL, aged 11 years and he shall
hereafter be known as NAVISH SINGHAL.

It is certified that I have complied with other legal
requirements in this connection.

ARTI SINGHAL
[Signature of Guardian]

————
I hitherto known as VINAY S/o PARKASH RAM,

R/o H.No. 1223, Street No. 8 Baba Budha Ji Nagar, Rama
Mandi, Jalandhar II, Punjab-144023, have changed my name
and shall hereafter be known as VINAY SINGH. I have
changed only my name, not my religion

It is certified that I have complied with other legal
requirements in this connection.

VINAY
[Signature (in existing old name)]

I hitherto known as KAVITA alias KAVITA BHUTANI
D/o RAVINDER KUMAR W/o BRIJ NATH BHUTANI,
R/o House No. 5/24A, Swarg Ashram Near Bhai Parmanand
Colony, Nanak Ram Colony, Kingsway Camp, Dr. Mukherjee
Nagar, PO Dr. Mukherjee Nagar, Distt. North West Delhi,
Delhi-110009, have changed my name and shall hereafter be
known as KAVITA BHUTANI.

It is certified that I have complied with other legal
requirements in this connection.

 KAVITA alias KAVITA BHUTANI
[Signature (in existing old name)]
————

I hitherto known as YOGESH S/o CHANDER SINGH,
residing at IT Park,  Sahastradhara Road, Maa Bhadrakali
Mandir, HSR Hotel,  Danda Lakhaur, Gujrara,
Dehradun-248001, Uttarakhand, have changed my name and
shall hereafter be known as YOGESH KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

YOGESH
[Signature (in existing old name)]
————

I hitherto known as URMILA YADAV D/o SITARAM
YADAV, R/o House No. 12A/14G, Street No. 8, Near Hanuman
Mandir, Vijay Mohalla, Maujpur, Seelampur, PO Seelampur,
Distt. North East Delhi, Delhi-110053, have changed my
name and shall hereafter be known as SHABANA.

It is certified that I have complied with other legal
requirements in this connection.

URMILA YADAV
[Signature (in existing old name)]
————

I hitherto known as MD ASLAM S/o PRAKASH,
R/o Jhuggi No. N30/A-159, Ground Floor, Block-G, Jahangir
Puri, Jahangir Puri, H-Block, PO N.S. Mandi, Distt. North
West Delhi, Delhi-110033, have changed my name and shall
hereafter be known as RAKESH.

It is certified that I have complied with other legal
requirements in this connection.

MD ASLAM
[Thumb Impression]

————
I hitherto known as BASHEERA S D/o SANKARA

NARAYANAN, R/o 1/123, 3rd Street, Shastri Colony,
Chromepet, Kancheepuram, Tamil Nadu-600044, have
changed my name and shall hereafter be known as
SINDHU S.

It is certified that I have complied with other legal
requirements in this connection.

BASHEERA S
[Signature (in existing old name)]
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I hitherto known as RABIYA ALI daughter of AKBAR
ALI wife of PAVAN KUMAR MANGAL, residing at
H.No. 266 Sec.-C-1, Shastripuram, Sikandra, Agra,
Uttar Pradesh-202007, have changed my name and shall
hereafter be known as SNEHA MANGAL.

It is certified that I have complied with other legal
requirements in this connection.

RABIYA ALI
[Signature (in existing old name)]
————

CHANGE OF RELIGION
I, AKSHAY MANWAL S/o SARVESH KUMAR

MANWAL, R/o D-35/E-46/194, Jain Mandir, Dilshad Colony,
V. K. Nagar, PO Jhilmil Distt. Shahdara, Delhi-110095, do
hereby solemnly affirm and declare that I have embraced
BUDDHISM religion and renounced HINDUISM religion
w.e.f  05/03/2024.

It is certified that I have complied with other legal
requirements in this connection.

AKSHAY MANWAL
[Signature]

————
I, URMILA YADAV D/o SITARAM YADAV, R/o House

No. 12A/14G, Street No. 8, Near Hanuman Mandir, Vijay
Mohalla, Maujpur, Seelampur, PO Seelampur, Distt. North
East Delhi, Delhi-110053, do hereby solemnly affirm and
declare that I have embraced ISLAM religion and renounced
HINDU religion w.e.f. 15.05.2025.

It is certified that I have complied with other legal
requirements in this connection.

URMILA YADAV
[Signature]

————
I, MD ASLAM S/o PRAKASH, R/o Jhuggi No. N30/

A-159, Ground Floor, Block-G, Jahangir Puri, Jahangir Puri,
H-Block, PO N.S. Mandi, Distt. North West Delhi,
Delhi-110033, do hereby solemnly affirm and declare
that I have embraced HINDU religion and renounced
ISLAM religion w.e.f. 03.06.2025.

It is certified that I have complied with other legal
requirements in this connection.

MD ASLAM
[Thumb Impression]

————
I, MOHANLAL PUSE son of Shri GULABRAO PUSE,

residing at Pevtha ward Pandhurna Distt. Pandhruna
Madhya Pradesh, do hereby solemnly affirm and declare
that I have embraced BUDDHISM and renounced
HINDUISM religion with effect from  12/10/2024. I have
changed my religion only not my name.

It is certified that I have complied with other legal
requirements in this connection.

MOHANLAL PUSE
[Signature]

I,  BASHEERA S D/o SANKARA NARAYANAN,
R/o 1/123, 3rd Street, Shastri Colony, Chromepet,
Kancheepuram, Tamil Nadu-600044, do hereby solemnly
affirm and declare that I have embraced HINDUISM religion
and renounced ISLAM religion with effect from 09/06/2022.

It is certified that I have complied with other legal
requirements in this connection.

BASHEERA S
[Signature]

————
I, RABIYA ALI daughter of AKBAR ALI wife of

PAVAN KUMAR MANGAL, residing at H.No. 266 Sec-C-1,
Shastripuram, Sikandra, Agra, Uttar Pradesh 202007,
do hereby solemnly affirm and declare that I have
embraced HINDUISM and renounced ISLAM with
effect from 08-06-2022.

It is certified that I have complied with other legal
requirements in this connection.

RABIYA ALI
[Signature]

————
PUBLIC NOTICE

I, AARTI D/o SURAJBHAN, R/o House No.-113, Govt
School, Dudiwala Nandkaran, Dudiwala, Bhiwani,
Haryana-127025, hereby undertake that I, AARTI want to
change my name to AARAV and gender as MALE.

I, AARTI henceforth be known as AARAV
S/o SURAJBHAN.

The above statement made by me is true & correct to the
best of my knowledge and belief. If any legal issue arises
in this regard at any stage, I will be personally responsible
for the same and, the Department of Publication will not be
liable for any consequences arising there from.

It is certified that I have complied with other legal
requirements in this connection.

AARTI
[Signature]

————
I, AARTI CHAUHAN D/o RAMPAL SINGH, R/o 337,

Wazirpur (115), PO Wazipur, Haryana-122505, hereby
undertake that I, AARTI CHAUHAN want to change my
gender as MALE.

I, AARTI CHAUHAN henceforth be known as KAARTIK
CHAUHAN S/o RAMPAL SINGH.

The above statement made by me is true & correct to the
best of my knowledge and belief. If any legal issue arises
in this regard at any stage, I will be personally responsible
for the same and, the Department of  Publication will not be
liable for any consequences arising therefrom.

It is certified that I have complied with other legal
requirements in this connection.

AARTI CHAUHAN
[Signature]
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I, JYOTI VERMA D/o NARESH VERMA, R/o 1682, Gali
No. 10 Sanjay Colony, 22 Foot Road Sector-23, Faridabad
Sector-22, Faridabad Haryana-121005, hereby undertake that
I, JYOTI VERMA want to change my name to MIHIR VERMA
and GENDER as MALE.

I, JYOTI VERMA henceforth be known as MIHIR VERMA
S/o NARESH VERMA.

The above statement made by me is true & correct to the
best of my knowledge and belief. If any legal issue arises
in this regard at any stage, I will be personally responsible
for the same and the Department of Publication will not be
liable for any consequences arising there from.

It is certified that I have complied with other legal
requirements in this connection.

JYOTI VERMA
[Signature]

————

I, NEELAM GUPTA D/o MAHENDER KUMAR,
R/o House No-9448, Bagh Rao Ji Basti Lal Singh, Kishan
Ganj, North Delhi, Delhi-110006, hereby undertake that I
NEELAM GUPTA want to change my name NEEL NEELAM
KUMAR GUPTA and gender as MALE.

I, NEELAM GUPTA henceforth be known as NEEL
NEELAM KUMAR GUPTA S/o MAHENDER KUMAR.

The above statement made by me is true & correct to the
best of my knowledge and belief. If any legal issue arises
in this regard at any stage, I will be personally responsible
for the same and, the Department of Publication will not be
liable for any consequences arising therefrom.

It is certified that I have complied with other legal
requirements in this connection.

NEELAM GUPTA
[Signature]

————

It is for general information that I, NISHA RAUTELA
alias NISHA MEHRA D/o MADAN SINGH RAUTELA Ex.
wife of AKHILESH MEHRA, R/o 1, Desh Bandhu Gupta
Road, Pahar Ganj, Central Delhi-110055, declare that I got
divorced from my husband vide court decree  HMA No.
703/2023 dated 07-06-2023. Further I have changed my name
and shall hereafter be known as NISHA RAUTELA in future
for all purposes.

It is certified that I have complied with other legal
requirements in this connection.

NISHA RAUTELA alias NISHA MEHRA
[Signature]

It is for general information that I, NARAPATI RAMBAI
D/o NARAPATI PIADIYYA and Ex. W/o CHELLA ANIL
KUMAR, R/o H. No. 57-18-5, Thummadapalem, Near GVMC
School, Kancharapalem, Visakhapatnam (Andhra Pradesh) -
530008, declare that I got divorced from my husband
CHELLA ANIL KUMAR Vide Court Decree No. 770/2024
dated 12.11.2024. Further, I have changed the name of my
minor son VICTOR JOEL CHELLA, aged 8 years and he may
be known as NARAPATI VIJAYANANDH VIKRANTH for
all future purposes.

It is certified that I have complied with other legal
requirements in this connection.

NARAPATI RAMBAI
[Signature]

————
It is for general information that I, NIRAJ DAS alias

NIRAJ SOUMEN DAS D/o DHARAM SINGH GILL & Ex
W/o SOUMEN SUSHIL DAS, residing at A 63, Diamond
Park, Kolkata(MC), Kolkata, West Bengal-700104. declare
that I got divorce from my Ex-husband vide Court Decree
& CNR NO MHFC01-00-006971-2022 Dated 01-06-2018.
Henceforth I have changed my name from NIRAJ DAS alias
NIRAJ SOUMEN DAS to NIRAJ KAUR GILL and shall
hereafter be known as NIRAJ KAUR GILL for all future
purposes.

It is certified that I have complied with other legal
requirements in this connection.

NIRAJ DAS alias NIRAJ SOUMEN DAS
[Signature]

————
It is for general information that I, VIDYA DEVI

D/o PURAN CHAND and Ex. wife of KIRPAL SINGH,
R/o H.No.-75 Gali No.-2 Grur Nanak Nagar, Near Nagra
Phatak,  Jalandhar, Punjab-144008, declare that I got divorced
from my husband vide court decree  HMA No. 39A/1991
dated 18-04-1994. Further I have changed my name and shall
hereafter be known as SANGEETA.

It is certified that I have complied with other legal
requirements in this connection.

VIDYA DEVI
[Signature]

————
It is for general information that I, VISHAKHA DHIMAN

D/o SHARWAN KUMAR DHIMAN Ex. W/o PRATEEK
SAXENA, residing at D 101, 1st Floor, Sushant Lok 3,
Sector-57 Gurgaon, Tigra (91), Smaspur, Gurgaon, Haryana-
122003, declare that I got divorce from my husband vide
court decree CIS NO. HMA/1668/2022 dated 06/01/2023 and
further I have changed the name of my minor daughter
IVAANKA SAXENA aged 03 years and she shall thereafter
be known as IVAANKA DHIMAN.

It is certified that I have complied with other legal
requirements in this connection.

VISHAKHA DHIMAN
[Signature]
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It is for general information that I, YOGITA BALSHIRAM
KHANDAGALE D/o BALSHIRAM KHANDAGALE Ex wife
of NITIN RAJARAM JORE, residing at E-104, Floor No.3,
Building Kataria Colony, Veer Savarkar Marg, Mahim Mumbai,
Mumbai City, Maharashtra-400016, declare that I got divorce
from my Ex-husband vide Court Decree Petition No.A-397/
2023 dated 08.10.2024. Further I have changed the name of
my minor son DEVANSH NITIN JORE, aged 9 years and he
shall hereafter be known as DEVANSH YOGITA
KHANDAGALE for all future purposes.

It is certified that I have complied with other legal
requirements in this connection.

YOGITA BALSHIRAM KHANDAGALE
[Signature]

————
It is for general information that I, YOGITA BALSHIRAM

KHANDAGALE D/o BALSHIRAM KHANDAGALE Ex wife
of NITIN RAJARAM JORE, residing at E-104, Floor No.3,
Building Kataria Colony, Veer Savarkar Marg, Mahim Mumbai,
Mumbai City, Maharashtra-400016, declare that I got divorce
from my Ex-husband vide Court Decree Petition No.A-397/
2023 dated 08.10.2024. Further I have changed the name of
my minor daughter GIRIJA NITIN JORE, aged 14 years and
she shall hereafter be known as GIRIJA YOGITA
KHANDAGALE for all future purposes.

It is certified that I have complied with other legal
requirements in this connection.

YOGITA BALSHIRAM KHANDAGALE
[Signature]

————
It is for general information that I, SUKHDEEP KAUR

D/o SUKHDEV SINGH EX. W/o JOY DAVID, R/o. B-5/1030,
Gali Kartar Singh Wali, Mohalla Gokalpura, Distt Tarn Taran,
Punjab,  declare that I got divorced from my husband vide
court deed HMA Case No.DMC-19 of 2022   dated 25-05-
2022, further  I  have changed the name of my minor Son's
AVINOOR SINGH alias AARYAN JOY, age 11 years and he
shall hereafter be known as AARYAN JOY. I have change
his name not his religion.

It is certified that I have complied with other legal
requirements in this connection.

SUKHDEEP KAUR
[Signature]

————
It is for general information that I, RIDDHI SINGH

D/o Shri BHAGWAN SINGH and Ex. wife of Shri PRASHANT
BHOJANI, residing at Y-44, Ground Floor, Hauz Khas,
Delhi-110016, declare that I got divorce from my husband vide
court decree No. SMA No.14/2025 dated 07-04-2025. Further I
have changed the name of my minor daughter AARIA BHOJANI
aged 06 years and she shall hereafter be known as AARIA SINGH.

It is certified that I have complied with other legal
requirements in this connection.

RIDDHI SINGH
[Signature]

It is for general information that I, YOGESH DHAMA
S/o UTTAM DASS, R/o H.No. A-100, Gali No. 2, Gamri
Extension, Near Som Bazar, Garhi Mendu, PO Bhajan Pura,
Distt. North East Delhi, Delhi-110053, declare that name of
my father and mother has been wrongly written as UTTAM
SINGH and SUNITA DEVI in my 10th class educational
documents and name of my father has been wrongly written
as UTTAM SINGH in my 12th class educational documents,
Driving License No. DL520210010779, PAN Card
No. DWAPD8283H and Voter ID Card No. WAM2641918.
The actual name of my father and mother are UTTAM
DASS and SUNILA DEVI, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

YOGESH DHAMA
[Signature]

————
It is for general information that I, SURENDER SINGH

S/o KEDAR SINGH, residing at 3 4 3/30, Dev Colony, Rohtak,
declare that name of mine and my father has been wrongly
written as SURENDER RATHEE and KADAR SINGH in my
aadhar Card no. 823845947548. The actual name of mine and
my father are SURENDER SINGH and KEDAR SINGH
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

 SURENDER SINGH
[Signature]

————
It is for general information that I, MAHESH CHANDRA

S/o LAJJARAM, R/o S-114/513, Bhanbar Singh Camp, Vasant
Vihar-1, PO Vasant Vihar, District South West Delhi,
Delhi-110057, declare that name of mine and my father has
been wrongly written as MAHESH CHAND and LAJJA
RAY PAL in my Driving License No.-DL12-20140130539.
The actual name of mine and my father are MAHESH
CHANDRA and LAJJARAM respectively, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

 MAHESH CHANDRA
[Signature]

————
It is for general information that I, SANJIV KUMAR

SINGH S/o CHANDESHWARI PRASAD SINGH, R/o H.No-
A-86, Block-A, DDA Flats, Bindapur, Uttam Nagar,
West Delhi-110059, declare that name of my wife has been
wrongly written as PRATIBHA in my minor son namely
VEDANT SINGH aged 13 years in his birth certificate No.
MCDOILR -0117-006971428. The actual name of my wife is
PARTIBHA SINGH, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

 SANJIV KUMAR SINGH
[Signature]
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It is for general information that I, ANKUSH YADAV,
S/o RAJENDRA PRASAD, R/o House No. E-212, Dakshin
Puri, Pushpa Bhawan, South Delhi, Delhi-110062, declare
that name of my father has been wrongly written as
RAJENDER PRASAD in my 10th and 12th class education
documents. The actual name of my father is RAJENDRA
PRASAD, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ANKUSH YADAV
[Signature]

————

It is for general information that I, RINKIE D/o AVDHESH
KUMAR, residing at H.No. 200, First Floor, Dheerpur,
Dheerpur Village, Nirankari Colony, NCT of Delhi-110009,
declare that names of my father and my mother have wrongly
written as AVDESH KUMAR and GEETA in my 10th and
12th Class Educational Documents. The actual names of my
father and my mother are AVDHESH KUMAR and GEETA
DEVI respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RINKIE
[Signature]

————

It is for general information that I, AMIT KUMAR
S/o NANKU RAM, R/o B-626, J J  Colony Madipur, Paschim
Vihar, West Delhi, Delhi-110063, declare that name of my
mother  has   been wrongly written as RANU DEVI in my
class 10th marksheet and certificate. The actual name of my
mother is RENU DEVI, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AMIT KUMAR
[Signature]

————

It is for general information that I, CHOUDHARY SUNIL
S/o BABU LAL, R/o Village Ramsari, Nagaur, Rajasthan-
341514, declare that name of mine has been wrongly written
as CHOUDHARY SUNIL BABULAL in my 10th class
educational documents. The actual name of mine is
CHOUDHARY SUNIL, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

CHOUDHARY SUNIL
[Signature]

It is for general information that I, INDRA PRAKASH
SHUKLA S/o UDAY RAJ SHUKLA, R/o House Number 5/720,
Sector-5, Vasundhra, Gaziabad, Uttar Pradesh-201012, declare
that name of my daughter has been wrongly written as
MAMTA in my PPO No. 401200201915. The actual name of
my daughter is MAMATA SHUKLA, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

INDRA PRAKASH SHUKLA
[Signature]

————
It is for general information that I, HARI KRISHAN

SEMWAL S/o DUTT RAM SEMWAL, R/o 376/TF-2, Niti
Khand-1, Indirapuram, Shipra Sun City, Ghaziabad,
Uttar Pradesh-201014, declare that name of mine and my
father has been wrongly written as HARI KIRSHNA and
Sh. DUTT RAM SEMWAL in my 10th Class Educational
Documents, HARI KRISHNA and Sh. DATTA RAM in my
12th Class Educational Documents and HARI KISHAN and
Sh. DUTT RAM in my Service Book. The actual name of
mine and my father are HARI KRISHAN SEMWAL and
DUTT RAM SEMWAL, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

HARI KRISHAN SEMWAL
[Signature]

————
It is for general information that I, CHANDRA MANI

TIWARI S/o LALJI TIWARI R/o 89-A, Shyam Vihar, Phase-1,
Z-Block, College Road No. 4, Near Green View Public School,
Najafgarh, South West Delhi, Delhi-110043, declare that name
of mine has been wrongly written as CHANDRA MANI in
my PPO No.-601200602940. The actual name of mine is
CHANDRA MANI TIWARI respectively, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

CHANDRA MANI TIWARI
[Signature]

————
It is for general information that I, SUNIL KUMAR

PANDAY S/o KAMLESH KUMAR PANDAY, R/o 16/2,
Block-D, Near Bank of Patyala, Mayur Vihar, Phase-3, Kondli,
East Delhi, Delhi-110096, declare that name of mine and my
wife has been wrongly written as SUNIL PANDAY and
RASHMI PANDAY in my minor daughter PRINCY PANDAY,
aged 14 years in her school records. The actual name of
mine and my wife are SUNIL KUMAR PANDAY and
RASHMI DWIVEDI, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SUNIL KUMAR PANDAY
[Signature]
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It is for general information that I, AVDESH KUMAR
THAKUR S/o NAGENDER THAKUR, residing at C-140,
Phase-2, Metro Vihar, Holambi Kalan, PO Holambi Kalan,
Distt. North West Delhi, Delhi-110082, declare that name of
mine and my father have been wrongly written as AVDESH
KUMAR and NAGENDER MISTRI in my Driving Licence
No. DL11 20150296548. The actual name of mine and my
father are AVDESH KUMAR THAKUR and NAGENDER
THAKUR respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AVDESH KUMAR THAKUR
[Signature]

————

It is for general information that I, SIMRAN D/o CHANDER
SHEKHAR, R/o 171, Gali No. 9, Wazirabad PO Burari, District
North Delhi, Delhi, declare that name of my father has been
wrongly written as CHANDER SHAKHAR in my 10th and
12th class educational documents. The actual name of my
father is CHANDER SHEKHAR, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SIMRAN
[Signature]

————

It is for general information that I, HIRA LAL PAREWA
S/o GANGA SAHAI PAREWA, R/o House No. 864 Ground
Floor, Blk-S, Near Community Center, J J Colony Mangol
Puri, Mangolpuri N-Block, North West Delhi, Delhi-110083,
declare that name of mine and my father have been wrongly
written as HIRA LAL KHATIK and GANGA SAHAI KHATIK
in my Service Record. The actual name of mine and my
father are HIRA LAL PAREWA and GANGA SAHAI
PAREWA respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

 HIRA LAL PAREWA
[Signature]

————

It is for general information that I, HARI PRAKASH
S/o RAM KALA, R/o H.No. 528/12, Vidya Vihar Colony,
Near Tikona Park, Ward No. 8, Charkhi Dadri, Haryana-127306,
declare the name of my wife has been wrongly written as
RAJ LAMBA in my service book. The actual name of my
wife is RAJ BAI respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

HARI PRAKASH
[Signature]

It is for general information that I, KAVITA SHARMA
D/o SUKH DEV, R/o Village Piadkar, Piadkar (37/10),
Hamirpur, Himachal Pradesh-177001, declare that name of
my father and my mother has been wrongly written as
SUKHDEV SHARMA and RAMPIARI SHARMA in my 12th
class educational documents. The actual name of my father
and my mother are SUKH DEV and RAM PIARI respectively,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

 KAVITA SHARMA
[Signature]

————

It is for general information that I, MOHD MAHBOOB
S/o MOHD ISLAM, R/o House No. S-60/91, Jal Vihar Colony,
Shiv Mandir Camp, Lajpat Nagar-1, PO Lajpat Nagar, District
South Delhi, Delhi-110024, declare that name of mine has
been wrongly written as SURESH KUMAR SAINI in my
Aadhaar Card No. 611213372325. The actual name of mine
is MOHD MAHBOOB, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MOHD MAHBOOB
[Signature]

————

It is for general information that I, VIJAY VALLEJA
S/o TEHAL MAL, R/o A-109, Gulab Bagh, Nawada, Nawada,
Distt. West Delhi, Delhi-110059, declare that name of  mine
has been wrongly written as VIJAY in my Driving Licence
No. DL04 19830066476. The actual name of mine is VIJAY
VALLEJA  respectively, which may be amended accordingly

It is certified that I have complied with other legal
requirements in this connection.

VIJAY VALLEJA
[Signature]

————

It is for general information that I, MAHAVEER SINGH
S/o BHULE SINGH, R/o Azampurgarhi, Gurukul Sikandrabad,
Gautam Buddha Nagar, Uttar Pradesh-203202, declare that
name of mine and my father has been wrongly written as
MAHAVIR SINGH and BHULEY SINGH in my service record.
The actual name of mine and my father are MAHAVEER
SINGH and BHULE SINGH, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MAHAVEER SINGH
[Signature]
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It is for general information that I, NAND KISHORE
S/o RAM PARVESH, R/o House No. D-2/51 Swarn Jayanti
Vihar, Tikri Khurd, PO Narela, Distt. North West Delhi, Delhi-
110040, declare that name of mine and my father has been
wrongly written as NANDKISHORE and RAM PRAVESH in
my 10th and 12th Class Educational Documents. The actual
name of mine and my father are NAND KISHORE and RAM
PARVESH respectively, which may be amended accordingly

It is certified that I have complied with other legal
requirements in this connection.

NAND KISHORE
[Signature]

————

It is for general information that I, SAMEENA
W/o ABDUL SATTAR, R/o P-95, Ground Floor Street No. 2,
Bees Futa Road, Batla House Jamia Nagar, PO New Friends
Colony, Distt. South Delhi, Delhi-110025, declare that name
of my minor son has been wrongly written as ANNU in my
minor son namely MOHD AYAN, aged 14 years in his
school record. The actual name of my minor son is MOHD
AYAN, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SAMEENA
[Signature]

————

It is for general information that I, VIKRANT SRIVASTAVA
S/o CHANDRA SHEKHAR, R/o J-148, Vijay Vihar Ph-1,
Rithala, PO Rohini Sector-7, Distt. North West Delhi, Delhi-
110085, declare that name of my father has been wrongly
written as CHANDER SHEKHAR in my 10th and 12th Class
Educational Documents. The actual name of my father is
CHANDRA SHEKHAR, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VIKRANT SRIVASTAVA
[Signature]

————

It is for general information that I, ASHWANI KUMAR
S/o RAMESH CHAND, R/o 9438, Baag Raav Ji, Basti Lal
Singh, Kishan Ganj, Delhi G.P.O., North Delhi, Delhi-110006,
declare that name of mine has been wrongly written as
ASHWANI in my minor son ISHAN, aged 15 years in his
School Record and Birth Certificate No. 4179086. The actual
name of mine is ASHWANI KUMAR, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ASHWANI KUMAR
[Signature]

It is for general information that I, DHARAM PAL
S/o MUNSHI RAM, R/o H No. D41, Vishal Colony, Nangloi,
Nangloi, Distt. West Delhi, Delhi-110041, declare that name
of mine has been wrongly written as DHARAM PAL
SURATIO in my service record. The actual name of mine is
DHARAM PAL respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

DHARAM PAL
[Signature]

————

It is for general information that I, SULEKHA DEVI
W/o MANOJ MUNI, R/o H.No. D-146, Jeevan Nagar, South
Delhi, Delhi-110014, declare that name of my husband has
been wrongly written as MANOJ MANDAL in my minor
daughter namely SAPNA KUMARI, aged 17 years in her
10th class Educational Documents. The actual name of my
husband is MANOJ MUNI, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SULEKHA DEVI
[Signature]

————

It is for general information that I, RAJENDER KR
SHAHNI S/o PREM KUMAR, R/o 88-B, Balbir Vihar, Kirari
Suleman Nagar, PO Sultanpuri C-Block, Distt. North West
Delhi, Delhi-110086, declare that name of mine has been
wrongly written as RAJENDER KUMAR in my Driving
Licence No. DL11 19950089523. The actual name of mine is
RAJENDER KR SHAHNI, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RAJENDER KR SHAHNI
[Signature]

————

It is for general information that I, HEMA KAUR
D/o JOGINDER SINGH, R/o House No. 484, E-2 Block, Sultan
Puri, North West Delhi, Delhi-110086, declare that name of
mine has been wrongly written as HEMA KAUR GUPTA in
my Aadhar Card-740925350186. The actual name of my mine
is HEMA KAUR, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

HEMA KAUR
[Signature]



PART IV] THE GAZETTE OF INDIA, JULY 19, 2025 (ASADHA 28, 1947) 3653

It is for general information that I, KOPINDRA NARESH
S/o SUNDAR SINGH NARESH, R/o B-81, 4th Floor, Krishna
Gali No. 02, Indra Niketan, Shahdara, North East Delhi,
Delhi-110032, declare that name of mine and my father have
been wrongly written as  KOPINDRA and SUNDER SINGH
in my 10th Class Educational Documents. The actual name
of mine and my father are KOPINDRA NARESH and
SUNDAR SINGH NARESH, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

KOPINDRA NARESH
[Signature]

————

It is for general information that I, VINOD S/o MOHAN
LAL, R/o H.No. N-62/525, T-Huts, Patrachar Vidyalaya,
Timarpur, PO Civil Line, Distt. North Delhi-110054, declare
that name of my father has been wrongly written as MOHAN
KUMAR in my Driving Licence No. DL1 20190003545. The
actual name of my Father is MOHAN LAL, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VINOD
[Signature]

————

It is for general information that I, MD. JENUL
S/o MD. AKRAM, R/o H.No. 303, Gali No. 8, Sai Nagar,
Meethapur Extn., Badarpur, PO Badarpur, Distt. South Delhi,
Delhi-110044, declare that name of mine has been wrongly
written as MD JEMUR in my minor son DILSHAD, aged
16 years in his 10th class educational documents. The actual
name of mine is MD. JENUL, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MD. JENUL
[Signature]

————

It is for  general information that I,  ALOK
S/o   SUBHASH, R/o 309, Garhi Mohalla, Rohtak,
Haryana-124001,  declare that name of my father has been
wrongly written as SUBHASH SEN in my class 10th
marksheet and certificate. The actual name of my father is
SUBHASH, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ALOK
[Signature]

It is for general information that I, SHRESHTH VAID
S/o MAHESH KUMAR VAID, R/o 1614, Urban Estate, Near
Park, Sector-3, Thanesar, Kurukshetra, Haryana-136118,
declare that name of mine and my father have  been wrongly
written as SHRESTH VAID  and MAHESH VAID in my 10th
class marksheet and certificate and name of my father has
been wrongly written as MAHESH VAID in  all Educational
Documents. The actual name of mine and my father are
SHRESHTH VAID and MAHESH KUMAR VAID respectively,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SHRESHTH VAID
[Signature]

————

It is for general information that I, SANJAY KASHYAP
S/o RAM SWARUP KASHYAP, R/o 6453, Main Bazar, Katra
Bariyan, Delhi G.P.O., PO Delhi, Distt. North Delhi,
Delhi-110006, declare that name of mine and my father have
been wrongly written as SANJAY and RAM SWARUP in
my caste certificate No. 099551. The actual name of mine
and my father are SANJAY KASHYAP and RAM SWARUP
KASHYAP respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SANJAY KASHYAP
[Signature]

————

It is for general information that I, RAJKUMAR
S/o GOPI SINGH, R/o Kharak Kalan (131), Bhiwani, Kharak
Kalan, Haryana-127114, declare that name of mine has been
wrongly written as RAJU in my minor daughter's namely
MUSKAN, aged 13 in her birth certificate No. 103. The
actual name of mine is RAJKUMAR, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RAJKUMAR
[Signature]

————

It is for general information that I, AMAN SINGH
S/o Shri HARNEET SINGH, R/o B 104, Ganga Apartments,
16 Balbir Road, Dalanwala, Dehradun, Uttarakhand-248001,
declare that name of my mother has been wrongly written
as PREETI SANDHU ANJHRA in my 10th class educational
documents. The actual name of my mother is PREETI
SANDHU, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AMAN SINGH
[Signature]
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It is for general information that I, ABHAY KUMAR
SRIVASTAVA S/o SARYU NATH PRASAD SRIVASTAVA,
R/o F-302, Paramount Emotions, Sector-1, Near Yatharth
Hospital Noida Extension Greater Noida West, Bishrakh,
Gautam Buddha Nagar, Uttar Pradesh-201306, declare that
name of my mine has been wrongly written as ABHAYA
KUMAR SRIVASTAWA in my PPO No. 349199411000. The
actual name of mine is ABHAY KUMAR SRIVASTAVA,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ABHAY KUMAR SRIVASTAVA
[Signature]

————

It is for general information that I, SUPREET KAUR
W/o SANMEET SINGH,  D/o INDERJIT SINGH SAHOTA,
R/o H. No. 9/25, Subhash Nagar West, West Delhi,
Delhi-110027, declare that name of my father and my mother
have been wrongly written as INDERJEET SINGH SAHOTA
and HARNAKE KAUR SAHOTA in my all Educational
Documents and name of mine has been wrongly written as
SUPREET KAUR SAHOTA in my class 12th  marksheet and
Certificate and Graduation Educational documents and my
PAN Card No.- DZIPS5749N.  The actual name of mine and
my father and my mother are SUPREET KAUR and
INDERJIT SINGH SAHOTA and  HARNEK KAUR, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SUPREET KAUR
[Signature]

————

It is for general information that I, VISHAKHA
DHANANJAY KHADGI W/o DHANANJAY YADAORAO
KHADGI, R/o Flat No. 100, Pocket-1, Dwarka Sector-11,
South West Delhi, Delhi-110075, declare that name of mine,
my husband and my minor son have been wrongly written
as VISHAKHA D KHADGI, DHANANJAY Y KHADGI and
KUSHAL in my minor son KUSHAL DHANANJAY
KHADGI, aged 12 years in his School Records. The actual
name of mine, my husband and my minor son are VISHAKHA
DHANANJAY KHADGI, DHANANJAY YADAORAO
KHADGI and KUSHAL DHANANJAY KHADGI, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VISHAKHA DHANANJAY KHADGI
[Signature]

It is for general information that I, AJAY KUMAR
S/o SHIV SHANKAR SINGH, R/o Village-Maranpur, P.O.
Laxman Bigha, P.S.- Paraiya, District-Gaya, State - Bihar,
Pin Code-824209, declare that name of mine has been wrongly
written as SUNIL SINGH in my minor son's namely
SUSHANT SHARMA in his 10th class education documents.
The actual name of mine AJAY KUMAR, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AJAY KUMAR
[Signature]

————

It is for general information that I, RAJESHWARI
PRASAD MISHRA S/o RAM CHABILE MISHRA, R/o A-6C,
Block-A, Hari Nagar, Part I Jaitpur Extn., Delhi, Badarpur,
NCT of Delhi-110044, declare that name of mine and my
father have been wrongly written as RAJESHWAR PRASAD
SHARMA and SHRIMAN RAM SHARMA in my aadhaar
Card No. 5607 1502 2808. The actual name of mine and my
father are RAJESHWARI PRASAD MISHRA and RAM
CHABILE MISHRA respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RAJESHWARI PRASAD MISHRA
[Signature]

————

It is for general information that I, PRINCE S/o VINOD
NAYAK, R/o B-49, Block-B, T Huts Kamla Neharu Camp,
Kirti Nagar, Ramesh Nagar, Po Ramesh Nagar, Distt. West
Delhi, Delhi-110015, declare that name of my father has been
wrongly written as VINOD KUMAR TIWARI in my 10th
and 12th class educational documents. The actual name of
my father is VINOD NAYAK, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PRINCE
[Signature]

————

It is for general information that I, AKSHIT SHARMA
Son of Shri JAGDISH CHAND, residing at Vill. Samhoon,
P.O. Dangri, Tehsil Nadaun, Distt. Hamirpur (H.P.)-177048,
declare that name of my mother has been wrongly written
as RANJANA SHARMA in my educational documents. The
actual name of my mother is RANJANA KUMARI
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AKSHIT SHARMA
[Signature]
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It is for general information that I, ARPIT AGRAWAL
S/o VISHNU KUMAR AGRAWAL, residing at D-55B, Ras
Colony, Shiv Officers Colony, Ramanagaria Road, PO
Jagatpura, Distt., Jaipur, Rajasthan-302017, declare that name
of mine and my father have been wrongly written as ARPIT
VISHNU AGRAWAL and VISHNU AGRAWAL in my CBSE
class  10th and 12th educational documents. The actual
name of mine and my father are ARPIT AGRAWAL and
VISHNU KUMAR AGRAWAL respectively, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ARPIT AGRAWAL
[Signature]

————

It is for general information that I, AMAN SHARMA Son
of Shri SURENDER KUMAR, residing at Vill. Balh Chalog,
P.O. Marotan, Tehsil Jhandutta, Distt. Bilaspur, (H.P.)-174017,
declare that name of my father has been wrongly written as
SURENDER SHARMA in my educational documents. The
actual name of my father is SURENDER KUMAR
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AMAN SHARMA
[Signature]

————

It is for general information that I, AASTHA GUPTA
D/o AWADH KUMAR AKELA, R/o Dwarikapur, PO Govind
Pur, District Begusarai, Bihar-851128, declare that name of
my father has been wrongly written as AWADHESH KUMAR
SAH in my 10th class educational document. The actual
name of my father is AWADH KUMAR AKELA, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AASTHA GUPTA
[Signature]

————

It is for general information that I,  ASHOK  KUMAR
Son  of  Sh. RAJENDER SINGH, residing at Village Balab,
Distt. Rohtak, Haryana-124411, declare that name of my
minor son has been wrongly written as JATIN, aged
17 years  in his 10th Class Educational Documents. The
actual name of my minor son is  JATIN  KUMAR, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ASHOK  KUMAR
[Signature]

It is for general information that I, VEERAMACHANENI
MAHITHA D/o VEERAMACHANENI RADHAKRISHNA,
R/o Flat No. 21, First Floor A-Block Vikaspuri, West Delhi-
110018, declare that name of mine and my fahter has been
wrongly written as V MAHITHA and V RADHA KRISHNA
in my 10th and 12th class certificate marksheet educational
documents. The actual name of mine and my father are
VEERAMACHANENI MAHITHA and VEERAMACHANENI
RADHAKRISHNA respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VEERAMACHANENI MAHITHA
[Signature]

————

It is for general information that I, RONIT KUMAR RAI
S/o BISHWANATH RAI, R/o M G Avenue Majorkhul Gate,
Imphal, PO Imphal, Distt. Imphal West, Manipur-795001,
declare that name of my father and my mother has been
wrongly written as BISWANATH RAI and USHA DEVI RAI
in my 10th and 12th Class Educational Documents. The
actual name of my father and my mother are BISHWANATH
RAI and USHA DEVI respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RONIT KUMAR RAI
[Signature]

————

It is for general information that I, UPENDER SINGH
CHANDILA S/o KRISHAN LAL CHANDILA, R/o 771,
Sector-9, Faridabad, Haryana-121006, declare that name of
mine has been wrongly written as UPENDER SINGH in my
minor son YUDHISTER CHANDILA, aged 16 years in his
class 10th educational documents and UPENDER
CHANDILA in his birth certificate. The actual name of mine
is UPENDER SINGH CHANDILA respectively, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

UPENDER SINGH CHANDILA
[Signature]
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It is for general information that I, MOHD YOUSUF
SIDDIQUI S/o MUSTAFA HUSAIN, employed as Supervisor,
Personal No. 002479 in Store Section of Ordnance Factory
Khamaria, Jabalpur, residing at Qtr. No. 102/3, Type-III, East
Land, Khamaria, Jabalpur, (M.P.)-482005, declare that name
of mine has been wrongly written as MOHAMMAD YUSUF
SIDDIQUE in my Intermediate Examination Marksheet of
MADHYMIK SHIKSHA PARISHAD, Uttar Pradesh. The
actual name of mine is MOHD YOUSUF SIDDIQUI, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MOHD YOUSUF SIDDIQUI
[Signature]

————

It is for general information that I, DISHNOOR KAUR
D/o DAVINDER SINGH, R/o Village Bhedwal, PO Bhedwal,
District Patiala, Punjab-140401, India, declares, that the name
of mine has been wrongly written as DISHNOOR in my
CBSE 10th and 12th Class Mark Sheet cum Certificate. The
actual name of mine is DISHNOOR KAUR, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

DISHNOOR KAUR
[Signature]

————
It is for general information that I, YARRAGUDI SABARI GIRI

VASU S/o YARRAGUDI GIRINATHA RAO, R/o. D.No. 29-23-11,
Tadapalli Vari Street,  Beside Arun Kidney Center, Surya Rao
Peta, Vijayawada, N.T.R. District, Andhra Pradesh-520002,
declare that the name of mine and my father has been
wrongly written as KROLAGRANDHI SABARI GIRI VASU
and KESAVAMURTHY SHARMA KROLAGRANDHI in my
PAN Card. The actual names of mine and my father are
YARRAGUDI SABARI GIRI VASU and YARRAGUDI
GIRINATHA RAO, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

YARRAGUDI SABARI GIRI VASU
[Signature]

————
It is for general information that I, ASHISH KUMAR

AGRAWAL S/o SATYA NARAYAN AGRAWAL, residing
at H.No. 793, Street No. 16, Sadar, Cantt, Jabalpur, (M.P.)-
482001, declare that name of mine, my wife and my minor
son have been wrongly written as ASHISH AGARWAL,
MEERA AGARWAL & SHIV AGARWAL in my minor son
SHIV AGRAWAL, aged 17 years in his 10th Class & 12th
Class Marksheets of CBSE Delhi. The actual name of mine,
my wife and my minor son are ASHISH KUMAR AGRAWAL,
MEERA AGRAWAL & SHIV AGRAWAL respectively, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ASHISH KUMAR AGRAWAL
[Signature]

————

It is for general information that I, MALATI DAMODAR
WARKHEDKAR W/o DAMODAR WARKHEDKAR,
residing at Siddhivinayak Mandir Jawal, Kela Plot, Umerkhed,
Jatharpeth, Akola, Maharashtra-444005, declare that name of
mine has been wrongly written as ALKA DAMODAR
WARKHEDKAR in my Pension Payment Order No. MHTC/
By/3089. The actual name of mine is  MALATI DAMODAR
WARKHEDKAR respectively, which may be amended
accordingly

It is certified that I have complied with other legal
requirements in this connection.

MALATI DAMODAR WARKHEDKAR
[Signature]

————

It is for general information that I, DIMPLE MITTAL
W/o TARUN MITTAL, R/o H.No. 413, Roshan Shah Street,
Devi Bhawan Bazaar, Jagadhri, Tehsil Jagadhri, Distt. Yamuna
Nagar, Haryana-135003, India, declare that name of mine and
my my husband has been wrongly written as DIMPAL and
TARUN in my minor son namely NAITIK MITTAL, aged 16
years in his 10th educational documents. The actual name
of my mine and my husband are DIMPLE MITTAL and
TARUN MITTAL respectively, which may be amended
accordingly

It is certified that I have complied with other legal
requirements in this connection.

DIMPLE MITTAL
[Signature]

————

It is for general information that I, RAVINDER SEJWAL
S/o RAJVIR SEJWAL, R/o F-21, Village Lado Sarai, Mehrauli,
South Delhi-110030, declare that name of my wife has been
wrongly written as NEERAJ SEJWAL in my minor son
AYAANSH, aged 17 years in his 10th class education
documents. The actual name of my wife is NEERAJ RANI,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RAVINDER SEJWAL
[Signature]
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It is for general information that I, MAYANK YADAV
S/o SANDEEP KUMAR, R/o Village Mandlana, Post Dharsu,
Dharsoon(135), Mahendragarh, Haryana-123001, declare  that
the names of my father and my mother have been wrongly
written as SANDEEP  and PARSHANTA  in my 10th class
certificates. That actual names of my father and my mother
are SANDEEP KUMAR and PRASHANTA,  which  may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MAYANK YADAV
[Signature]

————

It is for general information that I, RADHAKRISHNAN
KRISHNAN IYER S/o KRISHNAN IYER, residing at Flat
No.-16, B-Wing, Sona Appartment, Aundh Road, Pune City,
Pune, Maharashtra-411020, declare that name of mine has
been wrongly written as K. RADHAKRISHNAN in my
Service Book. The actual name of mine is
RADHAKRISHNAN KRISHNAN IYER respectively, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RADHAKRISHNAN KRISHNAN IYER
[Signature]

————

It is for general information that I, ASHOK KUMAR
S/o KISHAN KUMAR, R/o House No-335, B Block, Phase
2, Goyla Dairy, Qutub Vihar, South West Delhi, Delhi- 110071,
declare that name of mine has been wrongly written as
ASHOK in my minor son BHAVESH GILL, aged about 15
year, in his School Leaving Certificate. The actual name of
mine is ASHOK KUMAR, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ASHOK KUMAR
[Signature]

————

It is for general information that I, KASUKURTHI HANOK
KUMAR S/o KASUKURTHI ARUN KUMAR, R/o 3-59,
Kotha Mala Palli, Kalikivaya, Singarayakonda, Prakasam,
Andhra Pradesh-523101, declare that name of mine has been
wrongly written as KASUKURTHI AHANOK KUMAR in
my Education Document. The actual name of mine is
KASUKURTHI HANOK KUMAR, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

KASUKURTHI HANOK KUMAR
[Signature]

It is for general information that I, ANGREJ KAUR wife
of SHINDA RAM, R/o House No. 243, Ward Number 09,
Sangatpura, Sangrur, Punjab, 148031, declare that name of
mine and my daughter have been wrongly written as
HARMANJOT KAUR and ANGRAJ KAUR in my minor
daughter HARMANJOT, aged 17 years in his 10th Class
CBSE Certificate. The actual name of mine and my daughter
are ANGREJ KAUR and HARMANJOT respectively, which
may be amended accordingly

It is certified that I have complied with other legal
requirements in this connection.

ANGREJ KAUR
[Signature]

————
It is for general information that I, AYANABH

CHAKRABORTY S/o SUDIPTA CHAKRABORTY, R/o
Railway Quarter-D-64-A, 12 Bangala, Itarsi, Hoshangabad,
Madhya Pradesh-461111, declare that names of my father
and my mother have been wrongly written as SUDIPTA and
JAYETA  in my 10th and 12th Class Educational documents.
The actual names of my father and my mother are SUDIPTA
CHAKRABORTY and JAYETA CHAKRABORTY
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AYANABH CHAKRABORTY
[Signature]

————
It is for general information that I, MOHAMMAD

AURANGZEB ALAM S/o MOHAMMAD MUJTABA
MALIK, R/o Vill- Makhdoompur Danrh, Islamanagar, Thana-
Chandradeep, Aliganj, Jamui, Bihar-811301, declare that name
of mine has been wrongly written as AURANGZEB ALAM
in my minor daughter ANAM SHAKRIN, aged about 17
Years, in her 10th Class Certificate. The actual name of mine
is MOHAMMAD AURANGZEB ALAM, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MOHAMMAD AURANGZEB ALAM
[Signature]

————
It is for general information that I, BASANT KUMAR

S/o TARSEM CHAND, residence of Main Street, Near Shiv
Mandir, Mangoli Jattan (131), Sanghor, Kurukshetra
(Haryana)-136156, declare that name of my mine and my wife
have been wrongly written as BASANT SHARMA and
SEEMA in my minor son LAKSHAY KAUSHIK, aged 17
years, in his 10th class and 12th Class mark sheet and Birth
Certificate. The actual name of mine and my wife are
BASANT KUMAR and SEEMA RANI  respectively,  which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

BASANT KUMAR
[Signature]
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It is for general information that I, PANKHURI SINGH
D/o UMA SHANKER PAL, residing at 3 /136-2, F Block
Panki, Panki Kalyanpur Road, Pankabahadur Nagar, Kanpur
Nagar, Uttar Pradesh-208020, declare that name of my father
has been wrongly written as UMA SHANKAR in my C B
S E Class 10th Grade Sheet cum Certificate of Performance,
C B S E Class 12th Marks Statement and Bachelor of
Technology (Information Technology) 1st, 2nd, 3rd & Final
Year Grade Sheet & Degree of Madan Mohan Malaviya
University of Technology Gorakhpur (U.P). The actual name
of my father is UMA SHANKER PAL respectively, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PANKHURI SINGH
[Signature]

————
It is for general information that I, MUKESH KUMAR

S/o MOHAN LAL, R/o 83/A, 1,  VPO. Garhdiwala, Tehsil
Dasuya, District Hoshiarpur, Punjab-144207, declare that
name of my minor son has been wrongly written as DIVYAM
in my minor son  DIVYAM SANDAL aged 17 years in his
10th class educational documents. The actual name of my
minor son is DIVYAM SANDAL, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MUKESH KUMAR
[Signature]

————
It is for general information that I, SUHAVI GULATI

D/o VIKAS GULATI, R/o H No-322, Sector 13, Urban Estate,
Thanesar, PO: Kurukshetra, DIST: Kurukshetra, Haryana-
136118, declare that name of my mother has been wrongly
written as VANSHIKA GULATI in my 10th & 12th Class
educational documents. The actual name of my mother is
EKTA GULATI, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SUHAVI GULATI
[Signature]

————
It is for general information that I, MANIK CHOPRA

S/o KEWAL KRISHAN CHOPRA, R/o B-2014, Clover
Heights, Opposite Salunke Vihar, Wanawadi, Pune City, Pune,
Maharashtra-411040, declare that name of my father has
been wrongly written as KK CHOPRA in my All Educational
Documents. The actual name of my father is KEWAL
KRISHAN CHOPRA, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MANIK CHOPRA
[Signature]

It is for general information that I, PAWAN AGGARWAL
S/o NARESH AGGARWAL, R/o 6710, Ward No.-15,
Krishanpura, Near Almast Mandir, Rewari, Haryana-123401,
declare that name of my minor son has been wrongly written
as HEENA SECOND CHILD in my minor son namely SAMEER
aged 09 years in his Aadhaar Card No. 3147 8469 4924. The
actual name of my minor son is SAMEER, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PAWAN AGGARWAL
[Signature]

————

It is for general information that I, INDRYAS MASIH
S/o BALWANT MASIH, R/o Ward No. 5, Ludhiana Mohalla,
Dhariwal, Gurdaspur, Punjab-143519, declare that name of
mine and my wife have been wrongly written as INDRYAS
and SUNITA in my minor son namely JOY aged 17 years in
his CBSE 10th class Educational Documents. The actual
name of mine and my wife are INDRYAS MASIH and SUNITA
GILL respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

INDRYAS MASIH
[Signature]

————

It is for general information that I, VASH DEV
S/o THAKUR DAS, R/o 27, Railway Road, Rishikesh, PO:
Rishikesh, Dist. Dehradun, Uttarakhand-249201, declare that
name of mine and my wife has been wrongly written as
VASHU DEV KATARIA and ARTI KATARIA in my minor
daughter namely SIYA KATARIA aged 17 years in her 10th
class Educational Documents. The actual name of mine and
my wife are VASH DEV and ARTI DEVI respectively, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VASH DEV
[Signature]

————

It is for general information that I, SURINDER KAUR
W/o SANTOKH SINGH, R/o H.No-C-1/153, 1st Floor, D.D.A.
Market, Sector-16, PO: Rohini Sector-15, Dist: North West
Delhi, Delhi-110089, declare that name of mine has been
wrongly written as DALBIR KAUR in my husband PPO No.
14879/ IA/ RPH/5754. The actual name of mine is SURINDER
KAUR respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SURINDER KAUR
[Signature]
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It is for general information that I, VED PRAKASH
YADAV S/o BHOOP SINGH, R/o 64, Village Salimpur,
Bocharia, Mandi, Ateli, Mahendragarh, Haryana-123021,
declare that name of mine has been wrongly written as VED
PRAKASH in my Service Record. The actual name of mine
is VED PRAKASH YADAV, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VED PRAKASH YADAV
[Signature]

————

It is for general information that I, DIKSHA D/o NAWAL
KUMAR, R/o #158, Wadhawa Nagar, Dhakauli, PO Dhakauli,
Distt SAS Nagar, Mohali, Punjab-140603, declare that name
of mine has been wrongly written as DIKSHA DHIMAN in
my 10th class educational certificate. The actual name of
mine is DIKSHA respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

DIKSHA
[Signature]

————

It is for general information that I, SIMRAT VERMA
D/o SANJEEV KUMAR,  R/o Village Landran, Distt SAS
Nagar Mohali, Punjab-140307, declare that name of my father
and mother have been wrongly written as SANJEEV KUMAR
VERMA and REKHA RANI VERMA in my 10th Class school
Marksheet. The actual name of my father & mother is
SANJEEV KUMAR and REKHA RANI respectively, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SIMRAT VERMA
[Signature]

————

It is for general information that I, J NARMATHA
W/o Late K VENKATARAMAN, R/o 14.2.57 C Suruli Road
Kamayagoundanpatti Uthamapalayam VTC
Kamayagoundanpatti PO Kamayakoundanpatti Sub District
Uthamapalayam District Theni State Tamil Nadu-625521,
declare that name of mine and my husband have been
wrongly written as NARMADA J and VENKATRAMAN K
in my minor daughter V N DIYA SAANVI, aged 16 years in
her Birth Certificate. The actual name of mine and my
husband are J NARMATHA and K VENKATARAMAN
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

J NARMATHA
[Signature]

It is for general information that I, GULSHAN RAI
WADHWA S/o Sh. BRIJ MOHAN, R/o 2081, Street No.-1,
Green Avenue, Sri Muktsar Sahib, Punjab-152026, declare
that name of mine has been wrongly written as GULSHAN
RAI in my all educational documents. The actual name of
mine is GULSHAN RAI WADHWA, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

 GULSHAN RAI WADHWA
[Signature]

————

It is for general information that I, JITENDRA KUMAR
S/o RATIRAM VERMA, residing at Kalika Nagar Tirwa,
Tirwaganj, Kannauj, Uttar Pradesh-209732, declare that the
name of mine has been wrongly written as JAY KUMAR
SINGH in my Aadhaar Card No. 862276697818 and PAN
Card No. HZUPK2872J. The actual name of mine is JITENDRA
KUMAR, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

JITENDRA KUMAR
[Signature]

————

It is for general information that I, MANISH KUMAR
S/o CHANDER PAL, R/o 7/223, DDA Flat, East of Kailash
Phase-I, Sriniwaspuri, South Delhi, Delhi-110065, declare that
name of mine and my wife have been wrongly written as
MANISH and NEERU in my minor son SIDDHARTH, aged
13 years in his School Records. The actual name of mine
and my wife are MANISH KUMAR and NEERU SHARMA
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MANISH KUMAR
[Signature]

————

It is for general information that I, ISHWAR DEVI
W/o LACHMAN DASS, R/o WZ-361, Tihar Village, Tilak
Nagar, West Delhi, Delhi-110018, declare that name of mine
has been wrongly written as ISHWARI DEVI in my
Husbands PPO No. 834199800284. The actual name of mine
is ISHWAR DEVI respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ISHWAR DEVI
[Signature]
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It is for general information that I, RANJAN PARIHAR
S/o VIJENDER SINGH, residing at Ward No. 3, Khaddi
Mohalla, P.O. Loharu, Distt. Bhiwani, Haryana-127201, declare
that the name of my father has been wrongly written as
VIJENDER in my CBSE Class 10th & 12th Educational
Documents. The actual name of my father is VIJENDER
SINGH, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RANJAN PARIHAR
[Signature]

————

It is for general information that I, SUDISH KUMAR
S/o PRABHU DAYAL, R/o 13/193, Durga Park, Gali No. 12,
Nasirpur, New Delhi-110045, declare that name of mine has
been wrongly written as SUDHISH KUMAR  in my TSR
Permit Appl. No. 25692515. The actual name of mine is
SUDISH KUMAR, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

 SUDISH KUMAR
[Signature]

————

It is for general information that I, ADITYA MEENA
S/o OM PRAKASH MEENA, R/o Kamolar, P.O. Kamolar,
Kota, Rajasthan-325601, declare that name of my father has
been wrongly written as OMPRAKASH MEENA in my 12th
Class Certificate. The actual name of my father is OM
PRAKASH MEENA, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ADITYA MEENA
[Signature]

————

It is for general information that I, NARBIR SINGH
S/o GYANI RAM, R/o Khudan(242), Khudan, Jhajjar,
Haryana-124108, declare that name of mine has been wrongly
written as NARVIR SINGH in my minor son MAYANK, aged
17 years in his 10th class educational documents. The actual
name of mine is NARBIR SINGH, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

NARBIR SINGH
[Signature]

————

It is for general information that I, LAKSHMI BAI
W/o SUNIL KUMAR, residing at H.No. 935, Dhana Road,
Dadri Gate, Gali No. 5, Bhiwani, Haryana-127021, declare
that the name of mine has been wrongly written as LAKSHMI

in my minor son VISHAL, aged 16 years in his CBSE Class
10th Educational Documents. The actual name of mine is
LAKSHMI BAI, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

LAKSHMI BAI
[Signature]

————

It is for general information that I, ABHIMANYU KUMAR
VIDYARATHI S/o BALI NATH PRASAD, residing at H.No.-
B-18/287, Block-18, Indira Camp, Juggies, Kalyanpuri, Delhi-
110091, declare that the name of mine has been wrongly
written as ABHIMANYU KUMAR in my minor daughter
DEEPSHIKHA, aged 14 years in her School Records. The
actual name of mine is ABHIMANYU KUMAR
VIDYARATHI, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ABHIMANYU KUMAR VIDYARATHI
[Signature]

————

It is for general information that I, MANOJ KUMAR
BANSAL S/o SATYANARAIN BANSAL,
R/o Buchawas(68), Mahendragarh, Haryana-123034, declare
that name of my wife has been wrongly written as MANNU
in my minor son namely NEERAJ BANSAL, aged 17 years
in his 10th class educational documents. The actual name
of my wife is MANNU BANSAL, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MANOJ KUMAR BANSAL
[Signature]

————

It is for general information that I, REENA DABAS
W/o SHAILENDER KADYAN, R/o GH-01-A, Flat No.-102C3
Tower, Panchsheel Greens-2 Paschimi Greater Noida, Near
Ek Murti, Sector-16, Greater Noida, Bisrakh, Gautam Buddha
Nagar, Uttar Pradesh-201306, declare that name of mine has
been wrongly written as REENA KADYAN in my minor
daughter SAAVI KADYAN, aged 16 years in her 10th class
educational documents. The actual name of mine is REENA
DABAS, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

REENA DABAS
[Signature]
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It is for general information that I, ARTI W/o DEEPAK
KANOJIA, R/o C-46, D.D.A. Flat Phase-1 Katwaria Sarai,
Hauz Khas S.O., South West Delhi, Delhi-110016, declare
that name of mine has been wrongly written as ARTI
KANOJIA in my minor daughter namely DIYA, aged 17
years in her 10th educational documents. The actual name
of mine is ARTI, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ARTI
[Signature]

————

It is for general information that I, MEENAKSHI
W/o LALMAN, R/o H. No.-101-B, RE-2, G-Block, Gali No.
7 Prem Nagar, Najafgarh, Delhi-110043, declare that name of
mine has been wrongly written as DOLI in my minor daughter
LAXMI, aged 17 years in her 10th  and 12th   class
educational documents. The actual name of mine is
MEENAKSHI, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MEENAKSHI
[Signature]

————

It is for general information that I, BHATERI
D/o Sh. PARTAP, R/o Village Sunari Kalan-101, Distt. Rohtak,
Haryana-124001, declare that name of mine has been wrongly
written as ANTIM in my Aadhar card No. 316497264207.
The actual name of mine is BHATERI, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

BHATERI
[Signature]

————

It is for  general information I,  DASHRATH
S/o SURAJBHAN, R/o Momanpur, Jaguwas, Jaguwas, Alwar,
Rajasthan-301701, declare that name of mine and my minor
son have been wrongly written as DHASHRATH YADAV
and DENY YADAV in my minor son namely DIPANSHU
YADAV, aged 16 years in his 10th and 12th class educational
documents. The actual name of mine and my minor son are
DIPANSHU YADAV and DASHRATH respectively, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

DASHRATH
[Signature]

It is for general information that I, BAKE RAI
S/o RAMASIS RAI, R/o 7922/6, Arakashan Road Paharganj,
New Delhi-110006, declare that name of mine has been
wrongly written as BANKE LAL in my Aadhaar Card
No. 6822 7403 9314. The actual name of mine is BAKE RAI,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

 BAKE RAI
[Signature]

————

It is for general information that I, ANUP KUMAR
SONKAR S/o JAGDISH CHANDER SONKAR, R/o T/8, Near
Mcd Dispensary Main Road, Opposite Gali No. 4, Pratap
Nagar, Gulabi Bagh, North Delhi, Delhi-110007, declare that
name of mine and my father have been wrongly written as
ANUP KUMAR and JAGDISH CHANDER in my SC
Certificate No. 5966. The actual name of mine and my father
are ANUP KUMAR SONKAR and JAGDISH CHANDER
SONKAR, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ANUP KUMAR SONKAR
[Signature]

————

It is for general information that I, KAPIL DEV
S/o CHAND ROOP, R/o Bhatgaon Malian (196), Bhatgaon,
Sonipat, Haryana-131022, declare that name of my mother
has been wrongly written as MEWA in my all educational
documents. The actual name of my mother is MEWA DEVI,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

 KAPIL DEV
[Signature]

————

It is for general information that I, SUBHAM KUMAR
S/o PARVIN KUMAR, R/o 132, Yadav Street, Bahala
(20-N), Nayagaon, Rewari, Haryana-123303, declare that name
of my father has been wrongly written as PARVEEN in my
10th and 12th class educational documents. The actual name
of my father is PARVIN KUMAR, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SUBHAM KUMAR
[Signature]
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It is for general information that I, PRAVEJ AALAM
S/o FAKKAR KHAN, R/o 154, Roniharjipur,-3, Roniharjipur,
Muzaffarnagar, Muzaffarnagar, Uttar Pradesh-251301, declare
that name of mine and my father has been wrongly written
as PRAVEJ ALAM and FAKKAR in my Aadhar card No.
811108930993. The actual name of mine and my father are
PRAVEJ AALAM and FAKKAR KHAN, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PRAVEJ AALAM
[Signature]

————

It is for general information that I, RAJ BAHADUR SINGH
PARMAR S/o  RAM KRIPAL SINGH, R/o 37/2, Sadanand
Nagar, Ahirwan Raja Market, Kanpur, Uttar Pradesh-208007,
declare that name of my wife has been wrongly written as
ANITA SINGH PARMAR in my minor daughter  HARSHITA
SINGH PARMAR,  aged 16 years in her  class 10th marksheet
and certificate. The actual name of my wife is  ANITA
SINGH, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RAJ BAHADUR SINGH PARMAR
[Signature]

————

It is for general information that I, UMMED SINGH
S/o DARSHAN SINGH, R/o BSES Rajdhani Power Limited,
Ayur Vigyan Nagar Guest House, Andrewsganj, South Delhi,
Delhi-110049, declare that name of mine and my minor
daughter has been wrongly written as UMED SINGH and
MONIKA in my minor daughter MONIKA NEGI, aged 12
years in her school records. The actual name of mine and
my minor daughter are UMMED SINGH and MONIKA NEGI,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

UMMED SINGH
[Signature]

————

It is for general information that I, ARYAN GUPTA
S/o ARJUN KUMAR, R/o X/3720/11-A, Gali No. 8, Shanti
Mohalla, Gandhi Nagar, P.O. Gandhi Nagar, Distt. East Delhi,
Delhi-110031, declare that name of my mother has been
wrongly written as NEELAM DEVI in my 10th and 12th
class educational documents. The actual name of my mother
is NILAM DEVI, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ARYAN GUPTA
[Signature]

It is for general information that I, MANOJ MATHUR
S/o RAJU MATHUR, R/o Flat No. 348, 3rd Floor, Lig, Park,
Pkt. 2, Sector-A-10, Narela, North West Delhi, Delhi-110040,
declare that name of mine  has been wrongly written as
MANOJ in my minor son's namely HARSH, aged 12 years
in his school record. The actual name of mine is MANOJ
MATHUR, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MANOJ MATHUR
[Signature]

————

It is for general information that I, VANSH BHARTI
S/o HEMANT KUMAR, R/o 34, B G-1, Block East, T-Huts,
Shalimar Bagh, Shalimar Bagh, North West Delhi, Delhi-
110088, declare that name of my father has been wrongly
written as Mr. HEMANT KUMAR in my class 10th and 12th
marksheet and certificate. The actual name of my father is
HEMANT KUMAR, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VANSH BHARTI
[Signature]

————

It is for general information that I, SUNNY GUPTA
S/o MUKESH GARG, R/o H.No. L-130/2, 1st Floor, Gautam
Nagar, South Delhi, Delhi-110049, declare that name of mine,
my wife and my minor son has been wrongly written as
SUNNY GARG, SHAILLY GARG and YASHWIK GARG in
my minor son AVYANSH GUPTA, aged 8 years in his Aadhar
Card No. 4948 8537 8317. The actual name of mine, my wife
and my minor son are SUNNY GUPTA, SHAILLY GUPTA
and AVYANSH GUPTA, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SUNNY GUPTA
[Signature]

————

It is for general information that I, BHUSHAN SINGH
S/o HARISH CHANDER, R/o H.No. 643/ Gali-7, Shambhav
Colony, Mandi Pahari, Mandi, P.O. Mandi, Distt. South Delhi,
Delhi-110047, declare that name of my minor son has been
wrongly written as UTKARSH in my minor son's namely
UTKARSH SINGH, aged 15 years in his school record. The
actual name of my son is UTKARSH SINGH, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

BHUSHAN SINGH
[Signature]
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It is for general information that I, HITESH GAHLAWAT
S/o SATISH KUMAR, R/o Khanpur, Khurd (15-N), P.O.
Khanpur Khurd, Distt. Jhajjar, Haryana-124142, declare that
name of mine has been wrongly written as HITESH in my
10th and 12th class educational documents and in  Passport
No. Y3490657. The actual name of mine is HITESH
GAHLAWAT, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

HITESH GAHLAWAT
[Signature]

————

It is for general information that I, PITWAS SAHU
S/o YUDHISHTER SAHU, residing at Plot No. B-1, Khasra
No-799/2, 1st floor, Block-B, 41 Foota Road, Sunshine
Apartment, Lal Dora, Burari, Delhi-110084, declare that name
of mine has been wrongly written as PITABASH SAHU in
my service record. The actual name of mine is PITWAS
SAHU respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PITWAS SAHU
[Signature]

————

It is for general information that I, RAJEEV KUMAR
S/o KALU RAM, R/o H.No-4759, Gali No-112/4, B-Block,
Sant Nagar, Burari, North Delhi, Delhi-110084, declare that
name of mine and my father has been wrongly written as
RAJEEV and KALLURAM in my SC Caste Certificate No.764.
The actual name of mine and my father are RAJEEV KUMAR
and KALU RAM, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RAJEEV KUMAR
[Signature]

————

It is for general information that I, RUKSANA BEGUM
W/o MOHD NASEEM, R/o H.No. C-74, Gali No.-4, Near
Jagat Puri Thana, Radhey Shyam Park Extn, Krishna Nagar,
East Delhi, Delhi-110051, declare that name of mine and my
husband has been wrongly written as RUKSANA and
MOHD NASIM in my minor daughter's namely FARHEEN,
aged 17 years in her 10th and 12th class educational
documents. The actual name of mine and my husband are
RUKSANA BEGUM and MOHD NASEEM respectively,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RUKSANA BEGUM
[Signature]

It is for general information that I, KASHISH VERMA
D/o RAKESH VERMA, R/o A-5-A/185, Janta Flats, Janakpuri,
West Delhi, Delhi-110058, declare that name of my mother
has been wrongly written as RADHIKA VERMA in my 10th
and 12th class educational documents. The actual name of
my mother is DIMPLE VERMA, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

 KASHISH VERMA
[Signature]

————

It is for general information that I, UJJWAL PANWAR,
S/o OM PARKASH, R/o E-27, Near Railway Station, Friends
Enclave, Mundka, P.O. Nangloi, Distt. West Delhi, Delhi-
110041, declare that name of my father has been wrongly
written as OM PRAKASH PANWAR,  in my S C certificate
no. 90510000746421. The actual name of my father is OM
PARKASH, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

UJJWAL PANWAR
[Signature]

————

It is for general information that I, ASIF ALI KHAN
S/o YUNIS KHAN, R/o RZ-175/396 Gali No. 10, Shivpuri
West Sagar Pur, West Delhi, Delhi-110046, declare that name
of my minor daughter has been wrongly written as LAIBA
KHAN in my minor daughter MASOOMA KHAN aged 07
years in in her school records. The actual name of my minor
daughter is MASOOMA KHAN, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ASIF ALI KHAN
[Signature]

————

It is for general information that I, HIMANSHI
D/o MAHENDER PAL, R/o 1989, Gali No. 8, Chuna Mandi
Pahar Ganj, Swami Ram Tirth Nagar S.O. Central Delhi, Delhi-
110055, declare that name of my father has been wrongly
written as MAHENDER in my educational documents, Caste
Certificate No. 90500001122259, birth certificate No. 5581,
Pan Card No. BJRPH3714B, Aadhar Card No. 243564455950,
Voter Card ID No. RJN2540409. The actual name of my father
is MAHENDER PAL, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

HIMANSHI
[Signature]
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It is for general information that I, SARIKA MADAAN
W/o PANKAJ MADAAN, R/o 590, Nimri Colony, Ashok
Vihar, North West Delhi, Delhi-110052, declare that name of
mine has been wrongly written as SARIKA ARORA in my
service record. The actual name of mine is SARIKA
MADAAN respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SARIKA MADAAN
[Signature]

————

It is for general information that I, ANSHU BHAGAT
S/o AJAY KUMAR BHAGAT, R/o 1290, Opposite D.D.A.
Flats Pkt-11, Sec A-6, Punarvas Colony, Bhor Garh, North
West Delhi, Delhi-110040, declare that name of my father
has been wrongly written as AJAY KUMAR in my 10th
class and 12th class Marksheet and Certificate. The actual
name of my father is AJAY KUMAR BHAGAT, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ANSHU BHAGAT
[Signature]

————

It is for general information that I, YATIN KHARBANDA
S/o PREM CHAND, R/o B-9, Rama Park, Uttam Nagar, Distt.
West Delhi, Delhi-110059, declare that name of my wife has
been wrongly written as DIYA KHARBANDA in my minor
daughter namely VANYA KHARBANDA, aged 14 years in
her School record. The actual name of my wife is SONIA,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

YATIN KHARBANDA
[Signature]

————

It is for general information that I, ARUN KUMAR
CHOURASIYA S/o LAXMAN CHOURASIYA, R/o C-3/225,
Nangli Vihar Extn., Gali No.-16, Bapraula, West Delhi, Delhi-
110043, declare that name of mine has been wrongly written
as ARUN CHOURASIYA  in my minor daughter namely
VINITA KUMARI, aged 17 years in her 10th class educational
documents.  The actual name of mine is ARUN KUMAR
CHOURASIYA, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ARUN KUMAR CHOURASIYA
[Signature]

————

CORRIGENDA

In the Gazette of India, Part-IV, Issue No. 26 (JUNE 28-
JULY 4, 2025), Page No. 3238, 1st Column, the name at the
place of signature of applicant BHIM BHAGWAN BHISE,
may be read as BHIM BHAGWAN BHISE instead of HIM
BHAGWAN BHISE.

Sd./-  ILLEGIBLE
For Assistant Controller (Business)

————

In the Gazette of India, Part-IV,  Issue No.22 (MAY 31-
JUNE 6, 2025), Pge No. 2574, 2nd Column, the old name in
1st line and at the place of signature of existing old name
of applicant JYOTSNA JAIN may be read as JYOTSNA
JAIN instead of JYOTSNA JANI.

Sd./-  ILLEGIBLE
For Assistant Controller (Business)

————

In the Gazette of India, Part-IV, Issue No.18 (MAY 3-
MAY 9, 2025), Page No. 2024, 1st Column, the old  name in
1st line and at the place of signature in existing old name
of applicant KANISKA may be read as KANISKA instead
of  KANSIKA.

Sd./-  ILLEGIBLE
For Assistant Controller (Business)
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राजस्थान V पावर ट्ाांसमिशन मिमिटेड 

(पावरमिड कॉपोरेशन ऑफ़ इांमडया मिमिटेड, भारत सरकार का उपक्रि, की 100% पूर्ण स्वामित्व वािी एक सहायक कां पनी) 

पांजीकृत कायाणिय:- कोर-4, स्कोप कॉम्प्िेक्स 7, िोधी रोड, नई दिल्िी, साउथ दिल्िी -110003, दिल्िी 

CIN: U42202DL2024GOI438159 

पावरमिड कॉपोरेट कायाणिय: "सौिामिनी", ्िॉट नांबर-2, सेक्टर -29, गुरुिाि-122001, (हररयार्ा) फोन: 0124-2571700-719 

पावरमिड पांजीकृत कायाणिय: बी-9, कुतुब इांस्टीट्यशूनि एररया, कटवाररया सराय, नई दिल्िी-110016. फोन नांबर: 26560121 

Website: www.powergridindia.in 

सावणजमनक सूचना 

राजस्थान V पावर ट्ाांसमिशन मिमिटेड, पावर मिड कॉपोरेशन ऑफ इांमडया मिमिटेड की 100% पूर्ण स्वामित्त्व वािी सहायक कां पनी, 

मजसका पांजीकृत कायाणिय कोर-4, स्कोप कॉम्प्िेक्स 7, िोधी रोड, दिल्िी, सेंट्ि दिल्िी -110003 है, मवद्युत के पारेषर् के मिए मवद्यतु 

िाइनें मबछान ेया मवद्यतु सांयांत्र िगान े के मिए मवद्यतु अमधमनयि, 2003 की धारा 164 के तहत सभी शमक् तयाां या कायों के उमचत 

सिन् वय के मिए आवश् यक   टिेीफोमनक या टिेीिादफक सांचार के उदे्दश्य से जो सरकार द्वारा स् थामपत या अनुरमित या इस प्रकार 

स् थामपत या अनुरमित दकए जान े के मिए टिेीिाफ के प्रयोजन से टेिीिाफ िाइनें मबछान े और पोस् ट िगान े के सांबांध िें भारतीय 

टेिीिाफ अमधमनयि 1885 के तहत टिेीिाफ प्रामधकरर् रखता ह,ै प्रिान करन ेके मिए भारत सरकार को आवेिन करना चाहता ह ैऔर 

सवेिर्, मनिाणर्, स्थापना, मनरीिर्, इरेक् शन और अन् य कायण आरांभ दकए जाएांग,े मजसके बाि मनम्प नमिमखत पारेषर् योजनाओं के मिए 

किीशननांग,  प्रचािन, रखरखाव और अन् य कायण होंगे।  

योजना का नाि: राजस्थान आरईजेड चरर्-V (भाग-1: 4 गीगावाट) (मसरोही/नागौर) पररसर से मबजिी की मनकासी के मिए पारेषर् 

प्रर्ािी। 

इस योजना के अांतगणत शामिि ट्ाांसमिशन कायों के नाि: 

• ट्ाांसफािणर बे के साथ मसरोही एस/एस िे 5x500 MVA, 400/220 केवी आईसीटी 

• नवीकरर्ीय ऊजाण इन्टर कनेक्शन के मिए मसरोही एस/एस िें 6 220 केवी िाइन ब े 

• मसरोही एस/एस िें 220 केवी बीसी (2) ब ेऔर 220 केवी टीबीसी (2) बे के साथ 220 केवी सेक्शनिाइज़र बे (1 सेट)। 

• मसरोही छोर पर 240 एिवीएआर मस्वचेबि िाइन ररएक्टर के साथ मसरोही- िांिसौर पीएस 765 केवी डी/सी िाइन और 

मसरोही- िांिसौर पीएस 765 केवी डी/सी िाइन के िांिसौर पीएस छोर पर 330 एिवीएआर मस्वचेबि िाइन ररएक्टर। 

• िांिसौर पीएस-खांडवा (नया) 765 केवी डी/सी िाइन के प्रत्येक छोर पर प्रत्येक सर्कण ट के मिए 240 एिवीएआर मस्वचेबि 

िाइन ररएक्टर के साथ िांिसौर पीएस-खांडवा (नया) 765 केवी डी/सी िाइन। 

(I) 765 केवी डबि सर्कण ट मसरोही - िांिसौर पीएस ट्ाांसमिशन िाइन, िाईन रूट िांबाई 310.995 दक.िी.   

इस योजना के अांतगणत शामिि ट्ाांसमिशन िाइन (765 केवी डबि सर्कण ट मसरोही - िांिसौर पीएस िाइन) मनम्नमिमखत गाांवों, कस्बों और 

शहरों के बीच से होकर गजुरेगी: — 

राज्य: राजस्थान 

क्रम संख्या गााँव का नाम तहसील ज़िला 

1 कैलाशनगर, सेऊडा, सेवरा(सेउाँवा), रजनयाखेडा, सगाजलया, बागसीन, झाडोलीवीर, वाण, 

बरेवाडा, पोसाजलया, राडबर, खेजजडया, भवे, उथमण, अरठवाडा, सुथारो का गुडा, रुखाडा, 

गोडाना, चलुी, खन्द्रा, सुरजपुरा, धु्रबाना, धु्रबाणा, कानाकोलर, बडला, पुरारीखेडा, 

नवावास, कुकडीखेडा, जसक्खो का जोड, अन्द्दौर, पालडी, कैलाशनगर झाडोली, बरगांव 

खेजजडया.  

जशवगंज जसरोही 

2 जसरोही जसरोही जसरोही 

3 कागदडा, कुमटिया, रूगनाथपुरा, मोरी बेडा, बेडा, कोठार, भन्द्दर, चामुन्द्डेरी, वीरमपुरा, बाली पाली 



3666 THE GAZETTE OF INDIA, JULY 19, 2025 (ASADHA 28, 1947) [PART IV 

 

क्रम संख्या गााँव का नाम तहसील ज़िला 

जचमनपुरा, नाना, आमलीया, ठंडीबेरी, भीमाणा, ददूनी, जहरोला, रेलीया, करारेवाव 

4 रूपानेर, रूपावास सोजत पाली 

5 पाती  रोहि उदयपुर 

6 खीला, थामलावेरी, उंखजलयात, खादरा, बेरण, डांग, भाडेल, मालवा का चौरा, सालटरया, 

झऱ का खदरा, तरावला, तूली का खते, बीजलया, रणेशजी, आक्यावड  

कोिडा उदयपुर 

7 राणावतो का गुडा, राव मादडा, भाि मदरा, तरपाल, नगाजी का गुढा, श्रीमालीयो की 

मादडी, ल्यौ, नान्द्देशमा, सुथाऱ मादडा, नारोन का गुरहा, शोभावास, जसवंतगढ, चालवा, 

ओबरा कला, डूलावतो का गुडा, चकजलार, गहलोतो का गुडा, ओबराखुदद, सेमिाल, 

रावजलया कला, मोडी, वणी, काकऩ का गुडा, मदारडा, बेर की भागल, नान्द्देशमा, कागती, 

िडावा मादडा, बसजलया, जुजरपुरा, अजयपुरा, चणु्डावतो का गडुा, फूटिया, कुमारदवास, 

छीपाला, पानेटरयों की भागल, मजावडी, गोगुन्द्दा, अवाणी, चोर बावडी, सोरांव, 

रावजलयाखुदद, खाखडी, सागडी का गुडा, मन्नाजी का गुडा, वेर का भागर, ब्राह्मण को भागल, 

मढी की भागल, मुंडावतों का गुरा, कखदोम का गुरा, बुझ 

गोगुांिा उियपुर 

8 करोिी, पनुाविी, औरवामडया, जनकंुभ, भाणुजा, पीण्ड, जांगपुरा, रतनपुर, जपण्डरी, हरीपुरा, 

बनदकया, जसरोड, खेरमाजलया, िुहाररया, उंठेलखेडा , जपनोदडा, िेवरी, खानपुरा, 

पालाखेडी,  ओखरिा, पािाखेडी, नान्द्दोली, भािोली, परमिया, भागि, आक्या , निवाई, 

सती का खेडा, जन्द्ताई, नयागाांव 

 बारी सािडी  मचतौडगढ 

9 हापाखेडी , गलुजी का खेडा, नपावली, जोगनखेडी, सदल खेडा, सोमावास, जोगन खीरी, 

भीमलोद, अकोला खुदद, बरखेडा, बुधपुरा, रकमपुरा, गरदाना, जमनाणा, माल्या खेडी, उपरेडा 

भिेसर  मचतौडगढ 

10 बम्बोरी, कुलजमया, नानामा की भागल, प्रतापपुरा, राजपुरा, चान्द्दोली, गजपुरा, 

बसेडा, खेडीआयदनगर, हडमजतया कुण्डाल, सेमरथली, सेमरडा, हटरपरुा, 

अचलपुरा, छोिी सादडी, बरेखन, गोठडा, गागरोल, मलावदा, गोमाना,राजजया, जोगी खेडा, 

जलोददया केलु खेडा, साण्डी खेडा, बगदरी, बसेडीकुण्डाल, रेवरा, बसेरा, सीरोड, बनदकया, 

हहंगोटरया, जलहभंडी, गाडटरयावास, नरवालखेडा, पींड, लालपरुा, चक मोहम्मदपुरा, 

जाखजमया, नाराणी, जोधपुटरया, कनपुटरया, चरजलया, रेवडा, रघनुाथपुरा, जलोदा जागीर, 

मोतीपुरा, हडमजतया जागीर, बरवाडा गुजर, चौहान खेडा, स्वरूपगंज, धामजनया जागीर 

,नरहसंह खेडा, बरखेडा, रंभावली, सकटरया,  बरकिी,से़ि खेडी, महुजडया,दधूीतलाई, भलान 

का खेडा, मानपुरा भाटिया, जलोददया खुदद, मेगपुरा, खानाखेरा, जलोददया 

छोटी सािडी प्रतापगढ़ 

11 डूाँगला, जलखेडी, समेजलया, नंगावली, पालखेडी, मंगलवाड, भीलाखेडा, मोरवन, 

गाडटरयावास, जमचादखेडी, पदमपुरा, पालोद, दौलतपुरा, लखमीपुरा, जचकारडा, नीमगांव, 

भािोली बागटरयान,् देवाखेडा, परमशे्वरपुरा, नोगांवा, सारंगपुरा, झाडसादडी, जबहारीपुरा, 

तीतरडा, हटरयाखेडी, लोटठयाना, चकजतया, नगंाखेडा, िीलाखेडा, भूतखेडा, नाडाखेडा, 

वजीराबाद, वजीरपुरा, हरनाथपुरा, महमुदगंज, सांगटरया, नयाखेडा, आ़िमपुरा, 

भािोलीगुजरान, नेगजडया, रोडजीकाखेडा, ईडरा, नयाखेडा, नगंपरुा, सुजाखेडा, छुपाखेर, 

मलकु दास खेडी, आलोद, रावतपुरा, जगलुंड, रोडजीकाखेडा, नंगपुरा, बंजारों का खेडा, 

रामनगर, जेतपुरा, भािोलीबागटरयान्, वागटरयों की भिोली, िीलाखेडा, वजीरपुरा, झुपंा, 

नोगामा, भीमलोद. 

डूूँगिा मचत्तौडगढ़ 

12 ईसवाल, बांसजलया, सेलु, झालो का गुडा, कुण्डाल का गुडा, हीरावतो की भागल, डुलावतो 

का गुडा, मोटरयो की कजडया, श्रीमाजलयो की कजडया, भतुाला, पीलाना की भागल, लोहसंग, 

नेतावतो की भागल, पांचावतो की भागल, अमराजी का गुडा, पीपड, संगत, चदाणों की 

भागल, भिुाला, जहरावतों की भागल, गोडावतों की भागल, जपलाना   िेऱ का भीलवाडा, 

बडगाांव उियपुर 
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क्रम संख्या गााँव का नाम तहसील ज़िला 

लूहसंग, झालों का गूरा, बजलयावर, श्रीमाजलयों की कोजडयां, डुलावतो का गुडा, माताजी का 

खेडा, मोटरयो की कजडया, कुमावतो का गुडा, कुण्डाल, मारुवास, वीनू भगले, डोंगरी भगले, 

वागलाओं का गुरा, जघयावतों की भगले, कदमाल, करण़जी का गुडा, कलोरा, परमारों की 

भगेल, बसजलयान, कसजनयावड, राया 

13 कल्याणपुरा, बल्ला की भागल, गुजरों की भागल, ताना भोपालसागर जचतौडगढ 

14 जगलूण्ड शम्भपूुरा जचतौडगढ 

15 रेबेटरयन की ढाणी भदेसर जचतौडगढ 

16 िांगथिा, नतेा का गुरहा, गर्ेशपुरा, नसांध,ु ढोिी िगरी, घासा, रमखयावि, वीर धोमिया, 

नूरोदा, पिाना खुिण, नागों का खेडा, बोयणा, भीिि, िाद्री अशोल्या, रेजडया खेरी, वांगरोदी, 

िीलोरा, वाजमिया, पावटा, बरी, ईन्द्िाली, ढुन्द्ढीया, चायिों का खेडा, गडोिी, ढार्ी 

गािोिी, पीपरौिी, खरवािों का गुरहा, मबठौिी, सन्वा िेवािी, गडवाडा, सुखवाडा, 

चीपीखेडा, आकोदडा, खिेपुर, गरडा की भागल, खाि की िािरी, अकोिरा, बसमिया, 

राठना, िाांडू थि, मडगरदकया, पिाना किा, होिी, रहिी, बावररया खेडा, रोयडा, िहुरा, 

जवानजी का खेडा, गोलवाडा, धारता, व्रधोमिया, पािवास किाां, सोिन की िािडी 

रेराखेडी, छापाखेडा, नूरोिा,  खीरीघासा, वारी, भीिबस्ती तिाि, थोररयाखेडी, भािवा, 

बापर, गुरगावत नोहरा, िवाटवाई, मनििेा का गुरहा, पुरतों का गुरहा, िधुारीिागरी 

सररया, सुथडी, विरा, वाांगतारी की खीरी,सनातिाई, कमजया, मवररया का कुरा, गायररया 

का खेडा, तोिेरा नया तिाव, रेबाटरयो की ढाणी, गोनवांिपुरा 

िाविी उियपुर 

17 घोडाच, उषाण, राया, कोलार, बोर का कुआ, जनूा गुरहा, नेडाच, जशवहसंह का गुरहा, 

भूमाजलयों का गुरहा, बरवजलया, गमेथन का नोहर, कमली का गुरहा, दादमी, गौरेला, 

पीपलवास, कागम ददाद, नगेजडया, गुडली, जबलौिा, करूमथोन का धना, जीपों का रेठ, 

टरथुजना, लोलेरा का गुरहा, जसजलयों का गुरहा, रामपुटरया, सोडावास, मुजलेा, श्यामजी का 

गुढा, खेतपाल का गुढ, बैरवा, कालीवास, जशश्वी, जशजश्व की ढाणी, बाजुदा, बडवा, असी 

बावरी, मदारडा, जनूा गारा, नेरच, छपडा, वामली का गुरा, जािलदा मगरा, कडजया 

मगरा, बंदटरयों की गुडा, खंडावली, फूटिया, नवा भीलवाडा, मकडे मगरा, सजरा का गुरा, 

मोझेला, गुडजलया, दारमी, हरया, नेगटरया, सोहेजलयों का गुरहा, भीलोरा, नगेजडया 

भीलवाडा, लीरा का गुरहा, गजलेा, भूजतया मजेरा, पंचावत का ढाना, मजेरा, टरथुजना, छपा 

का रेत, जबलेिा, सरीचा, सोनगाटरया, कामली का गुरा, दामावारी, ढोल जगरी, दंतलेा, 

उमरी, जललेरा की ढाणी, वापरा, वुंि, कोिडी का ढाना, जभलावास, कंुडा, कोडमाल मगरा, 

सेमल, सगरूजणयों की भागले, मांडक का गूरा, केसुली, देवरों का गूरा, वजरंुडा कोिडी, बेरां 

नाथद्वारा राजसिांि 

18 भागल, भगवानपुरा, जबनोता, कानपुरा, बेनपुरी खुदद, गुढाखेडा, बनेपुरी कलां, िािरमाला, 

जवजयपुरा, साजनपुर, बरवाडा, जमण्डाना, नरसाखेडी 

ननांबाहेडा मचतौडगढ 

19 वाजमिया, बािाथि, मवजयपुरा, बडगाांव, शम्पभूपुरा, धािमनया, बगथि, हररपुरा, बांजारी, 

िुर्िणया, िोरजाई, बमल्क, रूडेरा, शोपुरा, नारायर्पुरा, िनेपुररया, अगोररया, नेतावािा, 

िुांडोि, पुररया खीरी, मसया खीरी,  नाररया खेरी,  मसया खीरी, गोटीपा, नवामनया, 

कीकावास, बरोररया, खडोिा, नाांिौिी खुिण, वल्िभनगर, गिुानपुरा, रूपाविी, मसयाखेडी 

नादियाखेडी, िुररया, तारावत, दककावास, नाहरपुरा, चांिाखेडा 

वल्िभनगर  उियपुर 

राज्य: िध्य प्रिेश  

क्रम संख्या गााँव का नाम तहसील ज़िला 

1 जचताखेडी, काबी, हरनावदा, केरी, रावटरया, वाल्देजवयार, अजमय, काडदटरया, बमौरा, 

अमावली, दलपतपुरा, ग्वालतालाव, बमौरी, पाविी, सोकरी, बरखरेा, अंगजपया, जीरन, 

जागेपुर, हरवार, सागटरया खीरी, छाछ खीरी, परसाली, कुचरू, अरजनया बोराणा, 

खोखटरया, चीता खेडा, नयनखेडी, कंुचोद, खेडा, अघोटरया, कल्याणपुर, बरखेडी 

जीरन नीिच 
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2 मोजलयाखेडी, मल्हारगढ (जन.प्र.), सलातगजं, कजसयां, जोगणी, अकंली, सनथोड, पहेरा, 

नारायणगढ, कांगेिी, भैसाखेडा, अमरपुरा, जतेपुरा, सोनी, रापी, बरखकेरा पथं, जपपजलया, 

जलोददया, मुंडेरी, नारायणगढ (जन.प्र.), गुडभेली, अपाखेडी, बरुजना, बरखेडा 

(वीरपुटरया), बरी, लूनाहेडा, जचताखेडी, अदकया, भगंीजपपल्या, कमजलया, हसंधवान, 

अरण्यमीना, कोलवा, जनधादरी, खंडेटरयामारू, पाल्या मारू, नाहरगढ, जलल्डा, पीत्याखेडी, 

आबाखेडी, कचटरया (कदमला), तालाबजपपल्या, डोरवारा, बादपुर, बांसखेडी, बुद्ध, राछा, 

हलंबावास, बरुजना, अपाखेडी, अफुखेडी, फुकजेन े

िल्हारगढ़ िन्िसौर 

(II) 765 केवी डबि सर्कण ट िांिसौर पीएस - खांडवा (नया) ट्ाांसमिशन िाइन, िाईन रूट िांबाई 260 दक.िी.   

इस योजना के अांतगणत शामिि ट्ाांसमिशन िाइन (765 केवी डबि सर्कण ट िांिसौर पीएस - खांडवा (नया) िाइन) मनम्नमिमखत गाांवों, कस्बों और 

शहरों के बीच से होकर गजुरेगी: — 

राज्य: िध्य प्रिेश 

क्र.स. गाूँव के नाि तहसीि मजिा 

1 गराणवि, तिाब मपपल्या, डोरवारी, िोरवाडा, रर्ायरा, सोनगरा, तखतपुरा, अवनाकाचररया, 

नापाखेडा, अरमनया िीर्ा, धाबिा  

िल्हारगढ़ िन्िसौर  

2 िील्िा, मपट्याखेडी, पाल्या िारू, मनरधारी, खांडेररया िारू, मपपमिया कराररया, कोिवा, उिपुरा, 

िबिरी, नवाांखेडी, गररयाखेडा, जगाखेडी (नाहरगढ़), बेखेरा, सेििी, िामिया (खरेखेडा), हांसिी, 

अदकया पिुु, पानपुर, मडगाऊ खुिण, पीपि खूांटा, सूरी, िोध, पिवई, मतसाई, राठाना, भटाना, 

नेतावािी, रूपाविी, मचरिोमिया, धतुररया, बाांसाखेडी, िुांडिा, इशाकपुर, दिगाऊ किाां, गजुर 

बैररया चौपाटी, बैररया गुजर, मचपिाना, ररांिा, अफजिपुर, गुदढ़याना, िारूखेडी, भाट रेवास, 

बरवन, मजरकन, िसुररया, तुिरौिा, झावि, झकराण, टांकेरा, मसरहडेी, जोगीखेडा, खजूरी आांजना, 

रातीखेडी, भाट मपपमिया, िमसया, कटदकया, रानीखेडी, कुचरोि, िाहुखेडी, सेिमिया काांजी, 

भोमिया, ििगडा, भोटा, रर्िखेडी, सीहोर, अरमनया गुजरान, अरमनया  

िन्िसौर िन्िसौर  

3 आभाखेडी, शक्करखेडी, सुांथी, भखूी बजुुगण, सकथिी, िुांडिा, िमूधया, झांगररया, शेरगढ़  सीतािऊ िन्िसौर  

4 मपपमिया, िेंहिी, धतरविा, बोरवानी, असावती, तरामशया, भरका, शकरखेडी, अकोिी, िाांडवी, 

गोंडी शांकर, िर्िणया, सुजानपुरा, िमनयाखेडी, िुांडिा, गोठरा, रफूखेडी, खेडा, बोरवाडा, िखिाखेडी, 

बांडवा, मपरनहांगोयाण, िांगरोिा, दकतुखेडी, निांडिी, हाट मपपमिया, अरजल्िा, अदकया परवाि, 

नसांिुरक्या, िूधाखेर, बरदिया गोयि, पैिाद्री, डेहरी, हीरूखेडी, जोगी मपपमिया, खोजानखेडा, 

बरखेडी, खजूररया, गुजर बरदिया, डूिाहेडा, बीरपुरा, छायन, िसुररया, छान, खैरोिा, होिारी, 

नाथूखेडी, रठकररया, फाचररया, तिावि, बरौिा, बाराविी, िोि,गोंडीधरा िास्सी,तम्पबोमिया  

जौरा रतिाि  

5 मििखुेडी, ऐरवास, अनाखेडी, नागतवारा, कोठारी, खैर जिुमनया  अिोट रतिाि  

6 चाांपाखेडा, चाांपानेर, आक्या जागीर , डोमडया, नारेिी, सेिरी, केसररया, रािनगर, धतुररया, 

बरखेडा जावरा , फरनाखेडी, फरनाजी, गाांगिीखेडा, िीर्ा, मघनोिा, िेकोदियाटाांक, मझरमिरा, 

खुरिुरी, बेडावन्या, मबररयाखेडी, भाटखेडी, बाबरी, कां चनखेडी, कुटिाना, घुडावन, गढ़ी, खाचरोि, 

बुरानाबाि, नावरटया, चौकी जनुािाण, पचिासी, कुम्पहारवाडी, मसपडाण, सरवना खाचरोि, पाडसुत्या, 

भीकिपुर, मचरोिा, रािनगर, िािाखेडी, तुिडी, उिरना, बेहिोिा, चांिोमडया, दिवेि, खािररया, 

िसुडीयाखेिा, िपुडाविा, िडाविी, बागेडी, मबिवामनया, जिवाि, बडागाांव, िुसडावन, 

बाछाखेडी, मनिाडी, चांिवासिा, खाताखेडी, ब्राह्मर्खेडी खुिण, नाांदियासी, सांििा, सुरेि, िुहारी, 

िमियाना,भैन्सोिा सनवाडा, िुग्वाडा, िगु्वािी  

खाचरौि उजै्जन  
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क्र.स. गाूँव के नाि तहसीि मजिा 

7 भुवाांसा,  काांज्याखेडी, बनबानी बाांिर बेिा, मिम्पबास, नारेिा खुिण, ओरारी (आरोडी), सािवा, 

िसुडीया, खरसौि किाां, पडून्याखतेा, मसिोदिया, ओरनसांगा, खेरानारायर्, गविी िेवसी, िुांडत, 

कल्यार्पुरा, किानपुरा, रावदिया पीर, अजडाविा, खम्पडोिा, मसििावािा, पिवा, इटावा, मिडांका, 

नसांगवाडा, भेरुपचिाना, सनाविा, िांतरवा, नागझरीखडेा, खरसोि खुिण, बीर 

नसांगवाडा(मवनसांघवाडा), िीठीखेडी, जुन्नागाांव, मबसाहेडा, सेिमिया, गाराखेडी, िोिाना, ऊां टवास, 

हात्याखेडी, पििनुा, कजिाना, झिाररया, खेडािाधव, मबरगोंिा रर्धीर, भैसिा बजुुगण, पीर 

झािर, भोििवास, उिररया, जिोदिया, असावता, अकोमिया, बागरेर, फ़तेहपुर कुवािा, 

सुरखांडवा, गनुावि, मबरगोिानाथ,ू मपठोरा, सारोिा, िुांडिा, िेरखेरा, भाटखेरा, गाजीखेडी, मपपि,ू 

िोत्रू ,चििार,रसुिबाडा, रनवा, मबसाखेरी, मिखोिा  

बडनगर उजै्जन  

8 अतन्या, कुां घारा, भािाखेडा, जिोदियापार, पिस्या, अकोल्या, िोम्पबोिापार, खटवारी, सेिडा, 

ररगांवास, धामनयाां, रूर्वाडा, एकतासा, काकी, बेगांिा, अरोडकोट, कििेर, मखरोिी, चाांिेर, 

मसयाडा, पेििपुर, सगरोि, सेवगढ़, िुांमडया(िुांडिा), मभरोता, बवािाण  

िेपािपुर इांिौर  

9 िुांडिा, खाचरोिा, पाईकुां डा, धौिाना, िुरारका, िहांतपुरा,सारूमनया  बिनावर धार  

10 कां िररया, िािानी, कैसर, स्यूरा, जुहाविा, सांगेसरा, साििपुर, हरसोरा, मखिेरी, िचकडा, मबजूर, 

एकििनुाधार, नकेपुर (पीरपत), सुखेरा, िवेर, किसरा खुिण, िेवर चौकी, बग्गड, िहरी खुिण, 

छारोिा, पीपल्िा, गोनवांिपुरा, बरोदिया, कोट मबरोता, दकिोिी, सेजवाया, पांखेरी, गनुावि, 

मिज़ाणपुर, मसरसोिा, एरखेरा, मनज़ािपुरा, नयापारा, बछरावाडा, िक्ष्िीपुरा, करांजवा, बनेररया, 

खाििा, गनुावाि तािाब,खान्िोिा बजुुगण, कुन्िारसी  

धार धार  

11 इकििनुा(दिक्ठान), सेजवानी, नमजकबडौिा, नारायर्पुरा, िधपुुरा, करोंदिया, दिग्ठान, उजे्जनी, 

िौितपुरा (िजरादिग्ि)े, दिग्िाव, पाटल्यापुरा, रतवाय, मपपल्या, मसिोिा बुजुगण, मसप्रज, िाांगरोि, 

गुिाबा, मबिोिा खुिण, मसिोिा खुिण, बच्चनपुर, शांकरपुरा, िहाराजखेडी, िुांडिा, बांगिा, मबिोि, 

रायन, चांद्रपुरा, कुां जरोड, नई बडौिा, मसिोमतया, धोरिररयापुरा, गुिरमझरीपुरा, चोरबावडी, 

गोनवांिपुरा, झरी बडौिा, कृष्र्पुरा, राधानगर, जिवाई, साल्यापुरा, अविीपुरा, छोटा जािमनया, 

भूरीघाटी, सोरल्यापुरा, करोंदियाखािीपुरा, पीरघटा, अांबापुरा, इििीपुरा, भूराकुवाां, बारीपुरा, 

गल्िािावारीपुरा, िगुाणपुरा, जािनमझरी, ढाि, भगमियापुरा, जनूा ढाि, हीरापुरा, अधसेररयापुरा, 

खूि् नी खाई  

पीथिपुर धार  

12 सीहोि, खीरी, िुजणनपुरा, नयापुरा, शेरपुर, जुिवामनया, ओिानी, कोिानी, िािीपुरा, जाफराबाि, 

भोजकरररया, सागिाखेडी, रोिगरबारी, कोदिया, कनाररया, िानपुर, रािपुररया, अविीपुरा, 

कािीदकराय, गाराघाट, िािी, सेजगढ़, मबयािाि, गोकुल्याकुां ड, ढल्यािहू, जािनमझरी, शेरकुां ड, 

चास्या, रािपुररया बुजुगण, उांडवा, कामसखो, नाहरखेडी, नाहरखोिरा, गुिररया, रायकुां डा, नांिगाांव, 

चेनपुरा, बरखेरा, मभिािी, खुिी, खुिाण, कनेररया, कापरखेडा, चैयरीपुरा, बावररया, अरबेरा, 

ज्वारवािीिाि, गोंडकुआ, फूटतािाब, छपररया, भरटयारीिाि, उनीिा खाई, मनन्िोिा गुबरी  

िहू इांिौर  

13 गोराघाट, सिीपुरा, अवल्या, बगिर, अमहल्यापुरा, भूिरी, जूनापानी, गुिावि, सोिाखेडी, मचकिी, 

भाकिे, नवरांगपुरा, मसरल्यािाि, बेकल्या, ब्राह्मर्घाटी, वासिीकुां ड्या, गडररया, भाकि,े 

सुल्याखेडी, िथान्या, जािमनया, मझरन्या, िांिोरी, िोहि, कुां ड्या, कावरया, काकवारा, करोंदिया, 

हीरापुर, होिदिया, नचांगि, मबिबावरी, पाििा, िुांमडयाखेडा, मपपमिया चैपि, िाल्याखेडी, 

पाडमिया ख्रुि, कराही, अखीपुरा, धोमिया, बाांिेरा, कतारगाांव, धविी, बोरबावररया, नागमझरी, 

वार्ी, कोडिा, कोगाांव, जािमनया, िहुम्पििपुर (बोमथयापुरा), कुां मभया, राििर, गवािपुरा, 

िहेश्वर खरगौन 
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क्र.स. गाूँव के नाि तहसीि मजिा 

गगनतिाव, खीरी, कोहरी, बबिाई, दफ़फररया, मझरमनया, गाबरी, मपपमिया बुजगुण, गाजी, 

मपपमिया खुिण, सेजगाांव, पिसूि, िाचिपुर बजुुगण, बरिाई, बेरफर खुिण, पाांमडयाघाटखेडी, सीतोका, 

मनिगिु, कौररया, भिपुरा, खेगाांव, धारेश्वर, धनुबरटया, गाांगटखेडी, ताजपुरा, बथौिी, पीपिपाती, 

िखनपुरा, सागखेडा, िािखेरा, बरदिया सुरता, बांजारी, मपताििी, मसरमसया  

14 गांगापुर भोरी, हिीरपुरा, करनोि, भगावा, गांगवाडा, अस्टाररया, बेरफर बुजुगण, िाचिपुर खुिण, 

बहगडा, भीिखेडी, बिेि, गुिरमझरा, नविपुरा, सुल्तानपुर, वोजहरा, कपस्थि, रतनपुर, बिेसर, 

िुरािा, सेिरिा, रािगढ़, कटगढ़ा, िहेताखेडी, भोपािगाांव, मपटनगर, टोकसर, अिी बुजुगण, अिी 

खुिण, खरकई, ििवाडा, नांिगाांव, बरूि, सनावि, रूपखेडा, गिगाांव, बावरीखेडा, खीरी, गौि, 

रािपुरा  

बडवाह खरगौन 

15 कटार, िोरटक्का, खेडीघाट, िोरघरी, इनपनु, भोगावा, मबिाडा  पुनासा खांडवा  

िागण सांरेखर् की प्रमत अधोहस्तािरी के कायाणिय िें उपिब्ध है। एति द्वारा अधोहस्तािरी के कायाणिय िें इस सूचना के प्रकाशन की मतमथ के 

िो िहीन ेके भीतर प्रस्तामवत पारेषर् प्रर्ािी पर रट्पर्ी /अभ्यावेिन िेन ेके मिए आि जनता को सूचना िी जाती है । आग ेऔर मववरर् और 

स्पष्टीकरर् के मिए कृपया मनम्नमिमखत अमधकारी से सांपकण  करें : 

नाि  : जय राि यािव  

पि  : पररयोजना प्रभारी,  

राजस्थान V पावर ट्ाांसमिशन मिमिटेड,  

ऑदफस  : पावरमिड कॉपोरेशन ऑफ इांमडया मिमिटेड           

्िॉट नां. 02, गिी नां. 01, नेहरू नगर,  

अांमबका होटि के पास मसरोही, मजिा- मसरोही  (राज.)-307001  

ई -ििे  : jry@powergrid.in 

 
जय राि यािव, पररयोजना प्रभारी 

—————— 

vnk.kh foaM ,utÊ dPN Fkzh fyfeVsM 

lh vkb ,u ua-% U40300GJ2019PLC106778 

lkoZtfud lwpuk 

vnk.kh foaM ,utÊ dPN Fkzh fyfeVsM] ftldk iathdr̀ dk;kZy; vnk.kh dkWiksZjsV gkml] 'kkafrxzke] oS".k¨ nsoh ldZy ds ikl] ,l- 

th- gkÃos] [k¨fM;kj] vgenkckn&382 421] xqtjkr] bafM;k esa fLFkr gS] Hkkjr ljdkj ls mls fo|qr ds ikjs"k.k ds fy, fo|qr 

ykbusa fcNkus ;k fo|qr la;a= yxkus ds fy, ;k dk;ks± ds mfpr leUo; ds fy, vko';d VsyhQ¨u lacaèkh ;k VsyhxzkQ lacaèkh 

lapkj ds mÌs'; ls fo|qr vfèkfu;e] 2003 dh èkkjk 164 ds rgr lHkh 'kfä;k¡ Ánku djus dk vkosnu djuk pkgrk gS] t¨ 

VsyhxzkQ Ákfèkdj.k ljdkj }kjk LFkkfir ;k vuqjf{kr ;k bl Ádkj LFkkfir ;k vuqjf{kr fd, tkus okys VsyhxzkQ ds Á;¨tu ls 

VsyhxzkQ ykbusa fcNkus v©j [kaHkksa d¨ yxkus ds lacaèk esa Hkkjrh; VsyhxzkQ vfèkfu;e 1885 ds varxZr j[krk gS v©j losZ{k.k] fuekZ.k] 

laLFkkiu] fujh{k.k] mRFkkiu v©j vU; dk;Z vkjaHk djsxk ftlds ckn fuEukafdr ikjs"k.k ykbu ds fy, deh'kÇux] ifjpkyu] 

j[kj[kko v©j vU; dk;Z fd, tk,¡xs% 

Vªkalfe'ku ;¨tuk% ßxqtjkr ds dPN esa viuh 300 esxkokWV iou fo|qr ifj;¨tuk ds fy, vnk.kh foaM ,utÊ dPN Fkzh fyfeVsM 

d¨ dusfDVfoVh-Þ  
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dk;Z {ks=% ,MCY;qÃds3,y ¼xk¡o% csjktk] rkyqdk&eqaæk] ftyk&dPN xqtjkr esa fLFkr tujs'ku fLop;kMZ½ & ukohuky ¼eqaæk½ 

,l@,l ¼thvkÃ,l½ 220 dsoh ,l@lh ykbu ¼Mh@lh ;k ,e@lh VkWojksa ij½ 

¼bl ykbu dh dqy yackÃ yxHkx 32 fd-eh- gS] ftlesa ls yxHkx 28 fd-eh- ¼yxHkx½ dk fØ;kUo;u Mh@lh VkWojksa ij ,l@lh 

ds :i esa fd;k tk,xk v©j ukohuky ¼eqaæk½ fljs ls 'ks"k 4 fd-eh- ¼yxHkx½ dk fØ;kUo;u ,e@lh VkWojksa ij ,l@lh ds :i esa 

fd;k tk,xk½ 

bl ;¨tuk ds varxZr 'kkfey VªkUlfe'ku ykbu xqtjkr jkT; ds fuEufyf[kr xkaoksa] uxjksa v©j 'kgjksa ls g¨dj] Åij ls] vklikl 

ls v©j muds chp ls xqtjsxh- 

----------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------- 

ftyk% dPN-   rglhy% Hkqt- 

xk¡o dk uke%  xt¨n 

----------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------- 

ftyk% dPN-   rglhy% eqaæk- 

xk¡o dk uke% da>kjk] rkij] cfc;k] rqEckMh e¨rh] rqEckMh ukuh] jef.k;k] csjktk] lsrh] c¨pk] xsynk] xjkÄ¨Äk] dkjkÄ¨Äk] Msik] 

lq[kij] lq[kij fVEc¨] ukuh [kk[kj] e¨rh [kk[kj] nslyij] csjktk e¨Vk] csjktk ukuk] lekÄ¨Äk] dik;k e¨Vk] dik;k ukuk] èkjc] 

Hkqtij e¨Vk] Hkqtij ukuk] Árkij] Árki ikj&1] Árki ikj&2] c¨jkuk] tjikjk] lrh] ukohuky] èkeZ'kkyk] fljkpk] daMkxkjk] 

daMkxkjk ukuk] daMkxkjk e¨Vk] VqaMk] nkaMsjh] eqaæk <¨vk] eqaæk- 

----------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------- 

ftyk% dPN-   rglhy% ekaMoh- 

xk¡o dk uke% iquknh] Hkfn;k ukuk] Hkfn;k e¨Vk] oaèk] Qjknh- 

----------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------- 

ekxZ lajs[k.k dh Áfr vèk¨gLrk{kjdrkZ ds dk;kZy; esa miyCèk gS- ,rn}kjk vke turk d¨ bl u¨fVl ds Ádk'ku dh frfFk ls 60 

fnu ds Hkhrj vèk¨gLrk{kjh ds dk;kZy; esa fyf[kr :i ls ÁLrkfor Vªkalfe'ku dk voy¨du@Áfrosnu vèk¨gLrk{kjdrkZ ds 

dk;kZy; esa dj ldrs gSa- 

vfèkd foLr̀r tkudkjh ,oa Li"Vhdj.k ds fy,] dì;k ;gk¡ laidZ djsa% 

uke% vkf'k"k fot;oxÊ | inuke% vfèkd̀r gLrk{kjdrkZ- 

dk;kZy;% vnk.kh dkWiksZjsV gkml] 'kkafrxzke] oS".k¨ nsoh ldZy ds ikl] ,l- th- gkÃos] [k¨fM;kj] vgenkckn & 382421- 

Q¨u ua- 079&25555205 | b&esy ashish.vijaywargi@adani.com 

  

mailto:ashish.vijaywargi@adani.com
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KORBA POWER LIMITED 

(Formerly known as Lanco Amarkantak Power Limited) 

Corporate Office:  KP Epitome, Near DAV International School, Makarba, Ahmedabad-380 051, Gujarat, India 

Tel.: +91 79 2555 9535; Email: infor@adani.com Website: www.adanipower.com 

Regd. Office: Flat No. 5A, 5th floor, D.NO.6-3-626/1/601, Parameshwara Apartment, Anand Nagar, Khairtabad, 

Hyderabad- 500004 

Project Office: Village-Pathadi, P.O.-Tilkeja, District-Korba, Chhattisagarh-495 674 

Tel:+91 7759 279 938 F:+91 7759 279 970 

Corporate Identity Number: U40109TG2001PLC036265 

lkoZtfud lwpuk 

esllZ dksjck ikoj fyfeVsM ¼igys ySadks vejdaVd ikoj fyfeVsM ds uke ls tkuk tkrk Fkk½ ftldk iath—r dk;kZy; ¶ySV 

la[;k 5,] ikapoha eafty] Mh-la- 6&3&626@1@601] ijes'oj vikVZesaV] vkuan uxj] [kSjrkckn] gSnjkckn&500004 esa gS] fctyh 

vf/kfu;e] 2003 dh /kkjk 164 ds rgr lHkh 'kfä;ka çnku djus ds fy, Hkkjr ljdkj dks vkosnu djus dk bjknk j[krk 

gS@vkosnu fd;k gSA fctyh ds ikjs"k.k ds fy, ;k VsyhQksu ;k VsyhxzkfQd lapkj ds ç;kstu ds fy, fo|qr ykbusa ;k fo|qr 

la;a=k yxkuk dk;ksaZ ds mfpr leUo; ds fy, vko';d gS] tks VsyhxzkQ ykbuksa vkSj iksLVksa dh fu;qfä ds laca/k esa Hkkjrh; 

VsyhxzkQ vf/kfu;e] 1885 ds rgr VsyhxzkQ çkf/kdj.k ds ikl gSA ds fy, ljdkj }kjk LFkkfir ;k vuqjf{kr VsyhxzkQ dk mís';] 

;k bl çdkj LFkkfir ;k vuqjf{kr fd;k tkuk gS vkSj fuEufyf[kr Vªkalfe'ku ds fy, deh'kfuax] lapkyu] j[kj[kko vkSj vU; 

dk;ksaZ ds ckn losZ{k.k] fuekZ.k] LFkkiuk] fujh{k.k] fuekZ.k vkSj vU; dk;Z djsxkA 

dksjck ikoj fyfeVsM ¼iwoZ esa ySadks vejdaVd ikoj fyfeVsM ds uke ls Kkr½ FkeZy ikoj çkstsDV fLop ;kMZ dh ;wfuV 3 vkSj 4 

¼2x660 esxkokV½ ls dksjck ikoj fyfeVsM ¼iwoZ esa ySadks vejdaVd ikoj fyfeVsM ds uke ls Kkr½ ds dk;Z {ks=k ds varxZr 

400@765 dsoh pkaik iwfyax LVs'ku rd 400 dsohMh@lh ¼DokM ewl½ lefiZr Vªkalfe'ku ykbu dk fuekZ.kA 

çLrkfor 400 dsoh Mh@lh ykbu dk fuekZ.k Mcy&lfdZV Vkojksa ij fd;k tk,xk] ftldh vuqekfur yackbZ 47-6 fdeh gksxhA 

;kstuk dk uke% dksjck ikoj fyfeVsM ¼iwoZ esa ySadks vejdaVd ikoj fyfeVsM ds uke ls fo[;kr½ FkeZy ikoj çkstsDV fLop ;kMZ 

ls 400@765 dsoh pkaik iwfyax LVs'ku rd 400 dsohMh@lh ¼DokM ewl½ lefiZr Vªkalfe'ku ykbu dk fuekZ.kA 

;kstuk ds varxZr 'kkfey dk;Z%& bl ;kstuk ds varxZr 'kkfey Vªkalfe'ku ykbusa NÙkhlx<+ jkT; ds fuEufyf[kr xkaoksa] dLcksa vkSj 

'kgjksa ls gksdj] muds Åij] pkjksa vksj vkSj muds chp ls xqtjsaxh A 

xkaoksa dk uke rglhy ftyk 

irjkgh] [kksjnky] ckjhMhg] dkVZfcVy] njkZHkkV] v[kjikyh] cjSjh] elku] dqnqjeky] nsojh] 

nsohjeky] mjx] Hkknk 

dksjck  

cSxkikyh] idjhHkkBk] HkSalkeqjk] laMsy] rjnk] HkkaBkikjk] dBueky] HkkBkikjk] /kuokjikjk] dudh] 

dVjkikjk] tksxhikyh] Mksaxjk] f>adk] eksgjk] e>xkao] fxrkjh] fppksyh] fFkVksyh] ljxcqafn;k] 

dVgjheky] cxnj] HkkVkikjk 

djryk dksjck 

dsjkdNkj] nsojh] iqjsuk] fraxhiqj] igkfM+;k] mjbZ[kqnZ] mjbZdyka] iarksjk] ijlkHkkBk] dsjk] jkeiqj] 

ne[kkpk] [kkjh] xrok] iksFkjkikyh] fdaækikjk] ljk;tkyh] cjcgk] lfy;kHkkBk] lÙkhxqM+h] [kStk] 

cksgjkikyh] ukjk] [kjeksjk] [kjeksjkcksdjsy] xksokcan] ?kVknsbZ] cStyiqj] djeank] [kksgk] eksgj] 

ijlkHkêk] mlykiqj] vaxkj[kkj] dkaMªk] dksfygk nsojh 

cyksnk  

ikyh] flouh] dukbcaM] cksnljk] cukjh] iqViqjk] djkZikyh] rsanwHkkBk] [kSjokjVksyk] ejdfMu] 

gkFkhfVdjk] lcfj;k] lj[kksa] uSyk] ikgank] ?kuok 

tkatxhj tkatxhj&pkaik 

frybZ] ?kuok] rkxk] ijlnk] pksjHkêh] xjgksb;k] ikSuk] fcjdksuh] x/kksyk- vdyrjk  

mailto:infor@adani.com
http://www.adanipower.com/
tel:+91
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ekxZ lajs[k.k dh çfr v/kksgLrk{kjh ds dk;kZy; esa miyC/k gSA blds }kjk vke turk dks uksfVl fn;k tkrk gS fd os bl uksfVl 

ds çdk'ku dh rkjh[k ls nks eghus ds Hkhrj uhps gLrk{kjdrkZ ds dk;kZy; dks fyf[kr :i esa çLrkfor Vªkalfe'ku flLVe ij 

voyksdu@ vH;kosnu nsa A vf/kd fooj.k vkSj Li"Vhdj.k ds fy, —i;k fuEufyf[kr vf/kdkjh ls laidZ djsa % 

uke% Jh lhohds izlkn 

in dk uke% la;qDr mik/;{k 

ifj;kstuk dk;kZy; dk irk% xzke& irk<+h] iksLV& frydstk] ftyk& dksjck] NÙkhlx<+& 495674 

esy irk% cvk.prasad@adani.com                 Qksu uacj @QSDl uacj% $91 9589811111 

—————— 

RAJASTHAN  V  POWER TRANSMISSION LIMITED  

(A fully owned subsidiary of   POWERGRID   CORPORATION   OF   INDIA   LIMITED, Govt of India Enterprise) 

Registered Office: CORE-4, SCOPE COMPLEX 7, LODHI ROAD, NEW DELHI, SOUTH DELHI -110003, DELHI. 

 CIN: U42202DL2024GOI438159 

POWERGRID Corporate Office: “Saudamini”, Plot No.-2, Sector -29, Gurugram-122001, (Haryana) 
Tel.: 0124-2571700-719 

POWERGRID Registered Office: B-9, Qutub Institutional Area, Katwaria Sarai, New Delhi-110 016. 
Tel: 26560121 

Website: www.powergridindia.in 

PUBLIC NOTICE 

RAJASTHAN V POWER TRANSMISSION LIMITED (a 100% wholly owned subsidiary of Power Grid Corporation of 

India Ltd.) having its registered office at CORE-4, SCOPE COMPLEX 7, LODHI ROAD, NEW DELHI, SOUTH DELHI -

110003, DELHI, intends to apply to the Government of India to confer upon him all the powers under section 164 of the 

Electricity Act, 2003 for the placing of Electric lines or Electrical Plant for the transmission of electricity or the purpose of 

telephonic or telegraphic communications necessary for the proper coordination of works which telegraph authority possess 

under the Indian Telegraph act 1885, with respect to the placing of telegraph lines and posts for the purpose of a telegraph 

established or maintained, by the Government or to be so established or maintained and will undertake the survey, 

construction, installation, inspection, erection and other works to be followed by commissioning, operation, maintenance and 

other works for the following transmission schemes. 

Name of the Scheme: Transmission system for evacuation of power from Rajasthan REZ Ph-V (Part-1:4 GW) 

(Sirohi/ Nagaur Complex). 

Name of the Transmission elements covered under this scheme: - 

• Establishment of 5x500 MVA, 400/220 kV ICT’s at Sirohi S/s along with transformer bays,  

• 6 Nos. 220kV line bays at Sirohi S/s for RE interconnection 

•  220kV Sectionalizer (1 set) along with 220kV BC (2 Nos.) bay and 220kV TBC (2 Nos.) bay at Sirohi S/s. 

• Sirohi - Mandsaur PS 765 kV D/c line along with 240 MVAr switchable line reactor at Siroh end and 330 

MVAr switchable line reactor at Mandsaur PS end for each circuit of Sirohi-Mandsaur PS 765KV D/c line. 

• Mandsaur PS-Khandwa (New) 765 kV D/c line along with 240 MVAr switchable line reactor for each 

circuit at each end of Mandsaur PS- Khandwa (New) 765kV D/c line.  

I—765 kV D/C Sirohi-Mandsaur PS Transmission Line, Route length 310.995 KM 

The transmission line (765 kV D/C Sirohi-Mandsaur PS) covered under the above scheme will pass through, over, around, 

and between the following villages, towns and cities: - 

State: Rajasthan 

S. No. Village Name Tehsil District 

1 Kailashnagar, Seuda, Sewra(Seurwa), Raniya Khera, Sagaliya, Bagsin, Jhadoli 

Veer, Wan, Barewara, Posalia, Raadbar, Khejariya, Bhev, Uthman , Arathwara, 

Sutharon Ka Gura, Rukhara, Godana, khandra, Surajpura, Dhrubana, Dhruwana, 

Kanakolar, Badla, Purari Kheri,Nawawas, Kukri Khera BIR RF, Sikho Ka Jor 

Sheoganj Sirohi 
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S. No. Village Name Tehsil District 

Block RF, Andor, Palri, Kailashnagar Jharoli PF, Bargaon Khejaria RF 

2 Sirohi Sirohi Sirohi 

3 Kakdara, Kumthiya, Rugnathpura, Mori Bera, Bera, Kothar, Bhandar, 

Chamanderi, Virampura, Chimanpura, Nana, Amliya(Amli), Thandiberi, 

Bhimana, Dudni, Hirola, Reliya, Kararevav 

Bali Pali 

4 Rupaner, Rupawas Sojat Pali 

5 Pavti (Pati) Rohat Pali 

6 Khila, Thamla Beri, Ukhaliyat, Khadla, Devla, Beran, Dang, Bharel, Malwa Ka 

Chora, Salriya, Jar ka Khadra, Taravla, Tuli ka Khet, Bilya, Raneshji, Vakyawad 

Kotra Udaupir 

7 Ranavaton Ka Guda, Rao Madra, Bhat Madra, Tarpal, Nangaji Ka Gurha, 

Shrimaliyon Ki Madri, Lyau, Nandeshma, Suthar Madra, Naron Ka Gurha, 

Shobhawas (Subawas), Chalwa, Obra Kalan, Dulawaton Ka Gurha, Jalar, 

Jaswantgarh, Gahloton Ka Gurha, Obra Khurd, Semtal, Rawaliya Kalan, Mori, 

Wani, Kakan Ka Gurha, Madarda, Ber Ki Bhagal, Kagti, Madawa, Basliya 

(Vansaliya), Junjarpura, Ajepura (Ajaypura), Chundawaton Ka Gurha, Phutiya, 

Madarda, Kumarwas, Chheepala (Chhipala), Paneriyon Ki Bhagal, Gogunda, 

Awani, Chor Baori, Sooran (Suran), Ravliya Khurd, Khakhdi, Majavadi, Vani, 

Modi, Kankan Ka Guda, Sagri Ka Guda, Chak Jhalar, Manaji Ka Gurha, Ver Ka 

Bhagar, Brahman Ko Bhagal, Marhi Ki Bhagal, Mundavaton Ka Gura, Kakhdom 

Ka Gura, Bujh 

Gogunda Udaipur 

8 Karoli, Punawali, Aurwadiya, Nikoom, Bhanooja, Peend,   Jangpura, Ratanpur, 

Pindri, Haripura, Bankiya, Khairmaliya, Luhariya, Unthel Khera, Seerod, 

Pinodra, Deori, Khanpura, Pala Kheri, Okharla, Nandoli, Bhatoli, Parliya, 

Bhagal, Akyan, Nalwai, Sati Ka Khera, Jantai, Nayagaon 

Bari Sadri 

 

Chittorgarh 

 

9 Hapa Kheri, Gulji Ka Khera, Napawali, Jogan Kheri, Sadal Khera, Somawas, 

Bheemlod, Akola Khurd, Barkhera, Buddhpura, Rakampura, Gardana, Minana, 

Malya Kheri, Upreda 

Bhadesar  Chittorgarh 

10 Bambori, Kulmiya, Nanama Ki Bhagal, Pratappura, Rajpura, Chandoli, Gajpura, 

Basera, Kheri Aryanagar, Harmatiya Kunda, Semarthali, Semarda, Haripura, 

Achalpura, Chhoti Sadri, Barekhan, Gothra, Gagrol, Malawada, Bambora, 

Gomana, Rajiya, Jogi Khera, Jalodiya Keloo Khera, Sandi Khera, Bagdari, 

Baseri Kundal, Reora, Seerod, Bankiya, Hingoriya, Jalbhindi, Gadariyawas, 

Narwal Khera, Peend, Lalpura, Chak Mohammadpura, Jakhamiya, Narani, 

Jodhpuriya, Kanpuriya, Jalodiya Khurd, Charliya, Revara, Jal Mindi, 

Raghnathpura, Jaloda Jageer, Motipura, Harmatiya Jageer, Barwara Dewal, 

Barwara Goojar, Chauhan Khera, Swaroopganj, Dhamaniya Jageer, Narsingh 

Khera, Barkhera, Rambhawali, Sakriya, Barkati, Sej Kheri, Mahuriya, 

Dudhitalai, Bhalan Ka Khera, Manpura Bhatiya, Megpura, Khanakhera, Jalodiya 

Chhoti Sadri  Pratapgarh 

11 Dungla, Jal Kheri, Sameliya, Nangawali, Pal Kheri, Mangalwar, Bheela Khera, 

Morwan, Gadariyawas, Mircha Kheri, Padampura, Palod, Daulatpura, 

Lakhmipura, Chikarda, Neemgaon, Bhatoli Bagariyan, Deva Khera, 

Parmeshwarpura, Nogawan, Sarangpura, Jharsadri, Biharipura, Titarda, Hariya 

Kheri, Lothiyana, Chaktiya, Nanga Khera, Teela Khera, Bhoot Khera, Nada 

Khera, Wazeerabad, Wazeerpura, Haripura, Mohammadganj, Sangariya, Nawa 

khera, Azampura, Bhatoli gujaran, Negadiya, Rodji Ka Khera, Idra, Nayakhera, 

Nangpura, Suja Khera, Chhipakhera, Malook Das Ki Kheri, Alod, Rawatpura, 

Gilund, Radji Ka Khera, Nagpura, Banjara Ka Khera, Ramnagar, Jetpura, 

Wagriyon Ki Bhatoli, Tilakhera, Wazirpura, Jhunpa, Nogama, Bhimalad 

Dungla Chittorgarh 
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S. No. Village Name Tehsil District 

12 Iswal, Basliya, Seloo, Jhalon Ka Gurha, Kundal Ka Gurha, Heerawaton Ki 

Bhagal, Doolawaton Ka Gurha, Moriyon Ki Kariyan, Shrimaliyon Ki Kariyan, 

Bhootala, Pilana Ki Bhagal, Lauseeng, Netawaton Ki Bhagal, Panchawaton Ki 

Bhagal, Amraji Ka Gurha, Peepar, Sangath, Chadana Ki Bhagal, Bhutala, 

Hiravaton Ki Bhagal, Godavaton Ki Bhagal, Pilana, Ter Ka Bhilwara, Losing, 

Jhalon Ka Gura, Baliyavar, Shrimaliyon Ki Kodiyan, Dulavaton Ka Gura, Mataji 

Ka Khera, Moriyon Ki Kodiyan, Selu, Gariya Magra, Kumavaton Ka Gura, 

Kundal, Maruwas, Vinu Bhagel, Dongri Bhagel, Vaglaon Ka Gura, Ghiyavaton  

Ki Bhagel, Kadmal, Karanji Ka Gura, Kalora, Parmaron Ki Bhagel, Basliyan, 

Kashniyavad, Raya 

Baragaon Udaipur 

13 Kalyanpura, Goojaron ki bhagal, Balla ki bhagal, Gujaron ki bhagal, Tana Bhopalsagar Chitorgarh 

14 Gilund    Shambhupura Chitorgarh 

15 Rebarian ki dhani Bhadesar Chitorgarh 

16 Mangthala, Neta Ka Gurha, Ganeshpura, Sindhu, Dholi Magri, Ghasa, 

Rakhyawal, Veer Dholiya, Noorda, Palana Khurd, Nagon Ka Khera, Boyna, 

Bhimal, Madri Asholyan, Rediya Kheri, Wangroda, Tilora, Wajmiya, Pawta, 

Bari, Intali, Dhundiya, Chaylon Ka Khera, Gadoli, Dhani Gadoli, Wangrodi, 

Peeproli, Kharwadon Ka Gurha, Bitholi, Sangwa, Dewali, Garhwara, Sukhwara, 

Cheepi Khera, Akodra, Khempur, Garda Ki Bhagal, Kham Ki Madri, Rahmi, 

Basliya, Rathana, Mandu Thal, Dingarkiya, Palana Kalan, Holi, Bawriya Khera, 

Royda, Mahura, Jawanji Ka Khera, Golwara, Dharta, Vrdholia, Palwas Kalan, 

Solon Ki Madri, Rerakheri, Chhpkheda, Gadwara, Piprauli, Kherighasa, Wari, 

Bhilbasti Talal, Thoriakheri, Bhadwa, Baper, Gurgavat Nohra, Lawatwai, 

Nimela Ka Gurha, Puraton Ka Gurha, Dudharimagri, Saria, Suthardi, Valra, 

Wangtari Ki Kheri, Sanatalai, Kajia, Viria Ka Kura, Rewarion Ki Dhani, Gairia 

Ka Khera, Tolera, Naya Talav, Govindpura 

Mavli Udaipur 

17 Ghodach, Ushan, Raya, Kolar, Bor Ka Kua, Joona Gurha, Nedach, Shivsingh Ka 

Gurha, Bhoomaliyon Ka Gurha, Barwaliya, Gamethon Ka Nohar, Kamli Ka 

Gurha, Delwara, Rainlya, Leelora, Dadmi, Gorela, Peepalwas, Kagam Darda, 

Negdiya, Gudli, Bilota, Karoomthon Ka Dhana, Jeepon Ka Reth, Rathujana, 

Lolera Ka Gurha, Siliyon Ka Gurha, Rampuriya, Sodawas, Munjela, Shyamji Ka 

Gurha, Khetpal Ka Gurh, Barawa, Kaliwas, Shishvi, Shishviki Dhani, Bajunda, 

Barva, Asi Bavri, Madarda, Juna Gara, Nerach, Chhapra, Vamli Ka Gura, Jatalda 

Magra, Kadjaya Magra, Bandriyon Ki Guda, Khandawali, Phutiya, Nava 

Bhilwara, Makde Magra, Sajra Ka Gura, Mojhela, Gudliya, Darmi, Haraya, 

Negaria, Sohelion Ka Gurha, Bhilora, Negadia Bhilwara, Liera Ka Gurha, 

Gajela, Bhutia Majera, Panchawat Ka Dhana, Majera, Rithujana, Chhapa Ka Ret, 

Bileta, Saricha, Sonagariya, Damawari, Dhol Giri, Dantela, Umri, Lilera Ki 

Dhani, Wapra, Vunt, Kotri Ka Dhana, Bhilawas, Kunda, Kodmal Magra, Semal, 

Sagruniyon Ki Bhagel, Mandak Ka Gura, Kesuli, Devron Ka Gura, Shishvi Ki 

Dhani, Wajrunda Kotri, Beran 

Nathdwara Rajsamand 

18 Bhagal, Bhagwanpura, Binota, Kanpura, Benipuri Khurd, Gurhakhera, Benipuri 

Kalan, Tatarmala, Vijaypura, Sajanpura, Barwara, Mindana, Narsa Kheri 

Nimbahera Chittorgarh 

19 Vajmiya, Balathal, Vijaipura, Bargaon, Shambhoopura, Dhamaniya, Bagthal, 

Haripura, Banjari, Murdiya, Morjai, Raither, Rundera, Shopura, Narayanpura, 

Menpuriya, Agoriya, Netawala, Mundol, Puriya Kheri, Siya Kheri, Nariya Kheri, 

Gotipa, Nawaniya, Keekawas Baroriya, Khadoda, Nandoli Khurd, Vallabhnagar, 

Gumanpura, Rupawali, Nadiakheri, Muria, Tarawat, Kikawas, Naharpura, 

Chandakherapura 

Vallabhnagar  Udaipur 
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State: Madhya Pradesh 

S.No. Village Name Tehsil District 

1 Chitakheri, Karbi, Harnavada, Keri, Rawariya, Waldeviyar, Amiya, Kardriya, 

Bamaura, Amavali, Dalpatpura, Gwaltalav, Bamauri, Pawati, Sokari, Barkhera, 

Angapiya, Jiran, Jagepur, Harwar, Sagariya Kheri, Chhachh Kheri, Parasali, 

Kuchroo, Arniya Borana, Khokhariya, Cheeta Kheda, Nayankhedi, Kunchod, 

Kheda, Aghoria, Kalyanpur, Barkhedi 

Jiran Neemuch 

2  Molyakheri, Malhargarh (Np), Salatganj, Kasiyan, Jogani, Ankli, Sunthod, 

Pahera, Narayangarh, Kangeti, Bhainsakhera, Amarpura, Jetpura, Soni, Rapi, 

Barkhkera Panth, Pipliya, Jalodiya, Munderi, Narayangarh (Np), Gudbheli, 

Aphakheri, Barujana, Barkheda (Virpuriya), Badri, Lunahera, Chitakheri, Akiya, 

Bhangipipalya, Kamliya, Sindwan, Aranyamina, Kolwa, Nirdhari, 

Khanderiyamaru, Palya Maru, Nahargarh, Lilda, Pityakheri, Abakhedi, Kachariya 

(Kadmala), Talabpipalya, Dorwara, Badpur, Banskheri, Budha, Rachha, 

Limbawas, Barujana, Aphakheri, Afukhedi, Fukjene 

Malhargarh Mandsaur 

II—765kV D/C Mandsaur PS-Khandwa (New) Transmission Line, Route Length 260 KM 

STATE: Madhya Pradesh 

The transmission line (765kV D/C Mandsaur PS-Khandwa (New)) covered under the above scheme will pass through, over, 

around, and between the following villages, towns and cities:— 

Sr. No. Village Name Tehsil District 

1 Garawad, Talao Pipliya, Dorwari, Dorwara, Ranayara, Sohangara, 

Takhatpur, Kachariya Awana, Napakhera, Arniya Mina, dhabla  

Malhargarh Mandsaur 

2 Lilda, Pityakheri, Palya Maru, Nirdhari, Khanderiya Maru, Pipliya 

Karariya, Kolwa, Udpura, Labdari, Nawankheri, Gariyakhera, Jagakheri 

(Nahargarh), Bekhera, Semli, Maliya(Kharekhera), Hansli, Akiya Pulu, 

Panpur, Digau Khurd, Pipal Khunta, Suri, Lodh, Palwai, Tisai, Rathana, 

Bhatana, Netawali, Rupawali, Chirmoliya, Dhaturiya, Bansakheri, Mundla, 

Ishaqpur, Digau Kalan, Gujar Barriya Choupati, Barriya Gujar, Chiplana, 

Rinda, Afzalpur, Gudhiyana, Marukheri, Bhat Rewas, Barwan, Jirkan, 

Lasuriya, Tumraoda, Jhawal, Jhakarra, Tankera, Sirheri, Jogikhera, Khajuri 

Anjna, Ratikheri, Bhat Pipliya, Dasiya, Katkiya, Ranikheri, Kuchrod, 

Lahukheri, Semliya Kanji, Bholiya, Lamgara, Bhaota, Ranmakheri, Sihor, 

Arniya Gujran, Arniya  

Mandsaur Mandsaur 

3 Abhakheri, Shakkarkheri, Sunthi, Bhuki Bujurg, Sakthali, Mundla, 

Dudhiya, Jhangriya, Shergarh,  

Sitamau Mandsaur 

4 Pipliya, Menhdi, Dhatravda, Borwani, Asawati, Tarashiya, Bharka, 

Shakarkheri, Akoli, Mandwi, Gondi Shankar, marmiya, Sujanpura, 

Maniyakheri, Mundla, Gothra, Rafukheri, Khera, Borwara, Lakhmakheri,  

Bandwa, Pirhingorya, Mangrola, Kitukheri, Mindli, Hat Pipliya, Arjalla, 

Akiya Parwal, Sindurkya, Dudhakher, Bardiya Goyal, Pailadri, Dehri, 

Hirukheri, Jogi Pipliya, Khojankhera, Barkheri, Khajuriya, Gujar Bardiya, 

Dumahera, Birpura, Chhayan, Lasuriya, Chhain, Khairoda, Holari, 

Nathukheri, Thikariya, Phachariya, Talawal, Barauda, Baravdi, Lod,gondi 

dhara massi,tambolia  

Jaura Ratlam 

5 Milukheri, Airwas, Anakheri, Nagatwara, Kothari, Khair Jamuniya  Alot Ratlam 

6 Chanpankhera, Chapaner, Akya, Doriya, Nareli, Sedri, Kesariya, Ramgarh, 

Dhaturiya, Barkhera, Pharnakheri, Pharnaji, Ganglikhera, Min, Ghinoda, 

Lekodiya Tank, Jhirmira, Khurmuri, Berawanya, Beriyakheri, Bhatkheri, 

Babari, Kanchankheri, Kutlana, Ghurawan, Garhi, Khachrod, Buranabad, 

Nautiya, Chauki, Pachlasi, Kumharwari, Sipera, Sarwana, Parsutiya, 

Bhikampur, Chirola, Ramnagar, Malakheri, Tumni, Umarna, Bahlola, 

Chandoriya, Diwer, Khamriya, Lasuriya Khema, Duparawada, Marawadi, 

Bageri, Bilwaniya, Jalwal, Baragaon, Lusrawan, Bachakheri, Nimar, 

Khachrod Ujjain 
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Sr. No. Village Name Tehsil District 

Chandwasla, Khatakheri, Brahmankheri, Nandiyasi, Sandla, Surel, Luhari,  

Sanwada, Mugwada, Mugwadi, Laliyana, Bhainsola  

7 Bhuwasa, Kajakheri, Banbani, Bandar Bela, Limbwas, Narela Khurd, Orari, 

Salwa, Lasuriya, Kharsod Kalan, Paduniyakheta, Silodiya, Orsinga, 

Kheranarayan, Gawali Devsi, Mundat, Kalyanpura, Kamanpura, Rawdiya 

Pir, Ajrawada, Khandoda, Simlawada, Palwa, Itawa, Mirka, Singawada, 

Bherupachlana, Sanawada, Datarwa, Nagjharikhera, Kharsod, Bir 

Singawada, Mithikheri, Junnagaon, Bisahera, Semliya, Garakheri, Maulana, 

Untwas, Hatyakheri, Palduna, Kajlana, Jhalariya, Kheramadhav, Birgonda 

Randhir, Bhaisla Buzurg, Pir Jhalar, Bhomalwas, Umriya, Jalodiya, 

Asawata, Akoliya, Bagrer, Phatepur Kuwala, Surakhandwa, Gunawad, 

Birgodanathu, Pithora, Sarola, Mundla, Derkhera, Bhatkhera, Gajikheri, 

Piplu, Dotru, Chamla R, Rasula Bad, Ranwa, Bisakheri, Likoda   

Barnagar Ujjain 

8 Atanya, Kunghara, Bhamakhera, Jalodiyapar, Palasya, Akolya, 

Lombodapar, Khatwari, Semda, Riganwas, Dhaniyan, Runawada, Ektasa, 

Karki, Beganda, Arodakot, Kalmer, Khiroli, Chander, Siyada, Pemalpur, 

Sagrod, Sewgarh, Mundia(mundla), Bhirota, Bawrada  

Depalpur Indore 

9 Mundla, Khachroda, Paikunda, Dholana, Murarka, Mahantpura, Sarunia  Badnawar Dhar 

10 Kandariya, Malani, Kaisur, Syoura, Juhawada, Sangesra, Sadalpur, Harsora, 

Khileri, Machakda, Bijur, Ekaldunadhar, Nekpur(Pirpat), Sukhera, Lewar, 

Kalsara Khurd, Lewar Chauki, Baggar, Lahari Khurd, Chharoda, Pipalda, 

Govindpura, Barodiya, Kot Birota, Kiloli, Sejwaya, Pankheri, Gunawad, 

Mirzapur, Sirsoda, Erkhera, Nizampura, Nayapara, Bachhrawada, 

Lakshmipura, Karanjwa, Baneriya, Khamla, Khandolabujurg, Kundarsi, 

Gunawad Talab  

Dhar Dhar 

11 Ikalduna(Dikthan), Sejwani, Najikbaroda, Narayanpura, Madhupura, 

Karondiya, Digthan, Ujjeni, Daulatpura (Majradiglay), Diglav, Patalyapura, 

Ratway, Pipalya, Siloda Buzurg, Sipraj, Mangrol, Gulba, Biloda Khurd, 

Siloda Khurd, Bachhanpur, Shankarpura, Maharajkheri, Mundla, Bangla, 

Bilod, Rayan, Chandrapura, Kunjrod, Nai Baroda, Silotiya, 

Dhormariyapura, Gularjhiripura, Chorbawari, Govindpura, Jhari Baroda, 

Krishnapura, Radhanagar, Jalwai, Salyapura, Avlipura, Chhota Jamniya, 

Bhurighati, Soralyapura, Karondiyakhalipura, Pirghata, Ambapura, 

Imlipura, Bhurakuwan, Baripura, Gallamawaripura, Durgapura, Jamanjhiri, 

Dhal, Bhagliyapura, Juna Dhal, Hirapura, Adhseriyapura,   

Pithampur Dhar 

12 Sihod, Kheri, Durjanpura, Nayapura, Sherpur, Julwaniya, Olani, Kolani, 

Malipura, Jafrabad, Bhojkarariya, Saglakheri, Rolgarbari, Kodiya, 

Kanariya, Manpur, Rampuriya, Avalipura, Kalikiraya, Garaghat, Mali, 

Sejgarh, Biyamal, Gokulyakund, Dhalyamahu, Jamanjhiri, Sherkund, 

Chasya, Rampuriya Buzurg, Undwa, Kassikho, Naharkheri, Naharkhodra, 

Gulariya, Raikunda, Nandgaon, Chenpura, Barkhera, Bhilami, Khurdi, 

Khurda, Kaneriya, Kaparkhera, Chayripura, Bavriya, Arabera, Jwarwalimal, 

Gondkua, Phuttalab, Chhapriya, Bhatiyarimal, Undiva Khai, Nindola Gubari  

Mhow Indore 

13 Goraghat, Salipura, Avalya, Bagdar, Ahilyapura, Bhudri, Junapani, 

Gulawad, Somakheri, Chikli, Bhaklay, Navrangpura, Siralyamal, Bekalya, 

Brahmanghati, Vaslikundya, Gadriya, Bhaklay, Sulyakheri, Mathanya, 

Jamniya, Jhiranya, Mandori, Mohad, Kundya, Kavaraya, Kakwara, 

Karondiya, Hirapur, Hodadiya, Chingum, Bilbawari, Palda, Mundiyakhera, 

Piplia Chhapel, Malyakheri, Padliya Khrud, Karahi, Akhipura, Dholiya, 

Bandera, Katargaon, Dhavli, Borbawariya, Nagjhiri, Wani, Kodla, sirsiya, 

Kogaon, Jamnia, Muhammadpur (Bothiapura), Kumbhia, Ramdar, 

Gawalpura, Gagantalao, Kheri, Kohri, Bablai, Phiphria, Jhirniya, Gabari, 

Piplia Buzurg, Gaji, Piplia Khurd, Sejgaon, Palsud, Machhalpur Buzurg, 

Barlai, Berphar Khurd, Pandiaghatkheri, Sitoka, Nimgul, Kauria, Bhampura, 

Khegaon, Dhareshwar, Dhunbatia, Gangatkheri, Tajpura, Batholi, Pipalpati, 

Maheshwar Khargaon 
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Sr. No. Village Name Tehsil District 

Lakhanpura, Sagkhera, Damkhera, Bardia Surta, Banjari, Pitamli  

14 Gangapur Bhori, Hamirpura, Karnod, Bhagawa, Gangwada, Astariya, 

Berphar Buzurg, Machhalpur Khurd, Bahgarda, Bhilkheri, Belam, 

Gularjhira, Nawalpura, Sultanpur, Wojhara, Kapasthal, Ratanpur, Belsar, 

Murala, Semarla, Ramgarh, Katgarha, Mehtakheri, Bhopalgaon, Pitnagar, 

Toksar, Ali Buzurg, Ali Khurd, Kharkai, Dalwara, Nandgaon, Barud, 

Sanawad, Rupkhera, Galgaon, Bawarikhera, Kheri, Gaul, Rampura  

Badwah Khargaon 

15 Katar, Mortakka, Kherighat, Morghari, Inpun, Bhogawan, Bilaura  Punasa Khandwa 

Copy of the route alignment of above Transmission Lines is available in the office of the undersigned. Notice is hereby given 

to the General Public to make observation/representation on the proposed transmission system within two months from the 

date of publication of this notice to the office of the undersigned in writing. For further particulars and clarifications, please 

contact  

Project In-charge,  

RAJASTHAN V POWER TRANSMISSION LIMITED 

(A fully owned subsidiary of   POWERGRID   CORPORATION   OF   INDIA   LIMITED, Govt of India Enterprise) 

Project Incharge 

RAJASTHAN V POWER TRANSMISSION LIMITED 

C/o PowerGrid Corporation of India Limited           

PLOT NO. 02, GALI NO. 01, NEHRU NAGAR, 

NEAR AMBIKA HOTEL, SIROHI-307001 

E-mail :- jry@powergrid.in  

                                              JAI RAM YADAVA, Project In-charge  

 

—————— 

ADANI WIND ENERGY KUTCHH THREE LIMITED 

CIN No: U40300GJ2019PLC106778 

PUBLIC NOTICE 

Adani Wind Energy Kutchh Three Limited having its registered office at Adani Corporate House, Shantigram, Nr. Vaishno 

Devi Circle, S G Highway, Khodiyar, Ahmedabad – 382 421, Gujarat, India intends to apply to the Government of India to 

confer upon him all the powers under section 164 of the Electricity Act, 2003 for the placing of electric lines or electric plant 

for the transmission of electricity or for the purpose of telephonic or telegraphic communications necessary for the proper 

coordination of works which telegraph authority possess under the Indian Telegraph Act 1885 with respect to the placing of 

telegraph lines and posts for the purpose of a telegraph established or maintained, by the Government or to be so established 

or maintained and will undertake the survey, construction, installation, inspection, erection and other works to be followed by 

commissioning, operation, maintenance and other works for the transmission line. 

Transmission Scheme: “Connectivity to Adani Wind Energy Kutchh Three Limited for its 300 MW Wind Power Project in 

Kachchh, Gujarat.  

Scope of Work: AWEK3L (generation switchyard situated in village: Beraja, Taluka- Mundra, District-Kachchh Gujarat) -

Navinal (Mundra) S/s (GIS) 220kV S/c line (On D/c or M/c towers). 

(The Total line Length is approx. 32 Km, out of which approximately 28km (Approx.) would be implemented as S/c on D/c 

towers and balance 4 km (approx.) from Navinal (Mundra) end would be implemented as S/c line on M/c towers.)   

The transmission line covered under the scheme will pass through, over, around and between the following villages, towns, 

and cities in the state of Gujarat.  

-------------------------------------------------------------------------------------------------------------------------------------------- 

District: Kachchh.   Tehsil: Bhuj. 

Name of Village: Gajod 

-------------------------------------------------------------------------------------------------------------------------------------------- 

mailto:jry@powergrid.in
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District: Kachchh.    Tehsil: Mundra. 

Name of Village: Kanjhara, Tapar, Babia, Tumbadi Moti, Tumbadi Nani, Ramania, Beraja, Seti, Bocha, Gelada, Garaghogha, 

Karaghogha, Depa, Sukhpar, Sukhpar Timbo, Nani Khakhar, Moti Khakhar, Desalpar, Beraja Mota, Beraja Nana, 

Samaghogha, Kapaya Mota, Kapaya Nana, Dhrab, Bhujpar Mota, Bhujpar Nana, Pratapar, Pratap  Par-1, Pratap   

Par-2, Borana, Jarpara, Sati, Navinal, Dharmsala, Siracha, Kandagara, Kandagara Nana, Kandagara Mota, Tunda, Danderi, 

Mundra dhoa, Mundra.  

-------------------------------------------------------------------------------------------------------------------------------------------- 

District: Kachchh.   Tehsil: Mandavi. 

Name of Village:  Punadi, Bhadia Nana, Bhadia Mota, Wandh, Faradi. 

-------------------------------------------------------------------------------------------------------------------------------------------- 

Copy of the route alignment is available in the office of the undersigned. Notice is hereby given to the general public to make 

observation / representation on the proposed transmission system within 60 days of publication of this notice to the office of 

the undersigned in writing. 

 

For further particulars and clarifications please contact: 

Name: Ashish Vijaywargi 

Designation: Authorised Signatory.  

Office: Adani Corporate House, Shantigram, Nr. Vaishno Devi Circle, S G Highway, Khodiyar, Ahmedabad –382 421,  

Phone No.: 079-25555205 | Mail ID: ashish.vijaywargi@adani.com 

—————— 

KORBA POWER LIMITED 

(Formerly known as Lanco Amarkantak Power Limited) 

Corporate Office:  KP Epitome, Near DAV International School, Makarba, Ahmedabad-380 051, Gujarat, India 

Tel.: +91 79 2555 9535; Email: infor@adani.com Website: www.adanipower.com 

Regd. Office: Flat No. 5A, 5th floor, D.NO.6-3-626/1/601, Parameshwara Apartment, Anand Nagar, Khairtabad, 

Hyderabad- 500004 

Project Office: Village-Pathadi, P.O.-Tilkeja, District-Korba, Chhattisagarh-495 674 

Tel:+91 7759 279 938 F:+91 7759 279 970 

Corporate Identity Number: U40109TG2001PLC036265 

PUBLIC NOTICE 

M/s. Korba Power Limited (Formerly known as Lanco Amarkantak Power Ltd) having its registered office at Flat No. 5A,  

5th floor, D.NO.6-3-626/1/601, Parameshwara Apartment, Anand Nagar, Khairtabad, Hyderabad- 500004 intends to apply/ 

has applied to the Government of India to confer upon him all the powers under Section 164 of the Electricity Act, 2003 for 

the placing of electric lines or electrical plant for the transmission of electricity or for the purpose of telephonic or telegraphic 

communications necessary for the proper coordination of works which telegraph authority possess under the Indian 

Telegraph Act, 1885 with respect to the placing of telegraph lines and posts for the purpose of a telegraph established or 

maintained, by the Government or to be so established or maintained and will undertake the survey, construction, installation, 

inspection, erection and other works to be followed by commissioning, operation, maintenance and other works for the 

following transmission schemes. 

Construction of 400 KV D/C (Quad moose) dedicated Transmission Line from Unit 3 & 4 (2x660 MW) of Korba Power 

Limited (Formerly known as Lanco Amarkantak Power Ltd) Thermal Power Project Switchyard to 400/765 kV Champa 

Pooling station under the scope of Korba Power Limited (Formerly known as Lanco Amarkantak Power Ltd). 

The proposed 400 kV line will be constructed on double-circuit towers, with an approximate length of 47.6 KM: - 

Name of The Scheme: Construction of 400 KV D/C (Quad moose) dedicated Transmission Line from Korba Power Limited 

(Formerly known as Lanco Amarkantak Power Ltd) Thermal Power Project Switchyard to 400/765 KV Champa Pooling 

Station. 

mailto:infor@adani.com
http://www.adanipower.com/
tel:+91
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Work Covered under the Scheme: - The transmission lines covered under the scheme will pass through, over, around, and 

between the following villages, towns and cities in the State of Chhattisgarh. 

S. No. Name of Work 

1 Construction of 400 KV D/C (Quad moose) dedicated Transmission Line from Korba Power Limited (Formerly 

known as Lanco Amarkantak Power Ltd) Thermal Power Project Switchyard to 400/765 KV Champa Pooling 

Station. 

Name of Villages Tehsil District 

Patarhi, Khordal, Baridih, Katbitla, Darrabhata, Akhrapali, Barairi, Masan, Kudurmal, 

Deori, Devermal, Urga, Bhada. 

Korba  

Baigapali, Pakribhatha, Bhainsamura, Sandel, Tarda, Bhanthapara, Kathnmal, Bhathapara, 

Dhanwarpara, Kanki, Katrapara, Jogipali, Dongra, Jhinka, Mohra, Majhgaon, Gitari, 

Chicholi, Thitoli, Saragbundiya, Katharimal, Bagdar, Bhatapara. 

Kartala Korba 

Kerakachhar, Devri, Purena, Tingipur, Pahariya, Orai Khurd, Orai Kalan, Pantora, 

Parsabhatha, Kera, Rampur, Damkhacha, Khari, Gatwa, Pothrapali, Kindrapara, Saraijali, 

Barbhaha, Saliyabhatha, Sattigudi, Khaija, Bohrapali, Nawapara, Bokramura, Kharmora, 

Bokrel, Gowaband, Ghatadei, Baijalpur, Karmanda, Khoha, Mohar, Parsabhatta, Uslapur, 

Angarkhar, Kandra, Koliha Deori. 

Baloda  

Pali, Seoni, Kanaiband, Bodsara, Banari, Putpura, Karrapali, Tendubhatha, Khairwartola, 

Markadin, Hathitikra, Sabariya, Sarkhon, Naila, Pahanda, Ghanwa. 

Janjgir Janjgir-Champa 

Tilai, Ghanwa, Taga, Parsada, Chorbhatti, Garhoia, Pauna, Birkoni, Gadhola. Akaltara  

Copy of the route alignment is available in the office of the undersigned. Notice is hereby given to the general public to make 

observation / representation on the proposed transmission system within two months from the date of publication of this 

notice to the office of the undersigned in writing. For further particulars and clarifications please contact the following 

official: 

Name: Mr. CVK Prasad 

Designation: Associated Vice President 

Project Office Address:  Village-Pathadi, P.O.- Tilkeja, District- Korba, Chhattisgarh- 495674 

Email Address:  cvk.prasad@adani.com                     Phone No. /Fax No.: +91 9589811111 
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